BEFORE THE HON'BLE NATIONAL GREEN TRIBUNAL, NEW DELHI

Original Application No.682 of 2019
In the matter of

Beant Singh Bajwa, President, National Anti-Corruption Council

........ Applicant
V/s
State of Punjab

....... Respondent

Compliance report by way of affidavit of Er. Rajeev Gupta,
Environmental Engineer, Punjab Pollution Control Board, Regional Office, Sangrur
in compliance of order dated 29.7.2021.

I, the above named deponent, do hereby, solemnly affirm and state
as under:

RESPECTFULLY SHOWETH

1 That the deponent is presently working as Environmental Engineer in
Punjab Pollution Control Board at Regional Office, Sangrur and as such is
conversant with the facts of the present case and is duly authorized and
competent to swear this affidavit in his official capacity on behalf of
Punjab Pollution Control Board.

2. That the issue for consideration in the subject cited case is the remedial
action against violation of Environmental norms by Trident Factory,
Dhaula, Mansa Road, Barnala. The Hon'ble Tribunal had constituted a
Joint Committee comprising of the Central Pollution Control Board, State
Pollution Control Board and District Magistrate, Barnala and the joint

committee had submitted a report in the case on 29.2.2020 making



recommendations for remedial action. The recommendations were
accepted by the Hon'ble Tribunal and directions were issued vide order
dated 24.6.2020 for remedial action which was to be ensured by the State

Pollution Control Board.

That the Hon'ble Tribunal was pleased to pass an order dated 29.7.2021
in the above mentioned case, that the unit remains deficient in requisite
compliances for more than one year and remedial action in terms of the
recommendations in the report filed on 29.2.2020 and order of this
Tribunal dated 24.6.2020 is not shown to have been taken. The
explanation and justification of the Board in this regard may kindly be

read in the following paragraphs.

a) It is respectfully submitted that the Punjab Pollution
Control Board is having highest regard for the orders and
directions issued by the Hon'ble National Green Tribunal
in all the cases from time to time and always make
sincere efforts to implement the orders and directions of
the Hon'ble Tribunal in true letter and spirit. The Board
cannot even think for violating the directions given by the
Hon'ble Tribunal. However, due to technical and

procedural reasons, some delay has occurred in the case.

b) After the passing of the order dated 24.6.2020 by this
Hon'ble Tribunal, the case was processed and acting on
the recommendations of the Joint Committee, the Board
vide letters dated 30.7.2020 had requested four
institutions namely Guru Nanak Dev Engineering College,
Ludhiana; National Institute of Technology, Jalandhar;
Thapar Institute of Engineering and Technology, Patiala;
Punjab Engineering College, Chandigarh to share
strength/expertise available with the institute and sent the
proposal to carry out environment audit of M/S Trident
Complex (Paper and Terry Towel Division) Barnala.
However, no response was received from these institutes
except NIT, Jalandhar.

c) On 01-10-2020, the proposal submitted by NIT Jalandhar
for carrying out Environment Audit of Terry Towel Division
of M/S Trident Limited (HTD) was forwarded to CPCB



d)

e)

f)

9)

h)

seeking acceptance of the same and Central Pulp and
Paper Research Institute, Saharanpur (UP) was requested
to send its response for carrying out Environment Audit of
Paper Division of M/S Trident Limited (PCD). CPCB
conveyed certain observations on the proposal submitted

by NIT Jalandhar which were conveyed to NIT Jalandhar
on 13.10.2020.

NIT Jalandhar submitted its revised proposal on 05-11-
2020 and CPPRI Saharanpur also submitted a proposal for
carrying out Environmental Audit of Paper Division of M/s
Trident Limited. The proposals were sent to CPCB for

acceptance and the acceptance was received from CPCB
on 04-12-2020.

Accordingly, Environmental Audit studies in respect of
HTD and PCD units of M/s Trident Ltd. were awarded to
the National Institute of Technology, Jalandhar and
Central Pulp and Paper Research Institute, Saharanpur,
respectively on 29-12-2020. As per work order, the final

report was to be submitted by the institutes within two
months.

Thereafter, the institutes were continuously pursued by
the Board to submit the Environmental Audit reports of
the above mentioned units. But both the institutes had
shown their inability to submit the audit reports within
stipulated timelines citing Covid-19 situation.

Accordingly, the Hon'ble NGT was requested vide Board’s
letter N0.2651, dated 16.06.2021 and vide letter No.4378
dated 28-07-2021 to grant more time for the final

submission of the report of Joint Committee.

Both the expert agencies namely NIT Jalandhar and
CPPRI Saharanpur, submitted draft reports on 15-06-2021
& 19-07-2021 respectively. The draft reports were
reviewed by joint Committee in its meeting held on 09-09-
2021 and the institutes have submitted the final reports
thereafter on 01-10-2021 and 06-10-2021 respectively,



i) The delay in submission of compliance report to this
Hon'ble Tribunal has mainly occurred due to the non-
availability of environmental audit report of the industry,
which is interlinked to the issues involved in the case. Due
to these facts of the case, request was made by the Board

to this Hon'ble Tribunal for adjournment of the case.

j) The officers of the Board had joined the proceedings of
the case on 29.7.2021 through virtual mode only to
request this Hon'ble Tribunal for grant of some more time

for submission of the compliance report.

k) The officers of the Board had otherwise not violated any
of the directions of this Hon'ble Tribunal and there was no

intention to delay the case in any manner.

I) However, in order to make compliance of the directions of
the Hon'ble Tribunal given vide order dated 29.7.2021,
the Board has deposited the amount of Rs. 1.0 lakh
towards cost with the Central Pollution Control Board on
27.08.2021 through RTGS. The Board hereby tender an
unconditional apology before this Hon'ble Tribunal in this
regard and for the unintentional delay in submission of

report.

That further it is submitted that even before the submission of report by
the Joint Committee on 29.02.2020 in compliance to the directions of
Hon'ble Tribunal, the Board has been sincerely pursuing with the HTD
division of the industry to achieve Zero Liquid Discharge (ZLD), so as to
stop the discharge of effluent into the Dhanula Drain. In the year 2012,
the Board had given directions to the HTD division of the industry to
install R.O system followed by MEE. The industry in fact has installed the
first module of R.O system of 2500 KLD alpngwith MEE in April, 2014 at
the cost of Rs. 33.0 crores. The industry had made efforts to install
remaining modules of RO followed by MEE to make the unit ZLD, but,
due to technological challenges and limitations, the industry could not
make the unit ZLD with the installation of RO system followed by MEE.
Over a period of time, the performance of system declined and ultimately
the industry had to abandon the project in 2018. Thereafter, the industry
acting on the advice of NEERI had submitted a revised proposal to



upgrade the existing ZLD system of 2500 KLD by adopting MBR
Technology at an additional cost of Rs. 12.5 crores. Purchase order was
placed to M/s Hydrotech Engineering SRL, Italy. As per the industry,
partial equipment has been received and delivery of the remaining
equipment is pending. The industry could not install the MBR in
stipulated period due to lockdown and other restrictions imposed by

international administrations, Central / State Governments due to
COVID-19 pandemic.

Now, the industry has given an alternate proposal and made
commitment during the personal hearing held on 30.4.2021 to divert its
treated trade effluent from drain to the plantation area to stop the 100%
discharge into Dhanula Drain by December, 2021. The industry has
already purchased additional land of 51.5 acres to develop plantation for
utilization of treated trade effluent onto land for plantation. The industry
has already done eucalyptus plantation in 32.0 acres of land and
remaining 19.5 acres of land is yet to be developed by the industry. The
project is expected to be completed by December, 2021 and the industry
will start using treated trade effluent onto land for plantation instead of
discharging into Dhanaula drain.

It is further brought out that average daily production of the
industry (HTD division) for the last five years is 77.3 TPD against the
consented quantity of 120 TPD. The industry is presently discharging
treated trade effluent @ 2313 KLD into Dhanaula drain against a
permitted quantity of 6702 KLD by the Board. The Board vide letter
dated 8.11.2021 has directed the industry to apply for revised consents
to operate under Water (Prevention & Control of Pollution) Act, 1974 and
Air (Prevention & Control of Pollution) Act, 1981 for a production
capacity of 77.5 MTD and corresponding discharge of treated trade
effluent @ 5365 KLD onto land for plantation only.

That it is pertinent to mention here that the Joint Committee in its report
dated 29.02.2020 had given 8 recommendations which were accepted by
the Hon'ble Tribunal and directions were given vide order dated
24.06.2020 for remedial action to be ensured by the Punjab Pollution
Control Board. In order to make compliance of the recommendations of
the Joint Committee, the Punjab Pollution Control Board at the time of
grant of consent to operate to the industry vide letter no. 1846 dated
1.7.2020 under the provisions of the Water (Prevention & Control of



Pollution) Act, 1974 has imposed condition that the industry shall comply
with the recommendations of the Joint Committee and shall submit the
action plan with time lines for implementation of each recommendation
of the joint committee and decisions of personal hearing given by the
Chairman of the Board and ensure the implementation of the same
within two months from the date of order. A copy of the consent letter
dated 1.7.2020 wherein the above conditions were imposed is enclosed
herewith as Annexure-A. The industry vide letter dated 04.07.2020
(received on 27.07.2020) broadly stated that due to lockdown and other
restrictions imposed by Central and State Governments to avoid Spread
of COVID 19, it would not be able to implement the recommendations
immediately and sought extension in timelines. The industry further
informed that it has already made payment of Rs. 2.94 Crores for the
delivery of said project and has already received the equipment partially.
A copy of the reply of the industry is enclosed herewith as Annexure-B.

That the delay which occurred thereafter in procuring the Environmental
Audit report of the industrial unit has already been explained in para no.
3 above and the contents thereof may kindly be read in this regard. After
receiving the copy of order dated 29.7.2021 of this Hon'ble Tribunal, the
Board has put the industrial unit M/s Trident Ltd., (PCD), Trident
Complex, Village Dhaula, Tehsil and District Barnala on notice for
violation of the provisions of Water (Prevention & Control of Pollution)
Act, 1974 and the Air (Prevention & Control of Pollution) Act, 1981 vide
letter no. 3293-94 dated 24.9.2021and M/s Trident Ltd., (HTD) Trident
Complex, Village Dhaula, Tehsil and District Barnala on notice for
violation of the provisions of Water (Prevention & Control of Pollution)
Act, 1974 vide letter no. 3295-96 dated 24.9.2021 proposing therein the
action to be initiated against the industry for its failure to comply with
the recommendations of the joint committee and the decisions of various
personal hearings held before the Chairman of the Board from time to
time as mentioned in the said notices dated 24.9.2021. A copy of the
notice dated 24.9.2021 issued to M/s Trident Ltd., (PCD) is placed at
Annexure-C and to M/s Trident Ltd. (HTD) is placed at Annexure-D.
The industry has replied to the said notices of the Board vide letters
received on 19.10.2021 and has given time lines for compliance of the
recommendations of the Joint Committee. The reply of the industry is

placed at Annexure-E.



That in order to understand the legal matrix involved in the case, it
would be appropriate to explain and comment upon each of the
directions issued by this Hon'ble Tribunal in its order dated 29.7.2021
towards compliance. The directions contained in paragraph 6 and 7 of
the order dated 29.7.2021 alongwith comments of the Board towards

compliance may kindly be read in the sub paragraphs herein below:

a) The unit remains deficient in requisite compliances for
more than one year. Remedial action in terms of the
recommendations in the report filed on 29.2.2020 and

order of this Tribunal dated 24.6.2020 is not shown to have
been taken.

The reply already given in paragraph 3 above is reiterated and the
contents thereof are not repeated for the sake of brevity. The said

reply may kindly be read as reply to the above direction of this
Hon'ble Tribunal.

b) Under EC conditions the standards of 75 mg/Nm3 are to be
met whereas, which are not met.

With regard to the above direction, relevant aspects of the case are
mentioned herein below:

i) As per the condition of Environmental clearance
granted by MoEF, the industry is required to achieve
the stack emission standard of 75 mg/Nm3.

i) As per the general emission standards, however,
prescribed by CPCB based on the capacity of the

boiler, limit of 150 mg/Nm3is applicable to the
industrial units.

iii) As per the monitoring carried out by the Board, the

average value of SPM of samples collected from the
stack of boiler Furnace are as under:

, -

Sr. | Sample Identification Parameters | Results
No. | R R (mg/Nm’)
1  Stack of CRP-1 after APCD Particulate | 111

| (20.06.2019, 20.09.2019, | Matter

1 23.01.2021)
2 Stack of CRP-1I after APCD Particulate | 93.4
‘ (10.6.2020, 17.9.2020, | Matter

10.12.2020, 30.04.2021,

21.09.2021) - ]
3 [Stack of boiler of capacity 130| Particulate |912
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‘ TPH ' Matter
‘ (10.6.2020, 17.9.2020,
10.12.2020, 30.04.2021,
L 1 21.09.2021) j

iv) As per the stack emission monitoring carried out by the
CPPRI on 26.02.2021, 13.03.2021 and 08.04.2021, the
average value of SPM of sample collected from stack
of CRP-I, CRP-II and boiler of capacity 130 TPH was
found to be 87 mg/Nm3,75 mg/Nm?3 and 116 mg/Nm?,

respectively.

V) The industry had already been directed by the Board to
upgrade its existing APCDs so as to achieve the
emission standards of 75 mg/Nm?3. In this regard the
industry had earlier submitted proposal alongwith time
lines for the up gradation of existing APCDs as

mentioned below:

a. Recovery 1- 30.09.2021
b. Recovery 2- 30.11.2021
c. Co-generation plant 2 & 3 — 15.05.2021

vi) Thereafter, the industry vide letter dated 27.04.2021
had informed that technical offers from three suppliers
on Electro Static Precipitatof (ESP) up-gradation have
been received and the progress has been hampered due
to prevailing pandemic scenario. The industry requested
to extend the target time lines to September 2022.

vii) Now, the industry has submitted that the up-gradation
of existing APCD of captive boiler of co-generation plant
will be completed by 25.11.2021 and the up-gradation
of remaining APCDs will be completed by September,

2022.

c) Dual prescription needs to be checked. SPCB may also
clarify on dual mode of disposal system consented - on
land and in Dhanaula drain and mechanism for monitoring
standards with two different systems of disposal.

i)  The industry has been granted dual mode of disposal for its
treated trade effluent i.e. partly into Dhanaula drain and




i)

i)

v)

partly onto land for plantation by the Board to decrease the
pollution load on the drain. However, a uniform standard as
prescribed by MoEF & CC vide notification no. GSR 978(E)
dated 10.10.2016 (applicable for textile division) and limits
for different parameters for discharge of effluent as
prescribed in the Environment (Protection) Rules, 1986 have
been adopted as appliable in respect of large pulp & paper
mills for both the discharges onto land for plantation and

into inland surface water for monitoring purposes.

Both the units of the industry i.e. PCD & HTD are
discharging its treated treat effluent partly on to land for
plantation and partly into Dhanaula drain within the specified
quantity as mention in the letter of consent to operate and

has been achieving effluent standards as prescribed for such

type of discharges.

The results of the samples of effluent of M/s Trident Ltd.
(HTD) collected by the Punjab Pollution Control Board, Joint
Committee constituted by the Hon'ble Tribunal, National
Institute of Technology, Jalandhar from the outlet of ETP
leading to plantation area and to drain have shown the
parameters to be within the prescribed limits. A copy of the
analysis results of various effluent samples collected by the
various agencies during the period 2019-21 is annexed as

Annexure-F.

The results of the samples of effluent of M/s Trident Ltd.
(PCD) collected by the Punjab Pollution Control Board, Joint
Committee constituted by the Hon'ble Tribunal, CPPRI,
Saharanpur from the outlet of ETP leading to plantation area
and to drain have shown the parameters to be within the
prescribed limits. A copy of the analysis results of various
effluent samples collected by the various agencies during the
period 2019-21 is annexed as Annexure-G.

The industry (HTD) has already purchased additional land
and submitted timelines to stop discharge of its treated
trade effluent into Dhanaula drain i.e. by December, 2021.
The details have already been mentioned in reply to para 3



d)

10

above.

vi) The PCD unit is having 165 acres of land to utilize the
treated trade effluent for plantation. The industry was
granted CTO under water Act by Board to discharge its
treated trade effluent @ 8700 KLD onto drain & 12800 KLD

onto plantation while the actual effluent discharge into

drain is 6214 KLD.

vii) To further reduce 6214 KLD of effluent into drain, the
industry has submitted the action plan & obtained
permission from™ Drain Department to lay the pipe across

the drain for the utilization of its treated water by the

farmers.

In view of long unexplained delay on the part of the State
PCB in complying with the orders of this Tribunal, we
impose cost of Rs. 1 lakh which may be deposited with
CPCB within one month which will be personal
responsibility of the Member Secretary, PCB. State PCB is
free to recover the same from the erring officers.

i) The delay in submission of compliance report to this Hon'ble
Tribunal has mainly occurred due to the non-availability of
environmental audit report of the industry, which is
interlinked to the issues involved in the case. The contents
of reply already given in paragraph 3 above are reiterated.
The contents, however, are not repeated for the sake of

brevity.

i) Due to these facts of the case, request was made by the
Board to this Hon'ble Tribunal for adjournment of the case.
The officers of the Board had joined the proceedings of the
case on 29.7.2021 through virtual mode only to request this
Hon'ble Tribunal for grant of some more time for submission
of the compliance report. The officers of the Board had
otherwise not violated any of the directions of this Hon'ble
Tribunal and there was no intention to delay the case in any

manner.

iy  However, in order to make compliance of the directions of
the Hon'ble Tribunal given vide order dated 29.7.2021, the
Board has deposited the amount of Rs. 1.0 lakh towards cost
with the Central Pollution Control Board on 27.08.2021



through RTGS. The Board hereby tender an unconditional
apology before this Hon'ble Tribunal in this regard and for

11

unintentional delay, which has occurred in the case.

iv) In view of the above facts of the case, the Board prays
before this Hon'ble Tribunal to kindly accept the submissions
of the Board. The Board humbly prays for the modification of
order dated 29.7.2021 to the extent of expunging the
adverse remarks and for treating the said amount of Rs. One
lakh contribution of the Punjab Pollution Control Board

towards the fund maintained by the Central Pollution Control

e) The Joint Committee has recommended reduction of water
and effluent generation. The industry may
tion / minimization
following

consumption
achieve suggested water consump
reduction in generation of effluents,
to be duly monitored and

steps,

proper ferti-irrigation plan,

Board for amelioration of environment.

compliant with emission standards.

)

ii)

The industry is achieving suggestive water

consumption norms in respect of both PCD & HTD
divisions. With the adoption of cleaner production
technologies and increased re-use/ re-cycling of
waste water, the PCD unit has been able to reduce
fresh water consumption from 60 m3/Ton paper in
2013 to 46 m3/Ton of paper in 2020 against a norms
of 50 m3/Ton as stipulated under charter for water re-
cycling and pollution prevention. There is a reduction

of about 22 % as illustrated in Annexure-H.

In case of HTD, the Industry is already working on
adopting cleaner technology, product mix and
measures including projects for water conservation
which results in reduction of water consumption from
83 m3/T (2016-17 ) to 67.3 m3/T ( 2020-21 ) i.e. 19
% reduction. During last 4 months, the industry has
stopped using ground water and has started using
canal water, thereby reducing TDS load on untreated

trade effluent.

lhe industry has submitted Action Plans for utilization
of treated water by the farmers, Waste Water
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Management Irrigation Plan and Charter for Water
Recycling and Pollution Preventionand the said plans

are enclosed herewith as under:

a) For utilization of all treated water by

farmers by June 2022 (Annexure-I).

b) Waste Water Management Irrigation

Plan (Annexure-J).

c) Charter for Water Recycling and
Pollution Prevention (Annexure-K).
f) The PCB may assess compensation for violations till

required pollution control devices are set up and ensure
that no environmental degradation takes place.

The industry is achieving the suggestive water
consumption norms in respect of both the PCD and HTD
divisions. The industry has also developed the plantation
area as per Karnal Technology for utilizing part of its trade
effluent onto land for plantation and the results of the
samples collected by the Punjab Pollution Control Board,
Joint Committee and Environment Audit Agencies have
been found to be within the prescribed limits. The
industry (HTD unit) is yet to comply with the ZLD
condition. The industry has submitted revised time lines
for achieving the standard of 75 mg/Nm3 in respect of
stack attached with captive thermal power plant. The
Board based on CPCB regime for calculation of
environmental compensation, has assessed Environmental
Compensation amounting to Rs. 58.32 Lakh for the period
from 01.07.2020 to 30.10.2021 and the industry has been
asked to show cause vide notice dated 8.11.2021 within
15 days. A copy of notice dated 8.11.2021 is enclosed
herewith as Annexure-L. Similarly, HTD unit has been
Jsked to show cause vide notice dated 8.11.2021 within
15 days about the EC amounting to Rs. 58.32 lakh for the
period 01.07.2020 to 30.10.2021 due to not achieving
7LD, A copy of notice dated 8.11.2021 s enclosed

herewith as Annexure-M.
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g) The State PCB to put the industrial unit to notice of
proceedings before the Tribunal so that it has an
opportunity to show cause before the Tribunal as to why
the Tribunal should not take coercive measures in the

matter for its continuing failure.

The Board has issued a show cause notice for violation of
f Water (Prevention & Control of Pollution)
evention & Control of Pollution) Act,
94 dated 24.9.2021 to Trident
Village Dhaula, Tehsil and

e notice for violation of

the provisions 0
Act, 1974 and Air (Pr
1981 vide letter n0.3293-
Ltd., (PCD), Trident Complex,

District Barnala and a show caus
the provisions of Water (Prevention & Control of Pollution)

Act, 1974 vide letter no.3295-96 dated 24.9.2021 to
Trident Ltd., (HTD), Trident Complex, Village Dhaula,

Tehsil and District Barnala. The industry has also been

directed to show cause before the Hon'ble Tribunal.

That going by the observations and recommendations given by Central
Pulp and Paper Research Institute (CPPRI), Saharanpur, U.P in

Envircnment Audit report of M/s Trident Ltd. (PCD), Village Dhaula, Tehsil

and District Barnala, the mill has adopted state of art technologies and

digester, twin roll press, OXygen

equipment's  like continuous
aching, UASB reactor, chemical

delignification and chlorine dioxide ble

recovery systematic etc. There technologies have significantly contributed

in reducing the environmental footprint including water footprint of the

mill. The quality of treated effluent has been found in compliance with the

prescribed discharge norms. The mill has adopted several water

conservation strategies to reduce the fresh water consumption, but the

CPPRI has recommended that the mill still has a scope to reduce water

consumption by further 3-4 m3/t paper and the mill may explore the areas
for the same. The industry is achieving the suggestive water consumption
norms in both PCD and HTD divisions. The industry is further exploring

the possibility of reducing the water consumption in its process.

That the above facts are submitted in compliance to the order dated
29.7.2021 for kind perusal, consideration ana appropriate orders of this
Hon'ble Tribunal. Apart from the above compliance report in respect of
the recommendations of the Joint Committee as contained in its report
filed on 29.2.2020, the Joint Committee is separately filing the status
report in respect of compliance of its recommendations.
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It is, therefore, prayed that the Original Application no. 682
of 2019 may kindly be disposed of with appropriate orders,

Date: (0.ll. 722 DEPONENT
pace: Vodrzla (Rajeev Gupta)
Environmental Engineer,
Punjab Pollution Control Board,

Regional Office, Sangrur

VERIFICATION:

Verified that the contents of paragraphs 1 to 8 of the above
affidavit are true and correct to my knowledge as derived from the official

record. The contents of paragraph 10 are prayer. No part of the above affidavit
is false and nothing material has been kept concealed or @;irzjd therein.

Date: (©-(]. 202 DEPONENT

Place: P&/t» - (Rajeev Gupta)
Environmental Engineer,

Punjab Pollution Control Board,

Regional Office, Sangrur
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Annexure-A
——
SUNJAB PUNJAB POLLUTION CONTROL BOARD
-—--/_-;/_"""""’"'\‘ Zonal office-II, Vatavaran Bhawan, Nabha Road, Patiala.

Website:- www.ppcb.gov.in

T T
A\ | /4

‘ Office Dispatch No : \% L‘ é Registered/Speed Post Date: ,—-7 2024
Industry Registration ID:  RI2BAR22182 Application No: 12537642
To,
Deepak Nanda

Trident Complex, Raikot Road,sangehra
Barnala,Barnala-148101

Subject: Renewal of consent to operate granted vide no. CTOW/Renewal/BAR/2019/9672223 dated 3Q/O3/2019
. granted under the provisions of the Water (Prevention & Control of Pollution) Act, 1974 — M/s Trident Ltd
' (HTD), Trident Complex, Mansa Road, Village Dhaula, Distt. Barnala

| 1. Particulars of Consent to Operate under Water Act, 1974 granted to the industry

Consent to Operate Certificate No. CTOW/Renewal/BAR/2020/12537642
Date of issue : 30/06/2020 |
| Date of expiry : 31/03/2021 '
‘ ]
| Certificate Type : Renewal |
| Previous CTO No. & Validity : CTOW/Renewal/BAR/2019/9672223 ;
From:30/03/2019 To:31/03/2020 |

2. Particulars of the Industry
Name & Designation of the Applicant Mr.rajat Monga, (President-sustainability Pb) |
s trial premises Trident Ltd (htd), !
Address.of fndustria’p Trident Complex, Mansa-road, Vill-dhaula, "
Barnala,Barnala-148107 |
B
Capital Investment of the Industry 76158.1 lakhs }
Category of Industry Red *1‘
Other ,
Type of Industry |
| Scale of the Industry Large l
Barnala

r
| Office District

*

“This is computer generated document from OCMMS by PPCB"
Trident Lid (htd). Trident Complex, Mansa-road, Vill-dhaula,Barnala Rarnala, 148107

Pagel

4



Annexure-A


This is with reference to the request made by the industry for renewal of consent granted by the Boarg under the Way
(Prevention & Control of Pollution) Act, 1974. er
The validity of consent to operate granted to the industry vide no. CTOW/Renewal/BAR/2019/9672223 d

lid upto 31/03/2020 under the Water (Prevention & Control of P Act, 1
g?.})&uZpOZl with the same terms & conditions and following additional conditions:

. ind hall comply with the recommendations of Joint Committee. .
%. ’}'}112 ;Edgigyy zhall subnpl)ity the action plan within timelines for implementation of each recommendation of the joint ¢
and decisions of personal hearing given by the Chairman of the Board within 7 days to the Board and ensure the Mmjty
implementations of the same within two months from the date of orders. Further, the industry shall submit the weekly

compliance of the recommendations of the joint committee to the Board.

All other contents shall remain unchanged. This letter be appended with the original consent no.
CTOW/Renewal/BAR/2019/9672223 dated 30/03/2019 issued to the industry and subsequent extension (s) from time t, time

under the Water (Prevention & Control of Pollution) Act, 1974.

30/06/2020
(Rajeev Gupta)
Environmental Engineer
For & on behalf
of

f Pollution) Act, 1974, is hereby further exten deed :;?3/2019.

e

(Punjab Pollution Control Board)

Endst. No.: l%b\"l | Dated: [~ "/ - e 2 6

A copy of the above is forwarded to the following for information and necessary action please:

Environmental Engineer, Regional Office, Sangrur
£

30/06/2020

B
——

(Rajeev Gupta)
Environmental Engineer

For & on behalf

of

i

(Punjab Pollution Control Board)

"This is computer generated document from OC, MMS by PPCB"
Trident Ltd (htd), Trident Complex, Mansa-road, Vill-dhaula,Barnala,Barncla, |

48107

Page?




g < 3 Annexure-B

e tif - I ¢l nlrh:gﬂ;’ L ot 141 S1EEH
7¢# TRIDENTGROUPY, 287" "l et
Excellence in nature od I 5.7 ¥ M oA
. | o -!"'[:' ---__d___
() H'C'\' THrDEHTIIﬂIg!E;

7 B ‘T’ 04,07, 0
Hr..n-:—u - it bzl
X oo
Bl

) i Ak ! =T S
Lemior Envirgnmental Engmeeﬂ;:‘f v '!'!‘f'-' = T ALY g il
Punjab: Pollution Control Board, l)[)/l I! VAR FEEE [ L
Jonal Office-2, Mabha Road, J'h"ﬁ

£ Ty dgf - ;ri"fé;{'f""f" S
Patiala. .-é::g.llﬂl =t {mrﬂw wﬁm

Subject: Persenal hearing decision Compliance of conditions of consent o operate under
Water {Prevention & Control of pollution) Act, 1574, Air (Prevention & ':“"l.ml o
pollution) Act, 1981 & Consent to Establishment under Water (Prevention &
Control of pollution) Act, 1974, Air (Prevention & Control of pellution} Act, 1981
i Hazardous waste rule 2016 granted to M/s Trident Itd.(PCD) & Consent Lo
operate Water (Prevention® Control of pollution) Act, 1974 Mfs Trident Limited
{HTD}, Mansa Road, village Dhaula, Barnala,

Dear 5ir,

J This is in reference to Consent to operate CTOW/Renewal/BAR/2020/1254043,
CTOA/Renewal/BAR/ 2020/ 1254040% & CTE/Ext/BAR/2020/12540566 dated 30.06.2020 under
Water (Prevention & Control of pollution) Act, 1974, Air {(Prevention & Control of Pollution)
Act, 1981 & Comsent to Establishment wnder Water (Prevention & Control of Pollution] Act,
1974, Air {(Prevention & Control of Pollution) Act, 1981 & Hazardous waste rule 2076 granted to
M5 Trident Limited (PCD) & Consent to operate no, CTOW/ renewal/BAR/20Z0712537642 under
Water (Prevention i Comtrol of Pollution) Act, 1974 granted to Mfs Trident Limited (HTD)

Mansa Road, village Dhaula, Barnala, Punjab.

As reguired In the abovementioned consents, we hereby give the compliance of the additional
conditions for your perusal and record.

1 The Industry shall comply with the recommendaticns of Joint Committee.

The Industry confirms that it will comply with the recommendations of the Joint

#. Commiltee. Separate join commitiee report has been submitted vide letter no,
Trident/2020/03 dated 14707 £ 2020,

The Industry shall submit the action plan within timelines for implementation of
each recommendations of the decisions of personal hearing given by the Chairman of
the Board within 7 days to the Board and ensure Lhe implementations of the same
within two months from the date of orders, Further, the Industry shall submit the
weekly compliance of the recommendations of personal hearing given by the

Chairman of the Board.

TVaMCoinIeT Irirkealirdia cam
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Trident Lomaied, Regd, i '
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It will be difficult for the industry to submit the c !
decisions on weekly basis. The compliance of Decisions of Personal Hearing on

the progress will be submitted Lo the board on monthly basis.

The Industry gives hereunder the action plan with timelines for implemen

decisions of the personal hearing given by the Chairman of the Board:

5r Mo

1

__,_
Pl

Recammendations

The Industry shall submit
the detailed proposal w.r.t
upgradation of Its existing
APCDs to achieve the stack
emission standards of 75
mg/Nm’ within 1 months
alomg with PERT Chart of
Installation and
Commissioning of the same.

The Industry shall submit
the report of study carried
out w.r.t. the guality of
ground water in and around
the Project by 30.01.2020.

As advised during the personal hearing,

Compliance status

the

Industry has already started working with
Technology Suppliers for finalizing the proposal
for upgrading the existing APCDs to achieve the
stack emission standards of 75 mg/Nm’

&5 per the directions of the Board, the Industry
has submitted the time bound action plan for
achieving the emission standards of 73 mg/Nm'
Lo the Board vide letter na.
Trident/PCD/2020/20 dated 15.05.2020. Copy
attached as Annexure |,

The Industry had got the ground water study
conducted by M/3 Chalamandalam M5 Risk
Corvices Limited in and around the project site.
The Industry has collected samples wpstream,
along the drain, downstream as mentioned on Pg
Mo, 34, The results of the paramelers are
mentioned on Pg Mo, 17,

The chemical oxygen demand and biclogical
axygen dermand concentrations do mot exhibit or
insignificant or below the detectable limits from
the groundwater samples collected. Hence, it is
evident that no direct ingression of industrial
wastewaters or domestic  sewages into  the
groundwater is envisaged.

The analytical results of groundwater samples
collected and  analyzed for Heavy metals

ompliance of persanal hearing
g with

tation of each

concentrations were found to be below the

jmtervention values as per Dutch International

Standards. Hence, the groundwater in this |




i The Industry shall submit

the report w.r.i the work
carried out in five villages

under the C5R Activities 1o |

the Board within the 7 days
and also carry out the work

im remaining vill ages
i

4 The Indusiry shall submii

the propoial 1o feduce 14

fre-vh Wl
[ consumptionWaste  wales
gEner Al ion L the

manulacturing process (o
the Board

region 15 net contaminated to the level of
remediation and no further assessment and
delineation of heavy metals contamination i
the groundwater are necessarily required.

pH in the groundwater samples collected was
reported in the range of 7.1 to 8.0 which is
within the acceptable range as per drinking |
water standards published by 15 10500:2012.

Minor traces of nutrients and Heavy metal were
found in the groundwater and seil samples
collected bul the impact is totally insignificant.

Mo more action is required at this stage.

The Industry had adopted 10 villages under C5R
activities  for providing greenery & has
completed plantation drive in the 5 villages. The
feport on the work carrfed an the five villages
under  the C5R  activitles 15 attached as
Annexure

The industry. has continuously  worked on
reducing s freshwater  consumption/waste
water generation in the manufacturing process
by underiaking weveral projects. The Lst of
projects for reducing the water consumption/

waste waler generalion bs hereunder attached as
Annexure ).




The Industry

giving its treated trade
effMuent for irrigation

purpose in the surrounding

shall

area and also expedite the
process of laying piping
network for the use of
remaining treated trade
effluent  for  irrigation
purpose and subriit the
final timelines for the same

The Industry shall install

and  commission  MBR

project to achieve 7LD by
30.06.2020

The Industry shall regularly
operate and maintain the
Effluent Treatment Ff_lnnt 50

start '

The Industry would like to submit that Iindustry
has already executed agreements with farmers
of adjoining areas for use of treated trade
effluent for irrigation purpose.

Further, the Industry has also submitted an
application to Drainage department to advise us
on the terms and conditions required for laying |
piping network along the drain to utilize its

treated trade effluent for irrigation purpose. |

The Industry has informed to the Board vide
Letter No. Trident/2020/24 dated 31.03.2020
that the Industry will not be in a position to |
complete the project within the given timelines
due to the lock down and other restrictions |

imposed by the Central Government and the

state government in order to avoid the societal |
spread of COVID-19 and sought support of the

Board to keep it on hold till the situation return |
back Lo normal. '

Further, the Industry would like to apprise the
Board that it has already made payment of
Rs.2.94 crores for the delivery of the said
project to M/s Hydrotech Engineering s.r.l.

The Industry has already reteived the equipment
partially and the balance equipment delivery for :
completion is pending.

[t will not be possible for us to take this is
project forward looking at the current pandemic
scenario

The Industry is operating and maintaining its
Effluent Treatment Plant so that the treated
trade effluents conform to the prescribed



a5 Aachieve  offluent | standards (aid  down by the Aaard.  All the

slandard for st dise h.!lrgr paramelers are  mandtored rpqular!'.l Af the

and  shall  ensure  the Effluent Treatment Plant of the Industry

compliance of conditions of | Samples of the efflisents are drawn and analysed

consent al all times at regular intervals to ensure that they conform
[ 1 the standardy prescribed by the Board

| Test Report of the treated effluents isswed Dy
the laboratory of Punjab Pollution Control Board
alse confirms that the parameters of the treated
effluent discharged onto the plantation and onto
the drain are well within the norms prescribed
by Punjab Pollution Control Board.

Being a compliance-oriented Industry, we are
ourselves concerned and alert for due and |
\. timely compliance of all rules and regulations |

and especially the compliance relating to
Environment, Health and 5afety

& | Environmental  Engineer, | The Environmental Engineer, Regional Office,
4 Regional office, Sangrur | Sangrur is always welcome to visit the Industry
shall monitor the progress | for validating the progress made by the Industry
made by the Industry | inregard Lo the above decisions

regarding the above
decisions from Lime Lo tme
and submit repart. |

Please note that the target dates considered against each compliance is with the assumption
that the pandemic situation due to "COVID 19" gets normalized with immediate effect,

You are reguested to kindly take on records the compliances made by the Industry.

Thanking ywou,

"n-urs faithfully

=ar Trident ited

=

[Deepak Handa)
Managing Director

Encl: AS abowe

CC: Environmental Engineer, Punjab Pollution Control Board, ——
sunam Road, Sangrur. bt Mo =— <O Dated 2877, ~
_-"“"F".I'ﬂ-'!h-ﬁﬂ'mm tarwarded 1 ke o
Esvitanmedal Engsnpcr, Aymj s Pab
Baard, Reqionsl Office; "N liein Ceabed
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Sendor Efndranmental Engineer,
Fumjah Polluiian Contral Board,

Zonpl Office-2, Wabha Road,
Patisla. _

M}uf
Proceeding g the persamal hearing ghven an 07.00.2020 by the Chalrman of the Doard to M/s Trident _
n Lim
ited (Paper & Chemical Divisian #nd Home Testile Diviilon), Marsa Road, Village Dbaula,

’ Crear Sir,

Thitd it i relerence 1a your better Mo, 308 dated 21, OLB0H0 on the subject ched shove

D5
brist Barnaks before revecatiom of "Consert to operate” under Water [Prevantion & Contral af
Pallutlan) acr, 1974,

: J reauired, the compliance status of dechioas 1aken during personal hearing given by Chairmen of the Board te the
indusiry 1o review the PFOErEts 3re ghnen 11I'I'I1.+l1I1E|"
1. The Industry shall submit the detailed propess! with respect to up gradation of its eulsting APCDs to

- achieve the stack emission standards ol 75 mg/Nem P within 3 months alang with PERT Chart of Installation
arid Commissloning of the sames,

- Theindustry would like to submit that Industry bas already started working with same external wendies 1o
upgrade the :fl-:l:lng APCDs 10 achieve the stack emisslon standards of 75 ma/im®.

Howeser, a3 per the direction of the Stete Government and the Cemral Governmaest due 16 1he Dythesak
of COVID-18 and its pace of socletal spread across the wold and the mast recent lock dawn, impasition af
curfew, travel ban and restrictions have led 1o #n unprecedenled global crisis in every mdustry, Thus, a1
# responsible Corporate Citizen, we cid net kke to do anything which further sggravates heaith of gt tesm

a5 well g3 pisoclates attached with us and accordingly, have allowed majority of our team members 1o
aperale brgm their kames

Gl the current pandemic situstion, the Industry 'was not able to submit the detailed proposal with
e te up gradathon of it existing APCDS to achlave The stack embssion standsrds of 75 mig/Mm3 within
3 {three) months of the persons] hearing 10 1he Pus|sh Polsilon Control Board,

- Hawever, pursuant 1o the withdrawal of the curew In the state, the industry has worked upon the deiais
# advised by the Punjab Pollition Contral Board and b submitting hereunder the action plan with capita)
imvestment and time fines for the up-gradation of the existing APCDy Lo achieve the siack emilasion

= Handards of 75 mg/iim",

Vi

-
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PERT Chart for Recovery 1
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PERT Chart for Cogen 2 & 3
Sr.No Actiuity May20 | Mov20 | May'Zl
1 Te<hnical proposal
2 Material detvery
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List of villages for Plantation work

Srno | Village Block District
1 Dhaula Barnala Barnala
2 | Bilaspur pindi Dhaula Barnala Barnala
3 | Fatehpur Pindi Dhaula Barnala Barnala
4 | Nanakpura Pindi Dhaula | Barnala Barnala
5 | Rure ke kalan Barnala Barnala
b ;rmlfamiiayra Barnala Barnala
7 | Fatehgarh channa Barnala Barnala
g ' Ghunas Barnala | Bamala
9 Dhurkot | Barnala Barnala
| 10 | Bhaini jassa/pakho kalan | Barnala Barnala
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Paper Business

-
It was also found that the industry has achleved its long term target of specific water con
Paper business of 50 m3 /T by executing different projects

The industry has further taken projects In order to reduce its water consumption which i attached as

sumpticon n

follows: ™
Year Production | Water Consumption | Specific Water ]
4 Consumption
UM | MT/Day | KLD Ltr/Kg
4018 | 415 20384 ] 49.1
2019 415 : 18569 44.74 |
E0
4R
ﬂy
di i .
45
a4
43
a7 B = T
2018 2019 Benchmark
On-Going Projects in Paper Business -
5.No| Action Saving (KLD) Target date
wruce water cons from 17.9803/T of
‘eached pu'p to 16,18M3/T of Bleached A00 15.10.2020
2 gvipinSFL .
i i ETP
5 |foreduce water consumption at Paper £ by 50 1009 2050
. 50 KLD by its utilization in lime preparation -
To reduce water cons from 7.6M3/T of
1 l@leached pulp to 7.2M3/T of Bleached pulp 50 15, 11.2020
 inwrL
d To reduce water consumption in Energy RO 370 10.11.2020
| |plamt
0 reduce water consumption in Co- 75 20.10.2020
EneTation cooling tower
Total 845

Due to its continuous effarts, the industry was also rewarded In water and waste management
LoOMmpary within the Excellence Reward in Paper Business by Confederation of Indian industry.
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M5 Trident Ltd, [PCD), (B = = J.szﬁ
Trident Complex,Village Dhaula,
Tehsil BDistt, Barnala .f'_!'-"

_E'hl%t

Sub:  Violation of provisions of Water [Prevention & Control of Pellution) Act, 13“&'
[Prevention & Contral of Pablution) Act, 1981,

Whereas 3 complaint was filed in the Hon'ble NGT by Sh. Beant Singh Bajwa, President,
Hational Antl-corruption Council agamst M/s Trident Unit in which it was mentioned that chemical
wiatter is buing dischargad In the drain by the said unit, The Hon'ble NGT had directed the Board 1o
look into the matter, take approgriate action in accordance with law and furnish a factual and action
Laken raport te this Tribunal.

And wheress, a report was filed by the Board in the Hon'ble WGT. The Hon'ble MNGT
ond4.12.2019 passed the fallowing orders:

"A repart has been furnished by the State PCB finding certain deficlencies and alsa finding unit
campliant in certain respecty Thera is, however, nothing mentioned about extraction aof gmund
water. We are of the view that a fresh independent and comprehensive Inspection is necessary to
ascertain the actual sstuation, as the report furnished is not adaquate in all the relavant facts which
nead 1o be studied.

Accordingly, we direct fresh inspection by joint Committee of CPCR, State POD and Didtrict
Blagistrate, Barnala be carried gut. The State PCB will be the Modal Agency for coordination and
compliance, The report may be furnished by 31012020, by e-rmail. The next date of hearing was
fiked 03.03.2020."

And whereas, in compliance 1o Hon'ble MGT order, the jgint committes had wndertaken
inspection and monitoring of the Complex during 21-23 Feb, 2020 and . ceport was filed on
29.02.2020 by the jeint Commitiee recording certain recommendations as below:

1. &0 In-gdepth study for Envirommental Audit may be undertaken particularly In respect for Captive
Power Plant, Pager & Towel Division to assess the status for complisnce of environment
rpresfstardards. The findingis) and recemmendation (5] of study may be InCorporated in the
consanls issieed by PPCE for effectively compfiance. This study an Erdranment Auodit be undenaken in
consultation with CPCB eithar by PPCE or through an institute) consultant having techaical expertise
in the relevant field,

2. Mfs Trident Ltd shall submit a detailed action plan for compliance of condition stipulated by

PPCE through its consent orders, dated 10/02/3012 and 30/05/2013, wherein the industry
was 12 install Reverse Osmosis System foflowad by Multiple Effect Evaporator in its H.T.D
This shauld be accomplished befare 30th lune 2020; as mandated by PPOB. The industry shall
also submit time bound action plan by 15th March, 2020 for installation of Agitated Thin Film
Deyer (ATFD) for the effective handleng of MEE riject,
M5 Trident Ltd |PCD) shall also gradually redece water consumption and thus eMluent
generation. The entire treated effluent 1o be praperly utilize on land far plantation / irigation
purpoce. The industry should adapt sclentific methed for utilization of it treated wates anto
land plantation within its premises to m_ar;lmlze the willizatian of treated water within the
cormplex. An action plan in this regard shall also be submitted by 8/s Trident Led. 5o PPCE on
ar befere Jung 2020 detallin mnle_nﬂwﬂfk land wse, watering depth and type [ age of plants
L.

THEEE WOE, 59 9%, Jfenrer
VATAVARAN BHAWAN, NABHA ROAD, PATIALA
E-mail : pechepodevmad com Web www poch po s
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Having implemented the above, further two years from now |e. by June 2022, mys Trideny
Ltd. shall get its treated water utiized to nearby farmers for irvigations purpase.

M/s Trident Ltd shall undertake a performance study of ETPs provided for its pep Thi
industry shall undertake necessary preject on its raw material washing stream which Nearly
contributes ta 30% of the total ETP Load, The industry shall also submit 3 time bound actinn
plan to PPCE on or before 15th March 2020 for removal of non-tiodegradable COD, The
industry will also submit time bound actien plan by 30th April, 2020 far rermoving of colour
from its treated effluent going into the drain.

4. The trend analysis of historically data, recorded from OCEMS oxhibiss that the discharge
frem M/ Trident L4, remains within compliance zone. If such 15 the case then ot s
Trident Ltd. shall make all efforts to reuse treated effluent back to production process,
resulting in conservation of water owing to less withdrawal of ground water or canal water.
Besides, the reuse of treated effluent into the production process will affect efficiency of ETP
as the treatment system would receive high concentration of BOD and COD. An actian plan
in order to reuse its treated water not impacting the TOS of the final treated efflyent to be
shared with PPCB, by 30" June, 2020,

3. The industry has provided pipe network for distribution of treated trada effluant an the
plantation area, however, it was observed that certain patches of plantation was flooded
with water and some patches were found completely dry because, the industry is uniformly
distributing treated trade effluent to all cells of plantation area irrespective of the age of
plants in that cell. The industry, therefore, i required to provide proper irvigation network
for optimum utilization of treated wastewster. The industry shall abo  provide
electromagnetic flow meter at the outlet of esch call of plantation making more effective
utilization of treated effluent,

The industry is not achigving the emission standards of 75 mg/MNm3 from the stack of

Chemical Recovery Plant i) and Energy Section, However, the Industry was greEn

opportunity of personal hearing before Hon'ble Chalrman of PPCB on 07.01. 2020, whargin

one of the decision of that the industry shall submit the detailed proposal w.r.t. up gradation

of its existing APCDs to achieve the stack emission standard of 75 mEfNm3 within 03 months
along with PERT chart for installation and commilssioning of the same.

7. The industry (M5 Trident Lid] will conduer dotailad study for manitoring the ground wates
quality across the Dhanaula Drain in order to evaluate the impact of s
discharge ante Drain and submit the report by 30th April, 2020,

8. The concept of Zero Liquid Discharge' be considered as minimal discharge of cffluent,
particularly from the industrial sectors reported upon. According to mechanics of fluigs
(more precisely thermodynamics) that a continuous operation bound 1o generate ‘rejects’,
and / or "blowdown' and / or bleed due 1o process entropy, despite of whatever technology
sdopted. Punjab Pollution Controd Board, therefore, has to examine what minimal disposal
of effluent be permitted to M5 Trident Lid, tonsidering the production technology, seale of
operation and utilization capacity.

treated water

And whereas, the Hon'bla NGT vide orders dated 24.06.2020 had directed as under:

“We are of the view thot recommendations need to be octed wpon, if not
already done, os the timelines suggested hove aireody expired ond further
action is nof known, Necessary studies moy be ot canducted. The State BCE
may ensure further remediol action by the industry in the Wight of the
casErvations queled obove. The joint Committee moy verlfy complionce by
coorginoting with such other institutlon as may pe found necessary gng
further compliance repoart moy be filed in the motter by the joint Committes
which may be coordinoted by the State PCE within thres manths from today

oy e-mail ot judiclel-ngti@govin (preferably in !itfurm of searchable/OCR
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PLF and ey f.'ﬂugg FIOF, The matter was Nsted for fﬂl'-l'hl.'r configeralion an
03.12.2020, whi

H wos further odiourned to 08.02.2021.%
And whirens on 29.07 3

021 the Hon'ble Maticnal Green Tribunal has passed the orders.The
sperative part of the 530d arders

is reproduced as under:

“Faced with the abiove, further time is sowght far ensuning eampliance. dn wew

of lang unexplging deloy on the part of the Stote PCB in complying with the
orders of this Tribunol, e impase cost of A2 1 jokh which moy be deposited
With CPCE within e month which wil be personal respoasihility of the
Membaer Secretory, PCA, Siobe PCB iz free to recover the some from the erring
afficers. We further direct tha Srate PCA fo now ensure complionoe and file
compliance report. The industry moy ochieve suggested water consumption/
minimisation steps, reduction i generation of efffuenty, follpwing proper ferti-
irrigation pian, to be dy menitored and comagliant with emission stondsqds.
SPCH may alsa clarify on duel mode of disposal system conserted - on lend
and in Dhanoule drain ond mechanism for monitoring stondards with fwo
different systems of disposal. The PCR moy astess cammpensation far walotions
@il required polution control devices are set up and ensure that no
environmentol degradetion tokes place. The State PCR to part the fnglus frigd
unit to nofice of proceedings before the Tribunal so that it bas an orgortunily
to show couse before the Tribunol as ta why the Tribunal should ot foke

COErChY Mecsures @ the motter for its continwing falure, The registry moy
aise send notice by email to the soid unit®.

And whereas, the industry B/s Trident Lid. [PCOlwas granted Envircnment Clearance (EC) by
vide lntter dated 15.11.2002 and vide dated 07112005 subject ta certain conditons as
mentioned thargin, The perusal of ssid EC granted to the industry reveals that the industry weas
gramied EC with the condition that the treated efluent shall be used for irigation p
conditian was also Imposed by MaEF in the EC granted to the industry vide letter

that the industry shall achieve a particulate smission standard of 75 mg/Mm® far o
from co-generation pawer plant and recavery bailer,

MoEF

urpose. Further, a
dated 07, 11.200%
Mssions generated

And whoreas, the Board has continuausly pursued the industry MJs Trident Ltd. {PEDjo
reduce the discharge of reated trade affiuent inta Dhanaula Orain, The industry was given personal

hearing belfore the Chairman of the Board on 11.06.2010, whersin, it was decided that the industry

will develop tatal 200 acres of land as per Karnal Technalogy for discharge of trestad wiashe wator
onte land for plantation by.31.07.2010,

And whereas, the industry Mys Trident Lid. {PCD) was pursued fram time to time by the
Hoard to develop additional plantation arga, As on taday, the industry has developed plantation in an
arga of 165 acres to uiilice its reated trades effluent of 12800 KLD onis land for plantation and
remaining traated trade eHluent af guaniity af 8700 KLD i boing discharged intg Dhanaula Drain,
Further, the industry had begn purived by the Board for diversion of s effluent from dram to onta
land far; irrigation/plantation purpese along with time scheduls The discharge of treated trade

eliluent e Dhanaula Dvpin is required 14 be divertedonts fand for plantation PUTpIEE as per the

ab & Haryana High Court in CWP no. SESE of

And whereas, samples of the trade effiyent baing discharged Ly

(PCOhwre collected by the Officars of the Board on 2%,05.2018 and an

outlet of ETP partly leading to plantation are and partly leading 1o dr
ia drain heyend the limits as presciibied for such discharges,

And whereas, the Industey M/'s Trident Led. {PCD) was glven hearing befare the Chairman of
the Board on 27.06. 2018, wihersin, the Industry reprosented 35 umdar--

The representatives of the industry submitted that the industry has gat the enviranment sl
ciearance for expandion of its production capacity fro

m Hﬁw-ﬂ- b9 2,10,000 TPA angd Mcraase in

the industry sa/'s Trident Led
abysis rosutis of samples from
&in a5 well a5 from the authag
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aptive ca-generation fram 494 MW 1o 0.5 MW from MoEF an 22/08/2016 and NOC far expansion

weas issued by the Board on 14/03/2017 The Indusiry has not yel made the proposed oxpansion

Maeesr, e quantity of treated trage effluent discharged into the drain will remain the same io

&710 KLD only and the remvalning trested trade effluent shall be wsed lfar plantation purgoses. The

ndgtry bs having permision to discharge Its treated trade aifleent inte the drain (ram (he Drainage

Dieparioment, Further, L industry |5 moniaoring the ground water Guasity In an around the plantation

aoeh an jts awn, The water consumption in the industry ks 50.4 m fan of paper produced, which is

0B% higher than the benchmark and the Industry shall achieve the benchmark by process
aptinizatian af existing technalogy. Regarding nor-achievement of trade effluent standards, the
wnbusiry hag submitted that it has made upgradation in the aaration tank by installing two flosting
avratows Tar bl ver wifichency and 1o achloewe the prq-;:rlﬂﬂ{l standardi. The mdustry has l'EqI.I'\'EilEd far
resampling of the treated trade effiusnt in view of the above upgradalion.

Afler heaning, the represeivtatives of the industry amd officer of the Board, Chalrman af the

Bpard declded as under:

L The mdustry shall operate the ETP effectively and eficiently, so as to achieve the prescribed
standards at all timas,

& The industry will take all nepessary steps 10 ensure that the treated trade efluent discharged
sk land for plentation is propedy and uniformly distediated in the entire plantation area
Haough proper distributiam system

5. The industry shall submit scheme Tar laying of plping network to make arrangomants for use
ol remiaining treated trade effiuent for irFlgation purpoies by the lemers al the surrounding
areas,

4 The industry shall take the services of bay expert in the paper industry, for the reduction o
1 st watar generatisn fram the und,

L

The industry shell adapt 10 villsges ax CSA activities Tor providing graenery and improving
highgiene with the renabilitation of wilage ponds an the madel of Seechewsl, The industry
shall also depute any plantation expert far designang the greon plants,
B Environments Engineer, Regional Office, Sangrur shall monftar the progress made by the
industry regarding the abowe detisions from thme to Gme, cany gul sampling of the Industry
apain and submit r:-!:u:lrt,n' racommandationt in the magper steardingly,

And whareas, 1o review the progress made by the industry with regard 1o the hearing

decisions held on 27/06/Z018 as well a5 compliance of ervirenmental clesrance granted o the
mduttry wide Fetter dated 7711705005 the |.n-|:|u5]rl|| Mll's Tridant Lid, (PCR was given hesring befare
the Chasssean of the Baard on 0701203,

And whereas, during the hearing the representative of the Industry /s Trident Lid. (PCO)
sishmitted a written reply and répresentad as under:-

The iHﬂ“ﬂ ig -."EHlll ut"lﬂ‘ﬂg 51 “ tﬁated trade ‘Hlu.!nt W kln] |md ’I:H' Phl'lla[inn. in an
arga of 165 Acres. In addition ta this, the industry is alss in the process of development of additional
piantalean area of appega,. 9.5 Acres.

a)  Astudy pertaining to quality of ground water in and around the praject has already been got
conducted from NABL approved Labaratory, The Industry has also engaged mys
ChalabMandalam Risk Serviees Ltd, to conduct & detailed ground water study across the drain,
The sludy of the sames has boen completed.

bl The industey has entered Into an agreement with the farmers for the use of trested trade
effiuant Tor frrigatich purpese in the surrounded aroa. The industry has alss submitted a

request letter to the drainage deptt. Tor approval of laying piping netwark for the yse of
rernaining Lreated irade efffuent for Irrlgation purpose.
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e Y has also vaken tha services of axpert Mr. SilvanoStort| to reduce its fresh water
TN { wastewater EEneration in the manulscturing process.

d)  Tha industry hag ot

omplelpd pl"“:ﬂnn dry i

Aftet haaring the off]
cery :
Board decided g5 i of the Board, representative of the industry, the Chairman of the

L

10 villages under CSR activities for providing greenery and has
n 5 villages.

The industry shall sk
Achieve the srack Bmiy
instaflation angd carmm

Mit the detailed proposal wort upgradation of is existing APCDS to

“ion standard of 75 mg/Nm? within 3 manths alongwith PERT chart far
Hsioning of the same.

The industry shali submit the repary of study carried aut w.rt the quality of ground water in
and around the Broject by 30001 2070,

The industry shall subnit 1k
Actvities to the Board with
4, Tha

B report w.r.t the work carried out in five villagas under the CSR
i 7 days and also carry aut the wark in remaining villages,

industry shall submit the proposal to reduce ts fresh water comsumption | wastewater
EEneration in the manufacturing process 1 the Baard.

The industry shall stan giving its treated trade effluent for irrigatian purpose in the
surrounded ares and abso expedite the pracess of laying piping network for the use of

Temaining treatod trado efuent for irrigation purpose and submit final timefings for the
Lama

And whereas, due to Ron-complances of deciskons of personal hearings gven Lo the industry
from time to time. M/s Trident Limited IFCD] was Issued show cause natice under Water Act, 1974

wide Board's letter no, 1574 dated 12/04/7021 along with apportunity of persanal hearing before the
Chaitman of the Board on 3000472021

The representatives of the industry attended the hearing and submitted written reply, which
wat taken on record. He further stated that the industry is achleving water comsumption @
46m3fTan with the implemantation of varlous water conservatian initiatives. The praduction, water
consumption and effluent generation is being dane hulfilling the norms preseribed by the Board, The
Industry has achieved water consumption level of 48 m3/Ton of paper by adopting various waner
Consereation projects against the prescribed limit 50 m3/Ton of paper and has already complied the
long term abjective for water consumption for Pulp & Paper Industry, Regarding upgradation of APCD
the representative af the industry informed that the Industry has recelved technical offer from threa
suppfiers but the progress has been hampered due to prevaling Pandemic sconario. The
representative requested 1o extend the target time lines to Saptember, 2022, The industry furthar

assured that it will continuowsky work on the recommendations of Jeint Cammittes with ful
ommitrment far improvement

Regarding wtifeation of entire troated wastewater onto land for irrigation, the industry
informed that it has already started work 1o get utilized its treated trade effluent for plantation area
Industry has submitted the letter to Drainage department sepking permission 1o utilze the treated
trada effluent outside the premises on the newly procured land nearly 21 acres. Industry is waiting
the confirmation from the drsinage department on the sama, The industry Further submitted that by
June, 2022, whole of the treated water will be utilized onte land for plantation and no treated |
unitreated effluent will be discharged into drain,

After hearing the officers of the Board, representatives of the industry, Chairman of the Beard
decsded that:

i Consents to Dperate be renswed to the Industry for 3 short peried of & months | e uplo
31.10.2021) subject ba fallowing special conditipns:;

a] The CTOs will be reviewed based on Lhe recommendations of the Joint Committee
constituted by NGT in the matter of DA No. 6B2/201% filed by Sh, Beant Singh Baja,

v~
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the Han'bl
President. Mational Anti-corruption councl as well as the order passed by e

NGT in the 128d Case, )
the decislons of personal hearing taken by the

C a wily camply with : ;
g :.:;i::t; 5::1'" ::::l held pn: 1712.2013 regarding production antl.l:péf;[ t:;
produstion capacity for manufacturing of paper will be restricted o '1:?5&' i
purchased eached pulp is used and additional production of paper @ 33 'ﬂ‘m" :
purchased bleached pulp, the requirement of which Is about 24 TRD. The record shall be
submitted by the industry to the Board on monthly basis,

i The industry shall follow the procedure as prescribesd in MoEF& CC notification Mo, 5.0.980E)
dated 2.3,2071 regarding no increase in pollution foad in case the industry wants to go for
thange in production of paper bayond the guantities allowed as per grvironmental dearance
granted to the ndustry by MoEFE OC vide o J-11011/52/2005 14-11 1) dated 7,11.2005.

Sangrur shall carry out moniaring of tha

#  The Environmental Enginesr, Regional Office,
subwnit monthly

industry as per protocol, enswre campliances to be made by the Industry and

progress 1o the Head Cfice by the 5th of every following manith.

Al whereas, rtﬂﬂﬂ]'"s \Iﬂﬂﬂ'l'L!Hﬂ,E pEﬂDrl"l'l-ll'l":F S-l.ll.ld"' of ETP ﬂmldﬂd rﬂr its PCO, the
industry informed that it has afready undertaken the performance study of its ETP of PLE from
Thapar Institute, Patiala. The industry has alse submitted that it has already implemented
recommendations of Thagar Institwte in 1ts report,

The Industry has informed that it has already taken the project on its raw matersl washing
stream which nearly contributes to 30% of the total ETP Laad by adopting the Iatest DAF and sorew
press tefhnology with the total investment of nearly INR 10,50 crore.

i industry has fusther informed that it has awarded the project te the Department of
Energy and Enviranment at Thapar Institute to conduct a pilot study for the remaval of color. The
ndustry has also submitted that finad regort wort. removal of colowr will be submitted by Thapas
Ingtitute by Movernher, 2021 and thereafter, same will be submitted to the Board, immadiately.

And whereas, the industry has aat submitted any action plan to rewse its reated water not
impacting T05 of the final trested effluent which has 1o be shared with PPCB by 307 June, 2020. The
industry submitted thag TDS value at this concenfration Is nearly 2100 pam which is within the
permissible Bmit for discharge standard. Any recycling of this water badk to the process house will
incresse concentration Cyche and will eventually Increase the TDS af final treated water. The industry
has explared & implementad project for the reducing the water consumglion not impacted the TD5.
The recovery of D plant in its energy divislonhas been incressed from 76 % to 84.5% thereby
reduelng water consumption of 300-350 m'/day. The reply submitted by the Industry Is not
accompanied by any study from institute of repert and is not satisfactary.

And whereas, the industry has not submitted any action plan detailing pipe network, fand
use water depth and types/age of plants etc. which it was required to submit to PPCE on or before
jume, 2020 fod proper and scientific methad wtilization of s treated waste waler onlo land
plantation within its premises to maslmize the wilizalion of treated waste water within the comples,

And whareas, the industry has ot submitted any deta@ed irrigation metwork schame for
optimum utilitstion of treated waste water. The industry has anly infarmed that it has improved
distribution of treated trade efluent on the plantation area and provided proper irrigation netwaork
for pptimum utilization of treated wastowater,

And whereas, the industry has alrgady been divected by the Boasd te upgrade s esisting
APCD 5o a5 1o achieve the norm of 75 r|1i-_|'r~.|r|1l in this regard, the Industry had earlier subirmitled
praposal alang with timelines for the up gradatian of exlsting APCOS a5 tabulated below:

S0, Mo, | Mame of the Unlt/Section Proposed timealines
1. Recovery | 30092021
2, [T 30.11.2021
3 Copeneration Plani2 &3 15.05.2021 .

bl
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The industry
Y ¥ide letter dated 27.4.2021 has informed that technical offers from 3 suppliers
on ihe Electro Stating Precipitatar

2 s (ESF) upgradation have been received and the progress has been
B o tha Prevailing pandemic speparin. The industry has requested o extend the target
elines ta SEptem'ber. mry

b idustry has falled to upgrade its APCD 1o achieve the prescribed
1
m,

Emission standards of 75 ety

And whaereas,
decisiogn of the per

frm-n e ihn“r - e it tha hdHStr'f' has faded to I:I:|I'I'II:||'Il with the
utilization of treate

sonal hearing given by the Chairman of the Board from time to time w.rt,
to divert the disch d trade effivent onto land for plantation by developing additienal plantation area,
vk arge of treated trade effluent onte land for plantation from Drain as per the status

Port fled by the Board in the Hon'ble punjab & Haryana High Court in CWP no, SBS8 of 2010, to
schieva the stack emission standard of 75 mg/Nm® as per EC candition, utilizatien of treated trade
‘Eml.ll!nlllnr irrigation purg

ase In the surrounding areas by the farmers by providing piping network

and alia noy tomplying with all the recommendations of joint committee constituted by the Hen'ble
HGT in the matter of 0.4, no. 6A2 of 319,

And whereas, it has now been proposed 16 initiste action against the industry dus to fallure
an 115 part B comiply with the recommendations of the Joint Committee and decisions of varioos
personal hiearings held bafora Chairman of the Board fram time to bme as detailed above

And whereas, the proposed action to be taken apainst the industry for men-compliances as
detailed above includes imposition of Environmental Compensation for envimnmental degradation
coused due o operations of the industry without making compliances a5 detailed above and
revocatbonfcancellation of Consents to Operate and restraining the aperations of the industry by

besuance of directions ufs 33-8 of the Water [Prevention & Control of Pollution) 2ct, 1974 and 31-A of
the &ir {Prevention & Cantrel of Polfiution] Act, 1981,

fnd whereas, the industry is hereby afforded an opportunity ta e reply within 15 days from
issuance of this notice either In writing or in pesson before Chairman of the Board in his offsce at
VatavaranBhawan, Mabha Road, Patiala as to why propased sctions may not be taken against the
infustny for the vialations/non compliances 35 detallad above,

And abso whereas, a5 directed by Hon'ble Green Tribunal vide order dated 29.7,2021. the
industry i herelyy put to notlce of the proceedings before Hon'ble National Green Tribunal affording
an oppertunity of show cavse belore the Hon'ble National Green Tribunal as to why the Hon'bla
Fational Green Tribunal should not Bake coercive measueres in the mattes far its continuing failure.

=
Environmental Englmeer [T9-11]
For & on behalf of Chalrman

Endst. Ma. 3:1 i& Dated i{-l_—ﬂ_;l-:::-’}f

A copy of the above ks Forwarded $o the Environmental Engineer, Punjab Pollution
Contred Board, Reghenal Office, Sangrur for information and necessary actban.

b
Environmental Engineer (ZP-L) !
. For & on behall of Chalrman
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UA ygHE Jeey iTe
PUNJAB POLLUTION CONTROL BOARD,

| . Dated- Eﬁrﬂ'-: ! gﬁ#;{,ﬁ
Ta WJE—Q_H‘ - ; -'..|'-[|" & . Y

W/s Trident Lid. (HTD),

Trident Comples VillageDhauls, {_@':"' Ft L '{-:- i

Tehsil BDistt Barnala -":r |
2k |

sub:  Wiolation of provisions of Water [Provention & Cantrol af Pollistion) Act, 1974,

Whereas & complaint was filed in the Hon'ble NGT by Sh, Beant Singh Bajwa, President,
Hatignal) Anti-cosruption Council against M/'s Trident Unit in which it was mentioned that chemical
waler is heing drscharged in the drain by the said unit. The Hor'ble NGT had directed the Board to
ok into the matter, take appropriate action in sccordance with law and furnish 2 factual and action
taken teport to this Tribunal

And whereas, 3 regport was filed by the Board in the Hon'bie NGT.The Hon'hla HGT
o004, 122079 passed the following ardars;

“# report has been furnished by the State POB finding certain deflicencies and also Tinding unit
compliant in certain respects. There i, however, nothing mentioned about extractian of grownd
watar. We aro of the view that a fresh independent and comprehensive inspection is necassary to
ascertdin the actual stuaticn, as the report furnished is not adequate in all the relevant facts which
need o be stdsed,

Accardingly, we direct fresh inspection by joint Commities of CPCR, State PCA and District
Magistrate, Barnada be carried out, The State PCB will be the Nodad Agency for coordination and
compliance. The report may be furnished by 31.01.2020, by e-mall. The next date of hearing was
limed 0303 2030

At whereas, in compllance to Hon'ble WGT order, the |oint committee bad underiaken
inspaction and monftaring of the Complex during 21-23 Feh, 2020 and & report was filed on
2002, 2020 by the joirt Committee recording certaln recemmendations 35 helow:

1. &n in-depth study far Emironmantal Audit may be undertaken particulady @ respect for Captive
Power Plant, Faper & Towel Deision 1o asigss ke status for comalisnce of erviranment
normisfstandards. The finding(s| and recommendatian {8 of sbudy may Be ircorpovated in the
consents issued by PPCB for effecilvely compliznee. This study on Envirosment fudit be undertaken in
consuitation with CPCE either by PPCE or through an instibabe)’ comsultant having technica REpEre
i e relevant Nedd.

2. hfs Trident Ltd shall submit 3 detalled action plan for compliance of condition stipulated by
PRCH through its consent orders, dated 10/02/2012 and 30/05/2013, wherein the kndustry
was 10 knstall Reverse Dsmaosis System followed by Multiple Effect Evaporatar in its H.T.0.
This should be accomplished before 30th June J320; as mandated by PPCE. The industry shall
akso submit tima bound action plan by 15th March, 2020 for Installation of Agitated Thin Film
Deyer (ATFD for the effective handling of MEE reject
Ms Trident Ltd (PCD) shall alse gredually reduce water consumption snd thus efluent
B'E.|‘|Ei'-II!||:|rI|.'|'F'|£ enfire treated effluent to be progerly utilize an land fer plantatian / irrigation
purpose. The industry showld adapt scientific methed for utilizatian of its treated water onto
land plantation within its premises to maximize the utilization of weated water within the
compdex, An aclion plan in this regard shall alse be submitted by M/s Trident Ltd. to PPCE an
ar before June 2020 Tl-tl.l-iling pipe netwark, land use, ""‘“"i"'-E dtpth and trpe I,l age of plants
L. 4]

TIAREE N, 5 9%, Ufenirer
VATAVARAN BHAWAN, NABHA ROAD, PATIALA
E-ma : pprbepsd e ral com, Wb WSOk ks


Annexure-D


[F¥]

B (Wil H N
Having implemented the above, further two years fram now Lc._tl'!' i Anda Wy Tt
Ltd. shall get its trmated water utilized to nearby farmers faf imgations purpose.

Mfs Trident Ltd shall undertake a perfarmance study of ETPs provided for its PCD. The
industry shall undertske necessary project on its raw materlal washing stream which neardy
cantributes to 30% of the total ETP Losd. The industry shall 2lso sebmit a time bound action
plan 1o PPCA on or befare 15th March 2020 for removal of non-blodegradabile COD. The
ndustry will also submil time bound action plan by 30th Apsil, 2020 for remaving of colour
from its treated effluent gaing into the drain,

The trend anakysis of historically data, recorded from QCEMS exhibils that the discharge from
8fs Trident Lid. remalns within compiance gone, IF such 15 the case then let 85 Trident Lid

shall make all efforts 1o reuse treated effluent batk to production process, resulting in
condervation of wates awing Lo less withdrawal of ground water or canal wares. Besides, the
feuse of treated effluent into the production process will affect efficiency of ETP as the
troatment system would receloe high concentration of BOG and C00, An actien plan in arder
bo reuse its treated water nat impacting the TOS of the final treated effluent o be shared
with PPCH, by 307 bune, 2020,

Ihe industry has provided pipe network for distribution of treated trade effluent on the
plantatian area, lreever, it was abseryed that certain patches of plamtation was flooded with
wakel and spme patches were found completely dry because, the industry is uniformily
distributing treated trade effluent to all celis of plantation area Irrespective of the age of
plants m that cell. The industry, therafars, is reguired o provide proper irrigation netwerk for
Bptimum utilization of treated wastewater, The industry shall also provide electromagnetic
flews mater at the cutlet of each cell of plantation making more effective utilization of trested
alffuent.

The industry is not achieving the emission standards of 75 mg/Nm3 froem the stack of
Chemical Recavery Plant (i} and Energy Section. However, the industry was given cppartunity
of personal hearing before Hon'hie Chalrman of PRCE on 0701, 1020, wherein one of the
decishon of that th industry shall submis the detailed proposal w.rt, up gradation of s
existing APCDs to achiewe the stack emission standard of 75 mg/Mm3 within 03 months alang
with PERT chart for installation and cemmissioning of the same.

The industry {Ms Trident Lid) will conduct detalled study for monitoring the graund water

quality scrass the Ohanavta Oraln in eider o evaluate the impact of is treated watar

discharge onta Drain and submit the report by 306 Al 2070,

The concept of 'Zaro Liguid Distharge' be considered as minimal discharge of affluent,

particularly from the industrial sectors reparied upon, Accarding 1o mechanics of fluids [moere
precisely thermodynamics) that a continuous operatian bound to generate ‘rejeets’, and | ar
‘blowdown' and [ ar bleed due o process enlvapy, despite of whatever tachnalagy adopted.

Purjal Pollution Control Board, therefore, has ta examine what minimal dispesal of eflusnt

be permitted to My Trident Ltd. considering the production technalogy, scabe of aperation
and utilization capacity.

hnd whereas, the Hon'ble NGT vide orders dated 24.06.2020 had directad a5 under:

"We are of the view that recommendations nesd o be acted uvgan, i net
aiready dore, a3 the timelines supgested hove olreody expired ond further
aetion is Aot known. Necessory studies may be gat conducted, The State PCE
moy ensure further remedic! oction by the industry in the light of the
pbservations quated abowe, The Jolnt Commilten may verify comaligace by
coardinating with such other institution o5 moy be foung necessary gng
further camplignce report may be filed in the motrer by the joint Committee
wihiich may be coardinated by the Stote PCB within three months from rodoy

by e-moll of juﬂf:IWm fpreferabdy in the farm of sesrchobie/OCR
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POF and not Imege POF. The marter was Usted for further cansiderssian an
U3.12.20207 which was further adjaumed to 08,02.2021.°

And whareas, g 29.07.2021 the Hon'ble National Green Tribunal has passed the prders, The

Cperative pars af the sald ordars Is repraduced a5 under:

Foced with the above, further time is seught for ensuring comptiance. I view
of fong unexploined delay gn ihe port of the Stete PCE in comphing with the
orders of this Tribunal, we irpase cost af Re. 1 loklh which mop be deposited
Wwith CPCB within one month which will be pevsongd responsibiity af the
Member Secretory, PCH, Stote PCE U free to récover the same from ihe ering
officers. We further direct the State PCB to maow enzure compliorce ang file
camplicnce repart. The industry moy echisve suggested woter conswmation,”
minimization steps, reduction in generction of effiuents, following praper ferti-
'rrigation pian, to be duly manitored ond compliont with emission stondards,
SPCE may also clovify o0 diol mode of disposal system canténted - an lond
and in Dhanowla droin and mechanism far manitaring standards with twe
Wfferent systems of dispasal. The PCR may assess campensation Jar violorions
tll required polition control devices are set up ond ensure that mo
efivironmenta! degrodotion tokes ploce. The State PCB to put the industril
Uit ta notice of proceedings before the Tribunol so that it has an opgortunity
fir show cavse before the Tribunal o5 to why the Tribunal should nat toke
faercive meoswes in the matter for its continwing faiture, The regley migy
aisy send notice by emmi to the said unit™,

And whergas, the industry M/ Trident Lid, (HTD) was constantly pursued by the Board 1o
achieve FLD and was served ratices with opportunitios af hearing before Chairman of the Baard,
And whereas, the industry MJ's Trident Ltd, (HTD) was given heaning before the Chasnman of the
Board an 27.05.2018, whergin the industry represented as under:-

That since the installation of the first medule of RO system of 2500 KLD alengadth MEE in
Aaril 2014, the Industry i facing technical problem In stabilizing the plant. Hawewver, inspite of
working contineousty with the original equipment manufacturer M)'s Ewromech, |taly to stabilize the
plant, the problem could not be resolved. Furilier, with the Euidanoe of MEERI, Nagpwr, the industry
has takan offers from 5 manufacturers for the installation of RO iyslem, The indusiry has now
decided to replace UF technology with MBR techaology as pre-reatment af B0, Further, instead of
instalimg 3 madules of 2500 KLD each separately, the industry has now decided to insea RO system
al total capacity of 7300 ELD In one go and the same shall be installed and comeissioned by
30.06.2019. In view of the above, the mnduztry bas requested to extend the date for inctallation ol
RO systam from 30,05, 2018 10 30062019 The industry has alsa requested that the existing ETR
and RO swstem shall be operated and maimaingd properly Gll that time, 16 a5 to meet with the
prescribed standards

Adter heaning the reprosentatives of the Industry and officer of the Baard, it was decided a5
under;

1. The industry shall install RO system slangwith MEE of the remaining total capacity of 7500
KLD based on MBR technology, instead of installing 3 modules of 2500 KLD each separately,
and shall commission the same by 30.06.2015.

2. The industry shall operate and maintain the existing ETF effectively and efficiently, o as to
achigve the prescribed standards at all times,

3. The industry will take &l necessary steps to ensure that the treated trade affluent discharged
ante land for plantation Is properly and unifermly distributed In the entire plantation ares
through proper distribution system.

P



R
4. The industry shall tske up 10 villages as CSR activities for providing mm“r ar-: impn.hing
highgiens with the rehabilitation of village pands an the madel of Seechewal. Sh. Babwinde;
Singh Lakehwall, plantatian xpert shall assist them in designing the green plant
5. Environmental Engineer, Reglonal OFfice, Sangrur shall monitar I.hE' pragress made by the
industry regarding the above decisions froem time to time and submit report.

fihd whereas, the industry M/s Trident Ltd. (HTD] was given hearing befare the Chairman of
the Doard on 13,02 2019, wherein the indistry represented as under:-

Al The ndustry is contmusutly working on the reduction of fresh water consumgtion and
succeeded in reducing abaut 25% consumgtion of fresh water

b} The indwstry has hired 8r. SdanoStorti having expertise in this field and has entered into a

contracl with M) Innoeation Water Treatment and Recovery Services Pet, Ltd. for preparation

of technical comparative statement of quotation among all the offers received by the

industry. He assured that afier the installation of above profect, no effluent shall be

I:Hsmirgnd irto drasn

The ndustry i regularly and properly operating its effluent treatment plant and the

preseribed parameters are analyzed by it on daily basis and indicating conc. of prescribed

parameter s within permissible imés,

The industry hac already taken sll necessary steps to ensure that treated trade efflupnt is

discharged onto land for plantation unidormiy.

=l The industry has completed plantation i villages as per decisian of the hearing,

Indusary raguested to grant time upto 31.12.2019 far installation of RO plant fodlpwed by MEE,

|

o

afier hearing the afficers of the Board and reprasentative of the industry, the Chairman of the
Board decided a5 undar:-

L The industry shall submit PERT Char regarding proposed RD Followed by MEE, within 15 days
and install the same by 31132019,
The industry shall regularly operate and maintain its eFfluent treatment plant 50 a5 to achieve

effluent standards far such discharges and shall ensure the compliance of conditions of
consant 3t all times,

3. Enwironmental Engineer, Regicnal Office, Sangur shall e
regacding installation of RO followed by MEE by the industry

i

gularly submit progress report

And whereas, the Industry M5 Trident Ltd, [HTD} was dg3in piven hearing before the
Cheirman of the Board on 4700 2020, wherein the industry represented as under:-

“That it has already placed purchase order to M/s Hydrotech Engineering SR,
CRPVIA DEL LAVORO 8, BASTIA [4 ROVOLON 35030, Italy for MER project,

delivery of the 3ll the equipments is exprcted by 31.03.2020. The said
equipmentswill be erectod by 20.05.2020 and commissioning of the plant will

be complatad by 30062020 During hearing, it was alo infarmed that the
operstion of existing plant has been made off and this will be started after
technology upgradation with some common infrastructurs 1o ba used. The
Effluent Treatment Plant is being operated tegularly and effectively by the
industry to achieve the prescribed standards laid down by the Board

Aler hearing, the following decisions were taken:-

1. Theindustry shall install and comemissian MBS privect to achieve ZL0 by 3006, 2020

. The industry shall operate and malntaln its Effuent Trestment Plant

efftuent standards for such discharges and shall ensisre the complianc
cansent all tha limes.

50 a5 to achipve
e of conditions of

3. Emwironmental Engineer, Regional Ofice, SGR shall regularly submit the PrOEress repart
regarding Installation of MBR project by the industry.

In the meanwhite, ihe CTO of the industry under Water Act, 1974 was renewed subject to
followeng special condibons:.

1. Theindustry shal camply with the Wns ol loimt Committee,



3 The industry shall submit th ! Gk i fa A
recommendalion of the 1 @ a:tmr.n plan within timelines far lrnplcmenlah.nn of each
ey t Eh-nl! comemittes and dacisions of personal rfean'm: El'-en_?hﬂhr
ki & Board within 7 days to the Board and ensure the implementations E!F
) whthin tweo manths fram the date of arders. Further, the industry shall submit

e weekly compliance of the recommendations of the joint cammittes to the Board.

- du:n::. W;::;:.I-.:he indistry wide letter dated 04.07.2020 recesded on 27.07. 2020 reprasented

and other restrictions impased by Central and State Governments (o avokd
spread of COVIO 19 it was not be sbde to implemant the recommendations immadiately and sought
rrienian in timelines. The industry further infarmed that it has akready made payment of Rs. 2.94
Lratys for the delivery of said project and has already recerved the equipment partially

And whareas, due to non-compliances of decisions of personal hearings given to the industry
from time to time, M/'s Trident Limited (HTD) was Bsued shaw cause notice under Water Act, 1974
wide Board's letter no. 1574 dated 12/04/2021 along with opportunity of personal hearing before the
Chairman of the Board on 30/04/2021,

The hearing was attended by representative of the industry and stated that the industry has
now phan o utilize 100% of trested waste water anto land Tor plantation and wark will be completed
in next B-9 manths, Total discharge from ETP outler of HTD is 9702 ELD out of which 3000 ELD i
being uitized ento land for plantation and remaining 703 KLD is dischasging Inte Dhanula Drain. The
total nd requirement for uliiting entire treated trade efffuent of 5702 ELD 84 per the soil stedy and
Ivading of 91 m3/Acre/day works gul to be 1066 Acres. The industry has abready 48.5 Acre
dewaloped plantation area, an additienal 19.5 Acre has been purchased autside the premises and
industry is in process for the precurement of additional 38,6 Acre land. No affluent shall be
discharged into Dhanula Drain fram the Home Textile Division after completon of wark in mext ©
manths (o utilize 100 % af treated waste water onto plantation, The industry Turther assured that ot
will eonliruously work on the recommendations of Joint Commities with Full esmmitment far
improsement.

After hearing the cHicers of the Baard, representatives of the industry, Chairman of the Board
a5 decidad that;

I Consent to Operate under Water fct, 1974 be renewed o the industry lor & shom
periad of & manths | ewpio 31, 10.2021) subject to lollpwing special candition:

“The CT0 will be reviewed based on the recommandations of the Joint Commities
constituted by NGT in the matter of 04 No, 682/2019 filed by Sh. Beant Singh
Hajea, President, National Anti-corrusption Councll as well as the order pasced by
thie Hon'lsle NGT in the sid case

2 The Envirormental Enginesr, Regional Office, Sangrur shall carry oul moniloning of the
induitry a5 per pratocel, ensure compliances to be made by the industry and submit manthly

progress to the Head Office by the 5 of every following month,

and whereas, fram the ;hu.-.v.é, it is ewident that the industry has failed 1o comply with the
decigion of the personal hearing given by the Chairman of the Board from time Lo Lime regarding
installation and commissioning of MER project to achieve ILDand also not complying with all the
recommentations af joinl commitles conskituted by the Henble NGT in the matter of 0.4 no. GE2

af 2019,

And wheress, it has now been proposed 1o initiste actlen against the Industry due o failee
gt its part 1o comply with the recominendations of the foint Committes and decishans of variows
persanal hearings held before Chairman of the Baard from time o tima as detaded above.

g L]

and whereas, the proposed action to be taken agalnst the industry for non-complisnces a5
detalled shove ncludes imposition af Environmental Compensatian for enviranmental degradation
causpd due to operstions of the Industry without making compRances as detailed above and
revocstion/cancellation of Consent Lo Oporate and resiraining the operations of the ndusiry by
wrugnce of dirpctionsu/s 3.4 of the Water [Frevention & Contrgd of PoBullon) Act, 1974,

hnd whereas, the industry i hereby afforded an opportunity to fde reply within 15 days from
issiiance of thit notice either in writing of in person befarg Chairman of the Baard in his olfice at



B

VatavasanBhawan, Mabha Road, Patiala as to why proposed actions may nat be taken against the
induistry far the violations/non compliances as detaded above.

And slio wheress, 35 dwected by Hon'ble Green Tribenal vide order dated 9.7 2021, the
industry & hereby put to notice of the procesdings befare Hon'ble Mational Gréen Tribunal affording
an oppurtunity of show cause before the Hon'ble National Green Tribunal as to why the Hon'ble
Matianal Green Tribunal should not take coercive measures In the matter for its continuing Tallure.

Environmental Engineer (ZP-i1)
For & on behalf af Chalrman

— pates 2d~%-2e2f

A copy of the above is forwarded 1o the Envirgnmental Engineer, Pungab Pollution
Cantrol Board, Regional Office, Sangrur for Information and necessary action,

m.mﬁ.ﬂ%mﬂ 3

For & on behalf of irman
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The Senior Environmental Engineer, :\]uj? i | N

Punjab Pollution Control Board,

Zonal Office-2, Nabha Road. Eay
Patiala.

Subject: Reply lo the Show Cause Notice Dated 24 Sep 2021 via Letter No. 3295
regarding the Violation of Provision of Water (Pravention & Control of

Paoliution) Act, 1974 and Air (Pravention & Control of Pollution) Act, 1981,
received on 30.9.2021.

Respected Sir,

This is in reference 1o the subject Show Cause Nolice dated 24 Sep 2021 via Letter
Mo. 3285 regarding the alleged Violations of Provision of Water (Pravention & Control
of Pollution) Act, 1974 and Air (Prevention & Control of Pollution) Act, 1981 which was
received by our companylindustry on 30.09.2021.

We wish to submit thal being a Compliance Oriented Industry, the company has
always worked towards a complete adherence to all applicable norms/standards
under the Ervironment Act, the WalerfAir Acts, etc. The Industry has also
continuously worked on the recommendations and the decisions of the personal
hearings as well as recommendations/directions of the National Green Tribunal Jaint
Committee to every extent possible, and is, at this point in time, to justifiably state that
the company has been meeling all parameters as prescribed.

The industry hereunder providing the status in respect of the recommendations of the

Joint committee and during the Personal Hearing on the points mentioned in tha
above notice as follows:

I '
1o

Sr Mo Recommendations Compliance status

U

1.

Installation &
commissioning of MBR
project to achieve ZLD .

The industry (HTD) had informed the Board vide
Letter No. Trident/2020/24 dated 31.03.2020 that the |
Industry would not be in a position o complete the |
project o install Reverse Osmosis System followed
by Mulliple Effect Evaporator in its towel division.
within the given limalines due to the lock down and
other restraints and restricions imposed by the
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Central Government and the State government in |
] order to curtail the spread of COVID-18 and had

' sought support of the Board 1o keep the !:-m_ie:‘:l in
abeyance till the situation becomes conducive to the

upgradation. |
Further, the Industry would like to apprise the Board

that it has already made a payment of Rs 2.94 crores

for obtaining the delivery of the eguipment from Mis

Hydrotech Engineering s.¢l, for the completion of the

Project

The industry has already received the partial

equipment and the delivery of the balance equipment
is pending due to the pandemic scenario.

It can be assured that since the company has already
undertaken the process of procurement and

iinﬂiallatinn of the requisite equipment, the necessary |

upgradation shall be carried out

As communicated & committed during the personal
‘hearing dated 30 April 2021 and as per proceedings |
dated 7 May 2021, The industry is in the process for |
\the procurement of additional land to utilize its 100 %
treated water ontg plantation area at the existing
running capacity and will ensure that there may be |
no discharge of treated water into drain post Dec |
!2021_ j

The industry has also updated the status of the compliance on the recommendations
given by Jcint Committee in the matter of O.A no. 682/2019. The point wise status for
gach recommendation is as follows:

Sr
Mo

Recommendations Compliance status

1

An  in-depth  study  for | An in-depth study for Environmental Audit has duly
Environmental Audit may be |been conducted for the Towel Division of the
undertaken  particularly  in |Company by National Institute of Technology,
respect for Caplive Power |Jalandhar & in respect of Pulp & Paper Division of
Plant, Paper & Towel Division |the Company by Central Pulp & Paper Institute,

to assess the stalus for

—




of environment
norms/standards. The
finding(s) and
recommendation (s) of study
may be incorporated in the

compliance

consents issued by PPCB for
effective compliance. This
‘study on Environment Audit be
undertaken in consultation with
CPCEB either by PPCB or
through an institute/ consultant
having technical expertise in
the relevant field.

Saharanpur.

The report has since been submitted to the Board, |
and which fact also finds mention in the order dated |
29.7.2021 passed by the Hon'ble NGT, New Delhi.

The Industry has already started working on the
recommendations of the Audit report and has
prepared a time bound action plan for the same |
which is attached as Annexure 1.

2

M/s Trident Limited shall
submit a delailed action plan
|for compliance of condition
stipulated by PPCB through its
| consent orders dated
10.02.2012 and 30.05.2013,
wherein the industry was to
| install Reverse  Osmosis
'System followed by Multiple
Effect Evaporator in its H.T.D.
| This should be accomplished
before 30" June 2020; as
mandated by PPCB. The
industry shall also submit time
bound action plan by 15"
March 2020 for installation of
Agitated Thin Film  Dryer
(ATFD) for the effective
handling of MEE reject.

| - )

The industry (HTD) had informed the Board vide
Letter Mo, Trident/2020/24 dated 31.03.2020 that
the industry would not be in a posilion to complete
the project to install Reverse Osmosis System
followed by Multiple Effect Evaporator in its towel
division. within the given timelines due to the lock
down and other restraints and restrictions imposed
by the Central Government and the State
government in order to curtail the spread of COVID-
19 and had sought support of the Board to keep the
project in abeyance till the situation becomes
conducive to the upgradation,

| Further, the Industry would like to apprise the Board
that it has already made a payment of Rs 2.94
crores for obtaining the delivery of the equipment
from M/s Hydrotech Engineering s.rl, for the
completion of the Project

The industry has already received the partial
equipment and the delivery of the balance
equipment is pending due to the pandemic scenano.

It can be assured that since the company has
already undertaken the process of procurement and
installation of the requisite equipment, the
necessary upgradation shall be carried out.

As communicated & committed during the personal
| hearing dated 30 April 2021 and as per proceedings |




dated 7 May 2021, the industry is in the process for
the procurement of additional land to utilize its 100
Y reated water onto plantation area at the existing
running capacity and will ensure that there may be |
no discharga of treated water into drain post Dec
2021.

Irrigation management plan for the complets |
| location is altached as Annexure 2, |

Mis Trident Ltd (PCD) shall |The industry (PCD) has gradually reduced its water |
|alsc gradually reduce water |consumption and thus the effluent generation |
‘consumption and thus effluent | through an improved production system.

generation. The entire treated
effiuent to be properly utilized
en  land for plantation
Irfigation purpose. The indusiry
{ should adopt scientific method

The Industry has already achieved the water
consumption long term objective given by CPCB for
Pulp & Paper Induslry of 50 m3/T. The Industry is
For - elilniics Bl He Gaakad presently runnmg! al a water consumption of .46.
\water onto land plantation Mott By Adopion Senerml waler acmaenr_almn
‘ - measures. Copy of Water Charter Targst & List of

within its premises to maximize 2
M :

the utilization of reated water | | o> = atached as Annexure 3 (i) &
Annexure 3 (ii).

|wiﬂ1in the complex,

I."-"LI'I action plan in this regard
| shall also be submitted by M's
| Trident Ltd. to PPCB on or
\before June 2020 detailing
pipe  network, land  use,
walering depth and type / age
of plants elc. The industry is further adopting scientific methods
(Kamal Technology) for utilization of its treated water
onto land plantation within its premises to maximize
the utilization of freated water within the complax.

The industry has adopted scientific methods for
utilization of its reated water onto plantation within
its premises o maximize the utilization of treated
water within the complex.

|Having  implemented  the | The industry has done the detailed structuring of its |
above, further two years from | complela plantation area. After the assessment, the
now |.& by June 2022 M/s |indusiry has laid additional pipeline network for |
| Trident Ltd. shall gel ils treated | utifization of its trealed water on its plantation area.
|water utlized o nearby |The industry has also procured dedicated




‘ farmers for irrigation purpose.  |i

infrastructure including tractor’ harrows Rota water
for regular maintenance of its plantation area. The
layout plan showing detailad pipe network, land use,
watering depth and type / age of plants etc. has
been enclosed herewith a as Annexure 4

|The Industry will further keep axplnnng additional

land and work to get its 100 % treated water utilized
for irrigation by June 2022,

M/s Trident Lid shall undertake
a performance study of ETPs
provided faor its PCD.

The industry shall undertake
necessary project on its raw
material washing stream which
nearly contributes to 30% of
the ftotal ETP Load. The
industry shall also submit a
Itime bound action plan fo
PPCE on or before 15" March
2020 for removal of non-
biodegradable COD.

non-blodegradable COD & same is successfully

The industry will also submil

The industry (PCD) has already undertaken the
performance study of its ETP of PCD from Thapar
Institute. The report has since been submitted to
the Board vide letter no. Trident/PCD/2020/66 dated |
08.12,2020 along with the timely action plan for all | |
the proposed recommendations,

All the recommendations given in the study
conducted by Thapar Insfitute have been duly
completed.

Copy of the report along with its recommendations |
and its completion status is attached as Annexure
5.

‘The industry has completed the project on its raw |

material washing stream which neardy contributed to
30% of the total ETP Load by adopting the latest
DAF and screw press technology with the total
investment of nearly INR 10.50 crore. Industry has
already commissioned the project for the removal of

implemented. Pictures of the project area along with
the data is altached as Annexure 6.

The industry has explorad differant technologies for |
the removal of color from its pulp and paper effluent |

going to drain and has also collaborated with the |
- A




lime bound acfion plan by 30"
| April 2020 for removing of
i color from it treated effluent

going inta the drain.

| Department of Energy and Environment at Thapar |

Institute to conduct a pilot study for the removal of |
colar,

The instilute has underdaken the project for
achieving the purpose and will shara the repor by |
Dec 2021. Meanwhile an interim report will be
submitted by them shorlly, which shall be duly
fumished to the Board. Copy of the MOU done and
its extenzion with Thapar Instifute is aftached as
Annexure 7 & Interim report is Attached here as i
Annexure 8. |

The ftrend analysis  of
historically data, recorded from
OCEMS exhibits that the
discharge from M's Trident
Limited remains within
compliance zone. If such is the

‘case then M/s Trident Limited

shall make all efforis to reuse
treated effluent back to
production  process, resulling
|in conservation of water owing
'to less withdrawal of ground |
watar or canal water.

process will affect efficiency of |
ETP as the treatment system
would receive high
concentration of BOD and |
COD. An action plan in order |
to reuse its treated waler not
‘Impacﬂng the TD3 of the final

treated effluent 1o be shared
with PPCB by 30" June 2020.

The industry has achieved water consumption level
lesser than 50 m3/T and further working on this.

Basides, the reuse of treated |The industry has explored & implemented a project
effluent into the production for reducing the water consumption which will not

impact the TDS.

The recovery of energy RO plant has bean
increased from 7E% lo 84.5% thereby reducing
water consumplion fo an extent of 300-350 M*Yday.
Copy of the Membranes Order is attached as
Annexure 9.

The industry has improved distribuicn of !rggteﬂ\



network for distribution of
treated trade effluent on the
plantation area; however, it
was observed that certain
patches of plantation was
flooded with water and some
patches were found completely
\dry because the industry is
uniformly distributing treated
trade effluent to all cells of
plantation area irespective of
the age of plants in that cell.
The industry, therefore, is
required to provide proper
irrigation network for optimum
utilization of treated
wastewater. The industry shall
also provide electromagnetic
flow meter at the outlet of each
cell of plantation making more
effective utilization of treated
‘effluent.

trade effluent on the plantation area and prﬂ'u"bded-
proper irrigation network for optimum utilization
treated wastewater,

of

Further Industry would like to submit that industry
has already Installed the Electromagnetic flow meter
at the outlet of each cell of plantation. Pictures of tha
additional Meters installed for the submetering along
with its PO Copy is attached as Annexure 10

The industry is not achieving
‘the emission standards of 75
mg/Nm*® from the stack of
'Chemical Recovery Plant (II)
iam:l Energy Section. However,
'the industry was given
opportunity of personal
hearing befcre Hor'ble
| Chairman of PPCB on
| 07.01.2020, wherein one of
Ethe decisions of thal the

lindustry  shall submit  the
' detailed proposal w.r.t.
upgradation of its existing

APCDs to achieve the stack
emission standard of 75

The Industry (FCD) has consistently been achieving |
the existing PCB prescribed standards of 150
mg/Nm3 the per the latest test reports dated |
11.05.2021. Copy of the latest test report done by
PCB is aftached as Annexure 11. The latest
sampling was conducted on 21 Sep 2021, the report |
of which is awaited. These standards of emission
conform to the prescribed standards specified and
stipulated in the consents granted to the indusiry |
from time to time. The latest consent dated 24 May |
2021 also specifies the prescribed maximum limit of |
SPM to the extent of 150 mg/Nm3. ‘

However, since a recommendalion has been made
o reduce the said emission to the max. limit of 75
mg/Nm3, the Industry had submitted the action plan




mg/Nm? within 3 months along

with PERT chanr for installation
and commissioning of the

|5ame.

75 mg/Nm3 by Sep 2021, |

The Industry has now sought tima till Sep 2022 for
the achieving the revised standards, as (he
finalization of ESP project has been unavoidably
delayed on account of pandemic scenario in year
2020-21 resulting in a complete shut down and
slowing of all industry during this period.

The Industry has already placed the order for HF |
Controller to reduce the emissions of its thermal |
power plant stack to achieve the new recommended
value of 75 mg/Nm3, The commissioning of the
same will be completed by 25 MNov 2021. Order
Copy of the HF Controfler is attached as Annexure
12, !

The Industry is in the final stages of commercial
nagotiation for its new ESP for Recovery Boiler and
conducting industrial visit to evaluate and validate
the technical performance of the new ESP suppliers.
Technical Comparison of the new ESP s attached |
ags Annexure 13,

The new delivery period of the ESP for installation |
and commission is about 10 months.

The Industry (M/s Trident Lid)

will conduct detailed study for

monitoring the ground waler
quality across the Dhanaula
Drain in order to evaluate the

limpact of its treated waler

discharge onto Drain  and
submit the report by 30" April,
2020,

The concepl of 'Zero Liguid
Discharged' be considered as
minimal discharge of effluent,
particularly from the Indusirial
sectors reporied upon,

Industry has conducted the ground walser study &
the outcome of the study has been submitted to the
Board vide letter dated 27 April 2020.

Copy of the report is attached as Annexure 14,

= i |
The Industry Is continuously working for minimum |
discharge of effluent and is continuously reducing its |
dischargea.

The Industry is also working on maximum utiization
of Its lrealed water onto plantation area and |



According to mechanics of
fluids {more precisely
thermodynamics}) that a
continuous operation bound to
generate ‘'rejects’, and [/ or
‘blowdown' and / or bleed due
to process entropy, despite of
whatever technology adopted.
FPunjab  Pollution  Contral
Board, therefore, has to
examine what minimal
disposal of effluent be
permitted (o M/s  Trident
Limited considering the
praduction technology, scale of

operalion and utilization
capacity.” |

reducing its effluent disposal through afternata—‘
routes of ZLD also as suggested by CPCB,

Guidelines of CPCB for alternate routes other than
ZLD through utilization onto plantationfirigation is
attached as Annexure 15.

The Industry further submit that the efiorts being done were appreciated by the
Mational Institlutes. Further, the industry has noted and started working on all the
recommendations given in Environment Audit conducted by CPPRI, Saharanpur.

The Industry can assure a complele and effective compliance of all the
recommendations, as per the experis and fo the exlent feasible, that it shall comply
with any other suggestions for further improvement.

You are requested to kindly withdraw the subject show cause notice in the light of the
sincere efforts and ongoing upgradation, as submitted above, and the compliances

already made by the industry.

Thanking you,
Yours faithfully
For Tridgnt Limited

..m‘

[Lovelish Goyal]
Factory Manager

Encl: AS above
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RECOMMENDATIONS OF NIT AFTER ENVIRONMENT AUDIT — TOWEL DIVISION

S No. RECOMMENDATION ACTION PLAN | TIME LINE
Despite the fact that the treated effluent is complying the regulations of the statutory body, the :
. i o The collaboration
discharge of the coloured effluent may cause aesthetical unpleasantness. Moreover, it is highly with national
objectionable to the general public. So,in the current scenario, the emphasis should be given to institute for the
1 |develop more efficient microbial mass for de-colorization of effluent in the activated sludge . 31 Oct'21
. color study will be
process. A further study may be conducted from the Central/State government institutes of
. : . . . done before 31
national importance such as lITS, NITS etc. to assess the application of microbial Oct 2021
consortia/dedicated pure culture/tertiary treatment for de-colorization of the effluent.
Indutry will develop
the infrastructure
The raw water requirement of the HTD is mainly met from the withdrawal of groundwater. As per | for utilization of
test reports of the groundwater, it contains a high level of TDS(900-1000 mg/l). The high level of canal water in
TDS in raw water would ultimately lead to higher TDS in the treated effluent affecting its quality home textile &
2 [for plantation and drainage. The replacement of the source of water from groundwater to other make an action | 15-Jun-22

source with better
quality of water (such as surface water) could help in further reduction of pollutant load of the
treated effluent.

plan along with
irrigation
department to get
the addtional canal

water
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RECOMMENDATIONS OF NIT AFTER ENVIRONMENT AUDIT — TOWEL DIVISION

S No. RECOMMENDATION ACTION PLAN |TIME LINE
3 |Inthe absence of RO &amp; MEE system, the other safe ways of disposal of effluent should be The Industry is in
explored. The HTD is currently disposing only 3000 KLD of its treated effluent onto 48.5 acres of process for

land for plantation. The industry should look into the possibility of enhancement of the plantation| procurement of
area (land requirement, type of plant, piping network, watering depth etc.) for more utilization of | additional land &

the treated effluent for plantation in an effective manner to eventually achieve zero liquid 100 % utilization of
discharge (ZLD) to the drain. The option of providing some portion of the treated effluent to treated water onto
nearby farmers for irrigation of the cash crops should also be given a thought. Further, a detailed | plantation will be
hydrogeological study of the area around the industry should be conducted from the completed by
Central/State government institutes of national importance such as IITS, NITS and NIH etc. on Dec'21 at the
yearly basis to know the impact and footprints of the industrial effluent (used for plantation) onto present

. : : . o 31-Dec-21
the groundwater and soil of the locality. The hydrogeological study would also suggest effective plant utilization
remedial measures to meet any adverse impact of the use of the industrial effluent on the capacity .
aquifers and
soil, if any. The industry has

already conducted
hydrogeological
study to access the
Impact and
footprints of
industrial effluent.




RECOMMENDATIONS BY CPPRI AFTER ENVIRONMENT AUDIT — PAPER DIVISION

S No. RECOMMENDATION ACTION PLAN TIME LINE (CI'?A\SP(I:ErX)
The mill has adopted several water conservation strategies to reduce the freshwater
consumption. The level of mill's freshwater consumption is similar to contemporary
agro based writing and printing paper mills. However, looking into the reported Utilization of foul
1 freshwater consumption benchmarks, the mill has still a scope to reduce freshwater | condensate in Pulp 28-Dec-21
consumption by further 3-4 m%t paper and mill may explore areas for the same, for Mill & more back
example 100% utilization of foul condensate in pulp mill can help in reducing water water in Pulp Mill .
consumption by 1m3t paper while installation of disc filter at PM1 can facilitate
reduction in freshwater consumption by 1.5 -2.0 m%t paper
5 The miI.I is advised to have sub monitoring of its treated effluent being utilized in its Completed Completed
plantation area to have proper water balance.
Installation of 2 No.
Disc Filters against
existing Vibratory
The mill may explore installation of appropriate technology for the recovery of white |Screens to increase
3 [rejects (centri cleaner rejects) coming from paper machine for further improving the capture 10-Nov-21

performance of the ETP.

Suspended
Solids efficiency
from existing 40 % to
> 80 %




RECOMMENDATIONS BY CPPRI AFTER ENVIRONMENT AUDIT — PAPER DIVISION

S No. RECOMMENDATION ACTION PLAN |TIME LINE CEQ';E?;
Purchase order
The mill needs to immediately upgrade / retrofit the existing UASB reactor as the mill V\glcl) %eeglgie?:_hzy
is not able to utilize the biogas generated as the gas collection and distribution system -
4 : . > . new system will be| 28-Aug-22 4.7
have corroded developing leakages. This is resulting in an estimated loss of Rs 60-70 made
lakhs/ annum. functional by 28
Aug 2022
The mill may should reduce the suspended soild level in primary clarifier
overflow through use of coagulants and flocculants to further improve the
performance of existing ETP. Usage of
5 cogulants and | 20-Oct-21
floculants
Installation
6 The mill may install a coagulation and flocculation system before primary of Coagulation- 15-Dec-21 0.68

clarifier to improve its performance.

flocculation Project




RECOMMENDATIONS BY CPPRI AFTER ENVIRONMENT AUDIT — PAPER DIVISION

S No. RECOMMENDATION ACTION PLAN TIME LINE (g‘:pcerx)
7  [The mill is advised to make a proper boundary of  [The industry will take necessary steps for
existing equalization tank and make provision of air [proper boundary by 20 Feb 22 and provision of
supply for homogenizing the effluent. air supply system in equalization tank by 20 20-Feb-22 & 0.1
Jun 2022. 20 Jun-22
The mill is advised to install poly disc filter (PDF) at [The industry will explore the recycling
Paper Machine 1 also for increased fibre recovery [ftechnology for the paper machine -1 effluent for
8 : : 30-Oct-22 3.0
and reuse/ recycled of paper machine backwater. the recovery and reuse of paper machine
backwater this will be complted by 30 Oct'22.
The treated effluent quality meets the stipulated
g [orms. However, the mill needs to adopt Collaboration with Thapar has been done . 30 Dec 21
appropriate technology to reduce the colour. Study will be completed in Dec 21.
The millis advised to get the OCEMS at final Same will be implemented on immediate basis
10 (discharge and ESP outlet calibrated on P Completed

periodical basis.

and report will be shared by 30 Oct 2021




RECOMMENDATIONS BY CPPRI AFTER ENVIRONMENT AUDIT — PAPER DIVISION

S No. RECOMMENDATION ACTION PLAN TIME LINE (CRaSp(e:):)
The SPM level in the stack emissions are lower : o
. Commercial negotiation is under
tthan stipulated norms of 150 . .
3 ) progress. New ESP will be installed for
mg/Nm?3. However, in context of the EC norms of ) .
3 . Rec 2 by 30 Sept 2022. Delivery Period
75 mg / Nm? for SPM, the mill . 30-Nov-21
11 . L : . of New ESP is 10 months . 12
need to look into optimization of its boiler s 30-Sep-22
. : For energy ESP, we will install HF
operation / ESP operation or Upgrade :
ESPs to combly with the new norms controller to reduce its SPM levels to 75
PY ' mg/Nm3 by 30 Nov 2021.
Though the mill has appropriate facilities and
ttrained & experienced manpower for
environmental monitoring and analysis the mill
1o |may get quarterly / half yearly/ Yearly monitoring will be implemented 30 Nov'21

yvearly environmental monitoring done from a
third party / independent
institution.

before 30 Nov'21
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STANDARD OPERATING PROCEDURE

/# TRIDENT

BUSINESS/
UNIT

SUSTAINABILITY LOCATION

PUNJAB

MACHINE
NAME/PROCESS NAME

WASTE WATER MANAGEMENT

PROCESS :

IRRIGATION MANAGEMENT PLAN

[—
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. Effluent generation data

. Plantation layout

. Zone wise plant age

. Zone wise water flow

. EMF metering

Roster Zone Wise
Infrastructure available

. Irrigation check list

10. Team matrix

11. Plantation Images PCD

12. Plantation Images HTD

13. Irrigation process

14. Proposed Plan

. Zone wise plantation area
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15. Additional land layout & piping.

PREPARED BY

DOCUMENT NO

PAGE 2 OF 20

AJAY KUMAR SUS/PB/IRRIGATION -01
APPROVED BY ISSUE DATE REVISION NO./ REVISION DATE
RAJAT MONGA 10/03/2021

TO BE UNCONTROLLED.

THIS IS AN ELECTRONICALLY CONTROLLED AND MAY NOT BE REVISED WITHOUT APPROVAL FROM THE DOCUMENT
CONTROLLER. ALL PAPER COPIES ARE CONSIDERED




STANDARD OPERATING PROCEDURE

/# TRIDENT

BUSINESS/ | SUSTAINABILITY | LOCATION | PUNJAB MACHINE WASTE WATER MANAGEMENT

UNIT NAME/PROCESS NAME

PROCESS : | IRRIGATION MANAGEMENT PLAN

EFFLUENT GEMERATION DATA
PRESENT SCENARID

SMNG DESCRFTEIM LAk 470 PCD TEF AL
1 10 AL EkkELIREMT Gz MERL TR k. 5146 3 1300 21465
7 TREATEL WWaTER MT PLANTATOM K _Lx 3305 1320 165495 1
3 TOTAL AREA OF P_AMNTATION ACHE 445 1G5 2130
4 EF=LUEMT OIS AR THM kLACRE YOLOG B 4] 7500
L] UTL 2aTOM OF TREATED Wi ER CWMTO PLAMTATIOY Wy RE 2 9.5 £E
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STANDARD OPERATING PROCEDURE

//I'RIDENET F

MACHINE
BUSINESS/ TY | LOCATION
BUSI SUSTAINABILI PUNJAB NAVE/PROCESS NAME | WASTE WATER MANAGEMENT
PROCESS : IRRIGATION MANAGEMENT PLAN

PLANTATION LAYOUT
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|
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STANDARD OPERATING PROCEDURE " /TR[DENT

MACHINE

BUSINESS/ LOCATION

BUSI SUSTAINABILITY PUNJAB NAVE/PROCESS NAME | WASTE WATER MANAGEMENT
PROCESS IRRIGATION MANAGEMENT PLAN

ZONE WISE PLANTATION AREA

PAPER PLANTATION AREA {ACRES) TOWEL PLANTATION AREA {ACRES)

ZONE TOTAL Z20ME TOTAL
ZOMNE 1 2 ZOME 1 4
ZOME 2 1 ZOME 2 14
JONE 2 L= ZONE 3 3
£0ME 4 ] FOMNE 4 1.5
ZENE & 19 LOMNE 3 3
LJONE & 15 LOMNE B 12
LOME 7 g FIME 7 2%
Z0ME 2 14 ZOMNE & 25
ZONE g ZOME 9 £
ZOMNE 10 el TOTAL AREA q8.5
LOME 11 F)
JOME 12 12
ZaME 13 2
ZONE 14 4
ZOME 15 2
SONE 1E 2
FAOME 17 3
SONE 12 2
IOME 1B ]
JOME 20 3
ZOME 21 ]
TOTAL AREA 165
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STANDARD OPERATING PROCEDURE

/# TRIDENT

MACHINE

BUSINESS/ LOCATION
BUSI SUSTAINABILITY PUNJAB NAVE/PROCESS NAME | WASTE WATER MANAGEMENT
PROCESS IRRIGATION MANAGEMENT PLAN

PAPER PLANTATION AREA (YEAR)

ZONE WISE PLANTATION AGE

TOWEL PLANTATION AREA (YEAR)

ZONE TOTAL AGE [YEARS) LOME TOTAL AGE [YEARS|
ZOME 1 2020 1 ZOME 1 2021 o
IONE 2 14 3 FONE 2 2011 1
ZOME 1 2040 11 Z0INE 3 20121 o8
LONE 4 ALK 14 JOME 4 2021 AH
ZOME & 201 04 Z0NE 5 2020 1
TONE & 2610 M ZONE B 2019 y
IONE T 2019 2 ZONE 7 2005 17
ZONE & 2631 0 Z0NE & 2020 1
ZOME F 2020 1 ZONE 2021 Ol
ZOME 100 2610 11
FOINE 11 2CE R
20ME 12 2650 i
ZIME 13 2010 11
ZOME 14 2608 12
ZOME 15 014 7
ZOME 16 20400 11
FOME 17 AC10 11
ZOME 16 2040 11
FOME 19 AC12 g
ZOME 20 2631 0.4
FOME 21 AC19 2
PREPARED BY DOCUMENT NO PAGE 6 OF 20
AJAY KUMAR SUS/PB/IRRIGATION -01
APPROVED BY ISSUE DATE REVISION NO./ REVISION DATE
RAJAT MONGA 10/03/2021

TO BE UNCONTROLLED.

THIS IS AN ELECTRONICALLY CONTROLLED AND MAY NOT BE REVISED WITHOUT APPROVAL FROM THE DOCUMENT
CONTROLLER. ALL PAPER COPIES ARE CONSIDERED




STANDARD OPERATING PROCEDURE

/# TRIDENT 3

MACHINE
BUSINESS/ LOCATION

BUSI SUSTAINABILITY PUNJAB NAVE/PROCESS NAME | WASTE WATER MANAGEMENT
PROCESS IRRIGATION MANAGEMENT PLAN

ZONE W ISE IRRIGATION PLAN
PAPER PLANTATION AREA (AREA-WISE)
AREA MAX.WATER
ZONE TOTAL (ACRES) TOTAL FLOW @
80m3/acre
ZONE 2A 20
ZONE 4 5
ZONE 10 2
AREA 1 | ZONE 13 2 46 3680
ZONE 19 3
ZONE 20 5
ZONE 21 9
ZONE 1 5
AREA 2 ZONE 9 6 13 1040
ZONE 18 2
AREA 3 | ZONE 17 3 3 240
ZONE 2B 20
ZONE 12 10
ZONE 3 16
AREA 4 ZONE © 15 87 6960
ZONE 7 8
ZONE 8 14
ZONE 15 2
ZONE 16 2
AREA 5 | ZONE 14 4 4 320
AREA 6 ZONE 5 19 12 960
ZONE 11 2
TOTAL 165 13200
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STANDARD OPERATING PROCEDURE

/# TRIDENT

MACHINE

BUSINESS/ LOCATION

BUSI SUSTAINABILITY PUNJAB NAVE/PROCESS NAME | WASTE WATER MANAGEMENT
PROCESS IRRIGATION MANAGEMENT PLAN

ZONE WISE IRRIGATION PLAN

TOWEL PLANTATION AREA {AREA-WISE)

MAX. WATER
ZONE TOTAL AREA (ACRES) TOTAL FLOW @
TO0m3facre
ST b= 1 : |
ZOME 2 14
ZOIME 3 3
AREA 1 K} 17
ZOME 4 1.5
Z0IME 7 25
ZOME 2 g
ZOME & 3
AREA 2 1 O]
SONE & 1%
AREA 2 ZOME & 2.5 ] 175
TOTAL 48.5 4458 3305
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IRRIGATION MANAGEMENT PLAN
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MACHINE

BUSINE LOCATION

U“I?I' SS/ SUSTAINABILITY OCATIO| PUNJAB NAME/PROCESS NAME WASTE WATER MANAGEMENT

PROCESS : IRRIGATION MANAGEMENT PLAN
= HTD PLANTATION WATER DISTRIBUTION = ]
gatp  ELECTRCMAGRECTIC FLOW  ELECTROMAGMECTIC FLOW  ELECTROMAGNECTIC FLOW  TOTAL FLOW IO
METER-1 |ARSH-1| WETER-Z (2 3EA-Z; METE -3 (AREA-51 PLENTATION
TOT &
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STANDARD OPERATING PROCEDURE /¢ TRIDENT 3

MACHINE
BUSINESS/ TY | LOCATION
BUSI SUSTAINABILI PUNJAB NAVE/PROCESS NAME | WASTE WATER MANAGEMENT
PROCESS IRRIGATION MANAGEMENT PLAN

Dascipticon  Zane No  Araa (Acies)

FCD Plantation Zong Wise Roster
Mﬂndﬂ Teesday  Wedresday Thagday  Fiday  Salodday  Sunday

ZONE 2. 20
FLME d 5
SAME 10 2
AREA 1 FOME 143 2
ZHE 19 3
JOME 2] 5
[ZoNEZ1 | %
fCME 1 §
AREAZ  /ONFu 8
JOKE 13 2
ARES 3 FOME 17 3
FLIME 7B £
JORE 12 10
ZCME 2 16
£CME B 16
AREA4 Lo s g
ZLME E 14
JAME 14 2
FOIME 115G 2
AREA G JOME 14 4
ZCME & 10
AREAS  7one 11 |
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STANDARD OPERATING PROCEDURE

/# TRIDENT

L]

MACHINE
mSTINESSI SUSTAINABILITY | LOCATION | PUNJAB NAME/PROCESS NAME | WASTE WATER MANAGEMENT
PROCESS: | IRRIGATION MANAGEMENT PLAN
HTD Plantation Zone Wise Rasler
Cescripizn Zona ho, Aeea jAores]  Monds Taesday  ‘Wedresday Thorsday Friclany Saluday  sunday
ZHEA i
THE : a
: ZME 3 3
AREA T FTHF A -J=.
BHE B
SE N &
WL - Kl
AREA 2 AE 1 i
ARER 3 nCe 2t
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STANDARD OPERATING PROCEDURE

/# TRIDENT

MACHINE

BUSINESS/ LOCATION

BUSI SUSTAINABILITY PUNJAB NAVE/PROCESS NAME | WASTE WATER MANAGEMENT
PROCESS IRRIGATION MANAGEMENT PLAN

INFRASTRUCTURE AVAILABLE

S5.NO. DESCRIPTION UOM  QUANTITY

1 TRACTOR NOS 2

2 TROLLEY NOS 1

3 H&RROW NOS 2

4 ROTAVATOR NOS 1

g TOOLKIT NOS 10

& SPRAYER PUMP NOS 4
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/# TRIDENT 5

BUSINESS/ SUSTAINABILITY LOCATION | PUNJAB

MACHINE
UNIT NAME/PROCESS NAME

WASTE WATER MANAGEMENT

PROCESS : IRRIGATION MANAGEMENT PLAN

Mane

Salary Code:

Che it

PCINTS OF CONGERN &ZTVTES 13 3

4 5

g

IRRIGATION CHECKLIST =8

f R | 1 12 L E |

184

ZCME WISE MSPES TIOMFOR PLAMTATION

ZCME WISE WaTERCETRELTCHN

MAREIWFR DFRICHREDAS PERE ROSTFR

WILL -0 T H GRS SN REMLA AL

CHEZKING FOR THE FLOODNGAATZR ACCUMLATION
T HEC KIMG FOR THE MACHNYERT

TOCL KIT avAlLaBILITY

SUPE RVISCH SRGNATLRE

POINTS OF CONCERN ACTVITIES E =R

ZORE WEaE NSPECTIONFOR PLAMTATICN

ZCME \WILE WATER CETRELTCHN

h=kPOYWER DEPLOYED A5 PER ROSTER

LD SAONTH GRS S REMCWAL

ICHEC KING FOR THE FLOODMGAWWATER ACCUMLATION
CHEC KIMG FOR THE MACHSERY

TCAGL KIT AWalLARILITY

SUPERWISOR SIHWATLIRE

PREPARED BY DOCUMENT NO

PAGE 14 OF 20

AJAY KUMAR SUS/PB/IRRIGATION -01

APPROVED BY ISSUE DATE

REVISION NO./ REVISION DATE

RAJAT MONGA 10/03/2021

CONTROLLER. ALL PAPER COPIES ARE CONSIDERED

TO BE UNCONTROLLED.

THIS IS AN ELECTRONICALLY CONTROLLED AND MAY NOT BE REVISED WITHOUT APPROVAL FROM THE DOCUMENT




STANDARD OPERATING PROCEDURE " /TR[DENT

MACHINE

BUSINESS/ LOCATION

BUSI SUSTAINABILITY PUNJAB NAVE/PROCESS NAME | WASTE WATER MANAGEMENT
PROCESS IRRIGATION MANAGEMENT PLAN

TEAM MATRIX

SJOURAEH CHABRA
(HEAD &GRICULTURE)
GLIRMNA B
{SUPERYWISCR)

WITH Y IABEARAN
{(HELM'EF) [HEL'EF:

MANFREET !ﬂ .I} BASK HA B
(HELFEF I 0 ) (HELFEF)

Mo 4R CHA MARNPRFFT

{HF | BFR) [HF1 BFR)
GLUKHWINOER - Bl JFFT
(HF | PFR) [HFL PER)
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Charter for Water Recycling & Pollution Prevention
in Pulp & Paper Industries

(Specific to Ganga River Basin States)
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A.K.Vidyarthi
Additional Director
Central Pollution Control Board

Delhi

April, 2015



Annexure-3


Fresh Water Consumption Norms (m3/t of product)

i Short Term : Long Term :
Category o ! :
' Objectives ' Goals
Al: Wood Based Pulp & Paper Mills producing bleached grades of i 60 i o i
chemical pulps, papers, paperboards & newsprint i : :
A2: Wood Based Pulp & Paper Mills producing unbleached grades of , o , 55 ,
chemical pulps, papers and paperboards ! ! :
B1: Agro Based Pulp & Paper Mills producing bleached grades of ﬂ. 60 T o 1.
chemical pulps, papers, paperboards & newsprint | . .
B2: Agro Based Pulp & Paper Mills producing unbleached grades of o =
papers and paperboards : : I
C1: RCF & Market Pulp Based Paper Mills producing bleached grades ofﬂi 20 ? 1c ﬂl
papers, paperboards & newsprint
C2: RCF & Market Pulp Based Paper Mills producing unbleached grades ' 15 ' 10
_of papers and paperboards e S
D : RCF & Market Pulp Based Specialty Paper Mills* : 60 : 50

1. Short and Long Term norms become applicable 1lyr, and 2 yrs respectively, from the date of
notification of Charter. Long Term norms will be reviewed after 18 months.

2. “#” applies to mills that manufacture only specialty papers
3. "tpd" refers to Air-Dry (ADt) for pulp; Saleable weight for paper.
4. Not applicable to mills at ZLD
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Paper Business

Trident Paper division has already achieved its long-term target of specific water consumption in Paper
business of 50 m3 /T by executing different projects.

Specific Water Consumption Detail (m*/ton)
65
50.95
G
55 =
S35 —50.8 52 0.44 50
—— 48 .9
50 ——— M9 y5s
45
40 -
35 I
2013 2014 200015 2016 2017 2018 2009 2020 MNorm
Year Wator Paper Specific Water
5r. Mo, Consumption Production Consumption
wom KLD PD Ltr/Kg
1 CY-2017 21054 417 50,4
z [ s 202E4 £17 439
3 C¥-2019 15963 417 47.9
a CY-2020 16942 362 46.8

The industry has further taken projects to reduce its water consumption which is attached follow
The mill has adopted certain water conservation measures namely:
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> Automation of water treatment plant for optimum water consumption in various process

operations.

> Installation of flow meter in various distribution pipelines as well as secondary clarifier outlet.

> Installation of Wet Wash Clarifier to reuse the clarified wet washings to maximum extent.

> Carrying out of straw fibre line operations at high consistency (less water consumption)

> Adoption of twin roll press for reduced water consumption in pulp washing.

> Adoption of poly disc filter for reuse / recycling of paper machine back water into paper machine.

» Optimisation of shower nozzle diameter on paper machine.

» Utilisation of black liquor secondary condensate from chemical recovery in raw material washing

in SFL and lime mud washing.

» Utilisation of treated effluent for irrigation / land application.

The plant has implemented additional measures for water conservation during 2020-21 which has further
reduced the freshwater consumption.
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5. | Water Conservation Measures Impact on Fresh water Consumption
Mo
1 |Reuse of sealing water in wet wash in SFL | Reduction n :fre:'.h waler consumpbion
from 17 .93 m* t of bleached pulp fo
2 | Reduction of number of walsr showers in 16.18m" 1t of bleached pulp m SFL
press sechon :
Total Saving - 400 m- /day
3 | Use of Treated ENuent Tor preparalson of Tolal Saving 50 m® iday
Lirna Slurry at ETP
4 | Reuse of sealing water for bleaching, Reduchion i fresh walar consumpbon
digaester and washing arsa in VWL from 7.6 m*/ t of bleached pulp o 72
m of beached pulp in WFL
Total Saving © 50 m” /day
6§ |Replacement of RO Membranas in Powsr | Total Saving - 270 m /day
House
6 |increase in Cycle of Concentration (CoC) F'.ed'.le:ti-:ug in frash water consumption
basad upon hardness valuas. by 75 e dday i cooking tower of
coaneration plani
Total Fresh Water Saving 875 m’ | day
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Due to its continuous efforts, the industry was also rewarded in water and waste management company

within the Excellence Reward in Paper Business by Confederation of Indian Industry.
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Recommendations

Sophisticated Analytical Instruments Laboratories A

SOCIehy i as Seomy win Pagtn of Fams § Sosem, Futiab, Cnondped M
Thapar Techralogy Campus, Bhideon Boad, Patiala-147 004 |lnelia)

Based on the above study the following action point are recommended to be
undertaken to improve the performance of the waste water treatment plant:

1. BOD to COD ratio at USBR inlet is 0.2, which is on lower side. This ratio
may be improved by reducing the COD, i.c., the COD caused by suspended
particles. It is recommended to install a suitable unit operation for the removal
of this COD. This will help in improving the efficiency of the USBR. Also,
the sludge that will be generated in the separation system may be sold or
bumed as boiler fuel.

2. Food to Biomass (F/M) ratio in the acration tank 1 (AT1) is 0.56, which is on

Performance S lLII:I}’ of ETP Plant of [:"J:lp-.?.!l' the higher side. It should be kept less than 0.4, It is recommended that the total
Chemical Division (PCD) inlet flow be split into two parts. One part of the flow should be sent to ATI

Trident Limited. Barnala, P Lll'ljﬂh and the other part be sent to AT2.
Oxygen being supplied in AT1 bascd on the current F/M ratio is less. After

the flow diversion to AT2, the quantity of oxygen supplied will become
adequate.

4. Food to Biomass (F/M) ratio in the aeration tank 2 (AT2) is 0.06, whic'h is on
the lower side. For better performance of the system, it is recommended to

L

keep this ratio above 0.1. The action suggested at point no. 3, would also help
in improving the F/M ratio of AT2.

5. The recommendation for action point 4 would lead to higher demand of
oxygen in AT2. A suitable system for the increased oxygen demand should be
put in place in AT2.

6. It is further recommended that a suitable arrangement for the online
measurement of the dissolved oxygen (DO) should be installed for continuous
monitoring of oxygen levels in AT1 and AT2.

Preporeil lv:

[ Fea] Kumar Gupta - ' %’ ;2
Profassor, Departmiid of Chemical Engineering, TIET, Patials = L( \W.']qu""’
i bl sl R K. GUPTA |
Cophisticated Aralytical Irstrament Laborutiriss Professgr &
T BT e AR —eeiee Tratale Dhabah mu'_"" "'"ml c\."%m“ {Eng e BaCk
* Pstiaia - 147004 ‘,"“M ology
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S | Recommendations of Thapar Study to improve ETP performance Action Point Status
No.
BOD to COD Ratio at USBR inlet is 0.2 , which is on lower side . This ratio may | The industry has just recently installed and commissioned Complied
be improved by reducing the COD, i.e., the COD caused by suspended suitable technology including DAF and Screw Press for the
particles. It is recommended to install a suitable unit operation for the removal of COD caused by suspended particles to improve the
removal of this COD. This will help in improving the efficiency of the USBR. efficiency of USBR. This was also a joint committee
1. | Also, the sludge that will be generated in the separation system may be sold recommendation point which has been completed .
or burned as boiler fuel. The biomass generated from this system is being utilized in
boiler as a biomass fuel also resulting in carbon foot print
reduction .
Food to Biomass (F/M) ratio in the aeration tank 1 (AT1) is 0.56, which is on The industry will install a pipeline along with valves to divert the | Complied
the higher side. It should be kept less that 0.4. It is recommended that the inlet flow into Aeration Tank 2 to reduce the ratio from 0.56 to <
2 total inlet flow be split into two parts. One part of the flow should be sentto [ 0.4 . This will be completed by 5 Feb 2021.
AT1 and the other part be sent to AT2.
Oxygen being supplied in AT1 based on the current F/M ratio is less. After the | This point will be closed after the completion of action of S No. | Complied
3 |flow diversion to AT2, the quantity of oxygen supply will become adequate. 2
Food to Biomass (F/M) ratio in the aeration tank 2 (AT2) is 0.06, which is on This point will be closed after the completion of action of S No. | Complied
the lower side. For better performance of the system, it is recommended to 2
4 keep the ration above 0.1. The action suggested at point no. 3, would also
help in improving the F/M ratio of AT2.
The recommendation of action point 4 would lead to higher demand of The industry will install new advanced aerators with high Complied. Advanced
oxygen in AT2. A suitable system for the increased oxygen demand should be | oxygen transfer efficiency ( 2.2 Kg/kwh from existing 1.0 aerators has been
put in place in AT2. Kg/Kwh ) . The total investment of the project is 248 Lacs and installed after
: this will be installed , commissioned and stabilized by 20 Feb . making an project

investment of 209
lacs. Vendor Scope
110 Lacs.




TECHNOLOGY UPGRADATION TO INCREASE OXYGEN HANDLING CAPACITY

HIGH EFFICIENCY ADVANCED AERATORS - 2.2 Kg/KWH ( Oxygen Transfer Efficiency )
Earlier Efficiency — 1.0 Kg/KWH




PIPE LINE DIVERSION COMPLETED TO REDUCE LOADING ON AERATION TANK 1

QUTLET CHANEL

40MX15.8MX AT-2 T

5M(ED) 60MX40MX4.5M(ED)+0.4M(FB)
+0.7M (FB) VOL.-10800 KL
VOL.-3180 KL

RECIRCULATION LINE (line size-400NB)
FEED LINE (line size-200NB)

AERATION

EXISTING

I
I /CODIFICATION
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STORY OF INNOVATIVE PROJECTS AT ETP

In the journey of innovative projects we recently did the projects in area of ETP with
the below main objectives:

+¢ To reduce the ETP inlet load by recovery of biomass from washing effluent
through adoption of DAF & Screw Press technology.

The above projects were implemented in collaboration with Krofta India, Bellmer
Germany.

The projects were completed by the hard efforts of all respective team members
including civil, process, electrical, mechanical, instrumentation and administration.

The implementations of projects have given following advantages:
a) Reduction in load to ETP.
b) Recovery of Biomass and usage as co incineration fuel.

c¢) Reduction in GHG Emissions (Carbon foot print).

The implantation of above projects has motivated the team.

inlmTrmis w1

DAF Screw Press
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Wet Wash load reduction details By Installation of DAF

UASB inlet COD UASB inlet COD
Sr. No. Month (Before Installation of DAF) Month (After Installation of DAF)
(in PPM) (in PPM)
1 May-20 5087 Nov-20 3627
2 Jun-20 5604 Dec-20 3846
3 Jul-20 5769 Jan-21 3876
4 Aug-20 6065 Feb-21 3914
5 Sep-20 5896 Mar-21 4539
6 | Average | 5684 Average 3960.4
7 | Reduction of COD load % 303
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THAPAR INSTITUTE

OF ENGINEERING & TECHNOLOGY
(Deemed-to-be-LUniversity ws 3 of the UGC Act, 1956)

Thapar Technology Campus,

Bhadson Road, Patiala - 147 004 {Punjab) India

Phone @ +91-175-2393021

Emall : registrarfthaparedu

URL : www.thapar.adu

This is in reference to our institute collaboration with your organization for color
temoval project from the effluent stream. We really thank you for showing faith in
our organization for carrying out the this feasibility study. We would like to mention
here that we had been in discussion with your organization since February 2021 and
collected the samples accordingly as per the project allocated to us. However due to
pandemic, work could not be started as our institute was closed. Research scholars
were not allowed to work in the labs. Now as per the instructions from the
government, institutes are open and research activities have started. We have initiated
the preliminary trails for color removal using some advanced techniques and
hopefully complete the project with 2-3 months.

We are really looking forward to have more promising results in next trials.

Best Regards

Q="

Dr. Anoop Verma

Associate Professor and Head

School of Energy and Environment

Thapar Institute of Engineering and Technology, Patiala-147004
email: anoop. kumar(@thapar.edu

Ph: 09815654776(M)
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RICHESH SAMANTARAY

From: RAJAT MONGA
Sent: 09 October 2021 16:27
To: RICHESH SAMANTARAY
Subject: FW: Regarding the extension of the Allotted project_Thapar Institute
Thanks & Regards
Rajat Monga
DC | Sustainability Pb
Sustainability Pb
Dhaula
Corporate Address:

//TRIDENT X

E-212 Kitchlu Nagar, Ludhiana - 141001, Fax: +91 161 5039900
Mob. +91-+919878997508 | Toll Free No.1800-180-2999 (Extn. 2708)
| rajatmonga@tridentindia.com

From: Anoop Kumar <anoop.kumar@thapar.edu>

Sent: 28 September 2021 11:20

To: RAJAT MONGA <rajatmonga@tridentindia.com>; SOURAV CHOUDHARY <SouravChoudhary@tridentindia.com>
Subject: Regarding the extension of the Allotted project_Thapar Institute

***¥*EXTERNAL EMAIL: Treat hyperlinks and attachments in this email with caution***

Dear Mr. RAJAT and SOURAV

Hope you are doing well. As mentioned in subject matter, you are kindly requested to extend the allotted project for
colour removal which was allotted to Thapar Institute. The project was allotted in April 2021 and was supposed to
end on September 30, 2021.

Actually the project started late due to COVID restrictions and the first 2-3 months didn't contribute much to our
targets.

Now we are on track and getting very good results in terms of colour and COD reduction. We will soon submit the
interim report for your reference.

In this context, you are kindly requested to extend the project for another two months so that we can really
optimize the process.

Note: No financial liability is involved in this extension.

Submitted for your kind consideration,

Best Regards

Dr. Anoop Verma

Associate Professor and Head

School of Energy and Environment

Thapar Institute of Engineering and Technology, Patiala-147004

Affiliate Faculty—Virginia Tech- TIET
Center of Excellence in Emerging Materials
Thapar Trinity Fellow



email: anoop.kumar@thapar.edu, anoop tiet@yahoo.co.in
Ph: 09815654776(M)

http://scholar.google.co.in/citations?user=HZHZGVUAAAAJ &hl=en

https://orcid.org/0000-0003-2818-6348

Click here to report this email as spam.
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Feasibility of using Advanced Oxidation Processes (AOPs) as pre or post treatment
option for treating industry waste water: An approach towards reuse of treated trade

effluent for the industry

Submitted by:
Dr. Anoop Verma
Associate Professor and Head
School of Energy and Environment

Thapar Institute of Engineering and Technology, Patiala.
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1. Scope of work:

There is wider demand and scope for industries to approach Zero Liquid Discharge
(ZLD) using appropriate technologies. Accordingly, ZLD industries will need to develop a
technology which can treat their own wastewater so as to recycle and reuse the same.
Especially when we talk about Pulp and Paper (P&P) industry a fastest growing sector around
the world which highly demands freshwater utilization for their processes. P&P industry
using best technologies for treating their waste water but presence of colour in their
wastewater even after secondary treatment restrict any further applications. The methods used
for colour removal, as per the technology available so far, are quite expensive and less
efficient. Hence certain technological interventions need to be successfully implemented in

different stages of industrial treatment system for colour removal.

2. Proposed technology:

With deliberation to the industry, Thapar team proposes the technology to remove the
colour from various possible sections of the industry.

To cover the former mentioned drawbacks our study will try to incorporate two
processes i.e. advance treatment techniques as dual technology to efficiently overcome the
problem of industry, and the plus point of our technology is zero sludge or waste generation
as it converts the organic contaminants to simple water and carbon dioxide. Best efforts
would be made to integrate the in-situ dual effect (photocatalysis and photo-Fenton) at
various stages of the selected pulp and paper making industry. Photocatalysis is considered an
effective system for the mineralization of many organics through the generation of HO+ and
O, radical, reducing the organic load of effluents as this technology converts the harmful
substances to water and carbon dioxide which are non-toxic. The principle of photocatalysis
involves the initial absorption of photons with energy equal to or greater than the bandgap
energy of the semiconductor, leading to the formation of electrons and holes (Sujatha et. al.,
2020). In photo-Fenton when the system is irradiated with UV or visible light, the photo-
reduction of ferric to ferrous ions is promoted concomitantly with the generation of additional
HO-+ (Romero et. al., 2016). These two technologies have shown their proficiency in
removing colour or treating wastewater of the P&P (Kumar et. al., 2011) industry as well as
the textile industry (Tian et. al., 2020). The proposed study attempts to incorporate the in-situ

dual processes (Photocatalysis and photo-Fenton) in fixed-mode to visualize its feasibility to



treat different streams of P&P industry. The study also incorporates the idea of circular

economy by using waste materials in fabrication of composite to make it more cost effective.
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Fig. 1 Concept of in-situ dual effect of both photocatalysis and photo-Fenton.

Fig. 2 shows targeted streams to be worked upon. To start with, we have worked on
the final stream i.e. O/L. Presently we have optimized the batch scale study and came up with
some delightful outcome as results of colour removal. Fig. 3 depicts the graph of % colour
from the selected stream. Fig. 4 shows initial and final absorbance of the untreated and
treated sample using UV-vis spectrophotometer. The decrement in UV region of final sample
shows the effective removal of the colour of final stream which is also clearly visible in the

solutions in testubes.



Fig. 2: Targeted streams of industry
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Fig.3: Graph of % colour removal with respect to time of treatment.




Fig.4: Spectroscopic analysis of O/L after treatment.

3. Future plans:
e Currently we are working on final effluent but in near future we will start

optimization studies and hit and trials on other streams i.e. UASB and I/L as well.
e Further testing and process optimization will be done by varying factors like

catalyst dose, time, oxidant dose, pH etc.
o Best efforts would also be made to study dual effect in once through process using

fixed bed reactors. Furthermore, this study will try to increase the process
economics and will suggest the suitable steps to be taken to the concerned

industry for further applications.



Dear Sir/ Madam , Annexure -9

We are pleased to place the Purchase Order no. 7600006838 on your esteemed organization as per the terms & conditions agreed upon.

Any discrepancy regarding the acceptance of Purchase order including the terms and conditions mentioned therein is to be intimated to the Company within 24 hours of its receipt.

In case, no communication intimating any discrepancy is received by the Company in writing with in 24 hours of the receipt of Purchase Order, the Purchase Order shall be considered to have been accepted by you.

We would also request you to kindly share the progress of the said order on weekly / monthly basis with the under mentioned Email Id

Thanking You

For Trident Limited

/77 TRIDENT

E-212, KITCHLU NAGAR, LUDHIANA 141001
Contact No. : 9878999481

Email : jasbirpurchase@tridentindia.com
Purchase Team .
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Annexure -9


Trident Limited - Energy

//TRIDENT P&C Division,Mansa Road

Dhaula, Barnala (Punjab)
PURCHASE ORDER

Vendor 850275 Ship To Bill To PO Number [7600006838 |Dated 30.10.2020
JAY WATER MANAGEMENT PVT LTD TL - Dhaula Energy 2 Trident Limited - (Paper & Chemical Division)
239,GROUND FLOOR,PATPARGANJ INDUSTR | P&C Division,Mansa Road Mansa Road, Dhaula Our Ref. 13760 Currency INR
DELHI Dhaula, Barnala (Punjab) BARANALA (PUNJAB)
110092 BARNALA 148101 Your Ref. | offer
Country India 148107
Vendor GSTIN No. 07AABCJ6770C1ZP Mobile 9878999481
Mobile 9878999481 jasbirpurchase@tridentindia.com PO Status :- Valid/Approved
jasbirpurchase @tridentindia.com Quality Certificate :- Required
S.No.| Item Code uom/ Order Basic Rate Discount [ PKG-FWD [HSN/SAC CGST/SGST/IGST/ | Coal Item Value Cancellation | Plant
Item Description Brand Qty. C.Cess Cess Date
Sale Order
PO Number/ Week Code
0000 | 811010280 NOS/ 72.000 |26,500.00 0.00 0.00 8421.99.00 0.00/0.00 /18.00 2,251,440.00 ([25.11.2020 TEO2
1 MEMBRN TORAY 0.00
FILTR-POLYAMD-0.001MIC-40"-8"-ROU INR/ 1 NOS [0.00 0.00 343,440.00 ENERGY-2
TORAY MEMBRANES TM720D-400

Total Value 2,251,440.00 INR
Total Value:INR TWENTY TWO LAKH FIFTY ONE THOUSAND FOUR HUNDRED FORTY Rupees

Registered Office : Trident Group, Sanghera - 148101,Punjab, India Contact Us at: 18001802999 CIN: L99999PB1990PLC010307 Email: corp@tridentindia.com
20f7



/77 TRIDENT

Trident Limited - Energy
P&C Division,Mansa Road
Dhaula, Barnala (Punjab)

PURCHASE ORDER

Vendor 850275

JAY WATER MANAGEMENT PVT LTD
239,GROUND FLOOR,PATPARGANJ INDUSTR
DELHI

110092

Country India

Vendor GSTIN No. 07AABCJ6770C1ZP

Ship To

TL - Dhaula Energy 2
P&C Division,Mansa Road
Dhaula, Barnala (Punjab)
BARNALA

148107

Mobile 9878999481
jasbirpurchase @tridentindia.com

Bill To

Trident Limited - (Paper & Chemical Division)
Mansa Road, Dhaula

BARANALA (PUNJAB)

148101

Mobile 9878999481
jasbirpurchase@tridentindia.com

PO Number | 7600006838 |Dated 30.10.2020
Our Ref. 13760 Currency INR
Your Ref. offer

PO Status :- Valid/Approved

Quality Certificate :- Required

Price Basis: EXW DELHI

Payment Terms: Due Net in 30 Days

Terms and Conditions

Cancellation Date As above

GSTIN No.. 03AABCA4139J170

Freight: F

Octroi:

Transportation Mode: By AIR /RAIL /SEA /COURIER /ROAD Transit Insurance

As mentioned overleaf

Special Instruction

As per Documentary Evidence

TO BE ARRANGED BY US.

The consignment shall be accepted only if accompanied by Original Invoice for Buyer and Duplicate for Transporter
failing which the consignment shall be returned at your risk and cost .

Our Banker: State Bank of India, Industrial Finance Branch,Golden tower, Dholewal Chowk, Ludhiana

This is computer generated Purchase Order.Hence requires no signature.

Registered Office : Trident Group, Sanghera - 148101,Punjab, India Contact Us at: 18001802999 CIN: L99999PB1990PLC010307 Email: corp@tridentindia.com
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/77 TRIDENT

Trident Limited - Energy
P&C Division,Mansa Road
Dhaula, Barnala (Punjab)
PURCHASE ORDER

Item Description

Characteristics(MIC)

Vendor 850275 Ship To Bill To PO Number [7600006838 |Dated 30.10.2020
JAY WATER MANAGEMENT PVT LTD TL - Dhaula Energy 2 Trident Limited - (Paper & Chemical Division)
239,GROUND FLOOR,PATPARGANJ INDUSTR | P&C Division,Mansa Road Mansa Road, Dhaula Our Ref. 13760 Currency INR
DELHI Dhaula, Barnala (Punjab) BARANALA (PUNJAB)
110092 BARNALA 148101 Your Ref. | offer
Country India 148107
Vendor GSTIN No. 07AABCJ6770C1ZP Mobile 9878999481
Mobile 9878999481 jasbirpurchase@tridentindia.com PO Status :- Valid/Approved
jasbirpurchase @tridentindia.com Quality Certificate :- Required
S.No. [Item Code Master Inspection Upper Specification Limit UOM Target Specification Limit

Registered Office : Trident Group, Sanghera - 148101,Punjab, India Contact Us at: 18001802999 CIN: L99999PB1990PLC010307 Email: corp@tridentindia.com
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/77 TRIDENT

Trident Limited - Energy

P&C Division,Mansa Road
Dhaula, Barnala (Punjab)

PURCHASE ORDER

Vendor 850275

JAY WATER MANAGEMENT PVT LTD
239,GROUND FLOOR,PATPARGANJ INDUSTR
DELHI

110092

Country India

Vendor GSTIN No. 07AABCJ6770C1ZP

Ship To

TL - Dhaula Energy 2
P&C Division,Mansa Road
Dhaula, Barnala (Punjab)
BARNALA

148107

Mobile 9878999481
jasbirpurchase @tridentindia.com

Bill To
Mansa Road, Dhaula
BARANALA (PUNJAB)
148101

Mobile 9878999481

Trident Limited - (Paper & Chemical Division)

jasbirpurchase@tridentindia.com

PO Number | 7600006838 |Dated 30.10.2020
Our Ref. 13760 Currency INR
Your Ref. offer

PO Status :- Valid/Approved
Quality Certificate :- Required

S.No. | Item Code
Item Description

Mat. Classification

PO Material Text

00001 | 811010280

MEMBRN FILTR-POLYAMD-0.001MIC-40"-8"-ROU

Standard

Registered Office : Trident Group, Sanghera - 148101,Punjab, India Contact Us at: 18001802999 CIN: L99999PB1990PLC010307 Email: corp@tridentindia.com
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/77 TRIDENT

Trident Limited - Energy
P&C Division,Mansa Road
Dhaula, Barnala (Punjab)
PURCHASE ORDER

Vendor 850275
JAY WATER MANAGEMENT PVT LTD
239,GROUND FLOOR,PATPARGANJ INDUSTR

Vendor GSTIN No. 07AABCJ6770C1ZP

Ship To
TL - Dhaula Energy 2
P&C Division,Mansa Road

DELHI Dhaula, Barnala (Punjab)
110092 BARNALA
Country India 148107

Mobile 9878999481
jasbirpurchase @tridentindia.com

Bill To

148101

Mobile 9878999481
jasbirpurchase@tridentindia.com

Trident Limited - (Paper & Chemical Division)
Mansa Road, Dhaula
BARANALA (PUNJAB)

PO Number | 7600006838 |Dated 30.10.2020
Our Ref. 13760 Currency INR
Your Ref. offer

PO Status :- Valid/Approved
Quality Certificate :- Required

DELIVERY SCHEDULE

MEMBRN FILTR-POLYAMD-0.001MIC-40"-8"-ROU

S.NO | Item Code UOM | PO Qty Scheduled [Sch Qty Delivered Qty| Open Qty as on [ Contract No Remaining Contract
Item Description Date 09.10.2021 Value/Qty
00001} 811010280 NOS (72.000 25.11.2020 (72.000 72.000 0.000 0.00

Registered Office : Trident Group, Sanghera - 148101,Punjab, India Contact Us at: 18001802999 CIN: L99999PB1990PLC010307 Email: corp@tridentindia.com

6 of 7




Terms and Conditions

This Purchase Order is subject to all terms, conditions and specifications hereinafter set forth and acceptance of order by the Seller shall be deemed to be an agreement that the order is subject to all of said terms, conditions and specifications.

No?] Agcedpgance of Purchase order with its terms and conditions is to be intimated to the Purchaser within 24 hours of its receipt, else the same shall be assumed to be accepted at the discretion of the Purchaser. No deviation to this order shall be honoured unless
authorized in writing.
Purchase Order nu?nber, material code and GST IN of the Purchaser should be mentioned on each and every invoice. An invoice should not have more than 8 line items in it. Different Invoice should be raised for different Purchase Orders issued by the Purchaser.
The Seller shall be responsible for mentioning the correct details in the invoice, including HSN and GST rate of goods supplied to the Purchaser.
TP%SeSIIe”r represents and warrants that it shall comply with the Laws pertaining to GST and other applicable indirect taxes and the requirements therein. The Seller shall be liable for all losses and damages suffered by the Purchaser due to any action or omission or mistake
of the Seller.
The Seller shall unconditionally submit its account statement on Quarterly basis for reconciliation.
Weights / quantities as recorded by the Purchaser shall be final and binding on the Seller.
This Purchase Order shall not be amended, modified, altered or changed in any way except by writing executed by a duly authorized representative of the Purchaser.
Any other terms & conditions of the Seller mentioned on its Bills,Invoices, e-mails or any other documents shall not be binding on the Purchaser unless accepted in writing by the Authorized Representative of the Purchaser.
The Seller shall not disclose any confidential information pertaining to the Purchaser's business to any third party.
Neither party shall be entitled to assign the rights, interests and obligations without the previous written consent of the other Party.
The Seller shall not offer, solicit or accept an advantage in connection with the procurement of this Purchase Order. Failure to comply with this clause or any act of offering, soliciting or accepting advantage committed by the Seller shall, without affecting the liability of Seller
for such failure and act, result in this Purchase Order being invalidated. For the purpose of this clause, Seller shall include its directors, partners, relatives, agents, associates, employees, servants and sub-consultants.
‘Advantage’ for this purpose shall mean any gift, loan, fee, reward or commission, any valuable security, office, employment, agreement, loan payment/waiver/discharge, bribe of any kind to Government/other officials, any other service or favour or any offer, undertaking or
[lj_romise, whether conditional or unconditional, of such advantage.
he Seller or its directors, partners, relatives, associates, employees, agents and/ or sub-consultants shall not trade, directly or indirectly, in the shares of the Company during the currency and six months post expiry of this Purchase Order.

The material shall be carefully and procr)erly packed for movement by sea/rail/road transport to withstand damages on account of inclement weather, rough handling etc.

ghe H\aterial shall have to be delivered onthe date of delivery specified in this Purchase Order. Decision for acceptance/rejection of material on the dates other than that specified in the Purchase Order along with the liquidated damages shall be at the sole discretion of the
urchaser.

The Seller shall not have any right to terminate the Purchase Order. However, the Purchaser reserves the right to cancel any unshipped portion at any time without assigning any reason.

All costs incurred in procurement of material from other source in the event of failure to supply the material on the scheduled date / rejection as per the terms of Purchase Order shall be to Seller's account and at the sole discretion of the Purchaser.

The price mentioned in the Purchase Order is inclusive of packing and handling charges unless otherwise stated therein.

Seller shall share the progress of the order on weekly basis in writing.

If delivery of the material mentioned in the Order occurs later than time specified and provided such delay is neither the result of force majeure nor the result of circumstances for which the Purchaser is res&)onsible, the Purchaser shall be entitled to damages of 0.5% per

week or part thereof subject to the maximum of 5% of the Contract price. For purpose of computing damages in the event of delay in delivery of the material, mere despatch of the material within the agreed date of delivery which are not in accordance with the

specifications/standards, or found unacceptable by Purchaser would not amount to delivery within the agreed delivery date.

Complete Test / Inspection reports from an approved source / as generated and certified by the Seller should be submitted alongbwith the supply of material. Test reports generated by the Purchaser shall be binding on the Seller and no disputes whatsoever shall be
entertained in this regard. Charges for testing, if any, shall be to the Seller's account and the decision to get the same inspected by any third party shall be at the sole discretion of the Purchaser. o . )
Material must conform to all the specifications as specified in the Purchase Order. Any non-conformity identified during any later stage shall be treated as breach of contract and the Seller shall be liable to any penalties imposed at the sole discretion of the Purchaser.

Original GST invoice should invariablé/ accompany the material failing which the material may be rejected at the sole discretion of the Purchaser.

In the event of denial of input tax credit to the Purchaser on account of any negligence, erroneous or incorrect reporting, non payment of taxes or any other non-compliance made by the Seller in relation to the GST Law, the Purchaser shall be entitled to recover such loss
from the Seller along with Interest @18% per annum.

A%vanges shall l()jg released against submission of Advance Bank Guarantee of equivalent amount. All Advance and Performance Bank guarantee(s) shall be accepted only if they are in Purchaser's format and issued by the Banks recommended by the Purchaser unless
otherwise agreed in writing.

Payment other than advar?ces shall be made as specified in the terms and conditions of the Purchase Order and submission of all required documents.

Forms / Permits / Declarations shall be submitted as per the applicable laws/statute.

The prices under this Order shall remain firm until completion of the Contract

Material supplied by the geller pursuant to this Purchase Order should not infringe any third party intellectual property rights and the Seller further undertakes to indemnify the Purchaser against all claims for infringements of third party patents and/or other intellectual

Rﬂroperty rights ba/ material supplied under this Purchase Order.

aterial supplied by the Seller pursuant to the Purchase Order should have clean title in favour of the Seller before shipment to the Purchaser. Should there be any dispute to the ownership of the material,the Seller would be liable to make good for the costs incurred by the
Purchaser to defend the title and the loss of profits due to its inability to use the subjected material, over and above the costs already paid to the Seller.

In the event of any breach of obligations mentioned in the Purchase Order by the Seller, the Purchaser shall be entitled to incidental and consequential damages including loss of profit. The Seller agrees to indemnify and hold the Purchaser, its customers and users of its
products, harmless against any suits, damage or claim or any other expense resulting from a breach or alleged breach of the Seller's obligations including warranty, pursuant hereto. The Purchaser shall have the right to invoke the Performance Bank Guarantee submitted by
the Seller for recoverlnﬁ the Liquidated damages.

All goods supplied shall be under an unconditional guarantee of 12 months from the date of commissioning / 18 months from the date of receipt (whichever is earlier) unless specified differently in the Purchase Order.

The Purchaser shall have the right for shop floor rejections even if the material has been accepted on delivery.

All costs (inclusive of taxes & duties) incurred by the Purchaser on account of rejections, despatch/warranty failures of material supplied under this Purchase Order shall be to Supplier's account.

Any dispute, controversy, differences or question arising out of, in relation to or incidental to this Purchase Order or the breach, termination or invalidity thereof shall be referred for arbitration to be governed in accordance with the Arbitration and Conciliation Act, 1996.

Accordingly, the purchaser will nominate sole Arbitrator to settle any dispute, controversy, differences or question arising out of, in relation to or incidental to this Purchase Order or the breach, termination or invalidity thereof. The place of arbitration shall be in Barnala,

Punjab, India and language of proceedings shall be English. Expenses of the arbitration” proceeding shall be jointly shared by the parties.This Purchase order shall be governed by and construed in accordancewith the laws of India, and the parties agree to submit themselves

tothe exclusive jurisdiction of the Courts at Barnala, India only. Further, where any material is imported under this Purchase Order, the laws applicable under the Indian statute would govern the resolution of conflicts.

This Purchase Order supersedes any/and/all other oral or written communications or other commitments between the parties with respect to its subject matter except the agreement executed between the parties and contains all of the covenants, terms and conditions agreed

between the parties with respect thereto. Wherein an agreement is also executed between the parties on the same subject matter thereto with the terms, conditions and sFecifications, the Purchase Order shall become the part of the agreement. However, in case of any

conflict in the terms, conditions, specifications mentioned in the agreement and the Purchase Order, the terms, conditions, specifications mentioned in the agreement shall prevail.

(E)agh party hereto acknowledges that, except as set forth herein, neither party nor any one on behalf of either party has made any representations, inducements, promises or agreements, orally or otherwise,respecting the subject matter of this Agreement and/or Purchase
rder.

Documents required to be attached with invoice.

1. Tax Invoice in original
2. Tax Invoice (Duplicate) in original
3. Quality certificate,



Dear Sir/ Madam , Annexure-10

We are pleased to place the Purchase Order no. 7600006816 on your esteemed organization as per the terms & conditions agreed upon.

Any discrepancy regarding the acceptance of Purchase order including the terms and conditions mentioned therein is to be intimated to the Company within 24 hours of its receipt.

In case, no communication intimating any discrepancy is received by the Company in writing with in 24 hours of the receipt of Purchase Order, the Purchase Order shall be considered to have been accepted by you.

We would also request you to kindly share the progress of the said order on weekly / monthly basis with the under mentioned Email Id

Thanking You

For Trident Limited

/77 TRIDENT

E-212, KITCHLU NAGAR, LUDHIANA 141001
Contact No. : 9878999481

Email : jasbirpurchase@tridentindia.com
Purchase Team .
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Annexure-10


//TRIDENT

Trident Limited - P&C
Mansa Road,Dhaula
BARNALA, (PUNJAB)
PURCHASE ORDER

Vendor 740022 Ship To Bill To PO Number [7600006816 |Dated 23.10.2020
ALPHA ENGINEERING & SYSTEMS Trident-Dhaula (Utility) Trident Limited - P&C
A -2, 2ND FLOOR, RAJOURI GARDEN Mansa Road,Dhaula Mansa Road,Dhaula Our Ref. 13760 Currency INR
NEW DELHI BARNALA, (PUNJAB) BARNALA, (PUNJAB)
110027 BARNALA 148107 Your Ref. | offer
Country India 148107
Vendor GSTIN No. 07AAEPA1177G1Z5 Mobile 9878999481
Mobile 9878999481 jasbirpurchase@tridentindia.com PO Status :- Valid/Approved
jasbirpurchase @tridentindia.com Quality Certificate :- Required

S.No.| Item Code uom/ Order Basic Rate Discount [ PKG-FWD [HSN/SAC CGST/SGST/IGST/ | Coal Item Value Cancellation | Plant

Item Description Brand Qty. C.Cess Cess Date

Sale Order

PO Number/ Week Code
0000 | 701010146 NOS/ 1.000 |71,800.00 25.00- 0.00 9026.80.90 0.00 /0.00 /18.00 63,543.00 25.12.2020 |TP15
2 MAGNETIC ADEPT 0.00

FLOWMETER,6",MODEL:6410,ADEPT INR/ 1 NOS [17,950.00(0.00 9,693.00 UTILITY
0000 | 701010147 NOS/ 4.000 109,600.00 25.00- 0.00 9031.49.90 0.00 /0.00 /18.00 387,984.00 25.12.2020 TP15
1 MAGNETIC ADEPT 0.00

FLOWMETER,8",MODEL:6410,ADEPT INR/ 1 NOS [109,600.0(0.00 59,184.00 UTILITY

0-

Total Value 451,527.00
Total Value:INR FOUR LAKH FIFTY ONE THOUSAND FIVE HUNDRED TWENTY SEVEN Rupees

INR

Registered Office : Trident Group, Sanghera - 148101,Punjab, India Contact Us at: 18001802999 CIN: L99999PB1990PLC010307 Email: corp@tridentindia.com
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/77 TRIDENT

Trident Limited - P&C
Mansa Road,Dhaula

BARNALA, (PUNJAB)
PURCHASE ORDER

Vendor 740022

ALPHA ENGINEERING & SYSTEMS

A -2, 2ND FLOOR, RAJOURI GARDEN
NEW DELHI

110027

Country India

Vendor GSTIN No. 07AAEPA1177G1Z5

Ship To
Trident-Dhaula (Utility)
Mansa Road,Dhaula
BARNALA, (PUNJAB)
BARNALA

148107

Mobile 9878999481
jasbirpurchase @tridentindia.com

Bill To

Trident Limited - P&C
Mansa Road,Dhaula
BARNALA, (PUNJAB)
148107

Mobile 9878999481
jasbirpurchase@tridentindia.com

PO Number | 7600006816 [Dated 23.10.2020
Our Ref. 13760 Currency INR
Your Ref. offer

PO Status :- Valid/Approved
Quality Certificate :- Required

Price Basis: EXW DELHI

Payment Terms:

Terms and Conditions

Cancellation Date As above

GSTIN No.. 03AABCA4139J170

Due Net in 45 Days

Freight: F

Octroi:

Transportation Mode: By AIR /RAIL /SEA /COURIER /ROAD Transit Insurance

As mentioned overleaf

As per Documentary Evidence

TO BE ARRANGED BY US.

The consignment shall be accepted only if accompanied by Original Invoice for Buyer and Duplicate for Transporter
failing which the consignment shall be returned at your risk and cost .

Our Banker: State Bank of India, Industrial Finance Branch,Golden tower, Dholewal Chowk, Ludhiana

This is computer generated Purchase Order.Hence requires no signature.

Special Instruction Magflow Meter with Integral Display

Registered Office : Trident Group, Sanghera - 148101,Punjab, India Contact Us at: 18001802999 CIN: L99999PB1990PLC010307 Email: corp@tridentindia.com
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/77 TRIDENT

Trident Limited - P&C
Mansa Road,Dhaula

BARNALA, (PUNJAB)
PURCHASE ORDER

Item Description

Characteristics(MIC)

Vendor 740022 Ship To Bill To PO Number [7600006816 |Dated 23.10.2020
ALPHA ENGINEERING & SYSTEMS Trident-Dhaula (Utility) Trident Limited - P&C
A -2, 2ND FLOOR, RAJOURI GARDEN Mansa Road,Dhaula Mansa Road,Dhaula Our Ref. 13760 Currency INR
NEW DELHI BARNALA, (PUNJAB) BARNALA, (PUNJAB)
110027 BARNALA 148107 Your Ref. | offer
Country India 148107
Vendor GSTIN No. 07AAEPA1177G1Z5 Mobile 9878999481
Mobile 9878999481 jasbirpurchase@tridentindia.com PO Status :- Valid/Approved
jasbirpurchase @tridentindia.com Quality Certificate :- Required
S.No. [Item Code Master Inspection Upper Specification Limit UOoOM Target Specification Limit

Registered Office : Trident Group, Sanghera - 148101,Punjab, India Contact Us at: 18001802999 CIN: L99999PB1990PLC010307 Email: corp@tridentindia.com

4 0of 7




/77 TRIDENT

Trident Limited - P&C
Mansa Road,Dhaula
BARNALA, (PUNJAB)
PURCHASE ORDER

Vendor 740022

ALPHA ENGINEERING & SYSTEMS

A -2, 2ND FLOOR, RAJOURI GARDEN
NEW DELHI

110027

Country India

Vendor GSTIN No. 07AAEPA1177G1Z5

Ship To
Trident-Dhaula (Utility)
Mansa Road,Dhaula
BARNALA, (PUNJAB)
BARNALA

148107

Mobile 9878999481
jasbirpurchase @tridentindia.com

Bill To

Trident Limited - P&C
Mansa Road,Dhaula
BARNALA, (PUNJAB)
148107

Mobile 9878999481

jasbirpurchase@tridentindia.com

PO Number | 7600006816 [Dated 23.10.2020
Our Ref. 13760 Currency INR
Your Ref. offer

PO Status :- Valid/Approved
Quality Certificate :- Required

S.No. | Item Code
Item Description

Mat. Classification

PO Material Text

MAGNETIC FLOWMETER,8",MODEL:6410,ADEPT

00002 [ 701010146 Standard
MAGNETIC FLOWMETER,6",MODEL:6410,ADEPT
00001 | 701010147 Standard

Registered Office : Trident Group, Sanghera - 148101,Punjab, India Contact Us at: 18001802999 CIN: L99999PB1990PLC010307 Email: corp@tridentindia.com

50f7




/77 TRIDENT

Trident Limited - P&C
Mansa Road,Dhaula
BARNALA, (PUNJAB)
PURCHASE ORDER

Vendor 740022

ALPHA ENGINEERING & SYSTEMS

A -2, 2ND FLOOR, RAJOURI GARDEN
NEW DELHI

110027

Country India

Vendor GSTIN No. 07AAEPA1177G1Z5

Ship To
Trident-Dhaula (Utility)
Mansa Road,Dhaula
BARNALA, (PUNJAB)
BARNALA

148107

Mobile 9878999481
jasbirpurchase @tridentindia.com

Bill To

Trident Limited - P&C
Mansa Road,Dhaula
BARNALA, (PUNJAB)
148107

Mobile 9878999481
jasbirpurchase@tridentindia.com

PO Number | 7600006816 [Dated 23.10.2020
Our Ref. 13760 Currency INR
Your Ref. offer

PO Status :- Valid/Approved

Quality Certificate :- Required

DELIVERY SCHEDULE

S.NO | Item Code UOM | PO Qty Scheduled [Sch Qty Delivered Qty| Open Qty as on [ Contract No Remaining Contract
Item Description Date 08.10.2021 Value/Qty

00002( 701010146 NOS (1.000 25.12.2020 (1.000 1.000 0.000 0.00
MAGNETIC FLOWMETER,6",MODEL:6410,ADEPT

00001] 701010147 NOS (4.000 25.12.2020 (4.000 4.000 0.000 0.00
MAGNETIC FLOWMETER,8",MODEL:6410,ADEPT

Registered Office : Trident Group, Sanghera - 148101,Punjab, India Contact Us at: 18001802999 CIN: L99999PB1990PLC010307 Email: corp@tridentindia.com
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Terms and Conditions

This Purchase Order is subject to all terms, conditions and specifications hereinafter set forth and acceptance of order by the Seller shall be deemed to be an agreement that the order is subject to all of said terms, conditions and specifications.

No?] Agcedpgance of Purchase order with its terms and conditions is to be intimated to the Purchaser within 24 hours of its receipt, else the same shall be assumed to be accepted at the discretion of the Purchaser. No deviation to this order shall be honoured unless
authorized in writing.
Purchase Order nu?nber, material code and GST IN of the Purchaser should be mentioned on each and every invoice. An invoice should not have more than 8 line items in it. Different Invoice should be raised for different Purchase Orders issued by the Purchaser.
The Seller shall be responsible for mentioning the correct details in the invoice, including HSN and GST rate of goods supplied to the Purchaser.
TP%SeSIIe”r represents and warrants that it shall comply with the Laws pertaining to GST and other applicable indirect taxes and the requirements therein. The Seller shall be liable for all losses and damages suffered by the Purchaser due to any action or omission or mistake
of the Seller.
The Seller shall unconditionally submit its account statement on Quarterly basis for reconciliation.
Weights / quantities as recorded by the Purchaser shall be final and binding on the Seller.
This Purchase Order shall not be amended, modified, altered or changed in any way except by writing executed by a duly authorized representative of the Purchaser.
Any other terms & conditions of the Seller mentioned on its Bills,Invoices, e-mails or any other documents shall not be binding on the Purchaser unless accepted in writing by the Authorized Representative of the Purchaser.
The Seller shall not disclose any confidential information pertaining to the Purchaser's business to any third party.
Neither party shall be entitled to assign the rights, interests and obligations without the previous written consent of the other Party.
The Seller shall not offer, solicit or accept an advantage in connection with the procurement of this Purchase Order. Failure to comply with this clause or any act of offering, soliciting or accepting advantage committed by the Seller shall, without affecting the liability of Seller
for such failure and act, result in this Purchase Order being invalidated. For the purpose of this clause, Seller shall include its directors, partners, relatives, agents, associates, employees, servants and sub-consultants.
‘Advantage’ for this purpose shall mean any gift, loan, fee, reward or commission, any valuable security, office, employment, agreement, loan payment/waiver/discharge, bribe of any kind to Government/other officials, any other service or favour or any offer, undertaking or
[lj_romise, whether conditional or unconditional, of such advantage.
he Seller or its directors, partners, relatives, associates, employees, agents and/ or sub-consultants shall not trade, directly or indirectly, in the shares of the Company during the currency and six months post expiry of this Purchase Order.

The material shall be carefully and procr)erly packed for movement by sea/rail/road transport to withstand damages on account of inclement weather, rough handling etc.

ghe H\aterial shall have to be delivered onthe date of delivery specified in this Purchase Order. Decision for acceptance/rejection of material on the dates other than that specified in the Purchase Order along with the liquidated damages shall be at the sole discretion of the
urchaser.

The Seller shall not have any right to terminate the Purchase Order. However, the Purchaser reserves the right to cancel any unshipped portion at any time without assigning any reason.

All costs incurred in procurement of material from other source in the event of failure to supply the material on the scheduled date / rejection as per the terms of Purchase Order shall be to Seller's account and at the sole discretion of the Purchaser.

The price mentioned in the Purchase Order is inclusive of packing and handling charges unless otherwise stated therein.

Seller shall share the progress of the order on weekly basis in writing.

If delivery of the material mentioned in the Order occurs later than time specified and provided such delay is neither the result of force majeure nor the result of circumstances for which the Purchaser is res&)onsible, the Purchaser shall be entitled to damages of 0.5% per

week or part thereof subject to the maximum of 5% of the Contract price. For purpose of computing damages in the event of delay in delivery of the material, mere despatch of the material within the agreed date of delivery which are not in accordance with the

specifications/standards, or found unacceptable by Purchaser would not amount to delivery within the agreed delivery date.

Complete Test / Inspection reports from an approved source / as generated and certified by the Seller should be submitted alongbwith the supply of material. Test reports generated by the Purchaser shall be binding on the Seller and no disputes whatsoever shall be
entertained in this regard. Charges for testing, if any, shall be to the Seller's account and the decision to get the same inspected by any third party shall be at the sole discretion of the Purchaser. o . )
Material must conform to all the specifications as specified in the Purchase Order. Any non-conformity identified during any later stage shall be treated as breach of contract and the Seller shall be liable to any penalties imposed at the sole discretion of the Purchaser.

Original GST invoice should invariablé/ accompany the material failing which the material may be rejected at the sole discretion of the Purchaser.

In the event of denial of input tax credit to the Purchaser on account of any negligence, erroneous or incorrect reporting, non payment of taxes or any other non-compliance made by the Seller in relation to the GST Law, the Purchaser shall be entitled to recover such loss
from the Seller along with Interest @18% per annum.

A%vanges shall l()jg released against submission of Advance Bank Guarantee of equivalent amount. All Advance and Performance Bank guarantee(s) shall be accepted only if they are in Purchaser's format and issued by the Banks recommended by the Purchaser unless
otherwise agreed in writing.

Payment other than advar?ces shall be made as specified in the terms and conditions of the Purchase Order and submission of all required documents.

Forms / Permits / Declarations shall be submitted as per the applicable laws/statute.

The prices under this Order shall remain firm until completion of the Contract

Material supplied by the geller pursuant to this Purchase Order should not infringe any third party intellectual property rights and the Seller further undertakes to indemnify the Purchaser against all claims for infringements of third party patents and/or other intellectual

Rﬂroperty rights ba/ material supplied under this Purchase Order.

aterial supplied by the Seller pursuant to the Purchase Order should have clean title in favour of the Seller before shipment to the Purchaser. Should there be any dispute to the ownership of the material,the Seller would be liable to make good for the costs incurred by the
Purchaser to defend the title and the loss of profits due to its inability to use the subjected material, over and above the costs already paid to the Seller.

In the event of any breach of obligations mentioned in the Purchase Order by the Seller, the Purchaser shall be entitled to incidental and consequential damages including loss of profit. The Seller agrees to indemnify and hold the Purchaser, its customers and users of its
products, harmless against any suits, damage or claim or any other expense resulting from a breach or alleged breach of the Seller's obligations including warranty, pursuant hereto. The Purchaser shall have the right to invoke the Performance Bank Guarantee submitted by
the Seller for recoverlnﬁ the Liquidated damages.

All goods supplied shall be under an unconditional guarantee of 12 months from the date of commissioning / 18 months from the date of receipt (whichever is earlier) unless specified differently in the Purchase Order.

The Purchaser shall have the right for shop floor rejections even if the material has been accepted on delivery.

All costs (inclusive of taxes & duties) incurred by the Purchaser on account of rejections, despatch/warranty failures of material supplied under this Purchase Order shall be to Supplier's account.

Any dispute, controversy, differences or question arising out of, in relation to or incidental to this Purchase Order or the breach, termination or invalidity thereof shall be referred for arbitration to be governed in accordance with the Arbitration and Conciliation Act, 1996.

Accordingly, the purchaser will nominate sole Arbitrator to settle any dispute, controversy, differences or question arising out of, in relation to or incidental to this Purchase Order or the breach, termination or invalidity thereof. The place of arbitration shall be in Barnala,

Punjab, India and language of proceedings shall be English. Expenses of the arbitration” proceeding shall be jointly shared by the parties.This Purchase order shall be governed by and construed in accordancewith the laws of India, and the parties agree to submit themselves

tothe exclusive jurisdiction of the Courts at Barnala, India only. Further, where any material is imported under this Purchase Order, the laws applicable under the Indian statute would govern the resolution of conflicts.

This Purchase Order supersedes any/and/all other oral or written communications or other commitments between the parties with respect to its subject matter except the agreement executed between the parties and contains all of the covenants, terms and conditions agreed

between the parties with respect thereto. Wherein an agreement is also executed between the parties on the same subject matter thereto with the terms, conditions and sFecifications, the Purchase Order shall become the part of the agreement. However, in case of any

conflict in the terms, conditions, specifications mentioned in the agreement and the Purchase Order, the terms, conditions, specifications mentioned in the agreement shall prevail.

(E)agh party hereto acknowledges that, except as set forth herein, neither party nor any one on behalf of either party has made any representations, inducements, promises or agreements, orally or otherwise,respecting the subject matter of this Agreement and/or Purchase
rder.

Documents required to be attached with invoice.

1. Tax Invoice in original
2. Tax Invoice (Duplicate) in original
3. Quality certificate,
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Annexure -11

e PUNJAB POLLUTION CONTROL BOARD
T 4 HEAD OFFICE AIR LAB. VATAVARAN BHAWAN, PATIALA
Web: i, ppch.gov.in
Ph- 0175-2302392 E-mail;- ppcbairlab@gmail com
1. Laboratory Sample No. 93-94/ H.G.Lab.,"AIrIMunitoringJIUEU—Zl
2. Name of Industry M/s Trident Ltd. (PCD), Mansa Road, Dhaula, Distt.
Barnala
3 Name of Sample collecting Officer Er. Vipin Kumar AEE and Dr. Sonam Dogra, SA
4, Designation of authorizing Test EE, RO, Sangrur
5. Type of Sample Stack Emission
6. Date &Time of Sample collection 30.04.2021
7. Date &Time of Sample receipt in Lab. 03.05.2021
8. Point of Sample collection Detalls as Given Below
Resuits
fﬁint of sample Collection TParameter | Results | Prescribed
| - =" ' Standards
" Port Fiole on stack after APCD of Chemical | Particulate Matter | 83 mg/Nm’ 150 mg/Nm’ |
i recovery plant=II oL I S YU
Port Hole on stack after APCD of 2 no Bailers | Particulate Matter | 86 mg/Nm’ at | 150 mg/Nm’ ﬂ
of Cap. 130 TPH each : 12% CO;, 12% CO;y
mits, specific standard has been prescribed time to time by MoEFACC, CPCB and PPCB, then
cation from the concerned Reglonal office

Note: If any, stringent i

stringent limits/ specific standard would prevail subject to clarifi

M‘:l%‘[qw

‘E?!& Scientific Officer

endst.No: |]283 €S S 11\513@2.Ln

A copy of the above is forwarded to the following for info
{ The Chief Environmental Engineer, Punjab Pollution Co
2. The Senior Environmental Engineer,
Va./fhﬁ Environmental Engineer, Punjab Pollution

rmation and necessary acti

ntrol Board (Air), Jalandhar

Punjab Pollution Control Board, Zonal Office-11 Patiala
Control Board, Regional Office, Sangrur
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Dear Sir/ Madam , Annexure -12

We are pleased to place the Purchase Order no. 7600007938 on your esteemed organization as per the terms & conditions agreed upon.
Any discrepancy regarding the acceptance of Purchase order including the terms and conditions mentioned therein is to be intimated to the Company within 24 hours of its receipt.
In case, no communication intimating any discrepancy is received by the Company in writing with in 24 hours of the receipt of Purchase Order, the Purchase Order shall be considered to have been accepted by you.

We would also request you to kindly share the progress of the said order on weekly / monthly basis with the under mentioned Email Id

Thanking You

For Trident Limited

777 TRIDENT

E-212, KITCHLU NAGAR, LUDHIANA 141001
Contact No. : 9878999481

Email : jasbirpurchase@tridentindia.com
Purchase Team .
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Annexure -12


Trident Limited - Energy

/¢ TRIDENTC! P&C Division,Mansa Road
Dhaula, Barnala (Punjab)
PURCHASE ORDER
Vendor 7400849 Ship To Bil To PO Mwniber | 7000075530 | Dated 25.08.2021
ADOR POWERTROM LIMITED TL - Dhaula Enengy 2 Trideni Limated - |Paper & Chemicad Division)
PLOT WO 51, DN BLOCK. RAM NAGAR PALC Division Mansa Road Marmsa Faad, Dhaula Our Rel. 137ED Currancy IHF
PUME Dhaula, Barnala (Punjab) BARANALA [PLMIAR)
411018 HARMNALA 148101 YourRef.  |offer
Country India 148107
Vandor GETIM Mo, 2FAABCALIS0E12A Mobila 98785ES40
Mobile G87EIHI481 |pshipurchase@indartindia, com PO blatys - InvaldLineppvoved
jasbirpurchasa@iridentindia cam Quality Certificate - Reguied

2.NHo. Hem Code Lo Order | Basic Rate | Discount | PEG-FWD | HENSAC CEETIRGITHGST! | Coal Fem Value Cancallation | Plant

Berm Deschiplion Brand Qy. C.Coax Cess Cuate

Sale Onder

PO Murnberd Wesek Code
000 | &7 5ETE HOS! 1000 S03,000000 | 0000 it} BE41 40 50 e 0 0000 118,00 387 540,00 2512, 503 TEQZ
1 COMVENTIONAL PAKEL PRECICON R |ADOR 0.00

COMT, ADDR IR 1 WNOS | 000 Coah R BA0O0 ENERGY:2
Daod | BFTOIsE1E RO5! 2000 1,362 80000 (0.00 .00 HE4E 10080 000 20 00 198,00 2ETRA00.00 (35922021 | TEQR
2 IGET BASED HFPS CONTROL PANEL | ADOR Q.00

E5P IR/ 1 NOS | 900 oG A% 500,00 EMERGY-2

Total Walue INR THIRTY THREE LAKH THIRTY SEVEN THOUSAND FORTY Rupess

Todsl Valee 3 337 4000 INR
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/¢ TRIDENT!

Vendor 7400849

ADOR POWERTROM LIMITED

PLOT MO 51, OuN BLOCK. FAM NAGAR
FLUME

411019

Country India

Vandor GSTIN Mo, 27AABCALISEE 248

Ship To

TL - Dhaula Enengy 2
PAC Divisior, Mansa Road
Dhauta, Barnala (Funjab)
BARNALA

148107

Mobile H87EIFHAY

Trident Limited - Energy
P&C Division Mansa Road
Dhaula, Barnala (Punjab)

PURCHASE ORDER
Bill To PO Mumiber | 7E00007838 | Dated 25.08.2021
Trideni Limated - |Paper & Chemicad Division)
Maresa Fiaad, Dhaula Our Ref. 13760 Currancy INF
Buk R bLALA [PLIMIAE)
1481001 Your Red. ofMar

Mobils S87BGESAE

|ashirpurchase@irdantingia.com PO Status - Invahdilnapprovad

Quadity Cartificate - Raguied

Tramsportation Mode: By AR /RAIL FBSEA TCOURI

fatling which the consignmant shall be rebwmsed

Cancellation Date A3 above

GETIM Mo 03AABCALTFEI1E0

Hegisterad Office : Tndent Group, Sanghera - 14810

ER fROAD Transit Insurancs

at wourr risk and cost

Teams and Conditions A5 menboned ovarieal

|asbirpurchasaditridentindia com
Price Basis: EXW PUME Fredght : F Special Instrection 1) 90% againat COD with 100% GET. 2) 10%
PBG valid for 1 year 3) PEG will release aubjed to minimum emissian
reduction of more than 209 from curent bEvel.
Faymant Terms! Fayable in 2 partial amounts Chetrod: Ag per Documenary Evidence

TDO BE ARRANGED BY US

The consignmaent shall ke accaptad anly if accompanied by Origimal invobee for Buyer and Dupdicate for Transportar

Our Banker: Stabe Bank of India. Indusinal Finance Branch, Gokden tower, Divdlewal Chowi, Ludhiana

This is sampuier gersarabed Purchase Onder Hence reduines no sagnature
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/¢ TRIDENT !

Vandor TA008S
ALOR POWERTROM LIMITED
PLOT MO 51, bl BLOCK. RAM NAGAR

PUME

411019

Country India
Vandor GETIM Mo, 27AABCALISEEN 28

Ship To

TL - Dhaula Enengy 2
PAC Division Mansa Road
Dhauta, Barnala (Funjab)
BARNALA

148107

Mobile $87E0EI481
|asbirpurchasaditridentindia com

Bill To

148101

Trident Limited - Energy
P&C Division Mansa Road
Dhaula, Barnala (Punjab)
PURCHASE ORDER

Trideni Limated - |Paper & Chemicad Division)
Marmsa Foad, Dhaula
Buk R bLALA [PLIMIAE)

Maobile 987RGGRAET
|ashirpurchass@indantindia, com

PO Mwmiber | TEOOOGTE3E

25.08. 2021

Our Ref. 13760

Currancy

Wour Rel. offar

PO Status - Invahdilnapprovad
Quadity Cartificate - Raguied

2. Mo

lbam Cade
Ibam Descriplion

Master Inspaction
Characteristics|MIC)

Upper Spetification Lirmit oM

Target Specification Limit
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Trident Limited - Energy

PLOT MO 51, bl BLOCK. RAM NAGAR
PLMNE

411019

Country India

Vandor GSTIN No. 27AABCALIA0E1 248

PAC Division Mansa Road
Dhaula, Barnala {Funjab)
BARNALA

148107

Mobile $87E0EI481
|asbirpurchasaditridentindia com

148101

BRARALA [PLENIAR)

Mobile S87RGHGLE
[pshimpurchassEirdantingia, com PO Status - Invahdilnapprovad

/¢ TRIDENTGROL POG Civision Menes Road
Dhaula, Barnala (Punjab)
PURCHASE ORDER
Vendar 740059 Ship To Bill To PO Number |7EB00007838 | Dated 25.08.2021
ADOR POWERTROMN LIMITED TL - Dhaula Energy 2 Tridenl Limabed - (Paper & Chemical Division)
flarmsa Foad, Dhaula Dur Rel. 13760 Currancy MR

Your Rel. oftar

Quadity Cartificate - Raguied

2.Ho |ltem Code
Itern Descriglicn

Mal Classification

PO Material Text

IGET BASED HFPS CONTROL PAMEL ESP

OO0 (8770 56TE Standand
CONVENTIOMAL PAREL PRECICOMN B COMT. ADOR
0Oz (ATTHBE18 Cusiomize

Hegisterad Cce ; Tndent Graup, Senghera - 1451
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Trident Limited - Energy

. 'KTHIDEHT- - P&C Division,Mansa Road
Dhaula, Barnala (Punjab)
PURCHASE ORDER
Vendor 740059 Ship Ta Bill To PO Mumber 7600007838 | Dated 25.08.2021
ADOR POWERTROM LIMITED TL - Dhaula Energy 2 Triden! Limited - [Paper & Chemical Divisior)
PLOT MO 51, Cull BLOCK. RAM MAGAR PAC Division Mansa Road Mansa Road, Dhaula Our Ref. 13760 Currency MR
PUME Dhauta, Barnala (Punjak) BWRANALA [PLINJAB)
411014 BARMALA 148101 Your Ref. | ofar
Coumtry India 144107
Vandor GSTIN No. 2TAABCAL 08N 28 Mohile SE7RGGGLE)
Mobile 4876055481 jsshimurchase@ndantindia, com PO St - vl Unmpprsind
Mtk imeerdarindisom Quality Certificate - Raquied

DELIVERY SCHEDLULE
SN0 | ltem Code UCM | PO Gty Scheduled | Sch @ty | Defivered Oty| Open Gty as on |Contract Mo | Remaining Condract

Item Diascrition Diatte 28.08.2021 ValusaiOty
BA001| 87701 BETE NOS | 1.000 28122021 |1.000 0.000 1.000 0.00

COMVENTIONAL PANEL PRECICON R CONT. ADOR
DODAZ ATTO1EE1E NOS | 2000 28 129021 | 2000 0000 2.000 .00

IGET BASED HFPS CONTROL PANEL ESP

Hegistered Office ; Tnodent roup, Ganghers - 149101, Purgak, Irdia contact U5 2% IO 1800 v
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Terms and Conditions

This Purchase Order is subject to all terms, conditions and specifications hereinafter set forth and acceptance of order by the Seller shall be deemed to be an agreement that the order is subject to all of said terms, conditions and specifications.

General
Notrp] Kgcedptancetpf Purchase order with its terms and conditions is to be intimated to the Purchaser within 24 hours of its receipt, else the same shall be assumed to be accepted at the discretion of the Purchaser. No deviation to this order shall be honoured unless
authorized in writing.
Purchase Order number, material code and GST IN of the Purchaser should be mentioned on each and every invoice. An invoice should not have more than 8 line items in it. Different Invoice should be raised for different Purchase Orders issued by the Purchaser.
The Seller shall be responsible for mentioning the correct details in the invoice, including HSN and GST rate of(?oods supplied to the Purchaser.
TfhtehSeslleilr represents and warrants that it shall comply with the Laws pertaining to GST and other applicable indirect taxes and the requirements therein. The Seller shall be liable for all losses and damages suffered by the Purchaser due to any action or omission or mistake
of the Seller.
The Seller shall unconditionally submit its account statement on Quarterly basis for reconciliation.
Weights / quantities as recorded by the Purchaser shall be final and binding on the Seller.
This Purchase Order shall not be amended, modified, altered or changed in any way except by writing executed by a duly authorized representative of the Purchaser.
Any other terms & conditions of the Seller mentioned on its Bills,Invoices, e-mails or any other documents shall not be binding on the Purchaser unless accepted in writing by the Authorized Representative of the Purchaser.
The Seller shall not disclose any confidential information pertainingf to the Purchaser's business to any third party.
Neither party shall be entitled to assign the rights, interests and obligations without the previous written consent of the other Party.
The Seller shall not offer, solicit or accept an advantage in connection with the procurement of this Purchase Order. Failure to comply with this clause or any act of offering, soliciting or accepting advantage committed by the Seller shall, without affecting the liability of Seller
for such failure and act, result in this Purchase Order being invalidated. For the purpose of this clause, Seller shall include its directors, partners, relatives, agents, associates, employees, servants and sub-consultants.
‘Advantage’ for this purpose shall mean any %ift, loan, fee, reward or commission, any valuable security, office, employment, agreement, loan payment/waiver/discharge, bribe of any kind to Government/other officials, any other service or favour or any offer, undertaking or
;I)_romise, whether conditional or unconditional, of such advantage.
he Seller or its directors, partners, relatives, associates, employees, agents and/ or sub-consultants shall not trade, directly or indirectly, in the shares of the Company during the currency and six months post expiry of this Purchase Order.

Delivery
e material shall be carefully and properly packed for movement by sea/rail/road transport to withstand damages on account of inclement weather, rough handling etc.
1F:he rr?aterial shall have to be delivered on the date of delivery specified in this Purchase Order. Decision for acceptance/rejection of material on the dates other than that specified in the Purchase Order along with the liquidated damages shall be at the sole discretion of the
urchaser.
The Seller shall not have any right to terminate the Purchase Order. However, the Purchaser reserves the right to cancel any unshipped portion at any time without assigning any reason.
All costs incurred in procurement of material from other source in the event of failure to sup[ialy the material on the scheduled date / rejection as per the terms of Purchase Order shall be to Seller's account and at the sole discretion of the Purchaser.
The price mentioned in the Purchase Order is inclusive of packing and handling charges unless otherwise stated therein.
Seller shall share the progress of the order on weekly basis in writing.
If delivery of the material mentioned in the Order occurs later than time specified and provided such delay is neither the result of force majeure nor the result of circumstances for which the Purchaser is responsible, the Purchaser shall be entitled to damages of 0.5% per
week or part thereof subject to the maximum of 5% of the Contract price. For purpose of computing damages in the event of delay in delivery of the material, mere despatch of the material within the agreed date of delivery which are not in accordance with the
specifications/standards, or found unacceptable by Purchaser would not amount to delivery within the agreed delivery date.

Inspection and Testing
omplete Test/ Inspection reports from an approved source / as generated and certified by the Seller should be submitted alongbwith the supply of material. Test reports generated by the Purchaser shall be binding on the Seller and no disputes whatsoever shall be
entertained in this regard. Charges for testing, if any, shall be to the Seller's account and the decision to get the same inspected by any third party shall be at the sole discretion of the Purchaser.

Material must conform to all the specifications as specified in the Purchase Order. Any non-conformity identified during any later stage shall be treated as breach of contract and the Seller shall be liable to any penalties imposed at the sole discretion of the Purchaser.

Terms of payment

Urlﬁma invoice should invariably accompany the material failing which the material may be rejected at the sole discretion of the Purchaser.

In the event of denial of input tax credit to the Purchaser on account of any negligence, erroneous or incorrect reporting, non payment of taxes or any other non-compliance made by the Seller in relation to the GST Law, the Purchaser shall be entitled to recover such loss
from the Seller along with Interest @18% per annum.

At%vanz;es shall k&e rele.a;.sed against submission of Advance Bank Guarantee of equivalent amount. All Advance and Performance Bank guarantee(s) shall be accepted only if they are in Purchaser's format and issued by the Banks recommended by the Purchaser unless
otherwise agreed in writing.

Payment other than advances shall be made as specified in the terms and conditions of the Purchase Order and submission of all required documents.

Forms / Permits / Declarations shall be submitted as per the applicable laws/statute.

The prices under this Order shall remain firm until completion of the Contract

Intellectual %roprertglIWarrant)Q, Inspection and Liability
Material supplied by the Seller pursuant to this Purchase Order should not infringe any third party intellectual property rights and the Seller further undertakes to indemnify the Purchaser against all claims for infringements of third party patents and/or other intellectual

K/ll'operty rights by material supplied under this Purchase Order.

aterial supplied by the Seller pursuant to the Purchase Order should have clean title in favour of the Seller before shipment to the Purchaser. Should there be any dispute to the ownership of the material,the Seller would be liable to make good for the costs incurred by the
Purchaser to defend the title and the loss of profits due to its inability to use the subjected material, over and above the costs already paid to the Seller.

In the event of any breach of obligations mentioned in the Purchase Order by the Seller, the Purchaser shall be entitled to incidental and consequential damages including loss of profit. The Seller agrees to indemnify and hold the Purchaser, its customers and users of its
products, harmless against any suits, damage or claim or any other expense resulting from a breach or alleged breach of the Seller's obligations including warranty, pursuant hereto. The Purchaser shall have the right to invoke the Performance Bank Guarantee submitted by
the Seller for recovering the Liquidated damages.

All goods supplied shall be under an unconditional guarantee of 12 months from the date of commissioning / 18 months from the date of receipt (whichever is earlier) unless specified differently in the Purchase Order.

The Purchaser shall have the right for shop floor rejections even if the material has been accepted on delivery.

All costs (inclusive of taxes & duties) incurred by the Purchaser on account of rejections, despatch/warranty failures of material supplied under this Purchase Order shall be to Supplier's account.

Am%llcable law and Jurisdiction of Courts

ispute, controversy, differences or question arising out of, in relation to or incidental to this Purchase Order or the breach, termination or invalidity thereof shall be referred for arbitration to be governed in accordance with the Arbitration and Congiliation Act, 1996.

Accordingly, the purchaser will nominate sole Arbitrator to settle any dispute, controversy, differences or question arising out of, in relation to or incidental to this Purchase Order or the breach, termination or invalidity thereof. The place of arbitration shall be in Barnala,

Punjab, India and language of proceedings shall be Er:jglish. Ex’_penses of the arbitration proceeding shall be jointly shared bz/)the parties.This Purchase order shall be governed by and construed in accordancewith the laws of India, and the parties agree to submit themselves

tothe exclusive jurisdiction of the Courts at Barnala, India only. Further, where any material is imported under this Purchase Order, the laws applicable under the Indian statute would govern the resolution of conflicts.

This Purchase Order supersedes any/and/all other oral or written communications or other commitments between the parties with respect to its subject matter except the agreement executed between the parties and contains all of the covenants, terms and conditions agreed

between the parties with respect thereto. Wherein an agreement is also executed between the parties on the same subject matter thereto with the terms, conditions and sFecifications, the Purchase Order shall become the part of the agreement. However, in case of any

conflict in the terms, conditions, specifications mentioned in the agreement and the Purchase Order, the terms, conditions, specifications mentioned in the agreement shall prevail.

(E)aé;h party hereto acknowledges that, except as set forth herein, neither party nor any one on behalf of either party has made any representations, inducements, promises or agreements, orally or otherwise,respecting the subject matter of this Agreement and/or Purchase
rder.

Documents required to be attached with invoice.

1. Tax Invoice in original
2. Tax Invoice #Dupllcate) in original
3. Quality certificate,
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M/s FLS Smidth M/s GE Power M/s Hamon
70% MCR -DESIGN 70% MCR- DESIGN 70% MCR- DESIGN
TECHNICAL PARTICULARS vom Proposal: 9814168-1-ver.2a Offer Ref.: 1401113 Proposal ref : P1943334
Revision : 02
OPERATING CONDITIONS
No. of chambers Pcs 1 1 1
Bus sections in operation All 4
Bus sections in operation, total 5 3 4
Gas volume to precipitator @ 3 % 02 dry Nm3/s 16.2 16.18 16.18
Gas volume to precipitator @ 3 % 02 dry m3/Hr 103855 148300
Operating temperature Deg C 190 190 180-190
Operating pressure Pa -2157 -2156 -2157.463
Operating pressure mm of WC -220 -220 -220
Water content % 27.6 26.7
Dew Point (water) Deg C 66 Estimated 20 Deg C Above flue gas
temperaturelLater
Raw gas dust loading @ 3 vol%02 g/Nm3,D 25 25
Altitude above sea level Mtr 224 224
Atmospheric pressure mm Hg 739 739
PRECIPITATOR DESIGN DATA
Effective cross section m2 38.3 45.12
Operating : 0.45
Gas velocity m/s 0.75 Design : 0.63 0.64
Operating : 23.2
Retention time sec. 23.2 Design : 16.6 21.39
Operating : 110.5
Total specific collecting area m2/m3/sec 152.34 Design : 154.9 142
W - Deutsch particle migration velocity cm/s 4.23 452
ESTIMATED PERFORMANCE
Dust Emission @ 3 vol%02 mg/Nm3,D 40 <40 40
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Operating : 99.88

Efficiency. % 99.84 Design : 99.84 99.84
Emitted dust in outlet of filter Kg/h 2 2
Collected dust in hopper Kg/h 1050 1065
Power consumption of High Voltage supply (at
guaranteed conditions) kW 80
Pressure drop over the precipitator (guaranteed) Pa 250 245
MECHANICAL DESIGN DATA
Casing design temperature. Deg C 250 200
Casing design pressure, max. static mm of WC -300 -300
Specific Weight of Dust in Hopper t/m3 0.4 150 kg/m3 for dead load 0.15
Specific Weight of Dust for transport calculation t/m3 0.2 0.4
Wind load calculated according to:
wind velocity pressure kN/m2 1.5 47 m/Sec 2.007
Snow load kN/m2 0.8 N.A. 2
Live load, roof kN/m2 2 3500 Pa 500
Live load, access facilities kN/m2 3 250 kg/m?2 1000
Earthquake zone UBC 2b Zone-1V Zone - IV
EN, GB, JIS,
ASTM or
Standards for Steel profiles equivalent EN, GB, JIS, ASTM or equivalent 1S:808 ASTM A36 /1S 2062
Strength calculation of casing FLS Standard IS:800
Strength calculation of supporting structure FLS Standard ANSI 13th Ed
Mechanical Design FLS Standard IS:800 /IS 875 / Equivalent
ELECTRICAL DESIGN DATA
Mains voltageV VAC 400-660 415 415
Mains voltage tolerance% % 5% +10% 0.05
Mains frequencyHz Hz 50/60 50 Hz + 5% 50
Control voltage in control cubicles, VAC VAC 230 230 230
Ambient temperature, max/min °C Deg C 40/0 50 45°C /10°C
Electrical Design FLS Standard As per IEC
Electrical components - according to FLS Standard As per IEC




PRECIPITATOR DATA

Chambers offered PCS 1 1 1
Seriel fields per chamber PCS 5 3 4
Bus sections per chamber, fieldno:1/2/3/4/5 PCS 1/1/1/1/1 1/1/1 1
Number of ducts per chamber, fieldno:1/2/3/4/5 PCS 17/17/17/17/17 One chamber 1
Effective length of fieldno:1/2/3/4/ Mtr 3.5/3.5/3.5/3.5/3.5 3.5/3.5/3.5 3.4
Width of fields per chamber, fieldno:1/2/3/4/5 Mtr 5.1 5.7/5.7/5.7 4.8/4.8/4.8/4.8
Effective height Mtr 7.5 8 9.4
Aspect ratio (effective length / effective height) 2.33 3 1.45
Total Projected Collecting area per Chamber m2 4388 Not used in GE design 4107.72
4107.72

Total Active Collecting area per Chamber m?2 5748 3192
ESP CASING (one chamber)
Structural frames, Concrete Type E Concrete Concrete
Bottom hoppers Type Flat bottom concrete Flat bottom Trough Arrangement with conveyor
Inlet transition piece Type Upper

2 Nos (Common for both conr and
/rapping of inlet transition bottom Yes Yes GD screen)

Fixed GD screen with adjustable

/ adjustable gas distribution screens, inlet Pcs 2 baffles 2

2 Nos (Common for both conr and
/rapping of inlet gas distribution screens Yes Yes GD screen)
Outlet transition piece Type Bottom

1 Nos (Common for both conr and
/rapping of outlet transition bottom Yes No GD screen)
/adjustable gas distribution screens, outlet Pcs 1 Fixed 1

1 Nos (Common for both conr and
/rapping of outlet gas distribution screens Yes No GD screen)
platework In & Outlet; mild steel, plate thickness mm 5 Funnel 6 mm, 1S:2062, Grade-A 5




Set of insulator and connection boxes, supp. for T/R Type FLS 8 sets per ESP
Inspection doors Type FLS Manual
SUPPORTING STRUCTURE (one chamber)
Support for precipitator Type Slide bearing Slide bearing
ACCESS FACILITIES
1 Set with RCC and Steel

Set of standard access facilities Design FLS/DIN construction
/Stairs from ground to platform, height Mtr 0 Yes considered
/Platform for inspection doors in casing, length Mtr 21.5 Yes considered
/Stairs from platform to roof, height Mtr 8.4 Yes considered
/Railing around roof, length Mtr 55.5 Yes considered
INSULATION AND CLADDING

LRB Mineral wool with cladding
Thermal insulation material consisting of : sheet
mineral wool, fittings and cover plate m?2 1220 Yes considered
Cladding: 19mm corrugated alu/galvanized Steel plate - thickness mm 0.7 0.6 mm aluminium cladding
or plane alu/galvanized steel plate - thickness mm 0.9/1 0.6 mm aluminium cladding
Insulation for Casing (exclusive roof), thickness mm 100 Yes considered
Insulation for Roof (excl. embossed plate), mm 100 Yes considered
Insulation for Bottom hopper, thickness mm 100 Yes considered - 75 mm thick
Insulation for Inlet, thickness mm 100 Yes considered - 75 mm thick
Insulation for Outlet, thickness mm 100 Yes considered - 75 mm thick
COLLECTING SYSTEM (one chamber)
Collecting systems, fieldno:1/2/3/4/5 Pcs 1/1/1/1/1 To be defined after detailed Engg. Field 1to 4
Collecting plates with attachment Type H500 G profile G-OPZEL
MOC Alu killed MS Steel CRCA, 1S:513, Grade-D Corten Steel
spare plates for erection. Pcs 5 Not Envisaged. 1% of Installed Quantity of 1 ESP
plate height Mtr 7.5 8 (nominal) 7
plate width Mtr 0.5 0.5 (nominal) 0.48




plate thickness mm 1.25 1.5 1.2

Total Projected Collecting area m2 6225 Not used in GE design

Total Active Collecting Area. m?2 8155 3192 4107.72
Projected col. area, fieldno:1/2/3/4/5 m2 877.5/877.5/877.5/877.5/877.5 Not used in GE design 1026.93

Duct spacing fieldno:1/2/3/4/5 mm 300/300/300/300/300 300/300/300
Collecting plates, fieldno:1/2/3/4/5 Pcs 124/124/124/124/124 To be defined after detailed Engg. 120/120/120
Drop hammers, fieldno:1/2/3/4/5 Pcs 36/36/36/36/36 20 NOS. TUMBLING HAMMER /Field 42/42/42
Drive units for rapping, incl. gear motor Type Roof Mounted Side drive N.A.
DISCHARGE SYSTEM (one chamber)

Discharge frame systems, fieldno:1/2/3/4/5 Pcs 1/1/1/1/1 19/Field 72 Nos. per field
/discharge frame system Type Rigid Rigid Frame Rigid Pipe and spike
Discharge electrodes Type Pin Rigid type (Multipeak) Rigid Pipe and spike
electrodes per chamber in fieldno:1/2/3/4/5 Pcs 115/115/115/115/115 To be defined after detailed Engg. 72 Nos. per field
Tube MOC 1S:5429 Carbon /1S 2062
spare electrodes for erection Pcs 10 Not Envisaged. 1% of Installed Quantity of 1 ESP
/electrode length Mtr 6.8 To be defined after detailed Engg 9.4
/electrode layers Pcs 1 To be defined after detailed Engg Single

/ electrode per plate Pcs 1 To be defined after detailed Engg 1 per Opzel
Mast Electrodes Type Pin Not applicable

electrodes per chamberinfieldno:1/2/3/4/5 Pcs 2/2/2/2/2 Not applicable N.A.

Tube MOC EN 10305-3 1993 — E220-CR2-S3 Not applicable N.A.

spare electrodes for erection Pcs Not applicable N.A.
/electrode length Mtr 6.8 Not applicable N.A.
/electrode layers Pcs 1 Not applicable N.A.
Internal drop hammer rapping system Yes/No Included Not applicable Yes MIGI Type rapping system
Number of discharge rapping system per field Pcs 1 Not applicable 4 Sets per field
Drop hammers for Discharge system Pcs 90 Not applicable 4 Sets per field
Set of electrode frames, bearing bridges, rotary hammer shafts, guide

plates, walkways and upper spacer for coll. plates Pcs 5 Not applicable N.A.

Drive units for rapping, incl. gearmotors Type Roof mounted Not applicable N.A.

Cast parts, comprising chain tightener,pinwheels, links, split bearings and

the like Pcs 20 Not applicable N.A.




HIGH VOLTAGE EQUIPMENT (one chamber)

3¢T/R/3¢T/R/36T/R/36T/R/

High voltage supply for fieldno:1/2/3/4/5 Pcs 3¢T/R 1$T/R/ 10T/R/ 10T/R 1¢T/R/ 1$T/R/ 10T/R
DC SUPPLY BY
DC Supply by Pcs 5 TR set 4
number of DC-supply in fieldno:1/2/3/4/5 Pcs 1/1/1/1/1 3 1
size of DC-supply for fieldno:1/2/3/4/5 kV (Peak) 100/100/100/100/100 90/90/90 110/110/110
size of DC-supply for fieldno:1/2/3/4/5 mA (Avg) 600/700/800/800/800 575/575/575 600/600/600
specific DC-current in fieldno:1/2/3/4/5 mA/m2 0.68/0.8/0.91/0.91/0.91 0.54 0.72
TR Control Panel IP class IP P21 P31 Hermetically Sealed
MCC protection class Type IP54 As per OEM standard
TR set — RAL 5012, TR panel & PMCC
/color —RAL 7032, Yes
/alarms for oil temperature and pressure Yes/no Included Yes Yes considered, Strick type
Grounding equipment for TR-sets at access doors Type FLS Earthing rod
Electrical accessories, comprising:
Firing /triggering command from ESPJIGBT based controller and SCR based
/Thyristor switching elements Type FLS controller controller
/Connections on high voltage side Through Bus duct Through HV pipe connection
Insulator sets comprising:
/ support insulators, conical Pcs 20 12 4 nos / Field
/ insulator shafts for discharge rapping system Pcs 10 3 4 nos / Field
/ lead through insulators in trunking Pcs 10 3 NA
Earthing rods and warning signs Set 10 1 Yes 1 lot considered per ESP
CONTROL & ELECTRICAL EQUIPMENT (one chamber)
Controller PIACS Microcomputer controller, Microprocessor controller EPIC-III
with automatic intermittent integrated with rapping programmer
energization facility for T/R-sets type International standard Precicon

Type FLS controller is considered

/programmable control for rapping gear motors Type Yes Yes Micro controller based
Through thermostat for support

/control for heating elements Type FLS insulator Thermostatically Controlled




/signal for Central Control room. Std 4-20 mA Over modbus TCP-IP/OPC protocol Shall be provided as appliable
Yes, if opacity meter feedback is

/Energy Management Control System Yes/No Optional connected through 4-20 mA signal. Yes

/ terminal for input of CO alarm Yes/No Optional External configurable Dl is available Yes

/terminal for aut. change of operating status Yes/No Optional Yes

/serial communication to CCS (GATEWAY) Yes/No Included Over modbus TCP-IP/OPC protocol Yes

/standard Protocol for Serial Communication Modbus RTU Ethernet RS485

GENERAL STANDARDS FOR ELECTRICAL EQUIPMENT

Motors: For Seal air fan motor

motor standard IEC IE1 As per IEC

motor type Squirrel Cage,Norm Motors Squirrel Cage,Norm Motors sQIiM

insulation class F utilised to B F utilised to B Class F

protection class IP 54 IP 55 IP 54

Cubicles:

/internal control voltage VAC 230 230 VAC 230

/lamp voltage VvDC 24 Later during detail engineering 220

/protection class P21 IP54 45 Max

/ forced cooling of cubicles Optional Not required

Instruments:

/protection class IP65 Later during detail engineering IP 31 for Indoor, IP 54 for Outdoor

Access to High Voltage carrying Equipment/Parts

Key interlocking Type Serv Trayvou or Similar Mechanical castle key Mechanical

ESTIMATED POWER CONSUMPTION

Total power use for T/R sets kw 89 Will be finalized after detailed Engg. Refer Electrical Load List

Total power use of heaters kw 37.5 16 Refer Electrical Load List

Total power use for rapping motors kw 1.2 2.59 Refer Electrical Load List




Total power use of dust transport kw 49 Will be finalized after detailed Engg. Refer Electrical Load List
Total Power for Purge Air kW 2.0 kW 2 Will be finalized after detailed Engg. Refer Electrical Load List
Scrapper conveyor kw Will be finalized after detailed Engg. 15
Drag chain conveyor kW Will be finalized after detailed Engg. 3.7
RAV kw Will be finalized after detailed Engg. 3.7
Total estimated Power Consumption kW 135 18.59 224
SURFACE TREATMENT FOR PARTS DELIVERED
Collecting plates Type Oil Coated St.3/Tectyl 506 / Equivalent
Discharge electrodes Type Oil Coated St.3/Tectyl 506 / Equivalent
Other internal parts Program Transport Primed Transport Primed
/degree of cleaning (SIS 055900 Type St.2 SA2.5
/primer 40
External parts to be covered by insulation Program Transport Primed Transport Primed
/degree of cleaning (SIS 055900 Type St.2

Primer: 2 Coats of red oxide primer
/primer 40 (50 microns total DFT)
External parts not to be covered by insul. Program 1
/degree of cleaning (SIS 055900 Type Sa2.5 Sa 2.5

Primer: 2 Coats of red oxide primer
/primer my 100 (50
/ finish painting my 60 microns total DFT)

SCOPE OF SUPPLY

ESP Inlet and Outlet hoods (Corten
steel)

Outer roof has been
included(Chequered plate 1S-3502
and MS 1S:2062 Gr A)

ESP Hot-roof and cold-roof
arrangement (Corten steel)




Inspection doors included

Inspection door included

ESP Quick opening doors (Corten
Steel)

Rapping system for distribution
screen,supporting rod etc have been
included

ESP internal including electrodes,
suspension and steadying frames,
rapping shafts,anvils have been
included.

ESP internals of Corten steel
including electrodes, suspension and
steadying frames, rapping
shafts,anvils and baffles.

Gas distribution devices with
support accessories.

Gas distribution devices with
support accessories.

Gas distribution devices with
support accessories.

Rapping system for collecting
electrode, discharge electrodes &
inlet gas distribution devices

Rapping system for collecting
electrode, discharge electrodes &
inlet gas distribution devices

Rapping system for collecting
electrode, discharge electrodes &
inlet gas distribution devices

Rapping motors for collecting
electrode, discharge electrodes &
inlet gas distribution devices

Rapping motors for collecting
electrode, discharge electrodes &
inlet gas distribution devices

Rapping motors for collecting
electrode, discharge electrodes &
inlet gas distribution devices

Insulators included

Insulators as required by HRC India
design.

Insulators as required by HRC India
design.

Bus duct has been included. But no
mention of T-R oil trays

HV bus-duct and T-R oil trays

Mechanical key safety interlocks

Mechanical key safety interlocks

Key interlocking system. system.
ESP support bearings has been
Slide bearings included included. Fixed and slide bearings

Detail engineering only for Stairways
and gangways inlcuded ,Sun roof
structrue for TR Set(Detail
Engg),Steel supported outer roof will
be fabricated and supplied by Ms
FLS.

Staircase & Platform from Ground

Level to Casing bottom floor level

platform and to ESP roof top has
also been included.

Access steel structures including
platform and staircase from floor
level to ESP roof with galvanized
gratings
and stair steps.

Weather enclosure, detail engg will
be done by Ms FLS

Not given

Weather enclosure for ESP

Electical hoist & trolley included in
Trident scope,Maintenance
structure with monorail detail engg

included in the scope

Monorail with electric hoist Included

Maintenance structure with
monorail inlcuded




Inlet & outlet expansion joints -
Nonmetallic Type - Only detail
engineering included in the scope.

Inlet & outlet expansion joints -
Nonmetallic Type

Inlet & outlet expansion joints -
Nonmetallic Type

Not mentioned

ESP Inlet DTPA dampers

ESP Inlet DTPA dampers

Not mentioned

ESP Outlet DTPA dampers

ESP Outlet DTPA dampers

Rotary valve for ash conveyor outlet

Scraper, incl. gear motor and
VFD,Drag chain, incl. gear motor has

Scrapper Conveyor & Drag Chain

Scrapper Conveyor & Drag Chain

been included in the scope Conveyor Conveyor
Graph alloy bearings for Scrapper
Not Given Conveyor

Basic engg for Thermal insulation &
cladding of ESP inlcuded in the
scope

Not included in the scope.

Thermal insulation & cladding of
ESP

Modification in upstream and
downstream ductwork with

Not given supports
Induced draft fan inlcuded in the
Not included in the scope. Not included in the scope. scope




EXCLUSIONS(SCOPE OF SUPPLY/WORK)

1.Any other Power, Control &
Instrument Cable

2.All Civil work.

3.Finish Painting

4.Erection, Commissioning, PG
Testing, supervisor.

5.Power & control of dust transport
system (Scrapper, drag chain &
RAV).

6.Lightning and lightning of ESP
7.Dust Conveying below Rorary air
lock valve

8.Electric hoist & trolley (Capacity-
2.0 T) for T/R set.

9.Earthing system including ground
pit

10.Casing Frames - Concrete
11.Platework, casing - Concrete
12.Flat Bottom Hopper - Concrete
13. Mechanical erection and
Electrical ertection.
14.Instruments, controllers, cables
or electrical erection for central
control

room..

T.CIVIT WOTKs mcruding all civil
engineering, grouting, minor work,
foundation, control room, MCC
room.

e Structural engineering including
structural work except specified in
our scope of supply

¢ |D fan, motor, VFD & accessories.

e Dust handling system / conveyor
beyond rotary air lock.

e Fabrication drawing preparation &
supply of Stack, Duct & duct support

® PLC/DCS & its programming, HMI,
engineering station, SCADA,
laptop/desktop, UPS with backup
etc.

¢ All cable
(Power/control/instrument/screen/c
ommunication) with cable tray, tray
support, rack, trestle etc. or
associated hardware except those
mentioned in our scope of supply..

1. Civil work
2.ESP casings and casing
columns(Corten steel)
3.Ash Mixing tank with Agitator
4. AMT transfer Pump




Performance Guarantee

IS11255Part1 &3
EN 13284-1:2002 Stationary source
emissions - Determination of low
range mass
concentration of dust. (In-stack
standard for emissions < 40
mg/Nm3 - Case 1)

ASME Power Test Code PTC 27 and
the requirements of Environmental
Protection and it has been given
subject to certain provisions and has
been mentioned clearly in the offer

Performance guarantee condition
has been given but couldnot find
the value .

When the equipment covered by
this proposal is operated at the
design conditions given in Section 5
of this proposal, HRC India
guarantees ESP outlet emission as:
<50 mg/Nm?3 dry gas (Guaranteed
with all fields in service, subject to
inlet conditions furnished and under
steady state of operation
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EXECUTIVE SUMMARY

M/s Trident Ltd. and Lotus Integrated Texpark Ltd. are operating an integrated Agro-based paper mill
and a textile division respectively in Dhaula Complex, Mansa Road, Barnala, Punjab, 148101. In regards
to the notice issued by the Punjab Pollution Control Board, Trident Group has approached
Cholamandalam MS Risk Services Limited (CMSRSL), a NABET accredited EIA consulting organization
to undertake the groundwater quality assessment along the drain located adjacent to the existing

plant in Barnala.

The study team had a detailed site reconnaissance and walkthrough along the drain and collected the

samples as mentioned above from Dec 3, 2019, to Dec 6, 2019.

To understand the regional scenario of land details in terms of physiography, elevation profile in the
region, groundwater flow direction in the aquifer, etc. the published data by the central groundwater
board has been collected. Similarly, the regional level soil and groundwater quality have been studied

based on the information collected from published technical and scientific documents.

Based on the collected information regarding groundwater survey and exploration data published by
CGWSB for Barnala block, the groundwater flow direction in the area was evaluated to be towards the

west. The land elevation slope in the area is also in line with the flow direction.

The Water level as per the published EIA report in the region ranges from 8.72m to 23.89m bgl during
the pre-monsoon period and 9.95 m to 25.41 m bgl during the post-monsoon period. The seasonal
fluctuation varies from 1.05 m to 5.32 m in the study area. The long-term fluctuation trend indicates

an average fall of 0.65m/year. Barnala block is categorized as an Over Exploited Zone by CGWB.

Based on the details obtained from during the assessment, the utilisation of treated wastewater for
irrigation is in the order of 150 m® per Ha per day which is in line with the loading rates recommended
for the soil texture (for loamy and sandy loamy soil type: 110 to 225 m3/Ha/day) as per the notification
of MoEF&CC published on 14 Jan, 2016.

For the purpose of this assessment, the soil and groundwater samples have been collected (i) Along
the Dhanuala drain (less than 100m from the Drain), (ii) at the upgradient locations to map the
baseline background levels and (iii) at the onsite irrigation area. Groundwater samples were collected

from the existing private borewells which were drilled up to the deeper aquifer which are in use.
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0 pH in the groundwater samples collected was reported in the range of 7.1 to 8.0 which is
within the acceptable range as per drinking water standards published by 1S 10500:2012.
Whereas the pH in soil was found to be more alkaline in the entire region.

0 TDS in the samples collected from the existing borewells were recorded to be in the range of
524 to 1276 mg/l. The TDS levels in groundwater from the samples collected is a regional
phenomenon and is in line with the published regional level data. The groundwater’s Salinity
as NaCl is in-line with TDS which contributes to 50% to 60%. Similarly, the electrical
conductivity in the soil is also high and depicting regional scenario which reflects the
equivalent salinity as NaCl in soil.

0 Total hardness in the samples collected from the existing borewells was recorded to be in the
range of 140 to 595 mg/I.

0 Minor traces of nutrients and Heavy metal were found in the groundwater and soil samples

collected but the impact is totally insignificant.

PJ-ENVIR-20191127-2644 7|Page



&> Chola ®MS

Solid and Groundwater Quality Assessment at Dhanuala Drain, Barnala RISK SERVICES

1. INTRODUCTION

Groundwater is a valuable natural resource, being both an important source of water supply and a
major component of the water cycle. The groundwater quality in the overall country has undergone a
tremendous change over the past decade. Groundwater in shallow aquifers generally contains calcium
bicarbonate, mixed type and other types including sodium chloride water near the coastal areas.
Similarly, the quality in deeper aquifers also varies from place to place and is generally found suitable
for common uses. The main groundwater quality problems in India include due to inland salinity,

coastal salinity, fluorides, nitrates, heavy metals including arsenic, iron, etc.

Irrigation through tube wells is well-practiced in Punjab due to the limited availability of canal waters
(surface water). Such practices were well established due to the initiative and enterprise of the
individual farmers and have spread up to more than 75% of the total agricultural land in the state is
depending on the groundwater. Punjab is one of the successful states in the country in terms of
agricultural aspects based upon the use of groundwater for irrigation. The quality of groundwater in
the state has been characterized by Geogenic contamination and anthropogenic contamination
including agricultural activities, animal waste disposals, industrial discharges and urban pollution due

to municipal wastes.

M/s Trident Ltd. and Lotus Integrated Texpark Ltd. (part of Trident Group companies- hereafter
referred to as Trident Group) are operating an integrated Agro-based paper mill and a textile division
respectively in Dhaula Complex, Mansa Road, Barnala, Punjab, 148101. In regards to the notice issued
by the Punjab Pollution Control Board, Trident Group has approached Cholamandalam MS Risk
Services Limited (CMSRSL), a NABET accredited EIA consulting organization to undertake the

groundwater quality assessment along the drain located adjacent to the existing plant in Barnala.

2. ABOUT THE CONSULTING ORGANISATION

Cholamandalam MS Risk Services Limited (CMSRSL) is a 50:50 joint venture between USD $3.14 Billion
Murugappa Group, India and Mitsui Sumitomo Insurance Group, Japan and has a technical

collaboration with InterRisk, a group company of Mitsui Sumitomo Insurance Group.

Established in the year 1994, Cholamandalam MS Risk Services is a Chennai based Risk Consulting
Company offering comprehensive Risk management & Engineering solutions in the field of Safety,
Health and Environment. The company has pioneered many innovative and specialized services
catering to the needs of Asian & European markets for the last 15 years. The organization has

successfully executed more than 2000 projects (Domestic/International) which not only helped its
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clients maintain compliance but also optimize their EHS performance and set new benchmarks.
Cholamandalam MS Risk Services, an 1ISO 9001:2008 company, is a certified “Environment Impact
Assessment” Consultant organization by NABET EIA Accreditation committee, a constituent of the
Quality Council of India. The company has a well-established experience in safety and environmental

studies in India and overseas over the last decade.

3. METHODOLOGY ADOPTED FOR THE STUDY

The soil and groundwater quality assessment in the area has been carried out by adopting the below

study methodology:

e The groundwater survey and exploration data published by CGWB for the Barnala block are
collected and utilized to map the groundwater flow direction in the aquifer.

e Based on the satellite and topographical maps of the region, the natural drains and canals will
be mapped.

e A basic review of the wastewater utilization for irrigation has been done.

e A thorough walkthrough along the Dhanuala drain (approx. 10 km stretch) especially where
the industrial wastewater and sewage is being discharged.

e The below sampling program has been adopted for the soil and groundwater assessment:

0 Collection of soil samples at 1m depth along the Dhanuala drain covering the
upstream to the plant discharges, near the plant discharge and downstream to the
plant discharges.

0 Similarly, the groundwater samples are collected from the existing borewells along
the Dhanuala drain (not more than 100m away from the drain) covering the upstream
to the plant discharges, near the plant discharge and downstream to the plant
discharges.

0 Collection of groundwater samples from the existing borewells and the soil samples
from the onsite irrigation area where treated wastewater is being utilized.

0 Collection of groundwater samples from the existing borewells and the soil samples
at 5 to 6 km away (upgradient as per the aquifer flow direction) to map the
background baseline conditions in terms of soil and groundwater quality.

0 All the soil samples were analyzed for the necessary analytes including pH, electrical
conductivity, salinity, total organic carbon, available Phosphorous, total nitrogen,
heavy metals, total petroleum hydrocarbons, pesticides and lignin. The analytical data

is compared with ICAR and other standards for soil quality.
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0 Similarly, the groundwater samples were analyzed for the necessary analytes such as
pH, electrical conductivity, total dissolved solids, salinity, dissolved oxygen (DO),
biological oxygen demand (BOD), chemical oxygen demand (COD), total hardness,
essential nutrients (NPK), total petroleum hydrocarbons, heavy metals, pesticides etc.
the analytical data is compared with CPCB standards for drinking water to check its
compliance.

e Based on the analytical data, the contamination profile is developed depicting as two-
dimensional contours or graphical representation for the critical parameters. The long term

published groundwater quality data is utilized for mapping the regional level quality profile.

The study team had a detailed site reconnaissance and walkthrough along the drain and collected the

samples as mentioned above from Dec 3, 2019 to Dec 6, 2019.

4. OVERALL SOIL AND GROUNDWATER SCENARIO IN BARNALA REGION

4.1. Study area and Geographical details

Trident group’s paper manufacturing division and integrated textile park are located in Dhanuala
Complex, Mansa Road, Barnala District in the state of Punjab. Based on the Central Ground Water
Board (CGWB) published block-wise groundwater resource assessment, 2017, all the three blocks in
Barnala district is categorized as overexploited in terms of groundwater extraction. The geographical
boundary of the study is limited to the plant area and area along the drain where the industrial
wastewater is discharged. Hence the primary data of soil and groundwater has been collected from
the area which is discussed further in detail. The published regional level quality data has also been

collected and presented in the report.

The location map is presented in Figure 4.1 and Figure 4.2. The plant is surrounded by a natural drain
named Dhanuala drain (marked as a blue line) along the northern boundary passing from East to West.
The Dhanuala drain is joining the Lisarna drain in the west at 8 km downstream from the plant. The
plant including the paper division and textile division is spread to an extent of approx. 220 Ha in which
approx. 85 Ha is the irrigation area where the treated wastewater (of 12,800 m3/day) is being used.
Whereas, the treated wastewater quantity of 8,700 m3/day is being discharged to Dhanuala drain.
Thus, utilisation of treated wastewater for irrigation is in the order of 150 m? per Ha per day which is
in line with the loading rates recommended for the soil texture (for loamy and sandy loamy soil type:

110 to 225 m3/Ha/day) as per the notification of MoEF&CC published on 14 Jan, 2016.
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Figure 4.1: Location map 1
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Plant Boundary is marked as Yellow line
Onsite irrigation area is marked as green area
Adjacent Dhanula drain is shown as a blue line and the flow direction in the drain is from East to West
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Figure 4.2: Location map 2
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e Onsite irrigation area is marked as green area

e Plant Boundary is marked as Yellow line. Red circle radius: 3km (from the approx. center of the plant)

e Adjacent Dhanuala drain is shown as a blue line. The flow direction in Dhanuala drain is from East to West
e Lisarna drain where the Dhanuala drain is joining is shown as a Purple line. The flow direction in the Lisarna drain is from Northeast to Southwest.
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4.2. Land Details

Based on details collected from the published EIA report in 2016, the elevation of the land in the buffer
zone (10km from the plant boundary) varies from 196 m above msl in the southwestern to 285 m
above msl in the northeast. The elevation of the land in the core zone (5km) varies from 198 m above
msl in the southwestern to 250 m above msl in the northeast. Hence it is evident as per the ground
elevation that the upgradient is towards east and the downgradient is towards west from the plant

site. The Physiography and DEM are shown in Figure 4.3, Figure 4.4 and Figure 4.5 respectively.

According to the Watershed Atlas of India, the study area of 10km forms part of Lower Sutlej Sub-
Basin below Bhakra Dam and is shared by SLILO10 watershed. There is no well-defined material
drainage system in the area. Two main drains pass through the area — Upper Lisarna Nala in the
northwest and Dhanaula Drain in the central part. The drainage with the watershed boundary is

presented in Figure 4.6.

The overall land use of a 10 km radius area reveals the dominance of agriculture land (88.55%)
followed by built-up land (9.48%), wasteland (1.17%) and water bodies (0.80%). The Level | and Level

Il land-use landcover maps are presented in Figure 4.7 and Figure 4.8.
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Figure 4.3: Physiography of the Study Area (10KM from the plant boundary)
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Figure 4.4: Digital Elevation Model of the Study Area (10KM from the plant boundary)
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Figure 4.5: Digital Elevation Model of the Study Area (5KM from the plant boundary)
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Figure 4.6: Drainage and Water Bodies in the Study Area (10KM from the plant boundary)
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Figure 4.7: Level | Land use and Landcover in the Study Area (10KM from the plant boundary)
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Figure 4.8: Level Il Land use and Landcover in the Study Area (10KM from the plant boundary)
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4.3. Geology and Soil Type

Based on details collected from the published EIA report in 2016, geologically the area is covered by
the Sedimentary formation of the Quaternary area. The region is underlined by Grey micaceous, fine
to coarse-grained sand, silt and clay (Active flood plain), Cyclic sequence of grey micaceous sand silt
and clay (Older flood plain deposit and Multicyclic sequence of brown to grey silt, clay and kankar and
reddish-brown to grey sand (older alluvial plain). The geology of the area (10km radius from the plant

boundary) is given in Figure 4.9.

The landforms / geomorphic units and structures such as fractures, fissures and faults have been
interpreted from the satellite image. All the landform / geomorphic units and structures occurring in
the study area are mapped. The geomorphology and structures of the area play a vital role in
identifying the groundwater potential zones. Two geomorphic units namely Dune complex, Alluvial
plain older — under canal command in the study area. The following geomorphic units have been

interpreted.
1) Dune Complex

2) Alluvial plain older — under canal command

Dune complex and the Alluvial plain older are good in groundwater occurrence and movement.
However, the Dune complex is very good as this unit completely comprised of sand. Alluvial plan older
under canal command is clay and silt dominant. The percolation rate is comparatively low in this unit.
The existing mill site area is located in Alluvial Plain older under canal command. The Geomorphology

of the study area is presented in Figure 4.10.

Prominent types of soil in the district are coarse loamy calcareous soils, fine loamy calcareous soils
and a thin layer of sandy over loamy soils presents western and southern parts of the district. In the
study area more specifically, Coarse loamy over sandy soils, Moderate flooding sandy soils are

observed. Soil classification of the area is given in Figure 4.11.

PJ-ENVIR-20191127-2644 20| Page



¥ Chola ®Ms

Solid and Groundwater Quality Assessment at Dhanuala Drain, Barnala RISK SERVICES

Figure 4.9: Geology of the Study Area (10KM from the plant boundary is marked as a C|rcle)
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Figure 4.10: Geomorphology of the Study Area (10KM from the plant boundary)
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Figure 4.11: Soil classification of the Study Area (10KM from the plant boundary)
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4.4. Hydrogeology

Based on details collected from the published EIA report in 2016, there are around 23 watersheds
within the study area of 10km radius from the plant which covers an aerial extent of 328.38 Sq.Km.

Watersheds within a 10Km radius from the mill are given in Figure 4.12.

The district is occupied by Indo-Gangetic alluvial plain of Quaternary age and falls in Ghaggar sub-
basin. The groundwater occurs in alluvium formations comprising fine to coarse sand which forms the
potential aquifers. In the shallow aquifers up to 50m bgl groundwater occurs under unconfined /water

table conditions whereas in deeper aquifers semi-confined /confined conditions exist.

Water level Behaviour- as per the published EIA report, the depth to the water level in the region
ranges from 8.72 m to 23.89 m bgl during the pre-monsoon period and 9.95 m to 25.41m bgl during
post-monsoon period. The seasonal fluctuation varies from 1.05 m to 5.32 m in the study area. The
long-term fluctuation trend indicates an average fall of 0.65m/year. The hydrogeology map of the

district is given in Figure 4.13.

As per the details published by Central Ground Water Board, the Barnala block is categorized as an
Over Exploited Zone. The groundwater potential and the categorization of blocks is given in Figure
4.14. The regional groundwater levels vary between 15 to 27 m bgl which is in line with the above and
the yield of the wells varies between 1000 to 4000 liters per minute. Groundwater level contour is

presented in Figure 4.15.

The published data on the historical trend of groundwater depth at the nearest CGWB maintained

tube well located in Barnala town during monsoon and pre-monsoon is presented below:
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Historical trend of groundwater depth in the region during pre-monsoon
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Over the past 22 years, the groundwater depth has been increased to an extent of approx. 26.1m
during monsoon and 23.4m during pre-monsoon which could be due to the extensive utilization of

groundwater for irrigation and improved urbanization in the region.

As per the published EIA report in 2016, the soil lithology reveals that the porosity of the soil is 46.82%
and the Texture is Sandy clay. The porosity indicates that the infiltration rate of the soil is moderate.
The groundwater table contour depicts that the flow is towards the west direction in both the seasons
which is in line with the land elevation profile. The hydraulic gradient in the mill site is moderate and
has been observed as 4.8 m/Km in pre-monsoon and 3.9 m/Km in post-monsoon. It is also noticed
groundwater trough and mound in isolated pockets of the study area which indicates the convergent
and divergent flow of groundwater. The groundwater table constructed for the study area is presented

in Figure 16 and Figure 17.
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Figure 4.12: Water Shed of the Study Area (10KM from the plant boundary)
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Figure 4.15: Groundwater level contour of the Study Area (10KM from the plant boundary)
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Figure 4.16: Groundwater table and hydraulic gradient during Pre-Monsoon (10KM from the

plant boundary)
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Figure 4.17: Groundwater table and hydraulic gradient during Post-Monsoon (10KM from the

plant boundary)

A 8 L

(Er o

nzw

WS

10 km Radius

}Shnkalm
~ 5 km Radius

L) Existing Mill
.ﬁ Settiement

O Ground water Table contour in m amsl|

_—W  Ground water flow vectors

/' Hydraulic Gradient
ot project site - 3.9 mKm

ot T
awr wwas (o v

PJ-ENVIR-20191127-2644

30| Page



&> Chola ®MS

Solid and Groundwater Quality Assessment at Dhanuala Drain, Barnala RISK SERVICES

5. SOIL AND GROUNDWATER QUALITY IN THE REGION

5.1. Published Information on Soil and Groundwater Quality in the Region

Based on the quality data published by Central Ground Water Board, Ministry of water resources,
Govt. of India, the groundwater in the district is generally alkaline in nature. The chemical quality data
from the shallow and deep aquifers indicate that all major cations (Ca, Mg, Na, and K) and anions (COs,
HCOs;, Cl, SO,4) are within the permissible limits set by BIS, 2012. The physical parameters such as
electrical conductivity show a wide variation from 827 pS/cm in the southern and northern part to
1140 uS/cm in the central part of the district particularly where the existing mill is location. It was also
concluded that since all the physical and chemical parameters are below the permissible limit

prescribed by BIS and the groundwater in the area is suitable for drinking purposes.

As per the data published by Water Resource Information System under the central water commission,
the groundwater quality in the Barnala block (Coordinates of the well: 30.3583, 75.5583) was being
recorded during 2015 and 2016. The summary of the quality data is below:

The average electrical conductivity was recorded was about 915 umhos/cm which indicates that
approx. total dissolved solids concentration is 450 to 500 mg/I. Thus, the regional level of groundwater
quality in terms of TDS is moderate. The average pH recorded was about 8.8 which is also slightly

exceeding the acceptable limit for drinking water. Hence the tendency to scale is significantly high.

The average Sodium Adsorption Ratio (SAR) value of 5.17 and Residual Sodium Carbonate (RSC) value
of 3.73 has been recorded which indicates the SAR is below the permissible limit of 10 while the RSC
value is slightly above the prescribed limit of 2.5 for the agricultural purpose. SAR is an indicator of
the suitability of water used for agricultural purposes and also a standard diagnostic parameter for
the sodicity hazard of soil. Whereas the RSC is an indicator for alkalinity hazard of soil and it can be

inferred that the entire region has the tendency to exhibit higher pH in the soil.
5.2. Soil and Groundwater Quality — Primary Data

For the purpose of this assessment, the soil and groundwater samples have been collected from the
below areas. The groundwater samples collected are from the existing private borewells which were

drilled up to the deeper aquifer. There are no open wells located in the area.

I Samples along the Dhanuala drain (less than 100m from the Drain)-

0 Upstream with respective to the plant discharge point

0 Near the plant discharge point
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1.

1.

0 Downstream with respective to the plant discharge point

Samples to map the baseline background levels

0 Upgradient location with respect to the groundwater flow direction (Southeast to the

plant)

0 Cross gradient location with respect to the groundwater flow direction (Southwest to

the plant)

Samples within the onsite irrigation area

The location details for the above-mentioned soil and groundwater sampling points are given in Table

5.1 and Table 5.2 respectively. The location maps are presented in Figure 5.1 and Figure 5.2.

The analytical data of soil and groundwater samples are summarized and presented in Table 5.3 and

Table 5.4 respectively. The laboratory test reports are attached as Annexure of this report.

Table 5.1: Groundwater Sampling location details

Location Description Latitude Longitude
Along the drain - Upstream of Dhanuala from plant 30.295647° | 75.510133°
Along the drain - Upstream of Dhanuala from plant 30.293611° | 75.520917°
Baseline background Location (Upgradient as per groundwater
30.273278° | 75.525667°
flow direction)
Baseline background Location (Upgradient as per groundwater
30.269889° | 75.529806°
flow direction)
Along the drain — Near the plant 30.303547° | 75.491189°
Along the drain — Downstream of Dhanuala from plant 30.306944° | 75.480528°
Along the drain — Downstream of Dhanuala from plant 30.307833° | 75.474722°
Along the drain — Downstream of Dhanuala from plant 30.314167° | 75.429583°
Along the drain — Downstream of Dhanuala from plant 30.316199° | 75.418556°
Baseline background Location (the Nearest village in the
30.283539° | 75.465386°
South)
GW11 ‘ Within the onsite irrigation area 30.297722° | 75.486056°
GW12 ‘ Within the onsite irrigation area 30.290187° | 75.499296°

Table 5.2: Soil Sampling location details

Code
S1

Location Description

Latitude

Longitude

Along the drain - Upstream of Dhanuala from plant

30.297361°

75.510417°
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Along the drain - Upstream of Dhanuala from plant 30.293611° | 75.520917°
Baseline background Location (Upgradient as per

30.273278° | 75.525667°
groundwater flow direction)
Baseline background Location (Upgradient as per

30.269889° | 75.529806°
groundwater flow direction)
Along the drain — Near the plant 30.300357° | 75.497876°
Along the drain — Downstream of Dhanuala from plant 30.307833° | 75.474722°
Along the drain — Downstream of Dhanuala from plant 30.313606° | 75.429431°
Along the drain — Downstream of Dhanuala from plant 30.316173° | 75.418771°
Within the onsite irrigation area 30.297722° | 75.486053°
Within the onsite irrigation area 30.295487° | 75.489771°
Within the onsite irrigation area 30.290632° | 75.499480°
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Figure 5.1: Locations of Groundwater Sampling
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Figure 5.2: Locations of Soil Sampling
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Figure 5.3: Photographs of Soil and Groundwater Sampling
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Table 5.3: Summary of Groundwater Analytical results

Along Dhanuala Drain .
Near V.VI“."n. the. Background baseline
X onsite irrigation . Dutch Standards
s. No. parameters Units Det‘ect.lon Upstream the Downstream area locations
Limit Plant
GW-1 | GW-2 | GW-5 | GW-6 | GW-7 | GW-8 | GW-9 | GW-11 | GW-12 | GW-3 | GW-4 | GW-10 ;::5:; '"tf,r;’lﬁ':sim

1 pH 7.64 7.98 7.47 7.14 7.63 7.52 7.46 7.39 7.62 7.71 7.77 7.59
2 Total Dissolved Solids mg/| 874 894 1060 1276 876 784 1062 1222 942 524 558 676
3 Electrical Conductivity umhos/cm 1409 1444 1710 2060 1411 1265 1716 1971 1523 846 901 1092
4 Total Hardness (as CaCOs) mg/I 260 220 265 595 310 305 375 380 285 145 140 180
5 EZ;";';S' (coD) Oxvgen mg/| 4 bal bal bal bal bal bal bal bal bal bal bal bal
6 BOD at 27°C for 3 days mg/I 2 bdl bdl bdl bdl bdl bdl bdl bdl bdl bdl bdl bdl
7 Dissolved Oxygen mg/| 7.4 7.4 7.5 7.4 7.4 7.4 7.4 7.5 7.4 7.4 7.5 7.4
8 Salinity (as NaCl) mg/I 588.05 | 666.83 | 658.7 | 518.42 | 424.39 | 257.68 | 579.03 738.5 502.16 | 220.83 | 376.36 | 439.13
9 Nitrogen (as N) mg/I 0.3 bdl bdl bdl bdl bdl bdl bdl bdl bdl bdl bdl bdl
10 Phosphorus (as P) mg/I 0.2 bdl bdl bdl bdl bdl bdl bdl bdl bdl bdl bdl bdl
11 Potassium (as K) mg/| 7.09 6.78 7.35 8.27 8.08 7.46 7.4 7.3 6.65 4.91 5.09 5.55
12 Aluminium (as Al) mg/I 0.005 bdl bdl bdl bdl bdl bdl bdl bdl 0.16 bdl bdl bdl
13 Barium (as Ba) mg/| 0.005 0.041 0.031 0.035 0.05 0.625
14 Copper (as Cu) mg/I 0.005 bdl bdl bdl bdl bdl bdl bdl bdl 0.008 bdl bdl bdl 0.015 0.075
15 Iron (as Fe) mg/I 0.05 bdl bdl bdl bdl bdl bdl 0.13 0.056 0.94 bdl bdl bdl
16 Manganese (as Mn) mg/| 0.005 bdl bdl bdl 0.038 bdl bdl bdl 0.008 0.03 bdl bdl 0.009
17 Selenium (as Se) mg/I 0.005 bdl bdl bdl bdl bdl bdl bdl bdl bdl bdl bdl bdl 0.00007 0.16
18 Silver (as Ag) mg/I 0.005 bdl bdl bdl bdl bdl bdl bdl bdl bdl bdl bdl bdl - 0.04
19 Zinc (as Zn) mg/I 0.02 bdl bdl bdl bdl bdl bdl 0.025 bdl 0.12 bdl bdl bdl 0.065 0.8
20 Molybdenum (as Mo) mg/I 0.005 bdl bdl bdl bdl 0.005 0.3
21 Cadmium (as Cd) mg/I 0.02 bdl bdl bdl bdl bdl bdl bdl bdl bdl bdl bdl bdl 0.0004 0.006
22 Lead (as Pb) mg/I 0.005 bdl bdl bdl bdl bdl bdl bdl bdl bdl bdl bdl bdl 0.015 0.075
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Values exceeding the Dutch Target values

Values exceeding the Dutch Intervention values

23 | Mercury (as Hg) mg/| 0.0005 bdl bdl bdl bdl bdl bdl bdl bdl bdl bdl bdl bdl | 0.00005 0.0003
24 | Nickel (as Ni) mg/| 0.005 bdl bdl bdl bdl bdl bdl bdl bdl bdl bdl bdl bdl 0.015 0.075
25 | Total Arsenic (as As) mg/| 0.005 bdl bdl bdl bdl bdl bdl bdl bdl bdl bdl bdl bdl 0.01 0.06
26 | Total Chromium (as Cr) mg/| 0.005 bdl bdl bdl bdl bdl bdl bdl bdl bdl bdl bdl bdl 0.001 0.03
27 F:C"gc)h'm'”ated bipheny! g/l 0.05 bal bal bal bal bal bal bal bal bal bal bal bal 0.01 0.01
Polynuclear Aromatic

28| | rocarbons (PAH) g/l 0.05 bdl bdl bdl bdl bdl bdl bdl bdl bdl bdl bdl bdl
29 | Residual Pesticides ug/! 0.01 bdl bdl bdl bdl bdl bdl bdl bdl bdl bdl bdl bdl

Detected values

Below detectable levels
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Values exceeding the Dutch Target values

Values exceeding the Dutch Intervention values

Table 5.4: Summary of Soil Analytical results
A:::rlz::nuala Drain Within the onsite irrigation Bz::aksg(:lci)::d Dutch Standards
S. No. Parameters Units De:::tiion Upstream Plant et area locations
s1 s-2 5 $6 57 s-8 -9 s10 | s11 -3 s-4 \T/:Ezz '"t‘\’;;’l‘;:im"

1 | pH 8.72 8.86 8.39 9.23 8.49 9.05 8.98 9.25 8.95 8.62 8.68
2 Electrical conductivity umhos/cm 220 259 280 119 116 148 108 258 164 279 155 2000*

Organic Matter % wt/wt 0.7 0.49 0.49 0.68 0.85 0.63 0.42 0.5 0.54 1.01 0.62
4 | Available Phosphorus (as P) % wt/wt 0083 | 0101 | 0054 | 0063 | 008 | 0091 | 0069 | 0.033 | 0054 | 0.083 | 0.056
5 Total Nitrogen (as N) % wt/wt 0.08 0.21 0.16 0.043 | 0.065 | 0.046 | 0074 | 0047 | 0.05 0.05 0.09
6 | Oil&Grease % wt/wt bdl bdl bdl bdl bdl bdl bdl bdl bdl bdl bdl
7 | Salinity (as Nacl) % wt/wt 0.09 0.12 0.1 0.17 0.17 0.11 0.1 0.12 0.13 0.11 0.14
8 Moisture % wt/wt 13.95 | 13.25 10.31 964 | 1339 | 1041 1.89 5.21 2.83 | 1047 | 11.48
9 | Cadmium (as Cd) mg/kg 1 bal bal bdl bdl bdl bdl bdl bdl bdl bdl bd 0.8 12
10 | Zinc (as zn) me/kg 1 4233 | 5022 | 3533 | 3347 | 3483 | 3234 | 1919 | 3973 | 5532 | 43.16 | 7456 140 720
11 | Total Chromium (as Cr) mg/kg 1 2216 | 3019 | 2124 | 1866 | 1756 | 16.07 | 1042 | 1423 | 13.92 | 21.06 | 19.79 100 380
12 | Nickel (as Ni) mg/kg 1 1431 | 236 13.08 9.04 9.41 5.39 bdl 6.52 6.82 | 13.47 | 12.59 35 210
13 | Total Arsenic (as As) mg/kg 1 bdl bdl bdl bdl bd bd bdl bd bd bdl bd 29 55
14 | Mercury (as Hg) me/kg 1 bdl bdl bdl bdl bdl bd bdl bd bd bdl bd 0.3 10
15 | Copper (as Cu) me/kg 1 bdl bdl bdl bdl bd bd bdl bd bd bdl bd 36 190
16 | Lead (asPb) me/kg 1 bd bdl bdl bdl bd bd bdl 3.95 3.95 bdl bd 85 530
17 f;(':‘gc)h'”i"ate" biphenyl | mg/kg 0.05 bl bal bal bal bl bl bal bl bl bal bal 0.02 1
18 E%Vrr;‘;;';a;ns ° AH)amma“C me/kg 0.05 bl bdl bdl bdl bl bl bdl bl bl bdl bl 1 40

* Acceptable limit as per Indian counsel of Agricultural research
Detected values
Below Detectable Levels (bdl)
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5.3. Summary of Groundwater Quality

pH:

pH may not have a direct impact but one of the important water quality parameters as the lower pH
water is more likely to be corrosive and higher pH is water tends to scale. Based on the laboratory test
results, the pH of the samples collected is in the range of 7.1 to 8.0 which is within the acceptable
range as per drinking water standards published by IS 10500:2012.

Total Dissolved Solids:

The palatability of water with a total dissolved solids (TDS) level of less than about 500 mg/| is an
acceptable limit for drinking purposes as per Indian standards. Considering the regional scenario of
groundwater quality, the TDS levels in the district are likely to exceed 500 mg/l. Based on the
laboratory results, the TDS in the samples collected from the existing borewells was recorded to be in
the range of 524 to 1276 mg/l. The contour map is presented in Figure 5.4 and the graphical
representation is presented in Figure 5.5.

It can be inferred from the analytical data that the background baseline concentrations of TDS are
reported in the range of 524 mg/l to 675 mg/l which is in line with the regional groundwater quality.
The TDS concentration along the drain is in the range of 784 mg/l to 1276 mg/I| and precisely varying
from 874 mg/| to 894 mg/l in the upstream of drain from plant discharge, around 1060 mg/| near the
plant discharge and from 784 mg/I to 1276 mg/Il in the downstream of drain from plant discharge. The
TDS concentration ranging from 942 mg/l to 1222 mg/l is recorded from the samples collected within
the onsite irrigation. Based on the TDS level mapping, it can be inferred that the TDS levels in the
groundwater is a regional phenomenon and is in line with the published regional level data.

Figure 5.4: TDS Concentration Contour Map
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Figure 5.5: TDS Concentration in the Groundwater Samples Collected
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Total Hardness:

Depending on the other parameters such as pH and alkalinity, hardness can cause increased scaling
and corrosion tendencies. General guidelines for classification of waters are: 0 to 60 mg/| is classified
as soft, 60 to 120 mg/| as moderately hard 120 to 180 mg/| as hard and more than 180 mg/| as very
hard.

The water with a total hardness of less than 200 mg/I is an acceptable limit for drinking purposes as
per Indian standards. Based on the laboratory results, the total hardness in the samples collected from
the existing borewells was recorded to be in the range of 140 to 595 mg/l. The contour map is
presented in Figure 5.6 and the graphical representation is presented in Figure 5.7.

It can be inferred from the analytical data that the background baseline concentrations of hardness
are reported in the range of 140 mg/I to 180 mg/l which is classified as moderately hard to hard but
acceptable for drinking purposes as per Indian standards. The hardness concentration along the drain
isin the range of 220 mg/I to 595 mg/| and precisely varying from 220 mg/I to 260 mg/l in the upstream
of drain from plant discharge, around 265 mg/| near the plant discharge and from 305 mg/I to 595

mg/|l in the downstream of drain from plant discharge. The hardness concentrations ranging from 285
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mg/| to 380 mg/| are recorded from the samples collected within the onsite irrigation. Based on the

hardness level mapping, it can be inferred that hardness is apparent at the plant site and exhibiting to

be the local phenomenon and drastically diluted in the surrounding areas.

Figure 5.6: Hardness in Groundwater Contour Map
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Figure 5.7: Hardness in the Groundwater Samples Collected
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COD and BOD:

The chemical oxygen demand and biological oxygen demand concentrations do not exhibit or
insignificant or below the detectable limits from the groundwater samples collected. Hence, it is
evident that no direct ingression of industrial wastewaters or domestic sewages into the groundwater

is envisaged.

Salinity:

In general, the Inland salinity in groundwater is prevalent mainly in the arid and semi-arid regions of
various states including Punjab which is also reflected in terms of TDS concentration in the region. The
salinity as NaCl concentrations in the groundwater samples collected is in the range of 220 mg/I to
739 mg/l. The contour map is presented in Figure 5.8 and the graphical representation is presented in

Figure 5.9.

There are no drinking water standards particularly for Salinity as NaCl. But higher concentrations of

salinity in agricultural water impacts on plant growth and yield.

It can be inferred from the analytical data that the background baseline concentrations of salinity as
NaCl are reported in the range of 220 mg/l to 439 mg/Il. Whereas it is in the range of 258 mg/| to 667
mg/| and precisely varying from 588 mg/| to 667 mg/| in the upstream of drain from plant discharge,
around 659 mg/I near the plant discharge and from 257 mg/l to 579 mg/I in the downstream of drain
from plant discharge. The salinity as NaCl concentrations ranging from 502 mg/l to 739 mg/l is
recorded from the samples collected within the onsite irrigation borewells. Based on the salinity level

mapping, it can be inferred that it is a regional phenomenon.

Figure 5.8: Salinity as NaCl in Groundwater Contour Map

1200

1000

©
=3
=1

Distance (Km)

B
Concentration (mg/l)

200

100

0
Distance (Km)

PJ-ENVIR-20191127-2644 43 |Page



& Chola ®MS

Solid and Groundwater Quality Assessment at Dhanuala Drain, Barnala RISK SERVICES

Figure 5.9: Salinity as NaCl in the Groundwater Samples Collected
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Nutrients (NPK):

Nitrogen, Phosphorous, and Potassium are three primary nutrients that play an important role in
agriculture for plant nutrition. Based on the analytical results of groundwater water samples collected,
both nitrogen and phosphorous are concentrations do not exhibit or insignificant or below the
detectable limits. Whereas, the potassium is varying in the range of 4.9 mg/I to 8.3 mg/|. There are no
specific limiting concentrations for drinking water requirement whereas potassium is one of the

primary nutrients for agriculture.

Heavy Metals:

The analytical results of groundwater samples collected and analyzed for Heavy metals concentrations
were found to be below the intervention values as per Dutch International Standards. Hence, the
groundwater in this region is not contaminated to the level of remediation and no further assessment
and delineation of heavy metals contamination in the groundwater are necessarily required. Whereas,
comparing the concentrations with the drinking water acceptable limits published by Indian Standards
inferences that Aluminium, Iron and Manganese concentrations in the groundwater samples collected

from borewell located in onsite irrigation land.
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5.3. Summary of Soil Quality

The soil samples collected at various locations mentioned above were analyzed for 18 parameters.
The values were then compared with the standard soil classification from the Handbook of Agriculture,
Indian Council of Agricultural Research, New Delhi, 2012 to understand the suitability for agriculture

and Dutch standards to evaluate the contamination if any.

pH:

The pH of the soil was found to be in the range of 8.39 to 9.25. pH above 7 is normally classified as
alkaline and the high values of alkalinity. The pH in soil could be due to nitrogen-rich fertilizers in the
soil. However, the alkaline soils could contribute to the growth of the plants rather than the acidic

soils.

Electrical Conductivity:

The electrical conductivity of the soil was found to be in the range of 108 umhos/cm to 280 pmhos/cm
which could be a regional phenomenon and may be attributed to the use of fertilizers or could be due

to the salinity intrusion in groundwater.

Organic Content & Total Nitrogen:

The organic content in the soil ranged from 0.42% wt/wt to 1.01% wt/wt. This could be due to the
potential release of the nitrogen in the soil. The total nitrogen in the soil was found in the range of
0.043% wt/wt to 0.21% wt/wt. A typical agricultural soil would contain 0.10% to 0.15% N and hence

the soil can be considered good for crop growth in terms of total nitrogen.

Available Phosphorus:

The available phosphorus in the soil was found between 0.033% wt/wt and 0.101% wt/wt. The cool,
wet soils show low values of phosphorus. High values of available phosphorus will induce excessive
plant growth due to the supply of essential primary nutrients. The phosphorus values could be

increased by the use of phosphorus-rich fertilizers.

Salinity:
The salinity as NaCl in soil was found to be in the range of 0.09% wt/wt to 0.17% wt/wt. Since sodium
does not contribute to the growth of the plants, its significance is less. Excessive sodium levels could

be attributed to the irrigation waters which is the groundwater in this region.
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Moisture:
The moisture in the soil samples was found to be between 1.89 % wt/wt and 13.95 % wt/wt. The
higher moisture content implies that the water holding capacity of the soil is more and hence it is good

for plant growth.

The values of Zinc ranged from 19.19 mg/kg to 74.56 mg/kg. These were found to be less than the
target/Intervention values as per the Dutch Intervention Standards. This shows that the soil is not
contaminated and non-toxic. Since the concentration of zinc is found to be moderate, the levels are

found to be good for plant growth.

Total Chromium:

The values of Total chromium in the soil was in the range of 10.42 mg/kg to 30.19 mg/kg. This means

that the soil is not contaminated. High values of chromium could be toxic.

Nickel:
The values of Nickel were found to be between 5.39 mg/kg and 23.6 mg/kg. The high content of nickel
in the soil will cause toxicity. Since the values were found to be less than 35 mg/kg, it acts as a good

source of nutrients that could be transferred as an important element in the diet of the human being.

Lead:
The lead values were found to Below Detection Limit (BDL) at all the locations except at the onsite

irrigation areas where the traces were found.

All the other parameters such as Oil & grease, Cadmium, Total Arsenic, Mercury, Copper,
Polychlorinated biphenyl (PCB) and Polynuclear aromatic hydrocarbons (PAH) were found to be Below

Detection Limit (BDL) in all the soil samples collected.

6. SUMMARY AND CONCLUSIONS

The summary of soil and groundwater quality assessment carried out in the area is presented below:

e Based on the collected information regarding groundwater survey and exploration data
published by CGWB for Barnala block, the groundwater flow direction in the area was
evaluated to be towards the west. The land elevation slope in the area is also in line with the
flow direction.

e The Water level as per the published EIA report in the region ranges from 8.72m to 23.89m

bgl during the pre-monsoon period and 9.95 m to 25.41 m bgl during the post-monsoon
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period. The seasonal fluctuation varies from 1.05 m to 5.32 m in the study area. The long-term
fluctuation trend indicates the average fall of 0.65m/year. Barnala block is categorized as an
Over Exploited Zone by CGWB.

e Based on the details obtained from during the assessment, the utilisation of treated
wastewater for irrigation is in the order of 150 m3 per Ha per day which is in line with the
loading rates recommended for the soil texture (for loamy and sandy loamy soil type: 110 to
225 m3/Ha/day) as per the notification of MoEF&CC published on 14 Jan, 2016.

e Forthe purpose of this assessment, the soil and groundwater samples have been collected (i)
Along the Dhanuala drain (less than 100m from the Drain), (ii) at the upgradient locations to
map the baseline background levels and (iii) at the onsite irrigation area. Groundwater
samples were collected from the existing private borewells which were drilled up to the
deeper aquifer which are in use.

0 pHinthe groundwater samples collected was reported in the range of 7.1 to 8.0 which
is within the acceptable range as per drinking water standards published by IS
10500:2012. Whereas the pH in soil was found to be more alkaline in the entire region.

0 TDS in the samples collected from the existing borewells were recorded to be in the
range of 524 to 1276 mg/l. The TDS levels in groundwater from the samples collected
is a regional phenomenon and is in line with the published regional level data. The
groundwater’s Salinity as NaCl is in-line with TDS which contributes to 50% to 60%.
Similarly, the electrical conductivity in the soil is also high and depicting regional
scenario which reflects the equivalent salinity as NaCl in soil.

0 Total hardness in the samples collected from the existing borewells was recorded to
be in the range of 140 to 595 mg/I.

0 Minor traces of nutrients and Heavy metal were found in the groundwater and soil

samples collected but the impact is totally insignificant.

%k %k x
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Annexure |

Laboratory Analytical Test Reports for Groundwater

Samples
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Annexure |l

Laboratory Analytical Test Reports for Soil Samples
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Annexure -15


Guidelines for Utilisation of Treated Effluent in Irrigation

1.0 Background

The Hon'ble National Green Tribunal (NGT), Principal Bench, New Delhi, vide order
dated 24.05.2019 in the matter of O.A. No. 348/2017, Shailesh Singh Vs Al-Dua Food
Processing Pvt. Ltd., issued the following directions to CPCB:

“.We may add that no industry can be permitted to dispose treated effluents on land for
irrigation, plantation or horticulture/gardening by prescribing standards applicable without
assessment of adequate availability of land and impacts of such disposal on agricultural / crops
/plants and the recipient ground water. Impact of precipitation levels also needs consideration
while granting such approvals. ZLD needs to be considered with respect to use of effluents in
the industrial processes not in terms of its disposal on land or farm. Therefore, the CPCB needs
to look into this aspect with the help of experts and issue appropriate guidelines in this regard.
This aspect may also be covered in the report to be submitted in the present case...”

CPCB, constituted an Expert Group, comprising of members from Indian Institute of
Technology (IIT), Delhi, National Environmental Engineering Research Institute
(NEERI), Delhi and Central Pollution Control Board (CPCB), Delhi, to lay down
guidelines as directed by the Hon’ble NGT. The Expert Group in its two meetings held
on 7.8.2019 and 23.09.2019, discussed the issues thoroughly and finalised the
“Guidelines for Utilisation of Treated Effluent in Irrigation” as given in the
following paragraphs/sections.

2.0 Introduction

Zero Liquid Discharge (ZLD) implies that the industries are not discharging any
effluent, either on the land or in the water body or at any other place i.e. recycling the
same in the process entirely without releasing any effluent.

ZLD accomplishment may need physical & chemical treatment, followed by biological
system to remove organic load. The treated effluents can be then subjected for
concentration and evaporation. The concentration method quite often involves the
adoption of Reverse Osmosis (RO) and Nano Filtration (NF) methods. The
evaporation methods involve drying/evaporation of effluent in multi effect
evaporators (MEE).

Adopting ZLD practices may not be feasible in many cases in view of techno-
economical reasons. However, the industries should still to be encouraged for

1



recycling and reuse of waste water as far as practicable in order to minimize the fresh

water consumption and discharge of waste water into the environment. The treated

waste water of an industry may also be utilised for irrigation. This type of

utilisation/application is considered an efficient approach for managing/conserving

water resources, compensating water shortages caused by seasonality or the irregular

availability of water sources for irrigation throughout the year.

The possible risks of wastewater usage in agriculture may range from changes to

physico-chemical and micro-biological properties of soils to impact on human health.

In unfavorable economic conditions, the search for alternative irrigation sources,

such as the use of untreated or inadequately treated wastewater may result in risk

factors. Thus, it is necessary to ensure the beneficial aspects of this practice before

application of treated wastewater in irrigation.

3.0 Guidelines for Utilisation of Effluent in Irrigation

(i)

(ii)

1ii.

The industry should engage an agricultural scientist or tie-up with an
agricultural university or institute for advice on the utilization or the rate of
application of the effluent for irrigation considering the agro-climatic
conditions.

As seasons and the sowing periods of the crops put restrictions on the
utilisation of effluent for irrigation, the industry should prepare a
comprehensive Irrigation Management Plan (IMP), which should include the
following, in consultation with the agricultural scientist or agriculture
university/institute and submit to SPCBs/PCCs which should verify the
same while issuing Consent to the industry:

a. Areas to be covered under irrigation.

b. Survey/plot (khasra) numbers of land and their area covered in the scheme.

c. Written agreement with the farmers to bring their land under the scheme.

d. The quantity of effluent to be used in different periods of the year and crop-
wise.

e. The treated effluent distribution system and arrangement for low/no
demand period.

f. Agronomic plan for effective utilisation of land.

The treated effluent should meet the norms prescribed for irrigation under
Environment (Protection) Rules, 1986/Consent. The effluent should also
conform to Total Dissolved Solid (TDS)- 2100 mg/1 and Sodium Adsorption
Ratio (SAR)- preferably less than 18 but not more than 26, depending on
soil/crop type, besides meeting any other parameters suggested by
agricultural scientist or agricultural university/institute in the IMP.

2



iv.

Vi.

Vii.

Viii.

Meeting the prescribed norms shall not be the only criteria for use of treated
waste water in irrigation, the requirement of water for irrigation will also be
a limiting condition and this depends upon various factors, as follow:

a. Crop: This is the main subject determining the water requirement, such
as, paddy crops (in general) need more water than trees.

b. Climate: In tropical and subtropical climate especially in arid regions,
irrigation frequency is higher. However, in slightly moist conditions the
frequency decreases.

c. Irrigation type:There are various irrigation types, namely, flood
irrigation, sprinkler, rain gun, drip irrigation, etc., which influences the
water requirement for irrigation.

d. Soil condition: The various soil types, such as loam, clay, sandy, clay
loam, sandy loam etc., determine the crop types and also alters the
irrigation system thus determining the water requirement.

e. Soil permeability: The soil permeability, which is also known as water
conductivity of the soil, determines the water retention capacity. This
determines the cultivable crops, which in turn determines the water
requirement for irrigation.

f. Total Salt Concentration: Total salt concentration (for all practical
purposes, the total dissolved solids) is one of the most important
agricultural water quality parameters. The plant growth, crop yield and
quality of produce are affected by the total dissolved salts in the irrigation
water.

The command area for effluent utilisation should be as near as feasible to the
industry in order to facilitate easy monitoring and effective control. The
industry should construct a distribution network of impervious conduits to
cover the irrigated area.

The industry should construct impervious lined storage tank of minimum 15
days capacity for storage of treated effluent during low/no demand, based
on the Irrigation Management Plan.

The treated effluent should be analysed regularly, say after every 15 days. The
effluent samples should be taken at the point from where the effluent is
discharged for irrigation.

The physico-chemical characteristics of the soil under irrigation with treated
effluent, should be monitored twice in a year to assess conditions in summer
and post monsoon seasons, in order to determine the deterioration of soil
quality.



ix.

xi.

xii.

Similarly, the groundwater quality should also be monitored twice in a year.
Samples should be collected from the first water bearing strata from existing
hand pumps or by installing the same for sampling purpose only. The
sampling points should be uniformly spread in the command area and near
effluent storage area.

The industry should carry out the analysis of various prescribed
effluent/soil/ground water quality parameters from the NABL/EPA/
SPCBs/PCCs recognised /accredited laboratories.

Reports regarding compliance of effluent quality standards and status of soil
and ground water quality shall be submitted to SPCBs/PCCs twice in a year,
in first week of January and July.

In case of observation of any deterioration of the soil and groundwater quality
parameters in the assessment by agricultural scientist or agricultural
university /institute, the application of effluent should be stopped
immediately and the industry should inform the SPCB, accordingly. The
industry shall be solely responsible for reclaiming the soil and water quality
at their cost in the affected area.
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Subject: Reply to the Show Cause Notice Dated 24 Sep 2021 via Letter No, 3283
regarding the Violation of Provision of Water (Prevention & Control of

Pollution) Act, 1974 and Alr (Prevention & Contral of Pollution) Act, 1981,
received on 30.9.2021.

Respected Sir,

This is in reference to the subject Show Cause Notice dated 24 Sep 2021 via Lefter
No. 3293 regarding the alleged Violations of Provision of Water (Prevention & Control
of Pollution) Act, 1974 and Air (Prevention & Control of Pollution) Act, 1981 which was
received by our company/findustry on 30.08.2021.

We wish to submit that being a Compliance Oriented Industry, the company has
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| plantation from drains

mg/Nm3 as
condition

To achieve the
emission standard of 75

per

slack

EC

~ of 32 Acres of Plantation area in July 2021.

The pipeline for the distribution of effluent has
been ordered and this will be installed by 20 Nov
21 PO copy of pipes & fittings attached as
Annexure 1.

b) The Industry has obtained permission from
Drain Department dated 16 Aug 21 o lay the
pipe line over axisting drain for the utilization of
freated water onfo additional plantation area -
195 acres adjacent to drain attached as
Annexure 2. Development of said land — 19.5
Acres will be completed by Dec 2021.

2.The Industry is further in process of finalization of
further procurement of 21 acres additional land to be
utilized for the same purpese in order to achieve the
desired target of a complete discontinuation of
discharge info drains. This additional land is expected
to be procured within the coming months by 28 Oct

2021

The Industry is taking all steps to fully stop all its
treated waler onto drain as per Joinl Committes
Recommendation by June 2022 |

Copy of the Lay Out showing the additional procured/ |
to be procured land oulside the premises is attached |
as Annexure 3, and which would ensure the
elimination of discharge into drains,

The Industry (PCD) has consistently been achieving |
the existing PCE prescribed standards of 150
mg/Nm3 the per the lalest test reporis dated
11.05.2021. Copy of the |atest test repor done by
PCB is attached as Annexure 4. The latest sampling l
was conducied on 21 Sep 2021, the report of which is

| awaited. These standards of emission conform to the |
' standards spacified and stipulated in the consenis

granted to the industry from time fo time. The latest
consenl daled 24 May 2021 also specifies the



{3

mg/Nma3,
However, since a recommendation has been made to
reduce the said emission to the max imit of 75

| mg/Nm3, the Industry had submitted the action plan

for the achievement of stack emission standard of 75 .

| mg/Nm3 by Sep 2021 to PPCB.

The Industry has now sought time tll Sep 2022 for
the achieving the revised standards, as the
finalization of ESP project has been unavoidably |
delayed on account of pandemic scenano in year
2020-21 resulting in a complete shut down and

 slowing of all industry during this period.

The Indusiry has already placed the order for HF
Controller to reduce the emissions of its thermal |

power plant stack to achieve the new recommended
value of 75 mg/Nm3. The commissioning of the same
will be completed by 25 Nov 2021. Purchase order
Copy of the HF Controller is attached as Annexure 5,

The Industry is in the final stages of commercial
negotiation for ils new ESP for Recovery Boiler and
conducting industrial visit to evaluate and validate the
technical performance of the new ESP suppliers.
Technical Comparison of the new ESP is attached as
Annexure 6.

The new delivery period of the ESP for installation
and commission is about 10 months.

|L.I!ilizat'rnn of treated
trade effluent for
irrigation purpose in the
surrounding areas by the
farmers by  providing
i piping network

The Industry has successfully procured/purchased
land totalling to 51.5 Acres for additional plantation
area for the utilization of treated water onto
plantation.

Land development & plantation will be completed for
tolal 51.5 Acres additional procured land by 30 Dec
21. Picture of the New Land Under Development is
altached as Annexure 7.



The industry has also updated the status of the compliance on the recommendations
given by Joint Commitee in the matter of O_A no. 682/2019. The point wise status for
each recommendation is as follows:

Sr
Mo

Recommandations

Compliance status

.1

2

An  in-depth study for
Environmental Audit may be
undertaken  particularly in
‘respect for Captive Power
Plant, Paper & Towel Division
o assess the status for
compliance of environment
normsa/standards. The
finding(s) and
recommendation (s) of study
may be incorporated in the
consents issued by PPCB for
effective compliance. This
study on Environment Audit be
undertaken in consultation with
CPCB either by PPCB or
through an institute/ consultant
having technical expertise in
the relevant field.

Saharanpur.

Delhi.

iz attached as Annexure 8.

|

An in-depth study for Environmental Audit has duly
been conducied for the Towel Division of the
Company by Mational Institute of Technology,
Jalandhar & in respect of Pulp & Paper Division of
the Company by Central Pulp & Faper Institute,

The report has since been submitied to the Board,
and which fact also finds mentions in the order
dated 29.7.2021 passed the Hon'ble NGT, New

The Industry has already started working on the
recommencations of the Audil report and has
prepared time bound action plan for the same which

Mis Trident Limited shall
submit a detailed action plan
for compliance of condition |
stipulated by PPCB through its
consent orders dated
110.02.2012 and 30.05.2013,
| wherein the indusiry was to
install Reverse  Osmosis
System followed by Multiple
Effect Evaporator in its H.T.D.
This should be accomplished
before 30" June 2020; as
mandated by PPCB. The
industry shall also submit time

The industry (HTD) had informed the Board vide
Letter No. Trident/2020/24 dated 31.03.2020 that
| the industry would not be in a position to complete

the project to install Reverse Osmosis Sysiem
| followed by Multiple Effect Evaporator in its towel |
' division. within the given timelines due to the lock

conducive to the upgradation.

for the

down and other restraints and restrictions imposed |
by the Central Government and the State
government in order to curtail the spread of COVID-
19 and had sought support of the Board to keep the
project in abeyance till the situation becomes

Further, the Industry would like to apprise the Board |
that it has already made a payment of Rs 2.84
crores for oblaining the delivery of the equipment
from M/s Hydrotech Engineering sl



'bound action plan by 15"
March 2020 for installation of
Agitated Thin  Film Dryer
(ATFD) for the effective
handling of MEE reject.

Mis Trident Ltd (PCD) shall
alzo gradually reduce waler
consumption and thus effiuent
generation. The enfire treated
effluent to be properly utilized
on land for plantation f
Irrigation purpose, The
‘industry should adopt scientific
irrmihud for utilization of its
|Ireated  water onfo land
| plantation within its premises
to maximize the utilization of
|trealed  water  within  the

| complex.

| An action plan in this regard
shall also be submitted by M/s

completion of the Project

The industry has already received the partial
lequipment and the delivery of the balance
| equipment is pending due to the pandemic scenario.

It can be assured that since the company has
already undertaken the process of procurement and
installation of the reguisde equipment, the
necessary upgradation shall be carmed out.

As communicated & committed during the personal
| hearing dated 30 April 2021 and as per proceedings
\dated 7 May 2021, The industry is in the process for
the procurement of additional land to utilize its
1100 % treated waler onlo plantation area at the
exisling running capacity and will ensure that there
may be no discharge of treated water into drain
post Dec 2021,

The industry (PCD) has gradually reduced its water
consumption and thus the effluent generation
through an improved production system.

The Industry has already achieved the water
consumption long term objective given by CPCE for
Pulp & Paper Industry of 50 m3T. The Industry is
presently running at a water consumption of 46
m3T by adopting several water conservation
measures. Copy of Waler Charter Target & List of
Measures is  attached as Annexure i) &
Annexure 9(ii).

The industry has adopted scientific methods for
utilization of its treated water onto plantation within
its premises to maximize the utilization of treated
waler within the complex.




3 | Mis Trident Lid shall undertake

Trident Lid. to PPCB on or |
before June 2020 detailing
pipe  network, land use,
watering depth and type [ age
of plants elc.

Having  implemented the
above, further two years from
now ie. by June 2022 M/s
| Trident Ltd. shall get its treated
water utilized to nearby
farmers for irrigation purpose.

The industry is further adopting scientific methods

| (Karnal Technology) for utilization of its treated |

waler onto land plantation within its premises (o |

maximize the utilization of treated water within the |

complex. Detailed Irmgation management plant is
attached herewith as Annexure 10,

The indusiry has done the detailed structuring of its |
complete plantation area. After the assessment, the

industry has laid additional pipeline network for |
utilization of its treated water on its plantation area.

The industry has also procured dedicated '
infrastructure including tractor/ harrow/ Rota water
for regular maintenance of its plantation area. The

layout plan showing detailed pipe network, land usea,

watering depth and type / age of plants etc. has

been enclosed herewith as Annexure 11.

The Industry will further keep exploring additional
land and work to gel its 100 % trealed water utilized
for irrigation by June 2022.

a performance study of ETPs
provided for its PCD.

The industry shall undertake
necessary project on its raw
malerial washing stream which
nearly contributes to 30% of
‘the total ETP Load. The
industry shall also submit a
time bound action plan to
PPCE on or before 15" March
2020 for removal of non-

| biodegradable COD,
|

The industry (FCD) has already undertaken the |

performance sludy of its ETP of PCD from Thapar |

Institute. The report has since been submitted fo
the Board vide letter no. Trident/PCD/2020/66 daled

08.12.2020 along with the timely action plan for all |

the proposed recommendations.

All the recommendations given in the study
conducted by Thapar Institute have been duly
completed.

Copy of the report along with its recommendations
and its completion status is attached as Annexure
12

The industry has completed the project on its raw
material washing stream which nearly contributed ta
30% of the total ETP Load by adopting the Iatest |
DAF anl:l_acrew press technology with the total |



| The industry will also submit
time bound action plan by 30™
April 2020 for removing of
color from its treated effluent
going into the drain.

linvestment of nearly INR 10.50 crore. Industry has |
| already commissioned the project for the removal of

non-biodegradable COD & same is successfully

implemented. Pictures of the project area along with

the data is attached as Annexure 13.

 The industry has explored different technologies for
the removal of color from its pulp and paper effluent
going to drain and has also collaborated with the
Department of Energy and Environment at Thapar |
Institute to conduct a pilot study for the removal of |
color.

The institute has undertaken the project for
achieving the purpose and will share the report by
Dec 2021. Meanwhile an interim report will be
submitted by them shorlly, which shall be duly
furnished to the Board. Copy of the MOU & its
extension done with Thapar Institute is attached as
Annexure 14 & Interim report is Attached here as |
Annexure 15.

The trend analysis of
historically data, recorded from
OCEMS exhibits that the
discharge from M/s Trident
Limited remains within
compliance zone. If such is the
case then M/s Trident Limited
'shall make all efforts to reuse
freated effluent back to
production process, resulting
in conservation of water owing
to less withdrawal of ground
water or canal water.

'Besides, the reuse of treated
effluent into the production

[1115 industry has achieved water consumption level
lesser than 50 m3/T and further working on this.

The industry has explored & implemented a project
for reducing the water consumption which will not
impact the TDS.

The recovery of energy RO plant has been
increased from 76% to 84.5% thereby reducing
water consumption to an extent of 300-350 M*/day.
Copy of the Membranes Order is attached as
Annexure 16.
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| 5 |The industry has provided pipe

iETF as the treatment system
would reCaive high
| concentration of BOD and

(COD. An action plan in order
o reuse s treated water nol

impacting the TDS of the final

treated effluent to be shared
| with PPCB by 30" June 2020 |

The industry has improved distribution of treated |
|network  for  distribution of [trade effluent on the plantation area and prﬂvid'&d!
treated trade effluent on the proper imigation network for optimum utilzation of
|pnlantalian area;, however, it | reated wastewater.
\was observed that certain
|pm::has of plantation was ) _ |
flooded with water and some |Further Industry would like to submit that industry
patches were found | Nas already installed the Electromagnetic flow meter
completely dry because the |8l the outiet of each cell of plantation. Piclures of the
additional Meters installed for the submetering along

|in-du5ln.r ] uniformly | <45 _
|distr1'buling treated  trade | With its PO Copy is aftached as Annexure 17.

‘effluent to all cells of plantation
Iarea irrespective of the age of
|pian15 in that celll The
industry, therefore, is required
\to  provide proper irrigation
| network for optimum utilization
of treated wastewater., The
\industry shall also provide
electromagnetic flow meter al
the outlet of each cell of
plantation making more
effective ufilization of treated
effivent.

The industry is not achieving The Industry (PCD) has consistently been achieving
the em;s-siun slandards of 75 |the existing PCB prescribed standards of 150
ﬂ'hnglTl from 1the stack of |mg/Nm3 the per the latest test repors dated
Chemical Recovery Plant (Il)  11.05.2021. Copy of the latest test report done by
and Er_mrgy Section. However, |PCB is attached as Annexure 18. The Ilatest
the industry  was  given sampling was conducted on 21 Sep 2021, the report
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ooty o
haanng hafoire v b
Chairman of PPCB  on
07 01 2020, whemin one  of
the decisions of that the
industry  shall submit  the

oetailed proposal wrl

personal

APCDs to achieve the stack
emission  standard of 75
mg/Nm’ within 3 months along
with PERT chart for installabon
and commissioning of the
SEME.

of which is awaited These standarrds of smisson
conform o tha prascribed standards specified and
stipulated in the consents granted lo the industry
from time to time  The latest consent dated 24 May
2021 also specifies the prescribed maximum limit of
SPM to the extant of 150 mg/Nm3

| However since a recommandation has bean made
upgradation of ils existing

to reduce the said emission lo the max limit of 75
mg/Nm3, the Industry had submitted the action plan
for the achievement of stack emission standard of
75 mg/Nm3 by Sep 2021

The Industry has now sought time till Sep 2022 for
the achieving the revised standards, as the
finalization of ESP project has been unavowdably
delayed on account of pandemic scenario in year

2020-21 resulting in a complete shut down and

slowing of all industry during this period.

The Industry has already placed the order for HF
Controlier to reduce the emissions of its thermal
power plant stack to achieve the new recommended
value of 75 mg/Nm3. The commissioning of the
same will ba completed by 25 Nov 2021 Order

Copy of the HF Controller is attached as Annexure
19.

The Industry is in the final stages of commercial
negotiation for its new ESP for Recovery Boller and
conducting industrial visit to evaluate and validate
the technical performance of the new ESF suppliers.
Technical Companson of the new ESP is aftached
as Annexure 20.

The new delivery period of the ESP for installation
and commission is about 10 months.

The Industry (M/s Tndent Lid)
will conduct delalled study for
monitoring the ground water
quality across the Dhanaula
|Drain in order lo evaluate the

Industry has conducted the ground water study &
the oulcome of the study has been submitted 1o the
Board vide letter dated 27 April 2020,

Copy of the report is attached as Annexure 21.



limpact of its treated water

discharge onto Drain  and

| submit the report by 30" April,
| 2020

8 [m concepl of 'Zero Liquid The Industry is continuously working for minimum
Discharged' be considered as | discharge of effluent and is continuously reducing its
| minimal discharge of effluent, | discharge.
particularly from the industrial | v 00y siry is also working on maximum utilization
sectors  reported  UPON. | o¢ s freated water onto plantation area and

ihmnrding to mechanics of reducing its effluent disposal through alternate |
fluids (more precisely | . 1ee of ZLD also as suggested by CPCB,

thermodynamics) that a
continuous operation bound to | Guidelines of CPCB for alternate routes other than
ZLD through utilization onto plantationfirrigation is

generate 'rejects’, and / or
I ‘blowdown' and / or bleed due | attached as Annexure 22.

to process entropy, despite of
whatever technology adopted. |
Punjab  Poliution  Control
Board, therefore, has 1o
examine what minimal
disposal of effluent be
| permitted to  Mis  Trident
Limited  considering  the
production technology, scale
of operation and utilization
capacity.”

The Industry further submit thal the efforls being done were appreciated by the
Mational Institutes. Further, the industry has noted and started working on all the
recommendations given in Environment Audit conducted by CPPRI, Saharanpur.

The Industry can assure a complele and effective compliance of all the
recommendations, as per the experts and to the extent feasible, that it shall comply
with any other suggestions for further improvement.



You are requested to kindly wilhdraw the subject show cause notice in the Iigh't.ﬂf the
sincere efforts and ongoing upgradation, as submitted above, and the compliances

already made by the industry,

Thanking you,
Yours faithfully
For Trident Limited

[Sarvjeet Singh)
Factory Manager

Enci: AS above



Dear Sir/ Madam ,

Annexure-1
We are pleased to place the Purchase Order no. 9000111591 on your esteemed organization as per the terms & conditions agreed upon.
Any discrepancy regarding the acceptance of Purchase order including the terms and conditions mentioned therein is to be intimated to the Company within 24 hours of its receipt.

In case, no communication intimating any discrepancy is received by the Company in writing with in 24 hours of the receipt of Purchase Order, the Purchase Order shall be considered to have been accepted by you.

We would also request you to kindly share the progress of the said order on weekly / monthly basis with the under mentioned Email Id

Thanking You

For Trident Limited

/77 TRIDENT

E-212, KITCHLU NAGAR, LUDHIANA 141001
Contact No. : 9878999481

Email : jasbirpurchase@tridentindia.com
Purchase Team .

1of*
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//TRIDENT

Trident Limited - P&C
Mansa Road,Dhaula
BARNALA, (PUNJAB)
PURCHASE ORDER

Vendor 741045 Ship To Bill To PO Number (9000111591 |Dated 28.09.2021
Mogli Labs India Private Limited Trident - Dhaula Paper 1 Trident Limited - P&C
WHSViksun tower , Ground Floor, adjace Mansa Road,Dhaula Mansa Road,Dhaula Our Ref. 13760 Currency INR
LUDHIANA BARNALA, (PUNJAB) BARNALA, (PUNJAB)
141008 BARNALA 148107 Your Ref. | offer
Country India 148107
Vendor GSTIN No. 03AAJCM7312H1Z0 Mobile 9878999481
Mobile 9878999481 jasbirpurchase@tridentindia.com PO Status :- Valid/Approved
jasbirpurchase @tridentindia.com Quality Certificate :- Required
S.No.| Item Code uom/ Order Basic Rate Discount [ PKG-FWD [HSN/SAC CGST/SGST/IGST/ | Coal Item Value Cancellation | Plant
Item Description Brand Qty. C.Cess Cess Date
Sale Order
PO Number/ Week Code
0000 | 706120128 NOS/ 10.000 (562.38 0.00 0.00 8501.53.90 9.00 /9.00 /0.00 6,636.08 25.12.2021 TPO1
1 BOX-FLUSH-KF0600H-HENSEL HENSEL 0.00
INR/ 1 NOS (0.00 0.00 1,012.28 PAPER-1
0000 | 706120128 NOS/ 15.000 (562.38 0.00 0.00 8501.53.90 9.00 /9.00 /0.00 9,954.12 25.12.2021 TP02
2 BOX-FLUSH-KF0600H-HENSEL HENSEL 0.00
INR/ 1 NOS |[0.00 0.00 1,518.42 PAPER-2
0000 | 706120128 NOS/ 10.000 (562.38 0.00 0.00 8501.53.90 9.00 /9.00 /0.00 6,636.08 25.12.2021 TPO2
3 BOX-FLUSH-KFO600H-HENSEL HENSEL 0.00
INR/ 1 NOS |0.00 0.00 1,012.28 PAPER-2
0000 | 706120134 NOS/ 30.000 |373.21 0.00 0.00 8501.53.90 9.00 /9.00 /0.00 13,211.64 25.12.2021 TPO2
4 BOX-JUNCTN-DK 0404 B ,5TB-HENSEL [HENSEL 0.00
INR/ 1 NOS (0.00 0.00 2,015.34 PAPER-2

Registered Office : Trident Group, Sanghera - 148101,Punjab, India Contact Us at: 18001802999 CIN: L99999PB1990PLC010307 Email: corp@tridentindia.com
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//TRIDENT

Trident Limited - P&C
Mansa Road,Dhaula
BARNALA, (PUNJAB)
PURCHASE ORDER

Vendor 741045 Ship To Bill To PO Number (9000111591 |Dated 28.09.2021
Mogli Labs India Private Limited Trident - Dhaula Paper 1 Trident Limited - P&C
WHSViksun tower , Ground Floor, adjace Mansa Road,Dhaula Mansa Road,Dhaula Our Ref. 13760 Currency INR
LUDHIANA BARNALA, (PUNJAB) BARNALA, (PUNJAB)
141008 BARNALA 148107 Your Ref. | offer
Country India 148107
Vendor GSTIN No. 03AAJCM7312H1Z0 Mobile 9878999481
Mobile 9878999481 jasbirpurchase@tridentindia.com PO Status :- Valid/Approved
jasbirpurchase @tridentindia.com Quality Certificate :- Required
S.No.| Item Code uom/ Order Basic Rate Discount [ PKG-FWD [HSN/SAC CGST/SGST/IGST/ | Coal Item Value Cancellation | Plant
Item Description Brand Qty. C.Cess Cess Date
Sale Order
PO Number/ Week Code
0000 | 706120134 NOS/ 30.000 |373.21 0.00 0.00 8501.53.90 9.00 /9.00 /0.00 13,211.64 25.12.2021 TP14
5 BOX-JUNCTN-DK 0404 B ,5TB-HENSEL [HENSEL 0.00
INR/ 1 NOS (0.00 0.00 2,015.34 RECOVERY
0000 | 706120134 NOS/ 30.000 |[373.21 0.00 0.00 8501.53.90 9.00 /9.00 /0.00 13,211.64 25.12.2021 TP13
7 BOX-JUNCTN-DK 0404 B ,5TB-HENSEL [HENSEL 0.00
INR/ 1 NOS |[0.00 0.00 2,015.34 PULP MILL
0000 | 706120134 NOS/ 10.000 (373.21 0.00 0.00 8501.53.90 9.00 /9.00 /0.00 4,403.88 25.12.2021 TP12
8 BOX-JUNCTN-DK 0404 B ,5TB-HENSEL [HENSEL 0.00
INR/ 1 NOS (0.00 0.00 671.78 CHEMICAL
0000 | 818010181 M/ 300.000 | 1,540.25 0.00 0.00 7304.19.10 9.00 /9.00 /0.00 545,248.50 15.11.2021 TP15
9 PIPE-MS-150NB-C-ERW JINDAL 0.00
INR/ 1M 0.00 0.00 83,173.50 UTILITY

Registered Office : Trident Group, Sanghera - 148101,Punjab, India Contact Us at: 18001802999 CIN: L99999PB1990PLC010307 Email: corp@tridentindia.com
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//TRIDENT

Trident Limited - P&C
Mansa Road,Dhaula
BARNALA, (PUNJAB)
PURCHASE ORDER

Vendor 741045 Ship To Bill To PO Number (9000111591 |Dated 28.09.2021
Mogli Labs India Private Limited Trident - Dhaula Paper 1 Trident Limited - P&C
WHSViksun tower , Ground Floor, adjace Mansa Road,Dhaula Mansa Road,Dhaula Our Ref. 13760 Currency INR
LUDHIANA BARNALA, (PUNJAB) BARNALA, (PUNJAB)
141008 BARNALA 148107 Your Ref. | offer
Country India 148107
Vendor GSTIN No. 03AAJCM7312H1Z0 Mobile 9878999481
Mobile 9878999481 jasbirpurchase@tridentindia.com PO Status :- Valid/Approved
jasbirpurchase @tridentindia.com Quality Certificate :- Required

S.No.| Item Code uom/ Order Basic Rate Discount [ PKG-FWD [HSN/SAC CGST/SGST/IGST/ | Coal Item Value Cancellation | Plant

Item Description Brand Qty. C.Cess Cess Date

Sale Order

PO Number/ Week Code
0001 | 818010021 M/ 36.000 |484.80 0.00 0.00 7306.19.11 9.00 /9.00 /0.00 20,594.30 15.11.2021 TP13
2 PIPE-SS316-15NB-40SCH-ERW-C JINDAL 0.00

INR/ 1M 0.00 0.00 3,141.50 PULP MILL

0001 | 818020102 NOS/ 3.000 226.24 0.00 0.00 7307.29.10 0.00 /0.00 /0.00 678.72 15.11.2021 TP02
4 BEND-SHORT-SS304-2"-40SCH-90D- FABRIC 0.00

SMLS INR/ 1 NOS (0.00 0.00 0.00 PAPER-2
0001 (818020284 NOS/ 10.000 (730.00 0.00 0.00 7306.19.11 9.00 /9.00 /0.00 8,614.00 15.11.2021 TP15
1 BEND-LONG-MS-150MM-C-90°-ERW FABRIC 0.00

INR/ 1 NOS (0.00 0.00 1,314.00 UTILITY

0001 | 818060078 NOS/ 10.000 (790.00 0.00 0.00 7306.19.11 9.00 /9.00 /0.00 9,322.00 15.11.2021 TP15
0 MS LOOSE FLANGE(RF)150NB FABRIC 0.00

150#ANSI B16.5 INR/ 1 NOS (0.00 0.00 1,422.00 UTILITY

Registered Office : Trident Group, Sanghera - 148101,Punjab, India Contact Us at: 18001802999 CIN: L99999PB1990PLC010307 Email: corp@tridentindia.com
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/77 TRIDENT

Trident Limited - P&C
Mansa Road,Dhaula
BARNALA, (PUNJAB)
PURCHASE ORDER

Vendor 741045 Ship To Bill To PO Number (9000111591 |Dated 28.09.2021
Mogli Labs India Private Limited Trident - Dhaula Paper 1 Trident Limited - P&C
WHSViksun tower , Ground Floor, adjace Mansa Road,Dhaula Mansa Road,Dhaula Our Ref. 13760 Currency INR
LUDHIANA BARNALA, (PUNJAB) BARNALA, (PUNJAB)
141008 BARNALA 148107 Your Ref. | offer
Country India 148107
Vendor GSTIN No. 03AAJCM7312H1Z0 Mobile 9878999481
Mobile 9878999481 jasbirpurchase@tridentindia.com PO Status :- Valid/Approved
jasbirpurchase @tridentindia.com Quality Certificate :- Required
S.No.| Item Code uom/ Order Basic Rate Discount [ PKG-FWD [HSN/SAC CGST/SGST/IGST/ | Coal Item Value Cancellation | Plant
Item Description Brand Qty. C.Cess Cess Date
Sale Order
PO Number/ Week Code
0001 | 818100268 NOS/ 1.000 1,345.00 0.00 0.00 7307.00.00 9.00 /9.00 /0.00 1,587.10 15.11.2021 TP13
3 REDCR-CONC.ERW-SS304-SCH10- FABRIC 0.00
300MM-150MM INR/ 1 NOS (0.00 0.00 242.10 PULP MILL

Total Value 653,309.70
Total Value:INR SIX LAKH FIFTY THREE THOUSAND THREE HUNDRED NINE Rupees SEVENTY Paise

INR

Registered Office : Trident Group, Sanghera - 148101,Punjab, India Contact Us at: 18001802999 CIN: L99999PB1990PLC010307 Email: corp@tridentindia.com
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/77 TRIDENT

Trident Limited - P&C
Mansa Road,Dhaula

BARNALA, (PUNJAB)
PURCHASE ORDER

Vendor 741045

Mogli Labs India Private Limited
WHSViksun tower , Ground Floor, adjace
LUDHIANA

141008

Country India

Vendor GSTIN No. 03AAJCM7312H1Z0

Ship To

Trident - Dhaula Paper 1
Mansa Road,Dhaula
BARNALA, (PUNJAB)
BARNALA

148107

Mobile 9878999481
jasbirpurchase @tridentindia.com

Bill To

Trident Limited - P&C
Mansa Road,Dhaula
BARNALA, (PUNJAB)
148107

Mobile 9878999481
jasbirpurchase@tridentindia.com

PO Number |9000111591 |Dated 28.09.2021
Our Ref. 13760 Currency INR
Your Ref. offer

PO Status :- Valid/Approved
Quality Certificate :- Required

Price Basis: EXW BATHINDA

Payment Terms:

Terms and Conditions

Cancellation Date As above

GSTIN No.. 03AABCA4139J170

Due Net in 30 Days

Freight: F

Octroi:

Transportation Mode: By AIR /RAIL /SEA /COURIER /ROAD Transit Insurance

As mentioned overleaf

As per Documentary Evidence

TO BE ARRANGED BY US.

The consignment shall be accepted only if accompanied by Original Invoice for Buyer and Duplicate for Transporter
failing which the consignment shall be returned at your risk and cost .

Our Banker: State Bank of India, Industrial Finance Branch,Golden tower, Dholewal Chowk, Ludhiana

This is computer generated Purchase Order.Hence requires no signature.

Special Instruction

Registered Office : Trident Group, Sanghera - 148101,Punjab, India Contact Us at: 18001802999 CIN: L99999PB1990PLC010307 Email: corp@tridentindia.com
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/77 TRIDENT

Trident Limited - P&C
Mansa Road,Dhaula

BARNALA, (PUNJAB)
PURCHASE ORDER

Item Description

Characteristics(MIC)

Vendor 741045 Ship To Bill To PO Number (9000111591 |Dated 28.09.2021
Mogli Labs India Private Limited Trident - Dhaula Paper 1 Trident Limited - P&C
WHSViksun tower , Ground Floor, adjace Mansa Road,Dhaula Mansa Road,Dhaula Our Ref. 13760 Currency INR
LUDHIANA BARNALA, (PUNJAB) BARNALA, (PUNJAB)
141008 BARNALA 148107 Your Ref. | offer
Country India 148107
Vendor GSTIN No. 03AAJCM7312H1Z0 Mobile 9878999481
Mobile 9878999481 jasbirpurchase@tridentindia.com PO Status :- Valid/Approved
jasbirpurchase @tridentindia.com Quality Certificate :- Required
S.No. [Item Code Master Inspection Upper Specification Limit UOM Target Specification Limit

Registered Office : Trident Group, Sanghera - 148101,Punjab, India Contact Us at: 18001802999 CIN: L99999PB1990PLC010307 Email: corp@tridentindia.com
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//TRIDENT

Trident Limited - P&C
Mansa Road,Dhaula
BARNALA, (PUNJAB)
PURCHASE ORDER

Vendor 741045

Mogli Labs India Private Limited
WHSViksun tower , Ground Floor, adjace
LUDHIANA

141008

Country India

Vendor GSTIN No. 03AAJCM7312H1Z0

Ship To

Trident - Dhaula Paper 1
Mansa Road,Dhaula
BARNALA, (PUNJAB)
BARNALA

148107

Mobile 9878999481
jasbirpurchase @tridentindia.com

Bill To

Trident Limited - P&C
Mansa Road,Dhaula
BARNALA, (PUNJAB)
148107

Mobile 9878999481

jasbirpurchase@tridentindia.com

PO Number |9000111591 |Dated 28.09.2021
Our Ref. 13760 Currency INR
Your Ref. offer

PO Status :- Valid/Approved
Quality Certificate :- Required

BEND-LONG-MS-150MM-C-90°-ERW

S.No. [Item Code Mat. Classification PO Material Text
Item Description

00001 | 706120128 Standard
BOX-FLUSH-KF0600H-HENSEL

00002 | 706120128 Standard
BOX-FLUSH-KF0600H-HENSEL

00003 | 706120128 Standard
BOX-FLUSH-KF0600H-HENSEL

00004 | 706120134 Standard
BOX-JUNCTN-DK 0404 B ,5TB-HENSEL

00005 | 706120134 Standard
BOX-JUNCTN-DK 0404 B ,5TB-HENSEL

00007 | 706120134 Standard
BOX-JUNCTN-DK 0404 B ,5TB-HENSEL

00008 | 706120134 Standard
BOX-JUNCTN-DK 0404 B ,5TB-HENSEL

00009 | 818010181 Standard
PIPE-MS-150NB-C-ERW

00012 | 818010021 Customize
PIPE-SS316-15NB-40SCH-ERW-C

00014 | 818020102 Standard
BEND-SHORT-SS304-2"-40SCH-90D-SMLS

00011 | 818020284 Standard

Registered Office : Trident Group, Sanghera - 148101,Punjab, India Contact Us at: 18001802999 CIN: L99999PB1990PLC010307 Email: corp@tridentindia.com
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/77 TRIDENT

Trident Limited - P&C
Mansa Road,Dhaula
BARNALA, (PUNJAB)
PURCHASE ORDER

Vendor 741045

Mogli Labs India Private Limited
WHSViksun tower , Ground Floor, adjace
LUDHIANA

141008

Country India

Vendor GSTIN No. 03AAJCM7312H1Z0

Ship To

Trident - Dhaula Paper 1
Mansa Road,Dhaula
BARNALA, (PUNJAB)
BARNALA

148107

Mobile 9878999481
jasbirpurchase @tridentindia.com

Bill To

Trident Limited - P&C
Mansa Road,Dhaula
BARNALA, (PUNJAB)
148107

Mobile 9878999481

jasbirpurchase@tridentindia.com

PO Number |9000111591 |Dated 28.09.2021
Our Ref. 13760 Currency INR
Your Ref. offer

PO Status :- Valid/Approved
Quality Certificate :- Required

S.No. | Item Code
Item Description

Mat. Classification

PO Material Text

REDCR-CONC.ERW-SS304-SCH10-300MM-150MM

00010 | 818060078 On the Shelf
MS LOOSE FLANGE(RF)150NB 150#ANSI B16.5
00013 | 818100268 Customize

Registered Office : Trident Group, Sanghera - 148101,Punjab, India Contact Us at: 18001802999 CIN: L99999PB1990PLC010307 Email: corp@tridentindia.com
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//TRIDENT

Trident Limited - P&C
Mansa Road,Dhaula
BARNALA, (PUNJAB)
PURCHASE ORDER

Vendor GSTIN No. 03AAJCM7312H1Z0

Mobile 9878999481

Mobile 9878999481
jasbirpurchase@tridentindia.com

Vendor 741045 Ship To Bill To PO Number |9000111591 [Dated 28.09.2021
Mogli Labs India Private Limited Trident - Dhaula Paper 1 Trident Limited - P&C

WHSViksun tower , Ground Floor, adjace Mansa Road,Dhaula Mansa Road,Dhaula Our Ref. 13760 Currency INR
LUDHIANA BARNALA, (PUNJAB) BARNALA, (PUNJAB)

141008 BARNALA 148107 Your Ref. | offer

Country India 148107

PO Status :- Valid/Approved

jasbirpurchase @tridentindia.com Quality Certificate :- Required

DELIVERY SCHEDULE

S.NO | Item Code UOM | PO Qty Scheduled [Sch Qty Delivered Qty| Open Qty as on [ Contract No Remaining Contract
Item Description Date 20.10.2021 Value/Qty

00001} 706120128 NOS (10.000 25.12.2021 (10.000 0.000 10.000 0.00
BOX-FLUSH-KF0600H-HENSEL

00002] 706120128 NOS (15.000 25.12.2021 |15.000 0.000 15.000 0.00
BOX-FLUSH-KFO0600H-HENSEL

00003] 706120128 NOS (10.000 25.12.2021 (10.000 0.000 10.000 0.00
BOX-FLUSH-KF0600H-HENSEL

00004| 706120134 NOS (30.000 25.12.2021 (30.000 0.000 30.000 0.00
BOX-JUNCTN-DK 0404 B ,5TB-HENSEL

00005| 706120134 NOS (30.000 25.12.2021 (30.000 0.000 30.000 0.00
BOX-JUNCTN-DK 0404 B ,5TB-HENSEL

00007| 706120134 NOS (30.000 25.12.2021 (30.000 0.000 30.000 0.00
BOX-JUNCTN-DK 0404 B ,5TB-HENSEL

00008] 706120134 NOS (10.000 25.12.2021 (10.000 0.000 10.000 0.00
BOX-JUNCTN-DK 0404 B ,5TB-HENSEL

00009( 818010181 M 300.000 15.11.2021 |300.000 294.980 5.020 0.00
PIPE-MS-150NB-C-ERW

00012} 818010021 M 36.000 15.11.2021 |36.000 36.000 0.000 0.00
PIPE-SS316-15NB-40SCH-ERW-C

00014 818020102 NOS (3.000 15.11.2021 |3.000 3.000 0.000 0.00
BEND-SHORT-SS304-2"-40SCH-90D-SMLS

Registered Office : Trident Group, Sanghera - 148101,Punjab, India Contact Us at: 18001802999 CIN: L99999PB1990PLC010307 Email: corp@tridentindia.com
10 of 12



/77 TRIDENT

Trident Limited - P&C
Mansa Road,Dhaula
BARNALA, (PUNJAB)
PURCHASE ORDER

Vendor 741045

Mogli Labs India Private Limited
WHSViksun tower , Ground Floor, adjace
LUDHIANA

141008

Country India

Vendor GSTIN No. 03AAJCM7312H1Z0

Ship To

Trident - Dhaula Paper 1
Mansa Road,Dhaula
BARNALA, (PUNJAB)
BARNALA

148107

Mobile 9878999481
jasbirpurchase @tridentindia.com

Bill To

Trident Limited - P&C
Mansa Road,Dhaula
BARNALA, (PUNJAB)
148107

Mobile 9878999481

PO Number |9000111591 |Dated 28.09.2021
Our Ref. 13760 Currency INR
Your Ref. offer

jasbirpurchase@tridentindia.com

PO Status :- Valid/Approved
Quality Certificate :- Required

S.NO | Item Code UOM | PO Qty Scheduled [Sch Qty Delivered Qty| Open Qty as on [ Contract No Remaining Contract
Item Description Date 20.10.2021 Value/Qty

00011{ 818020284 NOS (10.000 15.11.2021 (10.000 10.000 0.000 0.00
BEND-LONG-MS-150MM-C-90°-ERW

00010( 818060078 NOS (10.000 15.11.2021 |10.000 10.000 0.000 0.00
MS LOOSE FLANGE(RF)150NB 150#ANSI B16.5

00013( 818100268 NOS (1.000 15.11.2021 |1.000 1.000 0.000 0.00
REDCR-CONC.ERW-SS304-SCH10-300MM-150MM

Registered Office : Trident Group, Sanghera - 148101,Punjab, India Contact Us at: 18001802999 CIN: L99999PB1990PLC010307 Email: corp@tridentindia.com
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Terms and Conditions

This Purchase Order is subject to all terms, conditions and specifications hereinafter set forth and acceptance of order by the Seller shall be deemed to be an agreement that the order is subject to all of said terms, conditions and specifications.

No?] Agcedpgance of Purchase order with its terms and conditions is to be intimated to the Purchaser within 24 hours of its receipt, else the same shall be assumed to be accepted at the discretion of the Purchaser. No deviation to this order shall be honoured unless
authorized in writing.
Purchase Order nu?nber, material code and GST IN of the Purchaser should be mentioned on each and every invoice. An invoice should not have more than 8 line items in it. Different Invoice should be raised for different Purchase Orders issued by the Purchaser.
The Seller shall be responsible for mentioning the correct details in the invoice, including HSN and GST rate of goods supplied to the Purchaser.
TP%SeSIIe”r represents and warrants that it shall comply with the Laws pertaining to GST and other applicable indirect taxes and the requirements therein. The Seller shall be liable for all losses and damages suffered by the Purchaser due to any action or omission or mistake
of the Seller.
The Seller shall unconditionally submit its account statement on Quarterly basis for reconciliation.
Weights / quantities as recorded by the Purchaser shall be final and binding on the Seller.
This Purchase Order shall not be amended, modified, altered or changed in any way except by writing executed by a duly authorized representative of the Purchaser.
Any other terms & conditions of the Seller mentioned on its Bills,Invoices, e-mails or any other documents shall not be binding on the Purchaser unless accepted in writing by the Authorized Representative of the Purchaser.
The Seller shall not disclose any confidential information pertaining to the Purchaser's business to any third party.
Neither party shall be entitled to assign the rights, interests and obligations without the previous written consent of the other Party.
The Seller shall not offer, solicit or accept an advantage in connection with the procurement of this Purchase Order. Failure to comply with this clause or any act of offering, soliciting or accepting advantage committed by the Seller shall, without affecting the liability of Seller
for such failure and act, result in this Purchase Order being invalidated. For the purpose of this clause, Seller shall include its directors, partners, relatives, agents, associates, employees, servants and sub-consultants.
‘Advantage’ for this purpose shall mean any gift, loan, fee, reward or commission, any valuable security, office, employment, agreement, loan payment/waiver/discharge, bribe of any kind to Government/other officials, any other service or favour or any offer, undertaking or
[lj_romise, whether conditional or unconditional, of such advantage.
he Seller or its directors, partners, relatives, associates, employees, agents and/ or sub-consultants shall not trade, directly or indirectly, in the shares of the Company during the currency and six months post expiry of this Purchase Order.

The material shall be carefully and procr)erly packed for movement by sea/rail/road transport to withstand damages on account of inclement weather, rough handling etc.

ghe H\aterial shall have to be delivered onthe date of delivery specified in this Purchase Order. Decision for acceptance/rejection of material on the dates other than that specified in the Purchase Order along with the liquidated damages shall be at the sole discretion of the
urchaser.

The Seller shall not have any right to terminate the Purchase Order. However, the Purchaser reserves the right to cancel any unshipped portion at any time without assigning any reason.

All costs incurred in procurement of material from other source in the event of failure to supply the material on the scheduled date / rejection as per the terms of Purchase Order shall be to Seller's account and at the sole discretion of the Purchaser.

The price mentioned in the Purchase Order is inclusive of packing and handling charges unless otherwise stated therein.

Seller shall share the progress of the order on weekly basis in writing.

If delivery of the material mentioned in the Order occurs later than time specified and provided such delay is neither the result of force majeure nor the result of circumstances for which the Purchaser is res&)onsible, the Purchaser shall be entitled to damages of 0.5% per

week or part thereof subject to the maximum of 5% of the Contract price. For purpose of computing damages in the event of delay in delivery of the material, mere despatch of the material within the agreed date of delivery which are not in accordance with the

specifications/standards, or found unacceptable by Purchaser would not amount to delivery within the agreed delivery date.

Complete Test / Inspection reports from an approved source / as generated and certified by the Seller should be submitted alongbwith the supply of material. Test reports generated by the Purchaser shall be binding on the Seller and no disputes whatsoever shall be
entertained in this regard. Charges for testing, if any, shall be to the Seller's account and the decision to get the same inspected by any third party shall be at the sole discretion of the Purchaser. o . )
Material must conform to all the specifications as specified in the Purchase Order. Any non-conformity identified during any later stage shall be treated as breach of contract and the Seller shall be liable to any penalties imposed at the sole discretion of the Purchaser.

Original GST invoice should invariablé/ accompany the material failing which the material may be rejected at the sole discretion of the Purchaser.

In the event of denial of input tax credit to the Purchaser on account of any negligence, erroneous or incorrect reporting, non payment of taxes or any other non-compliance made by the Seller in relation to the GST Law, the Purchaser shall be entitled to recover such loss
from the Seller along with Interest @18% per annum.

A%vanges shall l()jg released against submission of Advance Bank Guarantee of equivalent amount. All Advance and Performance Bank guarantee(s) shall be accepted only if they are in Purchaser's format and issued by the Banks recommended by the Purchaser unless
otherwise agreed in writing.

Payment other than advar?ces shall be made as specified in the terms and conditions of the Purchase Order and submission of all required documents.

Forms / Permits / Declarations shall be submitted as per the applicable laws/statute.

The prices under this Order shall remain firm until completion of the Contract

Material supplied by the geller pursuant to this Purchase Order should not infringe any third party intellectual property rights and the Seller further undertakes to indemnify the Purchaser against all claims for infringements of third party patents and/or other intellectual

Rﬂroperty rights ba/ material supplied under this Purchase Order.

aterial supplied by the Seller pursuant to the Purchase Order should have clean title in favour of the Seller before shipment to the Purchaser. Should there be any dispute to the ownership of the material,the Seller would be liable to make good for the costs incurred by the
Purchaser to defend the title and the loss of profits due to its inability to use the subjected material, over and above the costs already paid to the Seller.

In the event of any breach of obligations mentioned in the Purchase Order by the Seller, the Purchaser shall be entitled to incidental and consequential damages including loss of profit. The Seller agrees to indemnify and hold the Purchaser, its customers and users of its
products, harmless against any suits, damage or claim or any other expense resulting from a breach or alleged breach of the Seller's obligations including warranty, pursuant hereto. The Purchaser shall have the right to invoke the Performance Bank Guarantee submitted by
the Seller for recoverlnﬁ the Liquidated damages.

All goods supplied shall be under an unconditional guarantee of 12 months from the date of commissioning / 18 months from the date of receipt (whichever is earlier) unless specified differently in the Purchase Order.

The Purchaser shall have the right for shop floor rejections even if the material has been accepted on delivery.

All costs (inclusive of taxes & duties) incurred by the Purchaser on account of rejections, despatch/warranty failures of material supplied under this Purchase Order shall be to Supplier's account.

Any dispute, controversy, differences or question arising out of, in relation to or incidental to this Purchase Order or the breach, termination or invalidity thereof shall be referred for arbitration to be governed in accordance with the Arbitration and Conciliation Act, 1996.

Accordingly, the purchaser will nominate sole Arbitrator to settle any dispute, controversy, differences or question arising out of, in relation to or incidental to this Purchase Order or the breach, termination or invalidity thereof. The place of arbitration shall be in Barnala,

Punjab, India and language of proceedings shall be English. Expenses of the arbitration” proceeding shall be jointly shared by the parties.This Purchase order shall be governed by and construed in accordancewith the laws of India, and the parties agree to submit themselves

tothe exclusive jurisdiction of the Courts at Barnala, India only. Further, where any material is imported under this Purchase Order, the laws applicable under the Indian statute would govern the resolution of conflicts.

This Purchase Order supersedes any/and/all other oral or written communications or other commitments between the parties with respect to its subject matter except the agreement executed between the parties and contains all of the covenants, terms and conditions agreed

between the parties with respect thereto. Wherein an agreement is also executed between the parties on the same subject matter thereto with the terms, conditions and sFecifications, the Purchase Order shall become the part of the agreement. However, in case of any

conflict in the terms, conditions, specifications mentioned in the agreement and the Purchase Order, the terms, conditions, specifications mentioned in the agreement shall prevail.

(E)agh party hereto acknowledges that, except as set forth herein, neither party nor any one on behalf of either party has made any representations, inducements, promises or agreements, orally or otherwise,respecting the subject matter of this Agreement and/or Purchase
rder.

Documents required to be attached with invoice.

1. Tax Invoice in original
2. Tax Invoice (Duplicate) in original
3. Quality certificate,
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Annexure-4

S PUNJAB POLLUTION CONTROL BOARD

_FURJER
HEAD OFFICE AIR LAB. VATAVARAN BHAWAN, PATIALA

w
Web: wyow, ppch,gov.in
pp- 0175-2302392 E-mail;- ppcbairlab@gmail com

Laboratory Sample No. 93-94/ H.G.Lab.,"AIrIMunitoringJIUEU—Zl
M/s Trident Ltd. (PCD), Mansa Road, Dhaula, Distt.

1

2. Name of Industry
Barnala
3 Name of Sample collecting Officer Er. Vipin Kumar AEE and Dr. Sonam Dogra, SA
4, Designation of authorizing Test EE, RO, Sangrur
5. Type of Sample Stack Emission
6. Date &Time of Sample collection 30.04.2021
7. Date &Time of Sample receipt in Lab. 03.05.2021
8. Point of Sample collection Detalls as Given Below
Resuits
fﬁint of sample Collection TParameter | Results | Prescribed
| - =" ' Standards
| Port Hole on stack after APCD of Chemical “Particulate Matter | 83 mg/Nm’ 150 mg/Nm’ |
i recovery plant=II oL I S YU
Port Hole on stack after APCD of 2 no Bailers | Particulate Matter | B6 mg/Nm’ at | 150 mg/Nm’ ﬂ
of Cap. 130 TPH each : 12% CO;, 12% CO;y
mits, specific standard has been prescribed time to time by MoEFACC, CPCB and PPCB, then
cation from the concerned Reglonal office

Note: If any, stringent i

stringent limits/ specific standard would prevail subject to clarifi

M‘:l%‘[qw

‘E?!& Scientific Officer

endst.No: |]283 €S S 11\513@2.Ln

A copy of the above is forwarded to the following for info
{ The Chief Environmental Engineer, Punjab Pollution Co
2. The Senior Environmental Engineer,
Va./fhﬁ Environmental Engineer, Punjab Pollution

rmation and necessary acti

ntrol Board (Air), Jalandhar

Punjab Pollution Control Board, Zonal Office-11 Patiala
Control Board, Regional Office, Sangrur
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Dear Sir/ Madam , Annexure-5

We are pleased to place the Purchase Order no. 7600007938 on your esteemed organization as per the terms & conditions agreed upon.
Any discrepancy regarding the acceptance of Purchase order including the terms and conditions mentioned therein is to be intimated to the Company within 24 hours of its receipt.
In case, no communication intimating any discrepancy is received by the Company in writing with in 24 hours of the receipt of Purchase Order, the Purchase Order shall be considered to have been accepted by you.

We would also request you to kindly share the progress of the said order on weekly / monthly basis with the under mentioned Email Id

Thanking You

For Trident Limited

777 TRIDENT

E-212, KITCHLU NAGAR, LUDHIANA 141001
Contact No. : 9878999481

Email : jasbirpurchase@tridentindia.com
Purchase Team .

1of 7
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Trident Limited - Energy

/¢ TRIDENTC! P&C Division,Mansa Road
Dhaula, Barnala (Punjab)
PURCHASE ORDER
Vendor 7400849 Ship To Bil To PO Mwniber | 7000075530 | Dated 25.08.2021
ADOR POWERTROM LIMITED TL - Dhaula Enengy 2 Trideni Limated - |Paper & Chemicad Division)
PLOT WO 51, DN BLOCK. RAM NAGAR PALC Division Mansa Road Marmsa Faad, Dhaula Our Rel. 137ED Currancy IHF
PUME Dhaula, Barnala (Punjab) BARANALA [PLMIAR)
411018 HARMNALA 148101 YourRef.  |offer
Country India 148107
Vandor GETIM Mo, 2FAABCALIS0E12A Mobila 98785ES40
Mobile G87EIHI481 |pshipurchase@indartindia, com PO blatys - InvaldLineppvoved
jasbirpurchasa@iridentindia cam Quality Certificate - Reguied

2.NHo. Hem Code Lo Order | Basic Rate | Discount | PEG-FWD | HENSAC CEETIRGITHGST! | Coal Fem Value Cancallation | Plant

Berm Deschiplion Brand Qy. C.Coax Cess Cuate

Sale Onder

PO Murnberd Wesek Code
000 | &7 5ETE HOS! 1000 S03,000000 | 0000 it} BE41 40 50 e 0 0000 118,00 387 540,00 2512, 503 TEQZ
1 COMVENTIONAL PAKEL PRECICON R |ADOR 0.00

COMT, ADDR IR 1 WNOS | 000 Coah R BA0O0 ENERGY:2
Daod | BFTOIsE1E RO5! 2000 1,362 80000 (0.00 .00 HE4E 10080 000 20 00 198,00 2ETRA00.00 (35922021 | TEQR
2 IGET BASED HFPS CONTROL PANEL | ADOR Q.00

E5P IR/ 1 NOS | 900 oG A% 500,00 EMERGY-2

Total Walue INR THIRTY THREE LAKH THIRTY SEVEN THOUSAND FORTY Rupess

Todsl Valee 3 337 4000 INR

20f7




/¢ TRIDENT!

Vendor 7400849

ADOR POWERTROM LIMITED

PLOT MO 51, OuN BLOCK. FAM NAGAR
FLUME

411019

Country India

Vandor GSTIN Mo, 27AABCALISEE 248

Ship To

TL - Dhaula Enengy 2
PAC Divisior, Mansa Road
Dhauta, Barnala (Funjab)
BARNALA

148107

Mobile H87EIFHAY

Trident Limited - Energy
P&C Division Mansa Road
Dhaula, Barnala (Punjab)

PURCHASE ORDER
Bill To PO Mumiber | 7E00007838 | Dated 25.08.2021
Trideni Limated - |Paper & Chemicad Division)
Maresa Fiaad, Dhaula Our Ref. 13760 Currancy INF
Buk R bLALA [PLIMIAE)
1481001 Your Red. ofMar

Mobils S87BGESAE

|ashirpurchase@irdantingia.com PO Status - Invahdilnapprovad

Quadity Cartificate - Raguied

Tramsportation Mode: By AR /RAIL FBSEA TCOURI

fatling which the consignmant shall be rebwmsed

Cancellation Date A3 above

GETIM Mo 03AABCALTFEI1E0

Hegisterad Office : Tndent Group, Sanghera - 14810

ER fROAD Transit Insurancs

at wourr risk and cost

Teams and Conditions A5 menboned ovarieal

|asbirpurchasaditridentindia com
Price Basis: EXW PUME Fredght : F Special Instrection 1) 90% againat COD with 100% GET. 2) 10%
PBG valid for 1 year 3) PEG will release aubjed to minimum emissian
reduction of more than 209 from curent bEvel.
Faymant Terms! Fayable in 2 partial amounts Chetrod: Ag per Documenary Evidence

TDO BE ARRANGED BY US

The consignmaent shall ke accaptad anly if accompanied by Origimal invobee for Buyer and Dupdicate for Transportar

Our Banker: Stabe Bank of India. Indusinal Finance Branch, Gokden tower, Divdlewal Chowi, Ludhiana

This is sampuier gersarabed Purchase Onder Hence reduines no sagnature

3of7



/¢ TRIDENT !

Vandor TA008S
ALOR POWERTROM LIMITED
PLOT MO 51, bl BLOCK. RAM NAGAR

PUME

411019

Country India
Vandor GETIM Mo, 27AABCALISEEN 28

Ship To

TL - Dhaula Enengy 2
PAC Division Mansa Road
Dhauta, Barnala (Funjab)
BARNALA

148107

Mobile $87E0EI481
|asbirpurchasaditridentindia com

Bill To

148101

Trident Limited - Energy
P&C Division Mansa Road
Dhaula, Barnala (Punjab)
PURCHASE ORDER

Trideni Limated - |Paper & Chemicad Division)
Marmsa Foad, Dhaula
Buk R bLALA [PLIMIAE)

Maobile 987RGGRAET
|ashirpurchass@indantindia, com

PO Mwmiber | TEOOOGTE3E

25.08. 2021

Our Ref. 13760

Currancy

Wour Rel. offar

PO Status - Invahdilnapprovad
Quadity Cartificate - Raguied

2. Mo

lbam Cade
Ibam Descriplion

Master Inspaction
Characteristics|MIC)

Upper Spetification Lirmit oM

Target Specification Limit

4of 7




Trident Limited - Energy

PLOT MO 51, bl BLOCK. RAM NAGAR
PLMNE

411019

Country India

Vandor GSTIN No. 27AABCALIA0E1 248

PAC Division Mansa Road
Dhaula, Barnala {Funjab)
BARNALA

148107

Mobile $87E0EI481
|asbirpurchasaditridentindia com

148101

BRARALA [PLENIAR)

Mobile S87RGHGLE
[pshimpurchassEirdantingia, com PO Status - Invahdilnapprovad

/¢ TRIDENTGROL POG Civision Menes Road
Dhaula, Barnala (Punjab)
PURCHASE ORDER
Vendar 740059 Ship To Bill To PO Number |7EB00007838 | Dated 25.08.2021
ADOR POWERTROMN LIMITED TL - Dhaula Energy 2 Tridenl Limabed - (Paper & Chemical Division)
flarmsa Foad, Dhaula Dur Rel. 13760 Currancy MR

Your Rel. oftar

Quadity Cartificate - Raguied

2.Ho |ltem Code
Itern Descriglicn

Mal Classification

PO Material Text

IGET BASED HFPS CONTROL PAMEL ESP

OO0 (8770 56TE Standand
CONVENTIOMAL PAREL PRECICOMN B COMT. ADOR
0Oz (ATTHBE18 Cusiomize

Hegisterad Cce ; Tndent Graup, Senghera - 1451

50f7




Trident Limited - Energy

. 'KTHIDEHT- - P&C Division,Mansa Road
Dhaula, Barnala (Punjab)
PURCHASE ORDER
Vendor 740059 Ship Ta Bill To PO Mumber 7600007838 | Dated 25.08.2021
ADOR POWERTROM LIMITED TL - Dhaula Energy 2 Triden! Limited - [Paper & Chemical Divisior)
PLOT MO 51, Cull BLOCK. RAM MAGAR PAC Division Mansa Road Mansa Road, Dhaula Our Ref. 13760 Currency MR
PUME Dhauta, Barnala (Punjak) BWRANALA [PLINJAB)
411014 BARMALA 148101 Your Ref. | ofar
Coumtry India 144107
Vandor GSTIN No. 2TAABCAL 08N 28 Mohile SE7RGGGLE)
Mobile 4876055481 jsshimurchase@ndantindia, com PO St - vl Unmpprsind
Mtk imeerdarindisom Quality Certificate - Raquied

DELIVERY SCHEDLULE
SN0 | ltem Code UCM | PO Gty Scheduled | Sch @ty | Defivered Oty| Open Gty as on |Contract Mo | Remaining Condract

Item Diascrition Diatte 28.08.2021 ValusaiOty
BA001| 87701 BETE NOS | 1.000 28122021 |1.000 0.000 1.000 0.00

COMVENTIONAL PANEL PRECICON R CONT. ADOR
DODAZ ATTO1EE1E NOS | 2000 28 129021 | 2000 0000 2.000 .00

IGET BASED HFPS CONTROL PANEL ESP

Hegistered Office ; Tnodent roup, Ganghers - 149101, Purgak, Irdia contact U5 2% IO 1800 v

6of 7




Terms and Conditions

This Purchase Order is subject to all terms, conditions and specifications hereinafter set forth and acceptance of order by the Seller shall be deemed to be an agreement that the order is subject to all of said terms, conditions and specifications.

General
Notrp] Kgcedptancetpf Purchase order with its terms and conditions is to be intimated to the Purchaser within 24 hours of its receipt, else the same shall be assumed to be accepted at the discretion of the Purchaser. No deviation to this order shall be honoured unless
authorized in writing.
Purchase Order number, material code and GST IN of the Purchaser should be mentioned on each and every invoice. An invoice should not have more than 8 line items in it. Different Invoice should be raised for different Purchase Orders issued by the Purchaser.
The Seller shall be responsible for mentioning the correct details in the invoice, including HSN and GST rate of(?oods supplied to the Purchaser.
TfhtehSeslleilr represents and warrants that it shall comply with the Laws pertaining to GST and other applicable indirect taxes and the requirements therein. The Seller shall be liable for all losses and damages suffered by the Purchaser due to any action or omission or mistake
of the Seller.
The Seller shall unconditionally submit its account statement on Quarterly basis for reconciliation.
Weights / quantities as recorded by the Purchaser shall be final and binding on the Seller.
This Purchase Order shall not be amended, modified, altered or changed in any way except by writing executed by a duly authorized representative of the Purchaser.
Any other terms & conditions of the Seller mentioned on its Bills,Invoices, e-mails or any other documents shall not be binding on the Purchaser unless accepted in writing by the Authorized Representative of the Purchaser.
The Seller shall not disclose any confidential information pertainingf to the Purchaser's business to any third party.
Neither party shall be entitled to assign the rights, interests and obligations without the previous written consent of the other Party.
The Seller shall not offer, solicit or accept an advantage in connection with the procurement of this Purchase Order. Failure to comply with this clause or any act of offering, soliciting or accepting advantage committed by the Seller shall, without affecting the liability of Seller
for such failure and act, result in this Purchase Order being invalidated. For the purpose of this clause, Seller shall include its directors, partners, relatives, agents, associates, employees, servants and sub-consultants.
‘Advantage’ for this purpose shall mean any %ift, loan, fee, reward or commission, any valuable security, office, employment, agreement, loan payment/waiver/discharge, bribe of any kind to Government/other officials, any other service or favour or any offer, undertaking or
;I)_romise, whether conditional or unconditional, of such advantage.
he Seller or its directors, partners, relatives, associates, employees, agents and/ or sub-consultants shall not trade, directly or indirectly, in the shares of the Company during the currency and six months post expiry of this Purchase Order.

Delivery
e material shall be carefully and properly packed for movement by sea/rail/road transport to withstand damages on account of inclement weather, rough handling etc.
1F:he rr?aterial shall have to be delivered on the date of delivery specified in this Purchase Order. Decision for acceptance/rejection of material on the dates other than that specified in the Purchase Order along with the liquidated damages shall be at the sole discretion of the
urchaser.
The Seller shall not have any right to terminate the Purchase Order. However, the Purchaser reserves the right to cancel any unshipped portion at any time without assigning any reason.
All costs incurred in procurement of material from other source in the event of failure to sup[ialy the material on the scheduled date / rejection as per the terms of Purchase Order shall be to Seller's account and at the sole discretion of the Purchaser.
The price mentioned in the Purchase Order is inclusive of packing and handling charges unless otherwise stated therein.
Seller shall share the progress of the order on weekly basis in writing.
If delivery of the material mentioned in the Order occurs later than time specified and provided such delay is neither the result of force majeure nor the result of circumstances for which the Purchaser is responsible, the Purchaser shall be entitled to damages of 0.5% per
week or part thereof subject to the maximum of 5% of the Contract price. For purpose of computing damages in the event of delay in delivery of the material, mere despatch of the material within the agreed date of delivery which are not in accordance with the
specifications/standards, or found unacceptable by Purchaser would not amount to delivery within the agreed delivery date.

Inspection and Testing
omplete Test/ Inspection reports from an approved source / as generated and certified by the Seller should be submitted alongbwith the supply of material. Test reports generated by the Purchaser shall be binding on the Seller and no disputes whatsoever shall be
entertained in this regard. Charges for testing, if any, shall be to the Seller's account and the decision to get the same inspected by any third party shall be at the sole discretion of the Purchaser.

Material must conform to all the specifications as specified in the Purchase Order. Any non-conformity identified during any later stage shall be treated as breach of contract and the Seller shall be liable to any penalties imposed at the sole discretion of the Purchaser.

Terms of payment

Urlﬁma invoice should invariably accompany the material failing which the material may be rejected at the sole discretion of the Purchaser.

In the event of denial of input tax credit to the Purchaser on account of any negligence, erroneous or incorrect reporting, non payment of taxes or any other non-compliance made by the Seller in relation to the GST Law, the Purchaser shall be entitled to recover such loss
from the Seller along with Interest @18% per annum.

At%vanz;es shall k&e rele.a;.sed against submission of Advance Bank Guarantee of equivalent amount. All Advance and Performance Bank guarantee(s) shall be accepted only if they are in Purchaser's format and issued by the Banks recommended by the Purchaser unless
otherwise agreed in writing.

Payment other than advances shall be made as specified in the terms and conditions of the Purchase Order and submission of all required documents.

Forms / Permits / Declarations shall be submitted as per the applicable laws/statute.

The prices under this Order shall remain firm until completion of the Contract

Intellectual %roprertglIWarrant)Q, Inspection and Liability
Material supplied by the Seller pursuant to this Purchase Order should not infringe any third party intellectual property rights and the Seller further undertakes to indemnify the Purchaser against all claims for infringements of third party patents and/or other intellectual

K/ll'operty rights by material supplied under this Purchase Order.

aterial supplied by the Seller pursuant to the Purchase Order should have clean title in favour of the Seller before shipment to the Purchaser. Should there be any dispute to the ownership of the material,the Seller would be liable to make good for the costs incurred by the
Purchaser to defend the title and the loss of profits due to its inability to use the subjected material, over and above the costs already paid to the Seller.

In the event of any breach of obligations mentioned in the Purchase Order by the Seller, the Purchaser shall be entitled to incidental and consequential damages including loss of profit. The Seller agrees to indemnify and hold the Purchaser, its customers and users of its
products, harmless against any suits, damage or claim or any other expense resulting from a breach or alleged breach of the Seller's obligations including warranty, pursuant hereto. The Purchaser shall have the right to invoke the Performance Bank Guarantee submitted by
the Seller for recovering the Liquidated damages.

All goods supplied shall be under an unconditional guarantee of 12 months from the date of commissioning / 18 months from the date of receipt (whichever is earlier) unless specified differently in the Purchase Order.

The Purchaser shall have the right for shop floor rejections even if the material has been accepted on delivery.

All costs (inclusive of taxes & duties) incurred by the Purchaser on account of rejections, despatch/warranty failures of material supplied under this Purchase Order shall be to Supplier's account.

Am%llcable law and Jurisdiction of Courts

ispute, controversy, differences or question arising out of, in relation to or incidental to this Purchase Order or the breach, termination or invalidity thereof shall be referred for arbitration to be governed in accordance with the Arbitration and Congiliation Act, 1996.

Accordingly, the purchaser will nominate sole Arbitrator to settle any dispute, controversy, differences or question arising out of, in relation to or incidental to this Purchase Order or the breach, termination or invalidity thereof. The place of arbitration shall be in Barnala,

Punjab, India and language of proceedings shall be Er:jglish. Ex’_penses of the arbitration proceeding shall be jointly shared bz/)the parties.This Purchase order shall be governed by and construed in accordancewith the laws of India, and the parties agree to submit themselves

tothe exclusive jurisdiction of the Courts at Barnala, India only. Further, where any material is imported under this Purchase Order, the laws applicable under the Indian statute would govern the resolution of conflicts.

This Purchase Order supersedes any/and/all other oral or written communications or other commitments between the parties with respect to its subject matter except the agreement executed between the parties and contains all of the covenants, terms and conditions agreed

between the parties with respect thereto. Wherein an agreement is also executed between the parties on the same subject matter thereto with the terms, conditions and sFecifications, the Purchase Order shall become the part of the agreement. However, in case of any

conflict in the terms, conditions, specifications mentioned in the agreement and the Purchase Order, the terms, conditions, specifications mentioned in the agreement shall prevail.

(E)aé;h party hereto acknowledges that, except as set forth herein, neither party nor any one on behalf of either party has made any representations, inducements, promises or agreements, orally or otherwise,respecting the subject matter of this Agreement and/or Purchase
rder.

Documents required to be attached with invoice.

1. Tax Invoice in original
2. Tax Invoice #Dupllcate) in original
3. Quality certificate,



Annexure-6

M/s FLS Smidth M/s GE Power M/s Hamon
70% MCR -DESIGN 70% MCR- DESIGN 70% MCR- DESIGN
TECHNICAL PARTICULARS vom Proposal: 9814168-1-ver.2a Offer Ref.: 1401113 Proposal ref : P1943334
Revision : 02
OPERATING CONDITIONS
No. of chambers Pcs 1 1 1
Bus sections in operation All 4
Bus sections in operation, total 5 3 4
Gas volume to precipitator @ 3 % 02 dry Nm3/s 16.2 16.18 16.18
Gas volume to precipitator @ 3 % 02 dry m3/Hr 103855 148300
Operating temperature Deg C 190 190 180-190
Operating pressure Pa -2157 -2156 -2157.463
Operating pressure mm of WC -220 -220 -220
Water content % 27.6 26.7
Dew Point (water) Deg C 66 Estimated 20 Deg C Above flue gas
temperaturelLater
Raw gas dust loading @ 3 vol%02 g/Nm3,D 25 25
Altitude above sea level Mtr 224 224
Atmospheric pressure mm Hg 739 739
PRECIPITATOR DESIGN DATA
Effective cross section m2 38.3 45.12
Operating : 0.45
Gas velocity m/s 0.75 Design : 0.63 0.64
Operating : 23.2
Retention time sec. 23.2 Design : 16.6 21.39
Operating : 110.5
Total specific collecting area m2/m3/sec 152.34 Design : 154.9 142
W - Deutsch particle migration velocity cm/s 4.23 452
ESTIMATED PERFORMANCE
Dust Emission @ 3 vol%02 mg/Nm3,D 40 <40 40
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Operating : 99.88

Efficiency. % 99.84 Design : 99.84 99.84
Emitted dust in outlet of filter Kg/h 2 2
Collected dust in hopper Kg/h 1050 1065
Power consumption of High Voltage supply (at
guaranteed conditions) kW 80
Pressure drop over the precipitator (guaranteed) Pa 250 245
MECHANICAL DESIGN DATA
Casing design temperature. Deg C 250 200
Casing design pressure, max. static mm of WC -300 -300
Specific Weight of Dust in Hopper t/m3 0.4 150 kg/m3 for dead load 0.15
Specific Weight of Dust for transport calculation t/m3 0.2 0.4
Wind load calculated according to:
wind velocity pressure kN/m2 1.5 47 m/Sec 2.007
Snow load kN/m2 0.8 N.A. 2
Live load, roof kN/m2 2 3500 Pa 500
Live load, access facilities kN/m2 3 250 kg/m?2 1000
Earthquake zone UBC 2b Zone-1V Zone - IV
EN, GB, JIS,
ASTM or
Standards for Steel profiles equivalent EN, GB, JIS, ASTM or equivalent 1S:808 ASTM A36 /1S 2062
Strength calculation of casing FLS Standard IS:800
Strength calculation of supporting structure FLS Standard ANSI 13th Ed
Mechanical Design FLS Standard IS:800 /IS 875 / Equivalent
ELECTRICAL DESIGN DATA
Mains voltageV VAC 400-660 415 415
Mains voltage tolerance% % 5% +10% 0.05
Mains frequencyHz Hz 50/60 50 Hz + 5% 50
Control voltage in control cubicles, VAC VAC 230 230 230
Ambient temperature, max/min °C Deg C 40/0 50 45°C /10°C
Electrical Design FLS Standard As per IEC
Electrical components - according to FLS Standard As per IEC




PRECIPITATOR DATA

Chambers offered PCS 1 1 1
Seriel fields per chamber PCS 5 3 4
Bus sections per chamber, fieldno:1/2/3/4/5 PCS 1/1/1/1/1 1/1/1 1
Number of ducts per chamber, fieldno:1/2/3/4/5 PCS 17/17/17/17/17 One chamber 1
Effective length of fieldno:1/2/3/4/ Mtr 3.5/3.5/3.5/3.5/3.5 3.5/3.5/3.5 3.4
Width of fields per chamber, fieldno:1/2/3/4/5 Mtr 5.1 5.7/5.7/5.7 4.8/4.8/4.8/4.8
Effective height Mtr 7.5 8 9.4
Aspect ratio (effective length / effective height) 2.33 3 1.45
Total Projected Collecting area per Chamber m2 4388 Not used in GE design 4107.72
4107.72

Total Active Collecting area per Chamber m?2 5748 3192
ESP CASING (one chamber)
Structural frames, Concrete Type E Concrete Concrete
Bottom hoppers Type Flat bottom concrete Flat bottom Trough Arrangement with conveyor
Inlet transition piece Type Upper

2 Nos (Common for both conr and
/rapping of inlet transition bottom Yes Yes GD screen)

Fixed GD screen with adjustable

/ adjustable gas distribution screens, inlet Pcs 2 baffles 2

2 Nos (Common for both conr and
/rapping of inlet gas distribution screens Yes Yes GD screen)
Outlet transition piece Type Bottom

1 Nos (Common for both conr and
/rapping of outlet transition bottom Yes No GD screen)
/adjustable gas distribution screens, outlet Pcs 1 Fixed 1

1 Nos (Common for both conr and
/rapping of outlet gas distribution screens Yes No GD screen)
platework In & Outlet; mild steel, plate thickness mm 5 Funnel 6 mm, 1S:2062, Grade-A 5




Set of insulator and connection boxes, supp. for T/R Type FLS 8 sets per ESP
Inspection doors Type FLS Manual
SUPPORTING STRUCTURE (one chamber)
Support for precipitator Type Slide bearing Slide bearing
ACCESS FACILITIES
1 Set with RCC and Steel

Set of standard access facilities Design FLS/DIN construction
/Stairs from ground to platform, height Mtr 0 Yes considered
/Platform for inspection doors in casing, length Mtr 21.5 Yes considered
/Stairs from platform to roof, height Mtr 8.4 Yes considered
/Railing around roof, length Mtr 55.5 Yes considered
INSULATION AND CLADDING

LRB Mineral wool with cladding
Thermal insulation material consisting of : sheet
mineral wool, fittings and cover plate m?2 1220 Yes considered
Cladding: 19mm corrugated alu/galvanized Steel plate - thickness mm 0.7 0.6 mm aluminium cladding
or plane alu/galvanized steel plate - thickness mm 0.9/1 0.6 mm aluminium cladding
Insulation for Casing (exclusive roof), thickness mm 100 Yes considered
Insulation for Roof (excl. embossed plate), mm 100 Yes considered
Insulation for Bottom hopper, thickness mm 100 Yes considered - 75 mm thick
Insulation for Inlet, thickness mm 100 Yes considered - 75 mm thick
Insulation for Outlet, thickness mm 100 Yes considered - 75 mm thick
COLLECTING SYSTEM (one chamber)
Collecting systems, fieldno:1/2/3/4/5 Pcs 1/1/1/1/1 To be defined after detailed Engg. Field 1to 4
Collecting plates with attachment Type H500 G profile G-OPZEL
MOC Alu killed MS Steel CRCA, 1S:513, Grade-D Corten Steel
spare plates for erection. Pcs 5 Not Envisaged. 1% of Installed Quantity of 1 ESP
plate height Mtr 7.5 8 (nominal) 7
plate width Mtr 0.5 0.5 (nominal) 0.48




plate thickness mm 1.25 1.5 1.2

Total Projected Collecting area m2 6225 Not used in GE design

Total Active Collecting Area. m?2 8155 3192 4107.72
Projected col. area, fieldno:1/2/3/4/5 m2 877.5/877.5/877.5/877.5/877.5 Not used in GE design 1026.93

Duct spacing fieldno:1/2/3/4/5 mm 300/300/300/300/300 300/300/300
Collecting plates, fieldno:1/2/3/4/5 Pcs 124/124/124/124/124 To be defined after detailed Engg. 120/120/120
Drop hammers, fieldno:1/2/3/4/5 Pcs 36/36/36/36/36 20 NOS. TUMBLING HAMMER /Field 42/42/42
Drive units for rapping, incl. gear motor Type Roof Mounted Side drive N.A.
DISCHARGE SYSTEM (one chamber)

Discharge frame systems, fieldno:1/2/3/4/5 Pcs 1/1/1/1/1 19/Field 72 Nos. per field
/discharge frame system Type Rigid Rigid Frame Rigid Pipe and spike
Discharge electrodes Type Pin Rigid type (Multipeak) Rigid Pipe and spike
electrodes per chamber in fieldno:1/2/3/4/5 Pcs 115/115/115/115/115 To be defined after detailed Engg. 72 Nos. per field
Tube MOC 1S:5429 Carbon /1S 2062
spare electrodes for erection Pcs 10 Not Envisaged. 1% of Installed Quantity of 1 ESP
/electrode length Mtr 6.8 To be defined after detailed Engg 9.4
/electrode layers Pcs 1 To be defined after detailed Engg Single

/ electrode per plate Pcs 1 To be defined after detailed Engg 1 per Opzel
Mast Electrodes Type Pin Not applicable

electrodes per chamberinfieldno:1/2/3/4/5 Pcs 2/2/2/2/2 Not applicable N.A.

Tube MOC EN 10305-3 1993 — E220-CR2-S3 Not applicable N.A.

spare electrodes for erection Pcs Not applicable N.A.
/electrode length Mtr 6.8 Not applicable N.A.
/electrode layers Pcs 1 Not applicable N.A.
Internal drop hammer rapping system Yes/No Included Not applicable Yes MIGI Type rapping system
Number of discharge rapping system per field Pcs 1 Not applicable 4 Sets per field
Drop hammers for Discharge system Pcs 90 Not applicable 4 Sets per field
Set of electrode frames, bearing bridges, rotary hammer shafts, guide

plates, walkways and upper spacer for coll. plates Pcs 5 Not applicable N.A.

Drive units for rapping, incl. gearmotors Type Roof mounted Not applicable N.A.

Cast parts, comprising chain tightener,pinwheels, links, split bearings and

the like Pcs 20 Not applicable N.A.




HIGH VOLTAGE EQUIPMENT (one chamber)

3¢T/R/3¢T/R/36T/R/36T/R/

High voltage supply for fieldno:1/2/3/4/5 Pcs 3¢T/R 1$T/R/ 10T/R/ 10T/R 1¢T/R/ 1$T/R/ 10T/R
DC SUPPLY BY
DC Supply by Pcs 5 TR set 4
number of DC-supply in fieldno:1/2/3/4/5 Pcs 1/1/1/1/1 3 1
size of DC-supply for fieldno:1/2/3/4/5 kV (Peak) 100/100/100/100/100 90/90/90 110/110/110
size of DC-supply for fieldno:1/2/3/4/5 mA (Avg) 600/700/800/800/800 575/575/575 600/600/600
specific DC-current in fieldno:1/2/3/4/5 mA/m2 0.68/0.8/0.91/0.91/0.91 0.54 0.72
TR Control Panel IP class IP P21 P31 Hermetically Sealed
MCC protection class Type IP54 As per OEM standard
TR set — RAL 5012, TR panel & PMCC
/color —RAL 7032, Yes
/alarms for oil temperature and pressure Yes/no Included Yes Yes considered, Strick type
Grounding equipment for TR-sets at access doors Type FLS Earthing rod
Electrical accessories, comprising:
Firing /triggering command from ESPJIGBT based controller and SCR based
/Thyristor switching elements Type FLS controller controller
/Connections on high voltage side Through Bus duct Through HV pipe connection
Insulator sets comprising:
/ support insulators, conical Pcs 20 12 4 nos / Field
/ insulator shafts for discharge rapping system Pcs 10 3 4 nos / Field
/ lead through insulators in trunking Pcs 10 3 NA
Earthing rods and warning signs Set 10 1 Yes 1 lot considered per ESP
CONTROL & ELECTRICAL EQUIPMENT (one chamber)
Controller PIACS Microcomputer controller, Microprocessor controller EPIC-III
with automatic intermittent integrated with rapping programmer
energization facility for T/R-sets type International standard Precicon

Type FLS controller is considered

/programmable control for rapping gear motors Type Yes Yes Micro controller based
Through thermostat for support

/control for heating elements Type FLS insulator Thermostatically Controlled




/signal for Central Control room. Std 4-20 mA Over modbus TCP-IP/OPC protocol Shall be provided as appliable
Yes, if opacity meter feedback is

/Energy Management Control System Yes/No Optional connected through 4-20 mA signal. Yes

/ terminal for input of CO alarm Yes/No Optional External configurable Dl is available Yes

/terminal for aut. change of operating status Yes/No Optional Yes

/serial communication to CCS (GATEWAY) Yes/No Included Over modbus TCP-IP/OPC protocol Yes

/standard Protocol for Serial Communication Modbus RTU Ethernet RS485

GENERAL STANDARDS FOR ELECTRICAL EQUIPMENT

Motors: For Seal air fan motor

motor standard IEC IE1 As per IEC

motor type Squirrel Cage,Norm Motors Squirrel Cage,Norm Motors sQIiM

insulation class F utilised to B F utilised to B Class F

protection class IP 54 IP 55 IP 54

Cubicles:

/internal control voltage VAC 230 230 VAC 230

/lamp voltage VvDC 24 Later during detail engineering 220

/protection class P21 IP54 45 Max

/ forced cooling of cubicles Optional Not required

Instruments:

/protection class IP65 Later during detail engineering IP 31 for Indoor, IP 54 for Outdoor

Access to High Voltage carrying Equipment/Parts

Key interlocking Type Serv Trayvou or Similar Mechanical castle key Mechanical

ESTIMATED POWER CONSUMPTION

Total power use for T/R sets kw 89 Will be finalized after detailed Engg. Refer Electrical Load List

Total power use of heaters kw 37.5 16 Refer Electrical Load List

Total power use for rapping motors kw 1.2 2.59 Refer Electrical Load List




Total power use of dust transport kw 49 Will be finalized after detailed Engg. Refer Electrical Load List
Total Power for Purge Air kW 2.0 kW 2 Will be finalized after detailed Engg. Refer Electrical Load List
Scrapper conveyor kw Will be finalized after detailed Engg. 15
Drag chain conveyor kW Will be finalized after detailed Engg. 3.7
RAV kw Will be finalized after detailed Engg. 3.7
Total estimated Power Consumption kW 135 18.59 224
SURFACE TREATMENT FOR PARTS DELIVERED
Collecting plates Type Oil Coated St.3/Tectyl 506 / Equivalent
Discharge electrodes Type Oil Coated St.3/Tectyl 506 / Equivalent
Other internal parts Program Transport Primed Transport Primed
/degree of cleaning (SIS 055900 Type St.2 SA2.5
/primer 40
External parts to be covered by insulation Program Transport Primed Transport Primed
/degree of cleaning (SIS 055900 Type St.2

Primer: 2 Coats of red oxide primer
/primer 40 (50 microns total DFT)
External parts not to be covered by insul. Program 1
/degree of cleaning (SIS 055900 Type Sa2.5 Sa 2.5

Primer: 2 Coats of red oxide primer
/primer my 100 (50
/ finish painting my 60 microns total DFT)

SCOPE OF SUPPLY

ESP Inlet and Outlet hoods (Corten
steel)

Outer roof has been
included(Chequered plate 1S-3502
and MS 1S:2062 Gr A)

ESP Hot-roof and cold-roof
arrangement (Corten steel)




Inspection doors included

Inspection door included

ESP Quick opening doors (Corten
Steel)

Rapping system for distribution
screen,supporting rod etc have been
included

ESP internal including electrodes,
suspension and steadying frames,
rapping shafts,anvils have been
included.

ESP internals of Corten steel
including electrodes, suspension and
steadying frames, rapping
shafts,anvils and baffles.

Gas distribution devices with
support accessories.

Gas distribution devices with
support accessories.

Gas distribution devices with
support accessories.

Rapping system for collecting
electrode, discharge electrodes &
inlet gas distribution devices

Rapping system for collecting
electrode, discharge electrodes &
inlet gas distribution devices

Rapping system for collecting
electrode, discharge electrodes &
inlet gas distribution devices

Rapping motors for collecting
electrode, discharge electrodes &
inlet gas distribution devices

Rapping motors for collecting
electrode, discharge electrodes &
inlet gas distribution devices

Rapping motors for collecting
electrode, discharge electrodes &
inlet gas distribution devices

Insulators included

Insulators as required by HRC India
design.

Insulators as required by HRC India
design.

Bus duct has been included. But no
mention of T-R oil trays

HV bus-duct and T-R oil trays

Mechanical key safety interlocks

Mechanical key safety interlocks

Key interlocking system. system.
ESP support bearings has been
Slide bearings included included. Fixed and slide bearings

Detail engineering only for Stairways
and gangways inlcuded ,Sun roof
structrue for TR Set(Detail
Engg),Steel supported outer roof will
be fabricated and supplied by Ms
FLS.

Staircase & Platform from Ground

Level to Casing bottom floor level

platform and to ESP roof top has
also been included.

Access steel structures including
platform and staircase from floor
level to ESP roof with galvanized
gratings
and stair steps.

Weather enclosure, detail engg will
be done by Ms FLS

Not given

Weather enclosure for ESP

Electical hoist & trolley included in
Trident scope,Maintenance
structure with monorail detail engg

included in the scope

Monorail with electric hoist Included

Maintenance structure with
monorail inlcuded




Inlet & outlet expansion joints -
Nonmetallic Type - Only detail
engineering included in the scope.

Inlet & outlet expansion joints -
Nonmetallic Type

Inlet & outlet expansion joints -
Nonmetallic Type

Not mentioned

ESP Inlet DTPA dampers

ESP Inlet DTPA dampers

Not mentioned

ESP Outlet DTPA dampers

ESP Outlet DTPA dampers

Rotary valve for ash conveyor outlet

Scraper, incl. gear motor and
VFD,Drag chain, incl. gear motor has

Scrapper Conveyor & Drag Chain

Scrapper Conveyor & Drag Chain

been included in the scope Conveyor Conveyor
Graph alloy bearings for Scrapper
Not Given Conveyor

Basic engg for Thermal insulation &
cladding of ESP inlcuded in the
scope

Not included in the scope.

Thermal insulation & cladding of
ESP

Modification in upstream and
downstream ductwork with

Not given supports
Induced draft fan inlcuded in the
Not included in the scope. Not included in the scope. scope




EXCLUSIONS(SCOPE OF SUPPLY/WORK)

1.Any other Power, Control &
Instrument Cable

2.All Civil work.

3.Finish Painting

4.Erection, Commissioning, PG
Testing, supervisor.

5.Power & control of dust transport
system (Scrapper, drag chain &
RAV).

6.Lightning and lightning of ESP
7.Dust Conveying below Rorary air
lock valve

8.Electric hoist & trolley (Capacity-
2.0 T) for T/R set.

9.Earthing system including ground
pit

10.Casing Frames - Concrete
11.Platework, casing - Concrete
12.Flat Bottom Hopper - Concrete
13. Mechanical erection and
Electrical ertection.
14.Instruments, controllers, cables
or electrical erection for central
control

room..

T.CIVIT WOTKs mcruding all civil
engineering, grouting, minor work,
foundation, control room, MCC
room.

e Structural engineering including
structural work except specified in
our scope of supply

¢ |D fan, motor, VFD & accessories.

e Dust handling system / conveyor
beyond rotary air lock.

e Fabrication drawing preparation &
supply of Stack, Duct & duct support

® PLC/DCS & its programming, HMI,
engineering station, SCADA,
laptop/desktop, UPS with backup
etc.

¢ All cable
(Power/control/instrument/screen/c
ommunication) with cable tray, tray
support, rack, trestle etc. or
associated hardware except those
mentioned in our scope of supply..

1. Civil work
2.ESP casings and casing
columns(Corten steel)
3.Ash Mixing tank with Agitator
4. AMT transfer Pump




Performance Guarantee

IS11255Part1 &3
EN 13284-1:2002 Stationary source
emissions - Determination of low
range mass
concentration of dust. (In-stack
standard for emissions < 40
mg/Nm3 - Case 1)

ASME Power Test Code PTC 27 and
the requirements of Environmental
Protection and it has been given
subject to certain provisions and has
been mentioned clearly in the offer

Performance guarantee condition
has been given but couldnot find
the value .

When the equipment covered by
this proposal is operated at the
design conditions given in Section 5
of this proposal, HRC India
guarantees ESP outlet emission as:
<50 mg/Nm?3 dry gas (Guaranteed
with all fields in service, subject to
inlet conditions furnished and under
steady state of operation




Annexure-7



Annexure-7





= s




Annexure-8

RECOMMENDATIONS OF NIT AFTER ENVIRONMENT AUDIT — TOWEL DIVISION

S No. RECOMMENDATION ACTION PLAN | TIME LINE
Despite the fact that the treated effluent is complying the regulations of the statutory body, the :
. i o The collaboration
discharge of the coloured effluent may cause aesthetical unpleasantness. Moreover, it is highly with national
objectionable to the general public. So,in the current scenario, the emphasis should be given to institute for the
1 |develop more efficient microbial mass for de-colorization of effluent in the activated sludge . 31 Oct'21
. color study will be
process. A further study may be conducted from the Central/State government institutes of
. : . . . done before 31
national importance such as lITS, NITS etc. to assess the application of microbial Oct 2021
consortia/dedicated pure culture/tertiary treatment for de-colorization of the effluent.
Indutry will develop
the infrastructure
The raw water requirement of the HTD is mainly met from the withdrawal of groundwater. As per | for utilization of
test reports of the groundwater, it contains a high level of TDS(900-1000 mg/l). The high level of canal water in
TDS in raw water would ultimately lead to higher TDS in the treated effluent affecting its quality home textile &
2 [for plantation and drainage. The replacement of the source of water from groundwater to other make an action | 15-Jun-22

source with better
quality of water (such as surface water) could help in further reduction of pollutant load of the
treated effluent.

plan along with
irrigation
department to get
the addtional canal

water
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RECOMMENDATIONS OF NIT AFTER ENVIRONMENT AUDIT — TOWEL DIVISION

S No. RECOMMENDATION ACTION PLAN |TIME LINE
3 |Inthe absence of RO &amp; MEE system, the other safe ways of disposal of effluent should be The Industry is in
explored. The HTD is currently disposing only 3000 KLD of its treated effluent onto 48.5 acres of process for

land for plantation. The industry should look into the possibility of enhancement of the plantation| procurement of
area (land requirement, type of plant, piping network, watering depth etc.) for more utilization of | additional land &

the treated effluent for plantation in an effective manner to eventually achieve zero liquid 100 % utilization of
discharge (ZLD) to the drain. The option of providing some portion of the treated effluent to treated water onto
nearby farmers for irrigation of the cash crops should also be given a thought. Further, a detailed | plantation will be
hydrogeological study of the area around the industry should be conducted from the completed by
Central/State government institutes of national importance such as IITS, NITS and NIH etc. on Dec'21 at the
yearly basis to know the impact and footprints of the industrial effluent (used for plantation) onto present

. : : . o 31-Dec-21
the groundwater and soil of the locality. The hydrogeological study would also suggest effective plant utilization
remedial measures to meet any adverse impact of the use of the industrial effluent on the capacity .
aquifers and
soil, if any. The industry has

already conducted
hydrogeological
study to access the
Impact and
footprints of
industrial effluent.




RECOMMENDATIONS BY CPPRI AFTER ENVIRONMENT AUDIT — PAPER DIVISION

S No. RECOMMENDATION ACTION PLAN TIME LINE (CI'?A\SP(I:ErX)
The mill has adopted several water conservation strategies to reduce the freshwater
consumption. The level of mill's freshwater consumption is similar to contemporary
agro based writing and printing paper mills. However, looking into the reported Utilization of foul
1 freshwater consumption benchmarks, the mill has still a scope to reduce freshwater | condensate in Pulp 28-Dec-21
consumption by further 3-4 m%t paper and mill may explore areas for the same, for Mill & more back
example 100% utilization of foul condensate in pulp mill can help in reducing water water in Pulp Mill .
consumption by 1m3t paper while installation of disc filter at PM1 can facilitate
reduction in freshwater consumption by 1.5 -2.0 m%t paper
5 The miI.I is advised to have sub monitoring of its treated effluent being utilized in its Completed Completed
plantation area to have proper water balance.
Installation of 2 No.
Disc Filters against
existing Vibratory
The mill may explore installation of appropriate technology for the recovery of white |Screens to increase
3 [rejects (centri cleaner rejects) coming from paper machine for further improving the capture 10-Nov-21

performance of the ETP.

Suspended
Solids efficiency
from existing 40 % to
> 80 %




RECOMMENDATIONS BY CPPRI AFTER ENVIRONMENT AUDIT — PAPER DIVISION

S No. RECOMMENDATION ACTION PLAN |TIME LINE CEQ';E?;
Purchase order
The mill needs to immediately upgrade / retrofit the existing UASB reactor as the mill V\glcl) %eeglgie?:_hzy
is not able to utilize the biogas generated as the gas collection and distribution system -
4 : . > . new system will be| 28-Aug-22 4.7
have corroded developing leakages. This is resulting in an estimated loss of Rs 60-70 made
lakhs/ annum. functional by 28
Aug 2022
The mill may should reduce the suspended soild level in primary clarifier
overflow through use of coagulants and flocculants to further improve the
performance of existing ETP. Usage of
5 cogulants and | 20-Oct-21
floculants
Installation
6 The mill may install a coagulation and flocculation system before primary of Coagulation- 15-Dec-21 0.68

clarifier to improve its performance.

flocculation Project




RECOMMENDATIONS BY CPPRI AFTER ENVIRONMENT AUDIT — PAPER DIVISION

S No. RECOMMENDATION ACTION PLAN TIME LINE (g‘:pcerx)
7  [The mill is advised to make a proper boundary of  [The industry will take necessary steps for
existing equalization tank and make provision of air [proper boundary by 20 Feb 22 and provision of
supply for homogenizing the effluent. air supply system in equalization tank by 20 20-Feb-22 & 0.1
Jun 2022. 20 Jun-22
The mill is advised to install poly disc filter (PDF) at [The industry will explore the recycling
Paper Machine 1 also for increased fibre recovery [ftechnology for the paper machine -1 effluent for
8 : : 30-Oct-22 3.0
and reuse/ recycled of paper machine backwater. the recovery and reuse of paper machine
backwater this will be complted by 30 Oct'22.
The treated effluent quality meets the stipulated
g [orms. However, the mill needs to adopt Collaboration with Thapar has been done . 30 Dec 21
appropriate technology to reduce the colour. Study will be completed in Dec 21.
The millis advised to get the OCEMS at final Same will be implemented on immediate basis
10 (discharge and ESP outlet calibrated on P Completed

periodical basis.

and report will be shared by 30 Oct 2021




RECOMMENDATIONS BY CPPRI AFTER ENVIRONMENT AUDIT — PAPER DIVISION

S No. RECOMMENDATION ACTION PLAN TIME LINE (CRaSp(e:):)
The SPM level in the stack emissions are lower : o
. Commercial negotiation is under
tthan stipulated norms of 150 . .
3 ) progress. New ESP will be installed for
mg/Nm?3. However, in context of the EC norms of ) .
3 . Rec 2 by 30 Sept 2022. Delivery Period
75 mg / Nm? for SPM, the mill . 30-Nov-21
11 . L : . of New ESP is 10 months . 12
need to look into optimization of its boiler s 30-Sep-22
. : For energy ESP, we will install HF
operation / ESP operation or Upgrade :
ESPs to combly with the new norms controller to reduce its SPM levels to 75
PY ' mg/Nm3 by 30 Nov 2021.
Though the mill has appropriate facilities and
ttrained & experienced manpower for
environmental monitoring and analysis the mill
1o |may get quarterly / half yearly/ Yearly monitoring will be implemented 30 Nov'21

yvearly environmental monitoring done from a
third party / independent
institution.

before 30 Nov'21
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Charter for Water Recycling & Pollution Prevention
in Pulp & Paper Industries

(Specific to Ganga River Basin States)

>
O pED

A.K.Vidyarthi
Additional Director
Central Pollution Control Board

Delhi

April, 2015
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Fresh Water Consumption Norms (m3/t of product)

i Short Term : Long Term :
Category o ! :
' Objectives ' Goals
Al: Wood Based Pulp & Paper Mills producing bleached grades of i 60 i o i
chemical pulps, papers, paperboards & newsprint i : :
A2: Wood Based Pulp & Paper Mills producing unbleached grades of , o , 55 ,
chemical pulps, papers and paperboards ! ! :
B1: Agro Based Pulp & Paper Mills producing bleached grades of ﬂ. 60 T o 1.
chemical pulps, papers, paperboards & newsprint | . .
B2: Agro Based Pulp & Paper Mills producing unbleached grades of o =
papers and paperboards : : I
C1: RCF & Market Pulp Based Paper Mills producing bleached grades ofﬂi 20 ? 1c ﬂl
papers, paperboards & newsprint
C2: RCF & Market Pulp Based Paper Mills producing unbleached grades ' 15 ' 10
_of papers and paperboards e S
D : RCF & Market Pulp Based Specialty Paper Mills* : 60 : 50

1. Short and Long Term norms become applicable 1lyr, and 2 yrs respectively, from the date of
notification of Charter. Long Term norms will be reviewed after 18 months.

2. “#” applies to mills that manufacture only specialty papers
3. "tpd" refers to Air-Dry (ADt) for pulp; Saleable weight for paper.
4. Not applicable to mills at ZLD



STANDARD OPERATING PROCEDURE

v /TRmENT

™

PAPER MACHINE
BUSINESS/ LOCATION
ONIT SR/IIESNIIIOC'\,‘AL PUNJAB NAME/PROCESS NAME WATER CONSUMPTION
PROCESS : WATER REDUCTION MEASURES AND DATA

Paper Business

Trident Paper division has already achieved its long-term target of specific water consumption in Paper
business of 50 m3 /T by executing different projects.

Specific Water Consumption Detail (m*/ton)
65
50.95
G
55 =
S35 —50.8 52 0.44 50
—— 48 .9
50 ——— M9 y5s
45
40 -
35 I
2013 2014 200015 2016 2017 2018 2009 2020 MNorm
Year Wator Paper Specific Water
5r. Mo, Consumption Production Consumption
wom KLD PD Ltr/Kg
1 CY-2017 21054 417 50,4
z [ s 202E4 £17 439
3 C¥-2019 15963 417 47.9
a CY-2020 16942 362 46.8

The industry has further taken projects to reduce its water consumption which is attached follow
The mill has adopted certain water conservation measures namely:
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STANDARD OPERATING PROCEDURE

/7 TRIDENT

PAPER MACHINE
BUSINESS/ LOCATION
BUS| gwlzswll(ljc,\?L PUNJAB NAME/PROCESS NAME | WATER CONSUMPTION
PROCESS : WATER REDUCTION MEASURES AND DATA

> Automation of water treatment plant for optimum water consumption in various process

operations.

> Installation of flow meter in various distribution pipelines as well as secondary clarifier outlet.

> Installation of Wet Wash Clarifier to reuse the clarified wet washings to maximum extent.

> Carrying out of straw fibre line operations at high consistency (less water consumption)

> Adoption of twin roll press for reduced water consumption in pulp washing.

> Adoption of poly disc filter for reuse / recycling of paper machine back water into paper machine.

» Optimisation of shower nozzle diameter on paper machine.

» Utilisation of black liquor secondary condensate from chemical recovery in raw material washing

in SFL and lime mud washing.

» Utilisation of treated effluent for irrigation / land application.

The plant has implemented additional measures for water conservation during 2020-21 which has further
reduced the freshwater consumption.
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STANDARD OPERATING PROCEDURE

//THIDENT

™

BUSINESS/ (PIQEE/IITCAL LOCATION | PUNJAB MACHINE WATER CONSUMPTION
UNIT DIVISION NAME/PROCESS NAME
PROCESS : WATER REDUCTION MEASURES AND DATA
5. | Water Conservation Measures Impact on Fresh water Consumption
Mo
1 |Reuse of sealing water in wet wash in SFL | Reduction n :fre:'.h waler consumpbion
from 17 .93 m* t of bleached pulp fo
2 | Reduction of number of walsr showers in 16.18m" 1t of bleached pulp m SFL
press sechon :
Total Saving - 400 m- /day
3 | Use of Treated ENuent Tor preparalson of Tolal Saving 50 m® iday
Lirna Slurry at ETP
4 | Reuse of sealing water for bleaching, Reduchion i fresh walar consumpbon
digaester and washing arsa in VWL from 7.6 m*/ t of bleached pulp o 72
m of beached pulp in WFL
Total Saving © 50 m” /day
6§ |Replacement of RO Membranas in Powsr | Total Saving - 270 m /day
House
6 |increase in Cycle of Concentration (CoC) F'.ed'.le:ti-:ug in frash water consumption
basad upon hardness valuas. by 75 e dday i cooking tower of
coaneration plani
Total Fresh Water Saving 875 m’ | day
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STANDARD OPERATING PROCEDURE

/7 TRIDENT ~

PAPER MACHINE
BUSINESS/ LOCATION
BUS| gwlzswluoc,\?L PUNJAB NAME/PROCESS NAME | WATER CONSUMPTION
PROCESS : WATER REDUCTION MEASURES AND DATA

Cormaimt a ol wdde bowty

LI e
0 WATER podiTune

National Award for
Excellence in Water Management 2016
R A ooy et
Tridont Limited (Paper anil Chemicsl Division]
Basnuln, Funjul
Moy tyen emigfod @y Kigrwariky Coawe Sffiaear G’
Withiy (8e Frue® (2iegery
THix Ags forw fivd we vvednarioe 83 the gadivs s 050 Naras(
Camprriinn for Typellence (n $Wster Manggesent M1

Y,

< J)-P’“‘.‘:
A K

mw A%y

e vy ey W Pr——
e teeipees

Due to its continuous efforts, the industry was also rewarded in water and waste management company

within the Excellence Reward in Paper Business by Confederation of Indian Industry.
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STANDARD OPERATING PROCEDURE e /TREDEN T ™
MACHINE

BUSINESS/ SUSTAINABILITY | LOCATION | PUNJAB WASTE WATER MANAGEMENT

UNIT NAME/PROCESS NAME

PROCESS : IRRIGATION MANAGEMENT PLAN

WASTE WATER MANAGEMENT
IRRIGATION PLAN

7“7 TRIDENT 3
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STANDARD OPERATING PROCEDURE

/# TRIDENT

BUSINESS/
UNIT

SUSTAINABILITY LOCATION

PUNJAB

MACHINE
NAME/PROCESS NAME

WASTE WATER MANAGEMENT

PROCESS :

IRRIGATION MANAGEMENT PLAN

[—

© 0 N N L A WD

. Effluent generation data

. Plantation layout

. Zone wise plant age

. Zone wise water flow

. EMF metering

Roster Zone Wise
Infrastructure available

. Irrigation check list

10. Team matrix

11. Plantation Images PCD

12. Plantation Images HTD

13. Irrigation process

14. Proposed Plan

. Zone wise plantation area

INDEX

15. Additional land layout & piping.
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STANDARD OPERATING PROCEDURE

/# TRIDENT

BUSINESS/ | SUSTAINABILITY | LOCATION | PUNJAB MACHINE WASTE WATER MANAGEMENT

UNIT NAME/PROCESS NAME

PROCESS : | IRRIGATION MANAGEMENT PLAN

EFFLUENT GEMERATION DATA
PRESENT SCENARID

SMNG DESCRFTEIM LAk 470 PCD TEF AL
1 10 AL EkkELIREMT Gz MERL TR k. 5146 3 1300 21465
7 TREATEL WWaTER MT PLANTATOM K _Lx 3305 1320 165495 1
3 TOTAL AREA OF P_AMNTATION ACHE 445 1G5 2130
4 EF=LUEMT OIS AR THM kLACRE YOLOG B 4] 7500
L] UTL 2aTOM OF TREATED Wi ER CWMTO PLAMTATIOY Wy RE 2 9.5 £E
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STANDARD OPERATING PROCEDURE

//I'RIDENET F

MACHINE
BUSINESS/ TY | LOCATION
BUSI SUSTAINABILI PUNJAB NAVE/PROCESS NAME | WASTE WATER MANAGEMENT
PROCESS : IRRIGATION MANAGEMENT PLAN

PLANTATION LAYOUT

*m'-ﬁ-*-u

|

i i
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STANDARD OPERATING PROCEDURE " /TR[DENT

MACHINE

BUSINESS/ LOCATION

BUSI SUSTAINABILITY PUNJAB NAVE/PROCESS NAME | WASTE WATER MANAGEMENT
PROCESS IRRIGATION MANAGEMENT PLAN

ZONE WISE PLANTATION AREA

PAPER PLANTATION AREA {ACRES) TOWEL PLANTATION AREA {ACRES)

ZONE TOTAL Z20ME TOTAL
ZOMNE 1 2 ZOME 1 4
ZOME 2 1 ZOME 2 14
JONE 2 L= ZONE 3 3
£0ME 4 ] FOMNE 4 1.5
ZENE & 19 LOMNE 3 3
LJONE & 15 LOMNE B 12
LOME 7 g FIME 7 2%
Z0ME 2 14 ZOMNE & 25
ZONE g ZOME 9 £
ZOMNE 10 el TOTAL AREA q8.5
LOME 11 F)
JOME 12 12
ZaME 13 2
ZONE 14 4
ZOME 15 2
SONE 1E 2
FAOME 17 3
SONE 12 2
IOME 1B ]
JOME 20 3
ZOME 21 ]
TOTAL AREA 165
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STANDARD OPERATING PROCEDURE

/# TRIDENT

MACHINE

BUSINESS/ LOCATION
BUSI SUSTAINABILITY PUNJAB NAVE/PROCESS NAME | WASTE WATER MANAGEMENT
PROCESS IRRIGATION MANAGEMENT PLAN

PAPER PLANTATION AREA (YEAR)

ZONE WISE PLANTATION AGE

TOWEL PLANTATION AREA (YEAR)

ZONE TOTAL AGE [YEARS) LOME TOTAL AGE [YEARS|
ZOME 1 2020 1 ZOME 1 2021 o
IONE 2 14 3 FONE 2 2011 1
ZOME 1 2040 11 Z0INE 3 20121 o8
LONE 4 ALK 14 JOME 4 2021 AH
ZOME & 201 04 Z0NE 5 2020 1
TONE & 2610 M ZONE B 2019 y
IONE T 2019 2 ZONE 7 2005 17
ZONE & 2631 0 Z0NE & 2020 1
ZOME F 2020 1 ZONE 2021 Ol
ZOME 100 2610 11
FOINE 11 2CE R
20ME 12 2650 i
ZIME 13 2010 11
ZOME 14 2608 12
ZOME 15 014 7
ZOME 16 20400 11
FOME 17 AC10 11
ZOME 16 2040 11
FOME 19 AC12 g
ZOME 20 2631 0.4
FOME 21 AC19 2
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/# TRIDENT 3

MACHINE
BUSINESS/ LOCATION

BUSI SUSTAINABILITY PUNJAB NAVE/PROCESS NAME | WASTE WATER MANAGEMENT
PROCESS IRRIGATION MANAGEMENT PLAN

ZONE W ISE IRRIGATION PLAN
PAPER PLANTATION AREA (AREA-WISE)
AREA MAX.WATER
ZONE TOTAL (ACRES) TOTAL FLOW @
80m3/acre
ZONE 2A 20
ZONE 4 5
ZONE 10 2
AREA 1 | ZONE 13 2 46 3680
ZONE 19 3
ZONE 20 5
ZONE 21 9
ZONE 1 5
AREA 2 ZONE 9 6 13 1040
ZONE 18 2
AREA 3 | ZONE 17 3 3 240
ZONE 2B 20
ZONE 12 10
ZONE 3 16
AREA 4 ZONE © 15 87 6960
ZONE 7 8
ZONE 8 14
ZONE 15 2
ZONE 16 2
AREA 5 | ZONE 14 4 4 320
AREA 6 ZONE 5 19 12 960
ZONE 11 2
TOTAL 165 13200
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STANDARD OPERATING PROCEDURE

/# TRIDENT

MACHINE

BUSINESS/ LOCATION

BUSI SUSTAINABILITY PUNJAB NAVE/PROCESS NAME | WASTE WATER MANAGEMENT
PROCESS IRRIGATION MANAGEMENT PLAN

ZONE WISE IRRIGATION PLAN

TOWEL PLANTATION AREA {AREA-WISE)

MAX. WATER
ZONE TOTAL AREA (ACRES) TOTAL FLOW @
TO0m3facre
ST b= 1 : |
ZOME 2 14
ZOIME 3 3
AREA 1 K} 17
ZOME 4 1.5
Z0IME 7 25
ZOME 2 g
ZOME & 3
AREA 2 1 O]
SONE & 1%
AREA 2 ZOME & 2.5 ] 175
TOTAL 48.5 4458 3305
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STANDARD OPERATING PROCEDURE

/# TRIDENT

BUSINESS/
UNIT

SUSTAINABILITY LOCATION

PUNJAB

MACHINE
NAME/PROCESS NAME

WASTE WATER MANAGEMENT

PROCESS :

IRRIGATION MANAGEMENT PLAN

ELECTROMAGNETIC FLOW METER RECORD -FLANTATION-PAPER ZONE
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MACHINE

BUSINE LOCATION

U“I?I' SS/ SUSTAINABILITY OCATIO| PUNJAB NAME/PROCESS NAME WASTE WATER MANAGEMENT

PROCESS : IRRIGATION MANAGEMENT PLAN
= HTD PLANTATION WATER DISTRIBUTION = ]
gatp  ELECTRCMAGRECTIC FLOW  ELECTROMAGMECTIC FLOW  ELECTROMAGNECTIC FLOW  TOTAL FLOW IO
METER-1 |ARSH-1| WETER-Z (2 3EA-Z; METE -3 (AREA-51 PLENTATION
TOT &
MITIAL FIMAL F‘E'G'::','; INTIAL  FINAL TFC'LE’*‘ IMTIAL FINAL TF'EEME ‘0
READING READING READING READING REACING READING om0 -
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STANDARD OPERATING PROCEDURE /¢ TRIDENT 3

MACHINE
BUSINESS/ TY | LOCATION
BUSI SUSTAINABILI PUNJAB NAVE/PROCESS NAME | WASTE WATER MANAGEMENT
PROCESS IRRIGATION MANAGEMENT PLAN

Dascipticon  Zane No  Araa (Acies)

FCD Plantation Zong Wise Roster
Mﬂndﬂ Teesday  Wedresday Thagday  Fiday  Salodday  Sunday

ZONE 2. 20
FLME d 5
SAME 10 2
AREA 1 FOME 143 2
ZHE 19 3
JOME 2] 5
[ZoNEZ1 | %
fCME 1 §
AREAZ  /ONFu 8
JOKE 13 2
ARES 3 FOME 17 3
FLIME 7B £
JORE 12 10
ZCME 2 16
£CME B 16
AREA4 Lo s g
ZLME E 14
JAME 14 2
FOIME 115G 2
AREA G JOME 14 4
ZCME & 10
AREAS  7one 11 |
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MACHINE
mSTINESSI SUSTAINABILITY | LOCATION | PUNJAB NAME/PROCESS NAME | WASTE WATER MANAGEMENT
PROCESS: | IRRIGATION MANAGEMENT PLAN
HTD Plantation Zone Wise Rasler
Cescripizn Zona ho, Aeea jAores]  Monds Taesday  ‘Wedresday Thorsday Friclany Saluday  sunday
ZHEA i
THE : a
: ZME 3 3
AREA T FTHF A -J=.
BHE B
SE N &
WL - Kl
AREA 2 AE 1 i
ARER 3 nCe 2t
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MACHINE

BUSINESS/ LOCATION

BUSI SUSTAINABILITY PUNJAB NAVE/PROCESS NAME | WASTE WATER MANAGEMENT
PROCESS IRRIGATION MANAGEMENT PLAN

INFRASTRUCTURE AVAILABLE

S5.NO. DESCRIPTION UOM  QUANTITY

1 TRACTOR NOS 2

2 TROLLEY NOS 1

3 H&RROW NOS 2

4 ROTAVATOR NOS 1

g TOOLKIT NOS 10

& SPRAYER PUMP NOS 4
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STANDARD OPERATING PROCEDURE

/# TRIDENT 5

BUSINESS/ SUSTAINABILITY LOCATION | PUNJAB

MACHINE
UNIT NAME/PROCESS NAME

WASTE WATER MANAGEMENT

PROCESS : IRRIGATION MANAGEMENT PLAN

Mane

Salary Code:

Che it

PCINTS OF CONGERN &ZTVTES 13 3

4 5

g

IRRIGATION CHECKLIST =8

f R | 1 12 L E |

184

ZCME WISE MSPES TIOMFOR PLAMTATION

ZCME WISE WaTERCETRELTCHN

MAREIWFR DFRICHREDAS PERE ROSTFR

WILL -0 T H GRS SN REMLA AL

CHEZKING FOR THE FLOODNGAATZR ACCUMLATION
T HEC KIMG FOR THE MACHNYERT

TOCL KIT avAlLaBILITY

SUPE RVISCH SRGNATLRE
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Recommendations

Sophisticated Analytical Instruments Laboratories A

SOCIehy i as Seomy win Pagtn of Fams § Sosem, Futiab, Cnondped M
Thapar Techralogy Campus, Bhideon Boad, Patiala-147 004 |lnelia)

Based on the above study the following action point are recommended to be
undertaken to improve the performance of the waste water treatment plant:

1. BOD to COD ratio at USBR inlet is 0.2, which is on lower side. This ratio
may be improved by reducing the COD, i.c., the COD caused by suspended
particles. It is recommended to install a suitable unit operation for the removal
of this COD. This will help in improving the efficiency of the USBR. Also,
the sludge that will be generated in the separation system may be sold or
bumed as boiler fuel.

2. Food to Biomass (F/M) ratio in the acration tank 1 (AT1) is 0.56, which is on

Performance S lLII:I}’ of ETP Plant of [:"J:lp-.?.!l' the higher side. It should be kept less than 0.4, It is recommended that the total
Chemical Division (PCD) inlet flow be split into two parts. One part of the flow should be sent to ATI

Trident Limited. Barnala, P Lll'ljﬂh and the other part be sent to AT2.
Oxygen being supplied in AT1 bascd on the current F/M ratio is less. After

the flow diversion to AT2, the quantity of oxygen supplied will become
adequate.

4. Food to Biomass (F/M) ratio in the aeration tank 2 (AT2) is 0.06, whic'h is on
the lower side. For better performance of the system, it is recommended to

L

keep this ratio above 0.1. The action suggested at point no. 3, would also help
in improving the F/M ratio of AT2.

5. The recommendation for action point 4 would lead to higher demand of
oxygen in AT2. A suitable system for the increased oxygen demand should be
put in place in AT2.

6. It is further recommended that a suitable arrangement for the online
measurement of the dissolved oxygen (DO) should be installed for continuous
monitoring of oxygen levels in AT1 and AT2.

Preporeil lv:

[ Fea] Kumar Gupta - ' %’ ;2
Profassor, Departmiid of Chemical Engineering, TIET, Patials = L( \W.']qu""’
i bl sl R K. GUPTA |
Cophisticated Aralytical Irstrament Laborutiriss Professgr &
T BT e AR —eeiee Tratale Dhabah mu'_"" "'"ml c\."%m“ {Eng e BaCk
* Pstiaia - 147004 ‘,"“M ology
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S | Recommendations of Thapar Study to improve ETP performance Action Point Status
No.
BOD to COD Ratio at USBR inlet is 0.2 , which is on lower side . This ratio may | The industry has just recently installed and commissioned Complied
be improved by reducing the COD, i.e., the COD caused by suspended suitable technology including DAF and Screw Press for the
particles. It is recommended to install a suitable unit operation for the removal of COD caused by suspended particles to improve the
removal of this COD. This will help in improving the efficiency of the USBR. efficiency of USBR. This was also a joint committee
1. | Also, the sludge that will be generated in the separation system may be sold recommendation point which has been completed .
or burned as boiler fuel. The biomass generated from this system is being utilized in
boiler as a biomass fuel also resulting in carbon foot print
reduction .
Food to Biomass (F/M) ratio in the aeration tank 1 (AT1) is 0.56, which is on The industry will install a pipeline along with valves to divert the | Complied
the higher side. It should be kept less that 0.4. It is recommended that the inlet flow into Aeration Tank 2 to reduce the ratio from 0.56 to <
2 total inlet flow be split into two parts. One part of the flow should be sentto [ 0.4 . This will be completed by 5 Feb 2021.
AT1 and the other part be sent to AT2.
Oxygen being supplied in AT1 based on the current F/M ratio is less. After the | This point will be closed after the completion of action of S No. | Complied
3 |flow diversion to AT2, the quantity of oxygen supply will become adequate. 2
Food to Biomass (F/M) ratio in the aeration tank 2 (AT2) is 0.06, which is on This point will be closed after the completion of action of S No. | Complied
the lower side. For better performance of the system, it is recommended to 2
4 keep the ration above 0.1. The action suggested at point no. 3, would also
help in improving the F/M ratio of AT2.
The recommendation of action point 4 would lead to higher demand of The industry will install new advanced aerators with high Complied. Advanced
oxygen in AT2. A suitable system for the increased oxygen demand should be | oxygen transfer efficiency ( 2.2 Kg/kwh from existing 1.0 aerators has been
put in place in AT2. Kg/Kwh ) . The total investment of the project is 248 Lacs and installed after
: this will be installed , commissioned and stabilized by 20 Feb . making an project

investment of 209
lacs. Vendor Scope
110 Lacs.




TECHNOLOGY UPGRADATION TO INCREASE OXYGEN HANDLING CAPACITY

HIGH EFFICIENCY ADVANCED AERATORS - 2.2 Kg/KWH ( Oxygen Transfer Efficiency )
Earlier Efficiency — 1.0 Kg/KWH




PIPE LINE DIVERSION COMPLETED TO REDUCE LOADING ON AERATION TANK 1

QUTLET CHANEL

40MX15.8MX AT-2 T

5M(ED) 60MX40MX4.5M(ED)+0.4M(FB)
+0.7M (FB) VOL.-10800 KL
VOL.-3180 KL

RECIRCULATION LINE (line size-400NB)
FEED LINE (line size-200NB)

AERATION

EXISTING

I
I /CODIFICATION
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STORY OF INNOVATIVE PROJECTS AT ETP

In the journey of innovative projects we recently did the projects in area of ETP with
the below main objectives:

+¢ To reduce the ETP inlet load by recovery of biomass from washing effluent
through adoption of DAF & Screw Press technology.

The above projects were implemented in collaboration with Krofta India, Bellmer
Germany.

The projects were completed by the hard efforts of all respective team members
including civil, process, electrical, mechanical, instrumentation and administration.

The implementations of projects have given following advantages:
a) Reduction in load to ETP.
b) Recovery of Biomass and usage as co incineration fuel.

c¢) Reduction in GHG Emissions (Carbon foot print).

The implantation of above projects has motivated the team.

inlmTrmis w1

DAF Screw Press
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Wet Wash load reduction details By Installation of DAF

UASB inlet COD UASB inlet COD
Sr. No. Month (Before Installation of DAF) Month (After Installation of DAF)
(in PPM) (in PPM)
1 May-20 5087 Nov-20 3627
2 Jun-20 5604 Dec-20 3846
3 Jul-20 5769 Jan-21 3876
4 Aug-20 6065 Feb-21 3914
5 Sep-20 5896 Mar-21 4539
6 | Average | 5684 Average 3960.4
7 | Reduction of COD load % 303
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THAPAR INSTITUTE

OF ENGINEERING & TECHNOLOGY
(Deemed-to-be-LUniversity ws 3 of the UGC Act, 1956)

Thapar Technology Campus,

Bhadson Road, Patiala - 147 004 {Punjab) India

Phone @ +91-175-2393021

Emall : registrarfthaparedu

URL : www.thapar.adu

This is in reference to our institute collaboration with your organization for color
temoval project from the effluent stream. We really thank you for showing faith in
our organization for carrying out the this feasibility study. We would like to mention
here that we had been in discussion with your organization since February 2021 and
collected the samples accordingly as per the project allocated to us. However due to
pandemic, work could not be started as our institute was closed. Research scholars
were not allowed to work in the labs. Now as per the instructions from the
government, institutes are open and research activities have started. We have initiated
the preliminary trails for color removal using some advanced techniques and
hopefully complete the project with 2-3 months.

We are really looking forward to have more promising results in next trials.

Best Regards

Q="

Dr. Anoop Verma

Associate Professor and Head

School of Energy and Environment

Thapar Institute of Engineering and Technology, Patiala-147004
email: anoop. kumar(@thapar.edu

Ph: 09815654776(M)
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RICHESH SAMANTARAY

From: RAJAT MONGA
Sent: 09 October 2021 16:27
To: RICHESH SAMANTARAY
Subject: FW: Regarding the extension of the Allotted project_Thapar Institute
Thanks & Regards
Rajat Monga
DC | Sustainability Pb
Sustainability Pb
Dhaula
Corporate Address:

//TRIDENT X

E-212 Kitchlu Nagar, Ludhiana - 141001, Fax: +91 161 5039900
Mob. +91-+919878997508 | Toll Free No.1800-180-2999 (Extn. 2708)
| rajatmonga@tridentindia.com

From: Anoop Kumar <anoop.kumar@thapar.edu>

Sent: 28 September 2021 11:20

To: RAJAT MONGA <rajatmonga@tridentindia.com>; SOURAV CHOUDHARY <SouravChoudhary@tridentindia.com>
Subject: Regarding the extension of the Allotted project_Thapar Institute

***¥*EXTERNAL EMAIL: Treat hyperlinks and attachments in this email with caution***

Dear Mr. RAJAT and SOURAV

Hope you are doing well. As mentioned in subject matter, you are kindly requested to extend the allotted project for
colour removal which was allotted to Thapar Institute. The project was allotted in April 2021 and was supposed to
end on September 30, 2021.

Actually the project started late due to COVID restrictions and the first 2-3 months didn't contribute much to our
targets.

Now we are on track and getting very good results in terms of colour and COD reduction. We will soon submit the
interim report for your reference.

In this context, you are kindly requested to extend the project for another two months so that we can really
optimize the process.

Note: No financial liability is involved in this extension.

Submitted for your kind consideration,

Best Regards

Dr. Anoop Verma

Associate Professor and Head

School of Energy and Environment

Thapar Institute of Engineering and Technology, Patiala-147004

Affiliate Faculty—Virginia Tech- TIET
Center of Excellence in Emerging Materials
Thapar Trinity Fellow



email: anoop.kumar@thapar.edu, anoop tiet@yahoo.co.in
Ph: 09815654776(M)

http://scholar.google.co.in/citations?user=HZHZGVUAAAAJ &hl=en

https://orcid.org/0000-0003-2818-6348

Click here to report this email as spam.
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Feasibility of using Advanced Oxidation Processes (AOPs) as pre or post treatment
option for treating industry waste water: An approach towards reuse of treated trade

effluent for the industry

Submitted by:
Dr. Anoop Verma
Associate Professor and Head
School of Energy and Environment

Thapar Institute of Engineering and Technology, Patiala.
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1. Scope of work:

There is wider demand and scope for industries to approach Zero Liquid Discharge
(ZLD) using appropriate technologies. Accordingly, ZLD industries will need to develop a
technology which can treat their own wastewater so as to recycle and reuse the same.
Especially when we talk about Pulp and Paper (P&P) industry a fastest growing sector around
the world which highly demands freshwater utilization for their processes. P&P industry
using best technologies for treating their waste water but presence of colour in their
wastewater even after secondary treatment restrict any further applications. The methods used
for colour removal, as per the technology available so far, are quite expensive and less
efficient. Hence certain technological interventions need to be successfully implemented in

different stages of industrial treatment system for colour removal.

2. Proposed technology:

With deliberation to the industry, Thapar team proposes the technology to remove the
colour from various possible sections of the industry.

To cover the former mentioned drawbacks our study will try to incorporate two
processes i.e. advance treatment techniques as dual technology to efficiently overcome the
problem of industry, and the plus point of our technology is zero sludge or waste generation
as it converts the organic contaminants to simple water and carbon dioxide. Best efforts
would be made to integrate the in-situ dual effect (photocatalysis and photo-Fenton) at
various stages of the selected pulp and paper making industry. Photocatalysis is considered an
effective system for the mineralization of many organics through the generation of HO+ and
O, radical, reducing the organic load of effluents as this technology converts the harmful
substances to water and carbon dioxide which are non-toxic. The principle of photocatalysis
involves the initial absorption of photons with energy equal to or greater than the bandgap
energy of the semiconductor, leading to the formation of electrons and holes (Sujatha et. al.,
2020). In photo-Fenton when the system is irradiated with UV or visible light, the photo-
reduction of ferric to ferrous ions is promoted concomitantly with the generation of additional
HO-+ (Romero et. al., 2016). These two technologies have shown their proficiency in
removing colour or treating wastewater of the P&P (Kumar et. al., 2011) industry as well as
the textile industry (Tian et. al., 2020). The proposed study attempts to incorporate the in-situ

dual processes (Photocatalysis and photo-Fenton) in fixed-mode to visualize its feasibility to



treat different streams of P&P industry. The study also incorporates the idea of circular

economy by using waste materials in fabrication of composite to make it more cost effective.
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Fig. 1 Concept of in-situ dual effect of both photocatalysis and photo-Fenton.

Fig. 2 shows targeted streams to be worked upon. To start with, we have worked on
the final stream i.e. O/L. Presently we have optimized the batch scale study and came up with
some delightful outcome as results of colour removal. Fig. 3 depicts the graph of % colour
from the selected stream. Fig. 4 shows initial and final absorbance of the untreated and
treated sample using UV-vis spectrophotometer. The decrement in UV region of final sample
shows the effective removal of the colour of final stream which is also clearly visible in the

solutions in testubes.



Fig. 2: Targeted streams of industry
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Fig.3: Graph of % colour removal with respect to time of treatment.




Fig.4: Spectroscopic analysis of O/L after treatment.

3. Future plans:
e Currently we are working on final effluent but in near future we will start

optimization studies and hit and trials on other streams i.e. UASB and I/L as well.
e Further testing and process optimization will be done by varying factors like

catalyst dose, time, oxidant dose, pH etc.
o Best efforts would also be made to study dual effect in once through process using

fixed bed reactors. Furthermore, this study will try to increase the process
economics and will suggest the suitable steps to be taken to the concerned

industry for further applications.



Dear Sir/ Madam , Annexure-16

We are pleased to place the Purchase Order no. 7600006838 on your esteemed organization as per the terms & conditions agreed upon.

Any discrepancy regarding the acceptance of Purchase order including the terms and conditions mentioned therein is to be intimated to the Company within 24 hours of its receipt.

In case, no communication intimating any discrepancy is received by the Company in writing with in 24 hours of the receipt of Purchase Order, the Purchase Order shall be considered to have been accepted by you.

We would also request you to kindly share the progress of the said order on weekly / monthly basis with the under mentioned Email Id

Thanking You

For Trident Limited

/77 TRIDENT

E-212, KITCHLU NAGAR, LUDHIANA 141001
Contact No. : 9878999481

Email : jasbirpurchase@tridentindia.com
Purchase Team .

1lof7
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Trident Limited - Energy

//TRIDENT P&C Division,Mansa Road

Dhaula, Barnala (Punjab)
PURCHASE ORDER

Vendor 850275 Ship To Bill To PO Number [7600006838 |Dated 30.10.2020
JAY WATER MANAGEMENT PVT LTD TL - Dhaula Energy 2 Trident Limited - (Paper & Chemical Division)
239,GROUND FLOOR,PATPARGANJ INDUSTR | P&C Division,Mansa Road Mansa Road, Dhaula Our Ref. 13760 Currency INR
DELHI Dhaula, Barnala (Punjab) BARANALA (PUNJAB)
110092 BARNALA 148101 Your Ref. | offer
Country India 148107
Vendor GSTIN No. 07AABCJ6770C1ZP Mobile 9878999481
Mobile 9878999481 jasbirpurchase@tridentindia.com PO Status :- Valid/Approved
jasbirpurchase @tridentindia.com Quality Certificate :- Required
S.No.| Item Code uom/ Order Basic Rate Discount [ PKG-FWD [HSN/SAC CGST/SGST/IGST/ | Coal Item Value Cancellation | Plant
Item Description Brand Qty. C.Cess Cess Date
Sale Order
PO Number/ Week Code
0000 | 811010280 NOS/ 72.000 |26,500.00 0.00 0.00 8421.99.00 0.00/0.00 /18.00 2,251,440.00 ([25.11.2020 TEO2
1 MEMBRN TORAY 0.00
FILTR-POLYAMD-0.001MIC-40"-8"-ROU INR/ 1 NOS [0.00 0.00 343,440.00 ENERGY-2
TORAY MEMBRANES TM720D-400

Total Value 2,251,440.00 INR
Total Value:INR TWENTY TWO LAKH FIFTY ONE THOUSAND FOUR HUNDRED FORTY Rupees

Registered Office : Trident Group, Sanghera - 148101,Punjab, India Contact Us at: 18001802999 CIN: L99999PB1990PLC010307 Email: corp@tridentindia.com
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/77 TRIDENT

Trident Limited - Energy
P&C Division,Mansa Road
Dhaula, Barnala (Punjab)

PURCHASE ORDER

Vendor 850275

JAY WATER MANAGEMENT PVT LTD
239,GROUND FLOOR,PATPARGANJ INDUSTR
DELHI

110092

Country India

Vendor GSTIN No. 07AABCJ6770C1ZP

Ship To

TL - Dhaula Energy 2
P&C Division,Mansa Road
Dhaula, Barnala (Punjab)
BARNALA

148107

Mobile 9878999481
jasbirpurchase @tridentindia.com

Bill To

Trident Limited - (Paper & Chemical Division)
Mansa Road, Dhaula

BARANALA (PUNJAB)

148101

Mobile 9878999481
jasbirpurchase@tridentindia.com

PO Number | 7600006838 |Dated 30.10.2020
Our Ref. 13760 Currency INR
Your Ref. offer

PO Status :- Valid/Approved

Quality Certificate :- Required

Price Basis: EXW DELHI

Payment Terms: Due Net in 30 Days

Terms and Conditions

Cancellation Date As above

GSTIN No.. 03AABCA4139J170

Freight: F

Octroi:

Transportation Mode: By AIR /RAIL /SEA /COURIER /ROAD Transit Insurance

As mentioned overleaf

Special Instruction

As per Documentary Evidence

TO BE ARRANGED BY US.

The consignment shall be accepted only if accompanied by Original Invoice for Buyer and Duplicate for Transporter
failing which the consignment shall be returned at your risk and cost .

Our Banker: State Bank of India, Industrial Finance Branch,Golden tower, Dholewal Chowk, Ludhiana

This is computer generated Purchase Order.Hence requires no signature.

Registered Office : Trident Group, Sanghera - 148101,Punjab, India Contact Us at: 18001802999 CIN: L99999PB1990PLC010307 Email: corp@tridentindia.com
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/77 TRIDENT

Trident Limited - Energy
P&C Division,Mansa Road
Dhaula, Barnala (Punjab)
PURCHASE ORDER

Item Description

Characteristics(MIC)

Vendor 850275 Ship To Bill To PO Number [7600006838 |Dated 30.10.2020
JAY WATER MANAGEMENT PVT LTD TL - Dhaula Energy 2 Trident Limited - (Paper & Chemical Division)
239,GROUND FLOOR,PATPARGANJ INDUSTR | P&C Division,Mansa Road Mansa Road, Dhaula Our Ref. 13760 Currency INR
DELHI Dhaula, Barnala (Punjab) BARANALA (PUNJAB)
110092 BARNALA 148101 Your Ref. | offer
Country India 148107
Vendor GSTIN No. 07AABCJ6770C1ZP Mobile 9878999481
Mobile 9878999481 jasbirpurchase@tridentindia.com PO Status :- Valid/Approved
jasbirpurchase @tridentindia.com Quality Certificate :- Required
S.No. [Item Code Master Inspection Upper Specification Limit UOM Target Specification Limit

Registered Office : Trident Group, Sanghera - 148101,Punjab, India Contact Us at: 18001802999 CIN: L99999PB1990PLC010307 Email: corp@tridentindia.com
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/77 TRIDENT

Trident Limited - Energy

P&C Division,Mansa Road
Dhaula, Barnala (Punjab)

PURCHASE ORDER

Vendor 850275

JAY WATER MANAGEMENT PVT LTD
239,GROUND FLOOR,PATPARGANJ INDUSTR
DELHI

110092

Country India

Vendor GSTIN No. 07AABCJ6770C1ZP

Ship To

TL - Dhaula Energy 2
P&C Division,Mansa Road
Dhaula, Barnala (Punjab)
BARNALA

148107

Mobile 9878999481
jasbirpurchase @tridentindia.com

Bill To
Mansa Road, Dhaula
BARANALA (PUNJAB)
148101

Mobile 9878999481

Trident Limited - (Paper & Chemical Division)

jasbirpurchase@tridentindia.com

PO Number | 7600006838 |Dated 30.10.2020
Our Ref. 13760 Currency INR
Your Ref. offer

PO Status :- Valid/Approved
Quality Certificate :- Required

S.No. | Item Code
Item Description

Mat. Classification

PO Material Text

00001 | 811010280

MEMBRN FILTR-POLYAMD-0.001MIC-40"-8"-ROU

Standard

Registered Office : Trident Group, Sanghera - 148101,Punjab, India Contact Us at: 18001802999 CIN: L99999PB1990PLC010307 Email: corp@tridentindia.com
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/77 TRIDENT

Trident Limited - Energy
P&C Division,Mansa Road
Dhaula, Barnala (Punjab)
PURCHASE ORDER

Vendor 850275
JAY WATER MANAGEMENT PVT LTD
239,GROUND FLOOR,PATPARGANJ INDUSTR

Vendor GSTIN No. 07AABCJ6770C1ZP

Ship To
TL - Dhaula Energy 2
P&C Division,Mansa Road

DELHI Dhaula, Barnala (Punjab)
110092 BARNALA
Country India 148107

Mobile 9878999481
jasbirpurchase @tridentindia.com

Bill To

148101

Mobile 9878999481
jasbirpurchase@tridentindia.com

Trident Limited - (Paper & Chemical Division)
Mansa Road, Dhaula
BARANALA (PUNJAB)

PO Number | 7600006838 |Dated 30.10.2020
Our Ref. 13760 Currency INR
Your Ref. offer

PO Status :- Valid/Approved
Quality Certificate :- Required

DELIVERY SCHEDULE

MEMBRN FILTR-POLYAMD-0.001MIC-40"-8"-ROU

S.NO | Item Code UOM | PO Qty Scheduled [Sch Qty Delivered Qty| Open Qty as on [ Contract No Remaining Contract
Item Description Date 09.10.2021 Value/Qty
00001} 811010280 NOS (72.000 25.11.2020 (72.000 72.000 0.000 0.00

Registered Office : Trident Group, Sanghera - 148101,Punjab, India Contact Us at: 18001802999 CIN: L99999PB1990PLC010307 Email: corp@tridentindia.com
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Terms and Conditions

This Purchase Order is subject to all terms, conditions and specifications hereinafter set forth and acceptance of order by the Seller shall be deemed to be an agreement that the order is subject to all of said terms, conditions and specifications.

No?] Agcedpgance of Purchase order with its terms and conditions is to be intimated to the Purchaser within 24 hours of its receipt, else the same shall be assumed to be accepted at the discretion of the Purchaser. No deviation to this order shall be honoured unless
authorized in writing.
Purchase Order nu?nber, material code and GST IN of the Purchaser should be mentioned on each and every invoice. An invoice should not have more than 8 line items in it. Different Invoice should be raised for different Purchase Orders issued by the Purchaser.
The Seller shall be responsible for mentioning the correct details in the invoice, including HSN and GST rate of goods supplied to the Purchaser.
TP%SeSIIe”r represents and warrants that it shall comply with the Laws pertaining to GST and other applicable indirect taxes and the requirements therein. The Seller shall be liable for all losses and damages suffered by the Purchaser due to any action or omission or mistake
of the Seller.
The Seller shall unconditionally submit its account statement on Quarterly basis for reconciliation.
Weights / quantities as recorded by the Purchaser shall be final and binding on the Seller.
This Purchase Order shall not be amended, modified, altered or changed in any way except by writing executed by a duly authorized representative of the Purchaser.
Any other terms & conditions of the Seller mentioned on its Bills,Invoices, e-mails or any other documents shall not be binding on the Purchaser unless accepted in writing by the Authorized Representative of the Purchaser.
The Seller shall not disclose any confidential information pertaining to the Purchaser's business to any third party.
Neither party shall be entitled to assign the rights, interests and obligations without the previous written consent of the other Party.
The Seller shall not offer, solicit or accept an advantage in connection with the procurement of this Purchase Order. Failure to comply with this clause or any act of offering, soliciting or accepting advantage committed by the Seller shall, without affecting the liability of Seller
for such failure and act, result in this Purchase Order being invalidated. For the purpose of this clause, Seller shall include its directors, partners, relatives, agents, associates, employees, servants and sub-consultants.
‘Advantage’ for this purpose shall mean any gift, loan, fee, reward or commission, any valuable security, office, employment, agreement, loan payment/waiver/discharge, bribe of any kind to Government/other officials, any other service or favour or any offer, undertaking or
[lj_romise, whether conditional or unconditional, of such advantage.
he Seller or its directors, partners, relatives, associates, employees, agents and/ or sub-consultants shall not trade, directly or indirectly, in the shares of the Company during the currency and six months post expiry of this Purchase Order.

The material shall be carefully and procr)erly packed for movement by sea/rail/road transport to withstand damages on account of inclement weather, rough handling etc.

ghe H\aterial shall have to be delivered onthe date of delivery specified in this Purchase Order. Decision for acceptance/rejection of material on the dates other than that specified in the Purchase Order along with the liquidated damages shall be at the sole discretion of the
urchaser.

The Seller shall not have any right to terminate the Purchase Order. However, the Purchaser reserves the right to cancel any unshipped portion at any time without assigning any reason.

All costs incurred in procurement of material from other source in the event of failure to supply the material on the scheduled date / rejection as per the terms of Purchase Order shall be to Seller's account and at the sole discretion of the Purchaser.

The price mentioned in the Purchase Order is inclusive of packing and handling charges unless otherwise stated therein.

Seller shall share the progress of the order on weekly basis in writing.

If delivery of the material mentioned in the Order occurs later than time specified and provided such delay is neither the result of force majeure nor the result of circumstances for which the Purchaser is res&)onsible, the Purchaser shall be entitled to damages of 0.5% per

week or part thereof subject to the maximum of 5% of the Contract price. For purpose of computing damages in the event of delay in delivery of the material, mere despatch of the material within the agreed date of delivery which are not in accordance with the

specifications/standards, or found unacceptable by Purchaser would not amount to delivery within the agreed delivery date.

Complete Test / Inspection reports from an approved source / as generated and certified by the Seller should be submitted alongbwith the supply of material. Test reports generated by the Purchaser shall be binding on the Seller and no disputes whatsoever shall be
entertained in this regard. Charges for testing, if any, shall be to the Seller's account and the decision to get the same inspected by any third party shall be at the sole discretion of the Purchaser. o . )
Material must conform to all the specifications as specified in the Purchase Order. Any non-conformity identified during any later stage shall be treated as breach of contract and the Seller shall be liable to any penalties imposed at the sole discretion of the Purchaser.

Original GST invoice should invariablé/ accompany the material failing which the material may be rejected at the sole discretion of the Purchaser.

In the event of denial of input tax credit to the Purchaser on account of any negligence, erroneous or incorrect reporting, non payment of taxes or any other non-compliance made by the Seller in relation to the GST Law, the Purchaser shall be entitled to recover such loss
from the Seller along with Interest @18% per annum.

A%vanges shall l()jg released against submission of Advance Bank Guarantee of equivalent amount. All Advance and Performance Bank guarantee(s) shall be accepted only if they are in Purchaser's format and issued by the Banks recommended by the Purchaser unless
otherwise agreed in writing.

Payment other than advar?ces shall be made as specified in the terms and conditions of the Purchase Order and submission of all required documents.

Forms / Permits / Declarations shall be submitted as per the applicable laws/statute.

The prices under this Order shall remain firm until completion of the Contract

Material supplied by the geller pursuant to this Purchase Order should not infringe any third party intellectual property rights and the Seller further undertakes to indemnify the Purchaser against all claims for infringements of third party patents and/or other intellectual

Rﬂroperty rights ba/ material supplied under this Purchase Order.

aterial supplied by the Seller pursuant to the Purchase Order should have clean title in favour of the Seller before shipment to the Purchaser. Should there be any dispute to the ownership of the material,the Seller would be liable to make good for the costs incurred by the
Purchaser to defend the title and the loss of profits due to its inability to use the subjected material, over and above the costs already paid to the Seller.

In the event of any breach of obligations mentioned in the Purchase Order by the Seller, the Purchaser shall be entitled to incidental and consequential damages including loss of profit. The Seller agrees to indemnify and hold the Purchaser, its customers and users of its
products, harmless against any suits, damage or claim or any other expense resulting from a breach or alleged breach of the Seller's obligations including warranty, pursuant hereto. The Purchaser shall have the right to invoke the Performance Bank Guarantee submitted by
the Seller for recoverlnﬁ the Liquidated damages.

All goods supplied shall be under an unconditional guarantee of 12 months from the date of commissioning / 18 months from the date of receipt (whichever is earlier) unless specified differently in the Purchase Order.

The Purchaser shall have the right for shop floor rejections even if the material has been accepted on delivery.

All costs (inclusive of taxes & duties) incurred by the Purchaser on account of rejections, despatch/warranty failures of material supplied under this Purchase Order shall be to Supplier's account.

Any dispute, controversy, differences or question arising out of, in relation to or incidental to this Purchase Order or the breach, termination or invalidity thereof shall be referred for arbitration to be governed in accordance with the Arbitration and Conciliation Act, 1996.

Accordingly, the purchaser will nominate sole Arbitrator to settle any dispute, controversy, differences or question arising out of, in relation to or incidental to this Purchase Order or the breach, termination or invalidity thereof. The place of arbitration shall be in Barnala,

Punjab, India and language of proceedings shall be English. Expenses of the arbitration” proceeding shall be jointly shared by the parties.This Purchase order shall be governed by and construed in accordancewith the laws of India, and the parties agree to submit themselves

tothe exclusive jurisdiction of the Courts at Barnala, India only. Further, where any material is imported under this Purchase Order, the laws applicable under the Indian statute would govern the resolution of conflicts.

This Purchase Order supersedes any/and/all other oral or written communications or other commitments between the parties with respect to its subject matter except the agreement executed between the parties and contains all of the covenants, terms and conditions agreed

between the parties with respect thereto. Wherein an agreement is also executed between the parties on the same subject matter thereto with the terms, conditions and sFecifications, the Purchase Order shall become the part of the agreement. However, in case of any

conflict in the terms, conditions, specifications mentioned in the agreement and the Purchase Order, the terms, conditions, specifications mentioned in the agreement shall prevail.

(E)agh party hereto acknowledges that, except as set forth herein, neither party nor any one on behalf of either party has made any representations, inducements, promises or agreements, orally or otherwise,respecting the subject matter of this Agreement and/or Purchase
rder.

Documents required to be attached with invoice.

1. Tax Invoice in original
2. Tax Invoice (Duplicate) in original
3. Quality certificate,



Dear Sir/ Madam , Annexure-14

We are pleased to place the Purchase Order no. 7600006816 on your esteemed organization as per the terms & conditions agreed upon.
Any discrepancy regarding the acceptance of Purchase order including the terms and conditions mentioned therein is to be intimated to the Company within 24 hours of its receipt.
In case, no communication intimating any discrepancy is received by the Company in writing with in 24 hours of the receipt of Purchase Order, the Purchase Order shall be considered to have been accepted by you.

We would also request you to kindly share the progress of the said order on weekly / monthly basis with the under mentioned Email Id

Thanking You

For Trident Limited

/77 TRIDENT

E-212, KITCHLU NAGAR, LUDHIANA 141001
Contact No. : 9878999481

Email : jasbirpurchase@tridentindia.com
Purchase Team .
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Annexure-14


//TRIDENT

Trident Limited - P&C
Mansa Road,Dhaula
BARNALA, (PUNJAB)
PURCHASE ORDER

Vendor 740022 Ship To Bill To PO Number [7600006816 |Dated 23.10.2020
ALPHA ENGINEERING & SYSTEMS Trident-Dhaula (Utility) Trident Limited - P&C
A -2, 2ND FLOOR, RAJOURI GARDEN Mansa Road,Dhaula Mansa Road,Dhaula Our Ref. 13760 Currency INR
NEW DELHI BARNALA, (PUNJAB) BARNALA, (PUNJAB)
110027 BARNALA 148107 Your Ref. | offer
Country India 148107
Vendor GSTIN No. 07AAEPA1177G1Z5 Mobile 9878999481
Mobile 9878999481 jasbirpurchase@tridentindia.com PO Status :- Valid/Approved
jasbirpurchase @tridentindia.com Quality Certificate :- Required

S.No.| Item Code uom/ Order Basic Rate Discount [ PKG-FWD [HSN/SAC CGST/SGST/IGST/ | Coal Item Value Cancellation | Plant

Item Description Brand Qty. C.Cess Cess Date

Sale Order

PO Number/ Week Code
0000 | 701010146 NOS/ 1.000 |71,800.00 25.00- 0.00 9026.80.90 0.00 /0.00 /18.00 63,543.00 25.12.2020 |TP15
2 MAGNETIC ADEPT 0.00

FLOWMETER,6",MODEL:6410,ADEPT INR/ 1 NOS [17,950.00(0.00 9,693.00 UTILITY
0000 | 701010147 NOS/ 4.000 109,600.00 25.00- 0.00 9031.49.90 0.00 /0.00 /18.00 387,984.00 25.12.2020 TP15
1 MAGNETIC ADEPT 0.00

FLOWMETER,8",MODEL:6410,ADEPT INR/ 1 NOS [109,600.0(0.00 59,184.00 UTILITY

0-

Total Value 451,527.00
Total Value:INR FOUR LAKH FIFTY ONE THOUSAND FIVE HUNDRED TWENTY SEVEN Rupees

INR

Registered Office : Trident Group, Sanghera - 148101,Punjab, India Contact Us at: 18001802999 CIN: L99999PB1990PLC010307 Email: corp@tridentindia.com
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/77 TRIDENT

Trident Limited - P&C
Mansa Road,Dhaula

BARNALA, (PUNJAB)
PURCHASE ORDER

Vendor 740022

ALPHA ENGINEERING & SYSTEMS

A -2, 2ND FLOOR, RAJOURI GARDEN
NEW DELHI

110027

Country India

Vendor GSTIN No. 07AAEPA1177G1Z5

Ship To
Trident-Dhaula (Utility)
Mansa Road,Dhaula
BARNALA, (PUNJAB)
BARNALA

148107

Mobile 9878999481
jasbirpurchase @tridentindia.com

Bill To

Trident Limited - P&C
Mansa Road,Dhaula
BARNALA, (PUNJAB)
148107

Mobile 9878999481
jasbirpurchase@tridentindia.com

PO Number | 7600006816 [Dated 23.10.2020
Our Ref. 13760 Currency INR
Your Ref. offer

PO Status :- Valid/Approved
Quality Certificate :- Required

Price Basis: EXW DELHI

Payment Terms:

Terms and Conditions

Cancellation Date As above

GSTIN No.. 03AABCA4139J170

Due Net in 45 Days

Freight: F

Octroi:

Transportation Mode: By AIR /RAIL /SEA /COURIER /ROAD Transit Insurance

As mentioned overleaf

As per Documentary Evidence

TO BE ARRANGED BY US.

The consignment shall be accepted only if accompanied by Original Invoice for Buyer and Duplicate for Transporter
failing which the consignment shall be returned at your risk and cost .

Our Banker: State Bank of India, Industrial Finance Branch,Golden tower, Dholewal Chowk, Ludhiana

This is computer generated Purchase Order.Hence requires no signature.

Special Instruction Magflow Meter with Integral Display

Registered Office : Trident Group, Sanghera - 148101,Punjab, India Contact Us at: 18001802999 CIN: L99999PB1990PLC010307 Email: corp@tridentindia.com
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/77 TRIDENT

Trident Limited - P&C
Mansa Road,Dhaula

BARNALA, (PUNJAB)
PURCHASE ORDER

Item Description

Characteristics(MIC)

Vendor 740022 Ship To Bill To PO Number [7600006816 |Dated 23.10.2020
ALPHA ENGINEERING & SYSTEMS Trident-Dhaula (Utility) Trident Limited - P&C
A -2, 2ND FLOOR, RAJOURI GARDEN Mansa Road,Dhaula Mansa Road,Dhaula Our Ref. 13760 Currency INR
NEW DELHI BARNALA, (PUNJAB) BARNALA, (PUNJAB)
110027 BARNALA 148107 Your Ref. | offer
Country India 148107
Vendor GSTIN No. 07AAEPA1177G1Z5 Mobile 9878999481
Mobile 9878999481 jasbirpurchase@tridentindia.com PO Status :- Valid/Approved
jasbirpurchase @tridentindia.com Quality Certificate :- Required
S.No. [Item Code Master Inspection Upper Specification Limit UOoOM Target Specification Limit

Registered Office : Trident Group, Sanghera - 148101,Punjab, India Contact Us at: 18001802999 CIN: L99999PB1990PLC010307 Email: corp@tridentindia.com
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/77 TRIDENT

Trident Limited - P&C
Mansa Road,Dhaula
BARNALA, (PUNJAB)
PURCHASE ORDER

Vendor 740022

ALPHA ENGINEERING & SYSTEMS

A -2, 2ND FLOOR, RAJOURI GARDEN
NEW DELHI

110027

Country India

Vendor GSTIN No. 07AAEPA1177G1Z5

Ship To
Trident-Dhaula (Utility)
Mansa Road,Dhaula
BARNALA, (PUNJAB)
BARNALA

148107

Mobile 9878999481
jasbirpurchase @tridentindia.com

Bill To

Trident Limited - P&C
Mansa Road,Dhaula
BARNALA, (PUNJAB)
148107

Mobile 9878999481

jasbirpurchase@tridentindia.com

PO Number | 7600006816 [Dated 23.10.2020
Our Ref. 13760 Currency INR
Your Ref. offer

PO Status :- Valid/Approved
Quality Certificate :- Required

S.No. | Item Code
Item Description

Mat. Classification

PO Material Text

MAGNETIC FLOWMETER,8",MODEL:6410,ADEPT

00002 [ 701010146 Standard
MAGNETIC FLOWMETER,6",MODEL:6410,ADEPT
00001 | 701010147 Standard

Registered Office : Trident Group, Sanghera - 148101,Punjab, India Contact Us at: 18001802999 CIN: L99999PB1990PLC010307 Email: corp@tridentindia.com
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/77 TRIDENT

Trident Limited - P&C
Mansa Road,Dhaula
BARNALA, (PUNJAB)
PURCHASE ORDER

Vendor 740022

ALPHA ENGINEERING & SYSTEMS

A -2, 2ND FLOOR, RAJOURI GARDEN
NEW DELHI

110027

Country India

Vendor GSTIN No. 07AAEPA1177G1Z5

Ship To
Trident-Dhaula (Utility)
Mansa Road,Dhaula
BARNALA, (PUNJAB)
BARNALA

148107

Mobile 9878999481
jasbirpurchase @tridentindia.com

Bill To

Trident Limited - P&C
Mansa Road,Dhaula
BARNALA, (PUNJAB)
148107

Mobile 9878999481
jasbirpurchase@tridentindia.com

PO Number | 7600006816 [Dated 23.10.2020
Our Ref. 13760 Currency INR
Your Ref. offer

PO Status :- Valid/Approved

Quality Certificate :- Required

DELIVERY SCHEDULE

S.NO | Item Code UOM | PO Qty Scheduled [Sch Qty Delivered Qty| Open Qty as on [ Contract No Remaining Contract
Item Description Date 08.10.2021 Value/Qty

00002( 701010146 NOS (1.000 25.12.2020 (1.000 1.000 0.000 0.00
MAGNETIC FLOWMETER,6",MODEL:6410,ADEPT

00001] 701010147 NOS (4.000 25.12.2020 (4.000 4.000 0.000 0.00
MAGNETIC FLOWMETER,8",MODEL:6410,ADEPT

Registered Office : Trident Group, Sanghera - 148101,Punjab, India Contact Us at: 18001802999 CIN: L99999PB1990PLC010307 Email: corp@tridentindia.com
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Terms and Conditions

This Purchase Order is subject to all terms, conditions and specifications hereinafter set forth and acceptance of order by the Seller shall be deemed to be an agreement that the order is subject to all of said terms, conditions and specifications.

No?] Agcedpgance of Purchase order with its terms and conditions is to be intimated to the Purchaser within 24 hours of its receipt, else the same shall be assumed to be accepted at the discretion of the Purchaser. No deviation to this order shall be honoured unless
authorized in writing.
Purchase Order nu?nber, material code and GST IN of the Purchaser should be mentioned on each and every invoice. An invoice should not have more than 8 line items in it. Different Invoice should be raised for different Purchase Orders issued by the Purchaser.
The Seller shall be responsible for mentioning the correct details in the invoice, including HSN and GST rate of goods supplied to the Purchaser.
TP%SeSIIe”r represents and warrants that it shall comply with the Laws pertaining to GST and other applicable indirect taxes and the requirements therein. The Seller shall be liable for all losses and damages suffered by the Purchaser due to any action or omission or mistake
of the Seller.
The Seller shall unconditionally submit its account statement on Quarterly basis for reconciliation.
Weights / quantities as recorded by the Purchaser shall be final and binding on the Seller.
This Purchase Order shall not be amended, modified, altered or changed in any way except by writing executed by a duly authorized representative of the Purchaser.
Any other terms & conditions of the Seller mentioned on its Bills,Invoices, e-mails or any other documents shall not be binding on the Purchaser unless accepted in writing by the Authorized Representative of the Purchaser.
The Seller shall not disclose any confidential information pertaining to the Purchaser's business to any third party.
Neither party shall be entitled to assign the rights, interests and obligations without the previous written consent of the other Party.
The Seller shall not offer, solicit or accept an advantage in connection with the procurement of this Purchase Order. Failure to comply with this clause or any act of offering, soliciting or accepting advantage committed by the Seller shall, without affecting the liability of Seller
for such failure and act, result in this Purchase Order being invalidated. For the purpose of this clause, Seller shall include its directors, partners, relatives, agents, associates, employees, servants and sub-consultants.
‘Advantage’ for this purpose shall mean any gift, loan, fee, reward or commission, any valuable security, office, employment, agreement, loan payment/waiver/discharge, bribe of any kind to Government/other officials, any other service or favour or any offer, undertaking or
[lj_romise, whether conditional or unconditional, of such advantage.
he Seller or its directors, partners, relatives, associates, employees, agents and/ or sub-consultants shall not trade, directly or indirectly, in the shares of the Company during the currency and six months post expiry of this Purchase Order.

The material shall be carefully and procr)erly packed for movement by sea/rail/road transport to withstand damages on account of inclement weather, rough handling etc.

ghe H\aterial shall have to be delivered onthe date of delivery specified in this Purchase Order. Decision for acceptance/rejection of material on the dates other than that specified in the Purchase Order along with the liquidated damages shall be at the sole discretion of the
urchaser.

The Seller shall not have any right to terminate the Purchase Order. However, the Purchaser reserves the right to cancel any unshipped portion at any time without assigning any reason.

All costs incurred in procurement of material from other source in the event of failure to supply the material on the scheduled date / rejection as per the terms of Purchase Order shall be to Seller's account and at the sole discretion of the Purchaser.

The price mentioned in the Purchase Order is inclusive of packing and handling charges unless otherwise stated therein.

Seller shall share the progress of the order on weekly basis in writing.

If delivery of the material mentioned in the Order occurs later than time specified and provided such delay is neither the result of force majeure nor the result of circumstances for which the Purchaser is res&)onsible, the Purchaser shall be entitled to damages of 0.5% per

week or part thereof subject to the maximum of 5% of the Contract price. For purpose of computing damages in the event of delay in delivery of the material, mere despatch of the material within the agreed date of delivery which are not in accordance with the

specifications/standards, or found unacceptable by Purchaser would not amount to delivery within the agreed delivery date.

Complete Test / Inspection reports from an approved source / as generated and certified by the Seller should be submitted alongbwith the supply of material. Test reports generated by the Purchaser shall be binding on the Seller and no disputes whatsoever shall be
entertained in this regard. Charges for testing, if any, shall be to the Seller's account and the decision to get the same inspected by any third party shall be at the sole discretion of the Purchaser. o . )
Material must conform to all the specifications as specified in the Purchase Order. Any non-conformity identified during any later stage shall be treated as breach of contract and the Seller shall be liable to any penalties imposed at the sole discretion of the Purchaser.

Original GST invoice should invariablé/ accompany the material failing which the material may be rejected at the sole discretion of the Purchaser.

In the event of denial of input tax credit to the Purchaser on account of any negligence, erroneous or incorrect reporting, non payment of taxes or any other non-compliance made by the Seller in relation to the GST Law, the Purchaser shall be entitled to recover such loss
from the Seller along with Interest @18% per annum.

A%vanges shall l()jg released against submission of Advance Bank Guarantee of equivalent amount. All Advance and Performance Bank guarantee(s) shall be accepted only if they are in Purchaser's format and issued by the Banks recommended by the Purchaser unless
otherwise agreed in writing.

Payment other than advar?ces shall be made as specified in the terms and conditions of the Purchase Order and submission of all required documents.

Forms / Permits / Declarations shall be submitted as per the applicable laws/statute.

The prices under this Order shall remain firm until completion of the Contract

Material supplied by the geller pursuant to this Purchase Order should not infringe any third party intellectual property rights and the Seller further undertakes to indemnify the Purchaser against all claims for infringements of third party patents and/or other intellectual

Rﬂroperty rights ba/ material supplied under this Purchase Order.

aterial supplied by the Seller pursuant to the Purchase Order should have clean title in favour of the Seller before shipment to the Purchaser. Should there be any dispute to the ownership of the material,the Seller would be liable to make good for the costs incurred by the
Purchaser to defend the title and the loss of profits due to its inability to use the subjected material, over and above the costs already paid to the Seller.

In the event of any breach of obligations mentioned in the Purchase Order by the Seller, the Purchaser shall be entitled to incidental and consequential damages including loss of profit. The Seller agrees to indemnify and hold the Purchaser, its customers and users of its
products, harmless against any suits, damage or claim or any other expense resulting from a breach or alleged breach of the Seller's obligations including warranty, pursuant hereto. The Purchaser shall have the right to invoke the Performance Bank Guarantee submitted by
the Seller for recoverlnﬁ the Liquidated damages.

All goods supplied shall be under an unconditional guarantee of 12 months from the date of commissioning / 18 months from the date of receipt (whichever is earlier) unless specified differently in the Purchase Order.

The Purchaser shall have the right for shop floor rejections even if the material has been accepted on delivery.

All costs (inclusive of taxes & duties) incurred by the Purchaser on account of rejections, despatch/warranty failures of material supplied under this Purchase Order shall be to Supplier's account.

Any dispute, controversy, differences or question arising out of, in relation to or incidental to this Purchase Order or the breach, termination or invalidity thereof shall be referred for arbitration to be governed in accordance with the Arbitration and Conciliation Act, 1996.

Accordingly, the purchaser will nominate sole Arbitrator to settle any dispute, controversy, differences or question arising out of, in relation to or incidental to this Purchase Order or the breach, termination or invalidity thereof. The place of arbitration shall be in Barnala,

Punjab, India and language of proceedings shall be English. Expenses of the arbitration” proceeding shall be jointly shared by the parties.This Purchase order shall be governed by and construed in accordancewith the laws of India, and the parties agree to submit themselves

tothe exclusive jurisdiction of the Courts at Barnala, India only. Further, where any material is imported under this Purchase Order, the laws applicable under the Indian statute would govern the resolution of conflicts.

This Purchase Order supersedes any/and/all other oral or written communications or other commitments between the parties with respect to its subject matter except the agreement executed between the parties and contains all of the covenants, terms and conditions agreed

between the parties with respect thereto. Wherein an agreement is also executed between the parties on the same subject matter thereto with the terms, conditions and sFecifications, the Purchase Order shall become the part of the agreement. However, in case of any

conflict in the terms, conditions, specifications mentioned in the agreement and the Purchase Order, the terms, conditions, specifications mentioned in the agreement shall prevail.

(E)agh party hereto acknowledges that, except as set forth herein, neither party nor any one on behalf of either party has made any representations, inducements, promises or agreements, orally or otherwise,respecting the subject matter of this Agreement and/or Purchase
rder.

Documents required to be attached with invoice.

1. Tax Invoice in original
2. Tax Invoice (Duplicate) in original
3. Quality certificate,
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Annexure-18

e PUNJAB POLLUTION CONTROL BOARD
T 4 HEAD OFFICE AIR LAB. VATAVARAN BHAWAN, PATIALA
Web: i, ppch.gov.in
Ph- 0175-2302392 E-mail;- ppcbairlab@gmail com
1. Laboratory Sample No. 93-94/ H.G.Lab.,"AIrIMunitoringJIUEU—Zl
2. Name of Industry M/s Trident Ltd. (PCD), Mansa Road, Dhaula, Distt.
Barnala
3 Name of Sample collecting Officer Er. Vipin Kumar AEE and Dr. Sonam Dogra, SA
4, Designation of authorizing Test EE, RO, Sangrur
5. Type of Sample Stack Emission
6. Date &Time of Sample collection 30.04.2021
7. Date &Time of Sample receipt in Lab. 03.05.2021
8. Point of Sample collection Detalls as Given Below
Resuits
fﬁint of sample Collection TParameter | Results | Prescribed
| - =" ' Standards
" Port Fiole on stack after APCD of Chemical | Particulate Matter | 83 mg/Nm’ 150 mg/Nm’ |
i recovery plant=II oL I S YU
Port Hole on stack after APCD of 2 no Bailers | Particulate Matter | 86 mg/Nm’ at | 150 mg/Nm’ ﬂ
of Cap. 130 TPH each : 12% CO;, 12% CO;y
mits, specific standard has been prescribed time to time by MoEFACC, CPCB and PPCB, then
cation from the concerned Reglonal office

Note: If any, stringent i

stringent limits/ specific standard would prevail subject to clarifi

M‘:l%‘[qw

‘E?!& Scientific Officer

endst.No: |]283 €S S 11\513@2.Ln

A copy of the above is forwarded to the following for info
{ The Chief Environmental Engineer, Punjab Pollution Co
2. The Senior Environmental Engineer,
Va./fhﬁ Environmental Engineer, Punjab Pollution

rmation and necessary acti

ntrol Board (Air), Jalandhar

Punjab Pollution Control Board, Zonal Office-11 Patiala
Control Board, Regional Office, Sangrur
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Dear Sir/ Madam , Annexure-19

We are pleased to place the Purchase Order no. 7600007938 on your esteemed organization as per the terms & conditions agreed upon.

Any discrepancy regarding the acceptance of Purchase order including the terms and conditions mentioned therein is to be intimated to the Company within 24 hours of its receipt.

In case, no communication intimating any discrepancy is received by the Company in writing with in 24 hours of the receipt of Purchase Order, the Purchase Order shall be considered to have been accepted by you.

We would also request you to kindly share the progress of the said order on weekly / monthly basis with the under mentioned Email Id

Thanking You

For Trident Limited

777 TRIDENT

E-212, KITCHLU NAGAR, LUDHIANA 141001
Contact No. : 9878999481

Email : jasbirpurchase@tridentindia.com
Purchase Team .
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Trident Limited - Energy

/¢ TRIDENTC! P&C Division,Mansa Road
Dhaula, Barnala (Punjab)
PURCHASE ORDER
Vendor 7400849 Ship To Bil To PO Mwniber | 7000075530 | Dated 25.08.2021
ADOR POWERTROM LIMITED TL - Dhaula Enengy 2 Trideni Limated - |Paper & Chemicad Division)
PLOT WO 51, DN BLOCK. RAM NAGAR PALC Division Mansa Road Marmsa Faad, Dhaula Our Rel. 137ED Currancy IHF
PUME Dhaula, Barnala (Punjab) BARANALA [PLMIAR)
411018 HARMNALA 148101 YourRef.  |offer
Country India 148107
Vandor GETIM Mo, 2FAABCALIS0E12A Mobila 98785ES40
Mobile G87EIHI481 |pshipurchase@indartindia, com PO blatys - InvaldLineppvoved
jasbirpurchasa@iridentindia cam Quality Certificate - Reguied

2.NHo. Hem Code Lo Order | Basic Rate | Discount | PEG-FWD | HENSAC CEETIRGITHGST! | Coal Fem Value Cancallation | Plant

Berm Deschiplion Brand Qy. C.Coax Cess Cuate

Sale Onder

PO Murnberd Wesek Code
000 | &7 5ETE HOS! 1000 S03,000000 | 0000 it} BE41 40 50 e 0 0000 118,00 387 540,00 2512, 503 TEQZ
1 COMVENTIONAL PAKEL PRECICON R |ADOR 0.00

COMT, ADDR IR 1 WNOS | 000 Coah R BA0O0 ENERGY:2
Daod | BFTOIsE1E RO5! 2000 1,362 80000 (0.00 .00 HE4E 10080 000 20 00 198,00 2ETRA00.00 (35922021 | TEQR
2 IGET BASED HFPS CONTROL PANEL | ADOR Q.00

E5P IR/ 1 NOS | 900 oG A% 500,00 EMERGY-2

Total Walue INR THIRTY THREE LAKH THIRTY SEVEN THOUSAND FORTY Rupess

Todsl Valee 3 337 4000 INR

20f7




/¢ TRIDENT!

Vendor 7400849

ADOR POWERTROM LIMITED

PLOT MO 51, OuN BLOCK. FAM NAGAR
FLUME

411019

Country India

Vandor GSTIN Mo, 27AABCALISEE 248

Ship To

TL - Dhaula Enengy 2
PAC Divisior, Mansa Road
Dhauta, Barnala (Funjab)
BARNALA

148107

Mobile H87EIFHAY

Trident Limited - Energy
P&C Division Mansa Road
Dhaula, Barnala (Punjab)

PURCHASE ORDER
Bill To PO Mumiber | 7E00007838 | Dated 25.08.2021
Trideni Limated - |Paper & Chemicad Division)
Maresa Fiaad, Dhaula Our Ref. 13760 Currancy INF
Buk R bLALA [PLIMIAE)
1481001 Your Red. ofMar

Mobils S87BGESAE

|ashirpurchase@irdantingia.com PO Status - Invahdilnapprovad

Quadity Cartificate - Raguied

Tramsportation Mode: By AR /RAIL FBSEA TCOURI

fatling which the consignmant shall be rebwmsed

Cancellation Date A3 above

GETIM Mo 03AABCALTFEI1E0

Hegisterad Office : Tndent Group, Sanghera - 14810

ER fROAD Transit Insurancs

at wourr risk and cost

Teams and Conditions A5 menboned ovarieal

|asbirpurchasaditridentindia com
Price Basis: EXW PUME Fredght : F Special Instrection 1) 90% againat COD with 100% GET. 2) 10%
PBG valid for 1 year 3) PEG will release aubjed to minimum emissian
reduction of more than 209 from curent bEvel.
Faymant Terms! Fayable in 2 partial amounts Chetrod: Ag per Documenary Evidence

TDO BE ARRANGED BY US

The consignmaent shall ke accaptad anly if accompanied by Origimal invobee for Buyer and Dupdicate for Transportar

Our Banker: Stabe Bank of India. Indusinal Finance Branch, Gokden tower, Divdlewal Chowi, Ludhiana

This is sampuier gersarabed Purchase Onder Hence reduines no sagnature
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/¢ TRIDENT !

Vandor TA008S
ALOR POWERTROM LIMITED
PLOT MO 51, bl BLOCK. RAM NAGAR

PUME

411019

Country India
Vandor GETIM Mo, 27AABCALISEEN 28

Ship To

TL - Dhaula Enengy 2
PAC Division Mansa Road
Dhauta, Barnala (Funjab)
BARNALA

148107

Mobile $87E0EI481
|asbirpurchasaditridentindia com

Bill To

148101

Trident Limited - Energy
P&C Division Mansa Road
Dhaula, Barnala (Punjab)
PURCHASE ORDER

Trideni Limated - |Paper & Chemicad Division)
Marmsa Foad, Dhaula
Buk R bLALA [PLIMIAE)

Maobile 987RGGRAET
|ashirpurchass@indantindia, com

PO Mwmiber | TEOOOGTE3E

25.08. 2021

Our Ref. 13760

Currancy

Wour Rel. offar

PO Status - Invahdilnapprovad
Quadity Cartificate - Raguied

2. Mo

lbam Cade
Ibam Descriplion

Master Inspaction
Characteristics|MIC)

Upper Spetification Lirmit oM

Target Specification Limit
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Trident Limited - Energy

PLOT MO 51, bl BLOCK. RAM NAGAR
PLMNE

411019

Country India

Vandor GSTIN No. 27AABCALIA0E1 248

PAC Division Mansa Road
Dhaula, Barnala {Funjab)
BARNALA

148107

Mobile $87E0EI481
|asbirpurchasaditridentindia com

148101

BRARALA [PLENIAR)

Mobile S87RGHGLE
[pshimpurchassEirdantingia, com PO Status - Invahdilnapprovad

/¢ TRIDENTGROL POG Civision Menes Road
Dhaula, Barnala (Punjab)
PURCHASE ORDER
Vendar 740059 Ship To Bill To PO Number |7EB00007838 | Dated 25.08.2021
ADOR POWERTROMN LIMITED TL - Dhaula Energy 2 Tridenl Limabed - (Paper & Chemical Division)
flarmsa Foad, Dhaula Dur Rel. 13760 Currancy MR

Your Rel. oftar

Quadity Cartificate - Raguied

2.Ho |ltem Code
Itern Descriglicn

Mal Classification

PO Material Text

IGET BASED HFPS CONTROL PAMEL ESP

OO0 (8770 56TE Standand
CONVENTIOMAL PAREL PRECICOMN B COMT. ADOR
0Oz (ATTHBE18 Cusiomize

Hegisterad Cce ; Tndent Graup, Senghera - 1451

50f7




Trident Limited - Energy

. 'KTHIDEHT- - P&C Division,Mansa Road
Dhaula, Barnala (Punjab)
PURCHASE ORDER
Vendor 740059 Ship Ta Bill To PO Mumber 7600007838 | Dated 25.08.2021
ADOR POWERTROM LIMITED TL - Dhaula Energy 2 Triden! Limited - [Paper & Chemical Divisior)
PLOT MO 51, Cull BLOCK. RAM MAGAR PAC Division Mansa Road Mansa Road, Dhaula Our Ref. 13760 Currency MR
PUME Dhauta, Barnala (Punjak) BWRANALA [PLINJAB)
411014 BARMALA 148101 Your Ref. | ofar
Coumtry India 144107
Vandor GSTIN No. 2TAABCAL 08N 28 Mohile SE7RGGGLE)
Mobile 4876055481 jsshimurchase@ndantindia, com PO St - vl Unmpprsind
Mtk imeerdarindisom Quality Certificate - Raquied

DELIVERY SCHEDLULE
SN0 | ltem Code UCM | PO Gty Scheduled | Sch @ty | Defivered Oty| Open Gty as on |Contract Mo | Remaining Condract

Item Diascrition Diatte 28.08.2021 ValusaiOty
BA001| 87701 BETE NOS | 1.000 28122021 |1.000 0.000 1.000 0.00

COMVENTIONAL PANEL PRECICON R CONT. ADOR
DODAZ ATTO1EE1E NOS | 2000 28 129021 | 2000 0000 2.000 .00

IGET BASED HFPS CONTROL PANEL ESP

Hegistered Office ; Tnodent roup, Ganghers - 149101, Purgak, Irdia contact U5 2% IO 1800 v
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Terms and Conditions

This Purchase Order is subject to all terms, conditions and specifications hereinafter set forth and acceptance of order by the Seller shall be deemed to be an agreement that the order is subject to all of said terms, conditions and specifications.

General
Notrp] Kgcedptancetpf Purchase order with its terms and conditions is to be intimated to the Purchaser within 24 hours of its receipt, else the same shall be assumed to be accepted at the discretion of the Purchaser. No deviation to this order shall be honoured unless
authorized in writing.
Purchase Order number, material code and GST IN of the Purchaser should be mentioned on each and every invoice. An invoice should not have more than 8 line items in it. Different Invoice should be raised for different Purchase Orders issued by the Purchaser.
The Seller shall be responsible for mentioning the correct details in the invoice, including HSN and GST rate of(?oods supplied to the Purchaser.
TfhtehSeslleilr represents and warrants that it shall comply with the Laws pertaining to GST and other applicable indirect taxes and the requirements therein. The Seller shall be liable for all losses and damages suffered by the Purchaser due to any action or omission or mistake
of the Seller.
The Seller shall unconditionally submit its account statement on Quarterly basis for reconciliation.
Weights / quantities as recorded by the Purchaser shall be final and binding on the Seller.
This Purchase Order shall not be amended, modified, altered or changed in any way except by writing executed by a duly authorized representative of the Purchaser.
Any other terms & conditions of the Seller mentioned on its Bills,Invoices, e-mails or any other documents shall not be binding on the Purchaser unless accepted in writing by the Authorized Representative of the Purchaser.
The Seller shall not disclose any confidential information pertainingf to the Purchaser's business to any third party.
Neither party shall be entitled to assign the rights, interests and obligations without the previous written consent of the other Party.
The Seller shall not offer, solicit or accept an advantage in connection with the procurement of this Purchase Order. Failure to comply with this clause or any act of offering, soliciting or accepting advantage committed by the Seller shall, without affecting the liability of Seller
for such failure and act, result in this Purchase Order being invalidated. For the purpose of this clause, Seller shall include its directors, partners, relatives, agents, associates, employees, servants and sub-consultants.
‘Advantage’ for this purpose shall mean any %ift, loan, fee, reward or commission, any valuable security, office, employment, agreement, loan payment/waiver/discharge, bribe of any kind to Government/other officials, any other service or favour or any offer, undertaking or
;I)_romise, whether conditional or unconditional, of such advantage.
he Seller or its directors, partners, relatives, associates, employees, agents and/ or sub-consultants shall not trade, directly or indirectly, in the shares of the Company during the currency and six months post expiry of this Purchase Order.

Delivery
e material shall be carefully and properly packed for movement by sea/rail/road transport to withstand damages on account of inclement weather, rough handling etc.
1F:he rr?aterial shall have to be delivered on the date of delivery specified in this Purchase Order. Decision for acceptance/rejection of material on the dates other than that specified in the Purchase Order along with the liquidated damages shall be at the sole discretion of the
urchaser.
The Seller shall not have any right to terminate the Purchase Order. However, the Purchaser reserves the right to cancel any unshipped portion at any time without assigning any reason.
All costs incurred in procurement of material from other source in the event of failure to sup[ialy the material on the scheduled date / rejection as per the terms of Purchase Order shall be to Seller's account and at the sole discretion of the Purchaser.
The price mentioned in the Purchase Order is inclusive of packing and handling charges unless otherwise stated therein.
Seller shall share the progress of the order on weekly basis in writing.
If delivery of the material mentioned in the Order occurs later than time specified and provided such delay is neither the result of force majeure nor the result of circumstances for which the Purchaser is responsible, the Purchaser shall be entitled to damages of 0.5% per
week or part thereof subject to the maximum of 5% of the Contract price. For purpose of computing damages in the event of delay in delivery of the material, mere despatch of the material within the agreed date of delivery which are not in accordance with the
specifications/standards, or found unacceptable by Purchaser would not amount to delivery within the agreed delivery date.

Inspection and Testing
omplete Test/ Inspection reports from an approved source / as generated and certified by the Seller should be submitted alongbwith the supply of material. Test reports generated by the Purchaser shall be binding on the Seller and no disputes whatsoever shall be
entertained in this regard. Charges for testing, if any, shall be to the Seller's account and the decision to get the same inspected by any third party shall be at the sole discretion of the Purchaser.

Material must conform to all the specifications as specified in the Purchase Order. Any non-conformity identified during any later stage shall be treated as breach of contract and the Seller shall be liable to any penalties imposed at the sole discretion of the Purchaser.

Terms of payment

Urlﬁma invoice should invariably accompany the material failing which the material may be rejected at the sole discretion of the Purchaser.

In the event of denial of input tax credit to the Purchaser on account of any negligence, erroneous or incorrect reporting, non payment of taxes or any other non-compliance made by the Seller in relation to the GST Law, the Purchaser shall be entitled to recover such loss
from the Seller along with Interest @18% per annum.

At%vanz;es shall k&e rele.a;.sed against submission of Advance Bank Guarantee of equivalent amount. All Advance and Performance Bank guarantee(s) shall be accepted only if they are in Purchaser's format and issued by the Banks recommended by the Purchaser unless
otherwise agreed in writing.

Payment other than advances shall be made as specified in the terms and conditions of the Purchase Order and submission of all required documents.

Forms / Permits / Declarations shall be submitted as per the applicable laws/statute.

The prices under this Order shall remain firm until completion of the Contract

Intellectual %roprertglIWarrant)Q, Inspection and Liability
Material supplied by the Seller pursuant to this Purchase Order should not infringe any third party intellectual property rights and the Seller further undertakes to indemnify the Purchaser against all claims for infringements of third party patents and/or other intellectual

K/ll'operty rights by material supplied under this Purchase Order.

aterial supplied by the Seller pursuant to the Purchase Order should have clean title in favour of the Seller before shipment to the Purchaser. Should there be any dispute to the ownership of the material,the Seller would be liable to make good for the costs incurred by the
Purchaser to defend the title and the loss of profits due to its inability to use the subjected material, over and above the costs already paid to the Seller.

In the event of any breach of obligations mentioned in the Purchase Order by the Seller, the Purchaser shall be entitled to incidental and consequential damages including loss of profit. The Seller agrees to indemnify and hold the Purchaser, its customers and users of its
products, harmless against any suits, damage or claim or any other expense resulting from a breach or alleged breach of the Seller's obligations including warranty, pursuant hereto. The Purchaser shall have the right to invoke the Performance Bank Guarantee submitted by
the Seller for recovering the Liquidated damages.

All goods supplied shall be under an unconditional guarantee of 12 months from the date of commissioning / 18 months from the date of receipt (whichever is earlier) unless specified differently in the Purchase Order.

The Purchaser shall have the right for shop floor rejections even if the material has been accepted on delivery.

All costs (inclusive of taxes & duties) incurred by the Purchaser on account of rejections, despatch/warranty failures of material supplied under this Purchase Order shall be to Supplier's account.

Am%llcable law and Jurisdiction of Courts

ispute, controversy, differences or question arising out of, in relation to or incidental to this Purchase Order or the breach, termination or invalidity thereof shall be referred for arbitration to be governed in accordance with the Arbitration and Congiliation Act, 1996.

Accordingly, the purchaser will nominate sole Arbitrator to settle any dispute, controversy, differences or question arising out of, in relation to or incidental to this Purchase Order or the breach, termination or invalidity thereof. The place of arbitration shall be in Barnala,

Punjab, India and language of proceedings shall be Er:jglish. Ex’_penses of the arbitration proceeding shall be jointly shared bz/)the parties.This Purchase order shall be governed by and construed in accordancewith the laws of India, and the parties agree to submit themselves

tothe exclusive jurisdiction of the Courts at Barnala, India only. Further, where any material is imported under this Purchase Order, the laws applicable under the Indian statute would govern the resolution of conflicts.

This Purchase Order supersedes any/and/all other oral or written communications or other commitments between the parties with respect to its subject matter except the agreement executed between the parties and contains all of the covenants, terms and conditions agreed

between the parties with respect thereto. Wherein an agreement is also executed between the parties on the same subject matter thereto with the terms, conditions and sFecifications, the Purchase Order shall become the part of the agreement. However, in case of any

conflict in the terms, conditions, specifications mentioned in the agreement and the Purchase Order, the terms, conditions, specifications mentioned in the agreement shall prevail.

(E)aé;h party hereto acknowledges that, except as set forth herein, neither party nor any one on behalf of either party has made any representations, inducements, promises or agreements, orally or otherwise,respecting the subject matter of this Agreement and/or Purchase
rder.

Documents required to be attached with invoice.

1. Tax Invoice in original
2. Tax Invoice #Dupllcate) in original
3. Quality certificate,



Annexure-13

M/s FLS Smidth M/s GE Power M/s Hamon
70% MCR -DESIGN 70% MCR- DESIGN 70% MCR- DESIGN
TECHNICAL PARTICULARS vom Proposal: 9814168-1-ver.2a Offer Ref.: 1401113 Proposal ref : P1943334
Revision : 02
OPERATING CONDITIONS
No. of chambers Pcs 1 1 1
Bus sections in operation All 4
Bus sections in operation, total 5 3 4
Gas volume to precipitator @ 3 % 02 dry Nm3/s 16.2 16.18 16.18
Gas volume to precipitator @ 3 % 02 dry m3/Hr 103855 148300
Operating temperature Deg C 190 190 180-190
Operating pressure Pa -2157 -2156 -2157.463
Operating pressure mm of WC -220 -220 -220
Water content % 27.6 26.7
Dew Point (water) Deg C 66 Estimated 20 Deg C Above flue gas
temperaturelLater
Raw gas dust loading @ 3 vol%02 g/Nm3,D 25 25
Altitude above sea level Mtr 224 224
Atmospheric pressure mm Hg 739 739
PRECIPITATOR DESIGN DATA
Effective cross section m2 38.3 45.12
Operating : 0.45
Gas velocity m/s 0.75 Design : 0.63 0.64
Operating : 23.2
Retention time sec. 23.2 Design : 16.6 21.39
Operating : 110.5
Total specific collecting area m2/m3/sec 152.34 Design : 154.9 142
W - Deutsch particle migration velocity cm/s 4.23 452
ESTIMATED PERFORMANCE
Dust Emission @ 3 vol%02 mg/Nm3,D 40 <40 40



Annexure-13


Operating : 99.88

Efficiency. % 99.84 Design : 99.84 99.84
Emitted dust in outlet of filter Kg/h 2 2
Collected dust in hopper Kg/h 1050 1065
Power consumption of High Voltage supply (at
guaranteed conditions) kW 80
Pressure drop over the precipitator (guaranteed) Pa 250 245
MECHANICAL DESIGN DATA
Casing design temperature. Deg C 250 200
Casing design pressure, max. static mm of WC -300 -300
Specific Weight of Dust in Hopper t/m3 0.4 150 kg/m3 for dead load 0.15
Specific Weight of Dust for transport calculation t/m3 0.2 0.4
Wind load calculated according to:
wind velocity pressure kN/m2 1.5 47 m/Sec 2.007
Snow load kN/m2 0.8 N.A. 2
Live load, roof kN/m2 2 3500 Pa 500
Live load, access facilities kN/m2 3 250 kg/m?2 1000
Earthquake zone UBC 2b Zone-1V Zone - IV
EN, GB, JIS,
ASTM or
Standards for Steel profiles equivalent EN, GB, JIS, ASTM or equivalent 1S:808 ASTM A36 /1S 2062
Strength calculation of casing FLS Standard IS:800
Strength calculation of supporting structure FLS Standard ANSI 13th Ed
Mechanical Design FLS Standard IS:800 /IS 875 / Equivalent
ELECTRICAL DESIGN DATA
Mains voltageV VAC 400-660 415 415
Mains voltage tolerance% % 5% +10% 0.05
Mains frequencyHz Hz 50/60 50 Hz + 5% 50
Control voltage in control cubicles, VAC VAC 230 230 230
Ambient temperature, max/min °C Deg C 40/0 50 45°C /10°C
Electrical Design FLS Standard As per IEC
Electrical components - according to FLS Standard As per IEC




PRECIPITATOR DATA

Chambers offered PCS 1 1 1
Seriel fields per chamber PCS 5 3 4
Bus sections per chamber, fieldno:1/2/3/4/5 PCS 1/1/1/1/1 1/1/1 1
Number of ducts per chamber, fieldno:1/2/3/4/5 PCS 17/17/17/17/17 One chamber 1
Effective length of fieldno:1/2/3/4/ Mtr 3.5/3.5/3.5/3.5/3.5 3.5/3.5/3.5 3.4
Width of fields per chamber, fieldno:1/2/3/4/5 Mtr 5.1 5.7/5.7/5.7 4.8/4.8/4.8/4.8
Effective height Mtr 7.5 8 9.4
Aspect ratio (effective length / effective height) 2.33 3 1.45
Total Projected Collecting area per Chamber m2 4388 Not used in GE design 4107.72
4107.72

Total Active Collecting area per Chamber m?2 5748 3192
ESP CASING (one chamber)
Structural frames, Concrete Type E Concrete Concrete
Bottom hoppers Type Flat bottom concrete Flat bottom Trough Arrangement with conveyor
Inlet transition piece Type Upper

2 Nos (Common for both conr and
/rapping of inlet transition bottom Yes Yes GD screen)

Fixed GD screen with adjustable

/ adjustable gas distribution screens, inlet Pcs 2 baffles 2

2 Nos (Common for both conr and
/rapping of inlet gas distribution screens Yes Yes GD screen)
Outlet transition piece Type Bottom

1 Nos (Common for both conr and
/rapping of outlet transition bottom Yes No GD screen)
/adjustable gas distribution screens, outlet Pcs 1 Fixed 1

1 Nos (Common for both conr and
/rapping of outlet gas distribution screens Yes No GD screen)
platework In & Outlet; mild steel, plate thickness mm 5 Funnel 6 mm, 1S:2062, Grade-A 5




Set of insulator and connection boxes, supp. for T/R Type FLS 8 sets per ESP
Inspection doors Type FLS Manual
SUPPORTING STRUCTURE (one chamber)
Support for precipitator Type Slide bearing Slide bearing
ACCESS FACILITIES
1 Set with RCC and Steel

Set of standard access facilities Design FLS/DIN construction
/Stairs from ground to platform, height Mtr 0 Yes considered
/Platform for inspection doors in casing, length Mtr 21.5 Yes considered
/Stairs from platform to roof, height Mtr 8.4 Yes considered
/Railing around roof, length Mtr 55.5 Yes considered
INSULATION AND CLADDING

LRB Mineral wool with cladding
Thermal insulation material consisting of : sheet
mineral wool, fittings and cover plate m?2 1220 Yes considered
Cladding: 19mm corrugated alu/galvanized Steel plate - thickness mm 0.7 0.6 mm aluminium cladding
or plane alu/galvanized steel plate - thickness mm 0.9/1 0.6 mm aluminium cladding
Insulation for Casing (exclusive roof), thickness mm 100 Yes considered
Insulation for Roof (excl. embossed plate), mm 100 Yes considered
Insulation for Bottom hopper, thickness mm 100 Yes considered - 75 mm thick
Insulation for Inlet, thickness mm 100 Yes considered - 75 mm thick
Insulation for Outlet, thickness mm 100 Yes considered - 75 mm thick
COLLECTING SYSTEM (one chamber)
Collecting systems, fieldno:1/2/3/4/5 Pcs 1/1/1/1/1 To be defined after detailed Engg. Field 1to 4
Collecting plates with attachment Type H500 G profile G-OPZEL
MOC Alu killed MS Steel CRCA, 1S:513, Grade-D Corten Steel
spare plates for erection. Pcs 5 Not Envisaged. 1% of Installed Quantity of 1 ESP
plate height Mtr 7.5 8 (nominal) 7
plate width Mtr 0.5 0.5 (nominal) 0.48




plate thickness mm 1.25 1.5 1.2

Total Projected Collecting area m2 6225 Not used in GE design

Total Active Collecting Area. m?2 8155 3192 4107.72
Projected col. area, fieldno:1/2/3/4/5 m2 877.5/877.5/877.5/877.5/877.5 Not used in GE design 1026.93

Duct spacing fieldno:1/2/3/4/5 mm 300/300/300/300/300 300/300/300
Collecting plates, fieldno:1/2/3/4/5 Pcs 124/124/124/124/124 To be defined after detailed Engg. 120/120/120
Drop hammers, fieldno:1/2/3/4/5 Pcs 36/36/36/36/36 20 NOS. TUMBLING HAMMER /Field 42/42/42
Drive units for rapping, incl. gear motor Type Roof Mounted Side drive N.A.
DISCHARGE SYSTEM (one chamber)

Discharge frame systems, fieldno:1/2/3/4/5 Pcs 1/1/1/1/1 19/Field 72 Nos. per field
/discharge frame system Type Rigid Rigid Frame Rigid Pipe and spike
Discharge electrodes Type Pin Rigid type (Multipeak) Rigid Pipe and spike
electrodes per chamber in fieldno:1/2/3/4/5 Pcs 115/115/115/115/115 To be defined after detailed Engg. 72 Nos. per field
Tube MOC 1S:5429 Carbon /1S 2062
spare electrodes for erection Pcs 10 Not Envisaged. 1% of Installed Quantity of 1 ESP
/electrode length Mtr 6.8 To be defined after detailed Engg 9.4
/electrode layers Pcs 1 To be defined after detailed Engg Single

/ electrode per plate Pcs 1 To be defined after detailed Engg 1 per Opzel
Mast Electrodes Type Pin Not applicable

electrodes per chamberinfieldno:1/2/3/4/5 Pcs 2/2/2/2/2 Not applicable N.A.

Tube MOC EN 10305-3 1993 — E220-CR2-S3 Not applicable N.A.

spare electrodes for erection Pcs Not applicable N.A.
/electrode length Mtr 6.8 Not applicable N.A.
/electrode layers Pcs 1 Not applicable N.A.
Internal drop hammer rapping system Yes/No Included Not applicable Yes MIGI Type rapping system
Number of discharge rapping system per field Pcs 1 Not applicable 4 Sets per field
Drop hammers for Discharge system Pcs 90 Not applicable 4 Sets per field
Set of electrode frames, bearing bridges, rotary hammer shafts, guide

plates, walkways and upper spacer for coll. plates Pcs 5 Not applicable N.A.

Drive units for rapping, incl. gearmotors Type Roof mounted Not applicable N.A.

Cast parts, comprising chain tightener,pinwheels, links, split bearings and

the like Pcs 20 Not applicable N.A.




HIGH VOLTAGE EQUIPMENT (one chamber)

3¢T/R/3¢T/R/36T/R/36T/R/

High voltage supply for fieldno:1/2/3/4/5 Pcs 3¢T/R 1$T/R/ 10T/R/ 10T/R 1¢T/R/ 1$T/R/ 10T/R
DC SUPPLY BY
DC Supply by Pcs 5 TR set 4
number of DC-supply in fieldno:1/2/3/4/5 Pcs 1/1/1/1/1 3 1
size of DC-supply for fieldno:1/2/3/4/5 kV (Peak) 100/100/100/100/100 90/90/90 110/110/110
size of DC-supply for fieldno:1/2/3/4/5 mA (Avg) 600/700/800/800/800 575/575/575 600/600/600
specific DC-current in fieldno:1/2/3/4/5 mA/m2 0.68/0.8/0.91/0.91/0.91 0.54 0.72
TR Control Panel IP class IP P21 P31 Hermetically Sealed
MCC protection class Type IP54 As per OEM standard
TR set — RAL 5012, TR panel & PMCC
/color —RAL 7032, Yes
/alarms for oil temperature and pressure Yes/no Included Yes Yes considered, Strick type
Grounding equipment for TR-sets at access doors Type FLS Earthing rod
Electrical accessories, comprising:
Firing /triggering command from ESPJIGBT based controller and SCR based
/Thyristor switching elements Type FLS controller controller
/Connections on high voltage side Through Bus duct Through HV pipe connection
Insulator sets comprising:
/ support insulators, conical Pcs 20 12 4 nos / Field
/ insulator shafts for discharge rapping system Pcs 10 3 4 nos / Field
/ lead through insulators in trunking Pcs 10 3 NA
Earthing rods and warning signs Set 10 1 Yes 1 lot considered per ESP
CONTROL & ELECTRICAL EQUIPMENT (one chamber)
Controller PIACS Microcomputer controller, Microprocessor controller EPIC-III
with automatic intermittent integrated with rapping programmer
energization facility for T/R-sets type International standard Precicon

Type FLS controller is considered

/programmable control for rapping gear motors Type Yes Yes Micro controller based
Through thermostat for support

/control for heating elements Type FLS insulator Thermostatically Controlled




/signal for Central Control room. Std 4-20 mA Over modbus TCP-IP/OPC protocol Shall be provided as appliable
Yes, if opacity meter feedback is

/Energy Management Control System Yes/No Optional connected through 4-20 mA signal. Yes

/ terminal for input of CO alarm Yes/No Optional External configurable Dl is available Yes

/terminal for aut. change of operating status Yes/No Optional Yes

/serial communication to CCS (GATEWAY) Yes/No Included Over modbus TCP-IP/OPC protocol Yes

/standard Protocol for Serial Communication Modbus RTU Ethernet RS485

GENERAL STANDARDS FOR ELECTRICAL EQUIPMENT

Motors: For Seal air fan motor

motor standard IEC IE1 As per IEC

motor type Squirrel Cage,Norm Motors Squirrel Cage,Norm Motors sQIiM

insulation class F utilised to B F utilised to B Class F

protection class IP 54 IP 55 IP 54

Cubicles:

/internal control voltage VAC 230 230 VAC 230

/lamp voltage VvDC 24 Later during detail engineering 220

/protection class P21 IP54 45 Max

/ forced cooling of cubicles Optional Not required

Instruments:

/protection class IP65 Later during detail engineering IP 31 for Indoor, IP 54 for Outdoor

Access to High Voltage carrying Equipment/Parts

Key interlocking Type Serv Trayvou or Similar Mechanical castle key Mechanical

ESTIMATED POWER CONSUMPTION

Total power use for T/R sets kw 89 Will be finalized after detailed Engg. Refer Electrical Load List

Total power use of heaters kw 37.5 16 Refer Electrical Load List

Total power use for rapping motors kw 1.2 2.59 Refer Electrical Load List




Total power use of dust transport kw 49 Will be finalized after detailed Engg. Refer Electrical Load List
Total Power for Purge Air kW 2.0 kW 2 Will be finalized after detailed Engg. Refer Electrical Load List
Scrapper conveyor kw Will be finalized after detailed Engg. 15
Drag chain conveyor kW Will be finalized after detailed Engg. 3.7
RAV kw Will be finalized after detailed Engg. 3.7
Total estimated Power Consumption kW 135 18.59 224
SURFACE TREATMENT FOR PARTS DELIVERED
Collecting plates Type Oil Coated St.3/Tectyl 506 / Equivalent
Discharge electrodes Type Oil Coated St.3/Tectyl 506 / Equivalent
Other internal parts Program Transport Primed Transport Primed
/degree of cleaning (SIS 055900 Type St.2 SA2.5
/primer 40
External parts to be covered by insulation Program Transport Primed Transport Primed
/degree of cleaning (SIS 055900 Type St.2

Primer: 2 Coats of red oxide primer
/primer 40 (50 microns total DFT)
External parts not to be covered by insul. Program 1
/degree of cleaning (SIS 055900 Type Sa2.5 Sa 2.5

Primer: 2 Coats of red oxide primer
/primer my 100 (50
/ finish painting my 60 microns total DFT)

SCOPE OF SUPPLY

ESP Inlet and Outlet hoods (Corten
steel)

Outer roof has been
included(Chequered plate 1S-3502
and MS 1S:2062 Gr A)

ESP Hot-roof and cold-roof
arrangement (Corten steel)




Inspection doors included

Inspection door included

ESP Quick opening doors (Corten
Steel)

Rapping system for distribution
screen,supporting rod etc have been
included

ESP internal including electrodes,
suspension and steadying frames,
rapping shafts,anvils have been
included.

ESP internals of Corten steel
including electrodes, suspension and
steadying frames, rapping
shafts,anvils and baffles.

Gas distribution devices with
support accessories.

Gas distribution devices with
support accessories.

Gas distribution devices with
support accessories.

Rapping system for collecting
electrode, discharge electrodes &
inlet gas distribution devices

Rapping system for collecting
electrode, discharge electrodes &
inlet gas distribution devices

Rapping system for collecting
electrode, discharge electrodes &
inlet gas distribution devices

Rapping motors for collecting
electrode, discharge electrodes &
inlet gas distribution devices

Rapping motors for collecting
electrode, discharge electrodes &
inlet gas distribution devices

Rapping motors for collecting
electrode, discharge electrodes &
inlet gas distribution devices

Insulators included

Insulators as required by HRC India
design.

Insulators as required by HRC India
design.

Bus duct has been included. But no
mention of T-R oil trays

HV bus-duct and T-R oil trays

Mechanical key safety interlocks

Mechanical key safety interlocks

Key interlocking system. system.
ESP support bearings has been
Slide bearings included included. Fixed and slide bearings

Detail engineering only for Stairways
and gangways inlcuded ,Sun roof
structrue for TR Set(Detail
Engg),Steel supported outer roof will
be fabricated and supplied by Ms
FLS.

Staircase & Platform from Ground

Level to Casing bottom floor level

platform and to ESP roof top has
also been included.

Access steel structures including
platform and staircase from floor
level to ESP roof with galvanized
gratings
and stair steps.

Weather enclosure, detail engg will
be done by Ms FLS

Not given

Weather enclosure for ESP

Electical hoist & trolley included in
Trident scope,Maintenance
structure with monorail detail engg

included in the scope

Monorail with electric hoist Included

Maintenance structure with
monorail inlcuded




Inlet & outlet expansion joints -
Nonmetallic Type - Only detail
engineering included in the scope.

Inlet & outlet expansion joints -
Nonmetallic Type

Inlet & outlet expansion joints -
Nonmetallic Type

Not mentioned

ESP Inlet DTPA dampers

ESP Inlet DTPA dampers

Not mentioned

ESP Outlet DTPA dampers

ESP Outlet DTPA dampers

Rotary valve for ash conveyor outlet

Scraper, incl. gear motor and
VFD,Drag chain, incl. gear motor has

Scrapper Conveyor & Drag Chain

Scrapper Conveyor & Drag Chain

been included in the scope Conveyor Conveyor
Graph alloy bearings for Scrapper
Not Given Conveyor

Basic engg for Thermal insulation &
cladding of ESP inlcuded in the
scope

Not included in the scope.

Thermal insulation & cladding of
ESP

Modification in upstream and
downstream ductwork with

Not given supports
Induced draft fan inlcuded in the
Not included in the scope. Not included in the scope. scope




EXCLUSIONS(SCOPE OF SUPPLY/WORK)

1.Any other Power, Control &
Instrument Cable

2.All Civil work.

3.Finish Painting

4.Erection, Commissioning, PG
Testing, supervisor.

5.Power & control of dust transport
system (Scrapper, drag chain &
RAV).

6.Lightning and lightning of ESP
7.Dust Conveying below Rorary air
lock valve

8.Electric hoist & trolley (Capacity-
2.0 T) for T/R set.

9.Earthing system including ground
pit

10.Casing Frames - Concrete
11.Platework, casing - Concrete
12.Flat Bottom Hopper - Concrete
13. Mechanical erection and
Electrical ertection.
14.Instruments, controllers, cables
or electrical erection for central
control

room..

T.CIVIT WOTKs mcruding all civil
engineering, grouting, minor work,
foundation, control room, MCC
room.

e Structural engineering including
structural work except specified in
our scope of supply

¢ |D fan, motor, VFD & accessories.

e Dust handling system / conveyor
beyond rotary air lock.

e Fabrication drawing preparation &
supply of Stack, Duct & duct support

® PLC/DCS & its programming, HMI,
engineering station, SCADA,
laptop/desktop, UPS with backup
etc.

¢ All cable
(Power/control/instrument/screen/c
ommunication) with cable tray, tray
support, rack, trestle etc. or
associated hardware except those
mentioned in our scope of supply..

1. Civil work
2.ESP casings and casing
columns(Corten steel)
3.Ash Mixing tank with Agitator
4. AMT transfer Pump




Performance Guarantee

IS11255Part1 &3
EN 13284-1:2002 Stationary source
emissions - Determination of low
range mass
concentration of dust. (In-stack
standard for emissions < 40
mg/Nm3 - Case 1)

ASME Power Test Code PTC 27 and
the requirements of Environmental
Protection and it has been given
subject to certain provisions and has
been mentioned clearly in the offer

Performance guarantee condition
has been given but couldnot find
the value .

When the equipment covered by
this proposal is operated at the
design conditions given in Section 5
of this proposal, HRC India
guarantees ESP outlet emission as:
<50 mg/Nm?3 dry gas (Guaranteed
with all fields in service, subject to
inlet conditions furnished and under
steady state of operation
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EXECUTIVE SUMMARY

M/s Trident Ltd. and Lotus Integrated Texpark Ltd. are operating an integrated Agro-based paper mill
and a textile division respectively in Dhaula Complex, Mansa Road, Barnala, Punjab, 148101. In regards
to the notice issued by the Punjab Pollution Control Board, Trident Group has approached
Cholamandalam MS Risk Services Limited (CMSRSL), a NABET accredited EIA consulting organization
to undertake the groundwater quality assessment along the drain located adjacent to the existing

plant in Barnala.

The study team had a detailed site reconnaissance and walkthrough along the drain and collected the

samples as mentioned above from Dec 3, 2019, to Dec 6, 2019.

To understand the regional scenario of land details in terms of physiography, elevation profile in the
region, groundwater flow direction in the aquifer, etc. the published data by the central groundwater
board has been collected. Similarly, the regional level soil and groundwater quality have been studied

based on the information collected from published technical and scientific documents.

Based on the collected information regarding groundwater survey and exploration data published by
CGWSB for Barnala block, the groundwater flow direction in the area was evaluated to be towards the

west. The land elevation slope in the area is also in line with the flow direction.

The Water level as per the published EIA report in the region ranges from 8.72m to 23.89m bgl during
the pre-monsoon period and 9.95 m to 25.41 m bgl during the post-monsoon period. The seasonal
fluctuation varies from 1.05 m to 5.32 m in the study area. The long-term fluctuation trend indicates

an average fall of 0.65m/year. Barnala block is categorized as an Over Exploited Zone by CGWB.

Based on the details obtained from during the assessment, the utilisation of treated wastewater for
irrigation is in the order of 150 m® per Ha per day which is in line with the loading rates recommended
for the soil texture (for loamy and sandy loamy soil type: 110 to 225 m3/Ha/day) as per the notification
of MoEF&CC published on 14 Jan, 2016.

For the purpose of this assessment, the soil and groundwater samples have been collected (i) Along
the Dhanuala drain (less than 100m from the Drain), (ii) at the upgradient locations to map the
baseline background levels and (iii) at the onsite irrigation area. Groundwater samples were collected

from the existing private borewells which were drilled up to the deeper aquifer which are in use.
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0 pH in the groundwater samples collected was reported in the range of 7.1 to 8.0 which is
within the acceptable range as per drinking water standards published by 1S 10500:2012.
Whereas the pH in soil was found to be more alkaline in the entire region.

0 TDS in the samples collected from the existing borewells were recorded to be in the range of
524 to 1276 mg/l. The TDS levels in groundwater from the samples collected is a regional
phenomenon and is in line with the published regional level data. The groundwater’s Salinity
as NaCl is in-line with TDS which contributes to 50% to 60%. Similarly, the electrical
conductivity in the soil is also high and depicting regional scenario which reflects the
equivalent salinity as NaCl in soil.

0 Total hardness in the samples collected from the existing borewells was recorded to be in the
range of 140 to 595 mg/I.

0 Minor traces of nutrients and Heavy metal were found in the groundwater and soil samples

collected but the impact is totally insignificant.
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1. INTRODUCTION

Groundwater is a valuable natural resource, being both an important source of water supply and a
major component of the water cycle. The groundwater quality in the overall country has undergone a
tremendous change over the past decade. Groundwater in shallow aquifers generally contains calcium
bicarbonate, mixed type and other types including sodium chloride water near the coastal areas.
Similarly, the quality in deeper aquifers also varies from place to place and is generally found suitable
for common uses. The main groundwater quality problems in India include due to inland salinity,

coastal salinity, fluorides, nitrates, heavy metals including arsenic, iron, etc.

Irrigation through tube wells is well-practiced in Punjab due to the limited availability of canal waters
(surface water). Such practices were well established due to the initiative and enterprise of the
individual farmers and have spread up to more than 75% of the total agricultural land in the state is
depending on the groundwater. Punjab is one of the successful states in the country in terms of
agricultural aspects based upon the use of groundwater for irrigation. The quality of groundwater in
the state has been characterized by Geogenic contamination and anthropogenic contamination
including agricultural activities, animal waste disposals, industrial discharges and urban pollution due

to municipal wastes.

M/s Trident Ltd. and Lotus Integrated Texpark Ltd. (part of Trident Group companies- hereafter
referred to as Trident Group) are operating an integrated Agro-based paper mill and a textile division
respectively in Dhaula Complex, Mansa Road, Barnala, Punjab, 148101. In regards to the notice issued
by the Punjab Pollution Control Board, Trident Group has approached Cholamandalam MS Risk
Services Limited (CMSRSL), a NABET accredited EIA consulting organization to undertake the

groundwater quality assessment along the drain located adjacent to the existing plant in Barnala.

2. ABOUT THE CONSULTING ORGANISATION

Cholamandalam MS Risk Services Limited (CMSRSL) is a 50:50 joint venture between USD $3.14 Billion
Murugappa Group, India and Mitsui Sumitomo Insurance Group, Japan and has a technical

collaboration with InterRisk, a group company of Mitsui Sumitomo Insurance Group.

Established in the year 1994, Cholamandalam MS Risk Services is a Chennai based Risk Consulting
Company offering comprehensive Risk management & Engineering solutions in the field of Safety,
Health and Environment. The company has pioneered many innovative and specialized services
catering to the needs of Asian & European markets for the last 15 years. The organization has

successfully executed more than 2000 projects (Domestic/International) which not only helped its
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clients maintain compliance but also optimize their EHS performance and set new benchmarks.
Cholamandalam MS Risk Services, an 1ISO 9001:2008 company, is a certified “Environment Impact
Assessment” Consultant organization by NABET EIA Accreditation committee, a constituent of the
Quality Council of India. The company has a well-established experience in safety and environmental

studies in India and overseas over the last decade.

3. METHODOLOGY ADOPTED FOR THE STUDY

The soil and groundwater quality assessment in the area has been carried out by adopting the below

study methodology:

e The groundwater survey and exploration data published by CGWB for the Barnala block are
collected and utilized to map the groundwater flow direction in the aquifer.

e Based on the satellite and topographical maps of the region, the natural drains and canals will
be mapped.

e A basic review of the wastewater utilization for irrigation has been done.

e A thorough walkthrough along the Dhanuala drain (approx. 10 km stretch) especially where
the industrial wastewater and sewage is being discharged.

e The below sampling program has been adopted for the soil and groundwater assessment:

0 Collection of soil samples at 1m depth along the Dhanuala drain covering the
upstream to the plant discharges, near the plant discharge and downstream to the
plant discharges.

0 Similarly, the groundwater samples are collected from the existing borewells along
the Dhanuala drain (not more than 100m away from the drain) covering the upstream
to the plant discharges, near the plant discharge and downstream to the plant
discharges.

0 Collection of groundwater samples from the existing borewells and the soil samples
from the onsite irrigation area where treated wastewater is being utilized.

0 Collection of groundwater samples from the existing borewells and the soil samples
at 5 to 6 km away (upgradient as per the aquifer flow direction) to map the
background baseline conditions in terms of soil and groundwater quality.

0 All the soil samples were analyzed for the necessary analytes including pH, electrical
conductivity, salinity, total organic carbon, available Phosphorous, total nitrogen,
heavy metals, total petroleum hydrocarbons, pesticides and lignin. The analytical data

is compared with ICAR and other standards for soil quality.
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0 Similarly, the groundwater samples were analyzed for the necessary analytes such as
pH, electrical conductivity, total dissolved solids, salinity, dissolved oxygen (DO),
biological oxygen demand (BOD), chemical oxygen demand (COD), total hardness,
essential nutrients (NPK), total petroleum hydrocarbons, heavy metals, pesticides etc.
the analytical data is compared with CPCB standards for drinking water to check its
compliance.

e Based on the analytical data, the contamination profile is developed depicting as two-
dimensional contours or graphical representation for the critical parameters. The long term

published groundwater quality data is utilized for mapping the regional level quality profile.

The study team had a detailed site reconnaissance and walkthrough along the drain and collected the

samples as mentioned above from Dec 3, 2019 to Dec 6, 2019.

4. OVERALL SOIL AND GROUNDWATER SCENARIO IN BARNALA REGION

4.1. Study area and Geographical details

Trident group’s paper manufacturing division and integrated textile park are located in Dhanuala
Complex, Mansa Road, Barnala District in the state of Punjab. Based on the Central Ground Water
Board (CGWB) published block-wise groundwater resource assessment, 2017, all the three blocks in
Barnala district is categorized as overexploited in terms of groundwater extraction. The geographical
boundary of the study is limited to the plant area and area along the drain where the industrial
wastewater is discharged. Hence the primary data of soil and groundwater has been collected from
the area which is discussed further in detail. The published regional level quality data has also been

collected and presented in the report.

The location map is presented in Figure 4.1 and Figure 4.2. The plant is surrounded by a natural drain
named Dhanuala drain (marked as a blue line) along the northern boundary passing from East to West.
The Dhanuala drain is joining the Lisarna drain in the west at 8 km downstream from the plant. The
plant including the paper division and textile division is spread to an extent of approx. 220 Ha in which
approx. 85 Ha is the irrigation area where the treated wastewater (of 12,800 m3/day) is being used.
Whereas, the treated wastewater quantity of 8,700 m3/day is being discharged to Dhanuala drain.
Thus, utilisation of treated wastewater for irrigation is in the order of 150 m? per Ha per day which is
in line with the loading rates recommended for the soil texture (for loamy and sandy loamy soil type:

110 to 225 m3/Ha/day) as per the notification of MoEF&CC published on 14 Jan, 2016.
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Figure 4.1: Location map 1
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Discharge point

Plant Boundary is marked as Yellow line
Onsite irrigation area is marked as green area
Adjacent Dhanula drain is shown as a blue line and the flow direction in the drain is from East to West
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Figure 4.2: Location map 2
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e Onsite irrigation area is marked as green area

e Plant Boundary is marked as Yellow line. Red circle radius: 3km (from the approx. center of the plant)

e Adjacent Dhanuala drain is shown as a blue line. The flow direction in Dhanuala drain is from East to West
e Lisarna drain where the Dhanuala drain is joining is shown as a Purple line. The flow direction in the Lisarna drain is from Northeast to Southwest.
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4.2. Land Details

Based on details collected from the published EIA report in 2016, the elevation of the land in the buffer
zone (10km from the plant boundary) varies from 196 m above msl in the southwestern to 285 m
above msl in the northeast. The elevation of the land in the core zone (5km) varies from 198 m above
msl in the southwestern to 250 m above msl in the northeast. Hence it is evident as per the ground
elevation that the upgradient is towards east and the downgradient is towards west from the plant

site. The Physiography and DEM are shown in Figure 4.3, Figure 4.4 and Figure 4.5 respectively.

According to the Watershed Atlas of India, the study area of 10km forms part of Lower Sutlej Sub-
Basin below Bhakra Dam and is shared by SLILO10 watershed. There is no well-defined material
drainage system in the area. Two main drains pass through the area — Upper Lisarna Nala in the
northwest and Dhanaula Drain in the central part. The drainage with the watershed boundary is

presented in Figure 4.6.

The overall land use of a 10 km radius area reveals the dominance of agriculture land (88.55%)
followed by built-up land (9.48%), wasteland (1.17%) and water bodies (0.80%). The Level | and Level

Il land-use landcover maps are presented in Figure 4.7 and Figure 4.8.
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Figure 4.3: Physiography of the Study Area (10KM from the plant boundary)
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Figure 4.4: Digital Elevation Model of the Study Area (10KM from the plant boundary)
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Figure 4.5: Digital Elevation Model of the Study Area (5KM from the plant boundary)
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Figure 4.6: Drainage and Water Bodies in the Study Area (10KM from the plant boundary)
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Figure 4.7: Level | Land use and Landcover in the Study Area (10KM from the plant boundary)
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Figure 4.8: Level Il Land use and Landcover in the Study Area (10KM from the plant boundary)
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4.3. Geology and Soil Type

Based on details collected from the published EIA report in 2016, geologically the area is covered by
the Sedimentary formation of the Quaternary area. The region is underlined by Grey micaceous, fine
to coarse-grained sand, silt and clay (Active flood plain), Cyclic sequence of grey micaceous sand silt
and clay (Older flood plain deposit and Multicyclic sequence of brown to grey silt, clay and kankar and
reddish-brown to grey sand (older alluvial plain). The geology of the area (10km radius from the plant

boundary) is given in Figure 4.9.

The landforms / geomorphic units and structures such as fractures, fissures and faults have been
interpreted from the satellite image. All the landform / geomorphic units and structures occurring in
the study area are mapped. The geomorphology and structures of the area play a vital role in
identifying the groundwater potential zones. Two geomorphic units namely Dune complex, Alluvial
plain older — under canal command in the study area. The following geomorphic units have been

interpreted.
1) Dune Complex

2) Alluvial plain older — under canal command

Dune complex and the Alluvial plain older are good in groundwater occurrence and movement.
However, the Dune complex is very good as this unit completely comprised of sand. Alluvial plan older
under canal command is clay and silt dominant. The percolation rate is comparatively low in this unit.
The existing mill site area is located in Alluvial Plain older under canal command. The Geomorphology

of the study area is presented in Figure 4.10.

Prominent types of soil in the district are coarse loamy calcareous soils, fine loamy calcareous soils
and a thin layer of sandy over loamy soils presents western and southern parts of the district. In the
study area more specifically, Coarse loamy over sandy soils, Moderate flooding sandy soils are

observed. Soil classification of the area is given in Figure 4.11.
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Figure 4.9: Geology of the Study Area (10KM from the plant boundary is marked as a C|rcle)
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Figure 4.10: Geomorphology of the Study Area (10KM from the plant boundary)
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Figure 4.11: Soil classification of the Study Area (10KM from the plant boundary)
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4.4. Hydrogeology

Based on details collected from the published EIA report in 2016, there are around 23 watersheds
within the study area of 10km radius from the plant which covers an aerial extent of 328.38 Sq.Km.

Watersheds within a 10Km radius from the mill are given in Figure 4.12.

The district is occupied by Indo-Gangetic alluvial plain of Quaternary age and falls in Ghaggar sub-
basin. The groundwater occurs in alluvium formations comprising fine to coarse sand which forms the
potential aquifers. In the shallow aquifers up to 50m bgl groundwater occurs under unconfined /water

table conditions whereas in deeper aquifers semi-confined /confined conditions exist.

Water level Behaviour- as per the published EIA report, the depth to the water level in the region
ranges from 8.72 m to 23.89 m bgl during the pre-monsoon period and 9.95 m to 25.41m bgl during
post-monsoon period. The seasonal fluctuation varies from 1.05 m to 5.32 m in the study area. The
long-term fluctuation trend indicates an average fall of 0.65m/year. The hydrogeology map of the

district is given in Figure 4.13.

As per the details published by Central Ground Water Board, the Barnala block is categorized as an
Over Exploited Zone. The groundwater potential and the categorization of blocks is given in Figure
4.14. The regional groundwater levels vary between 15 to 27 m bgl which is in line with the above and
the yield of the wells varies between 1000 to 4000 liters per minute. Groundwater level contour is

presented in Figure 4.15.

The published data on the historical trend of groundwater depth at the nearest CGWB maintained

tube well located in Barnala town during monsoon and pre-monsoon is presented below:
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Historical trend of groundwater depth in the region during pre-monsoon

1997
2016
2017
2017

wn
[
o
(o))

2011
2013
2014

PN 1996
I 1998
I 2002
N 2003
S 2004
N 2006
S 2007
A 2008
NN 2009
I 2010
. 2013
I 2014
S 2015
[
[
w w N N = = (6, ] o
(5, ] o (%, ] o (¥, ] o
Ground water depth (m bgl)

40

Source: Central Ground Water Board

Over the past 22 years, the groundwater depth has been increased to an extent of approx. 26.1m
during monsoon and 23.4m during pre-monsoon which could be due to the extensive utilization of

groundwater for irrigation and improved urbanization in the region.

As per the published EIA report in 2016, the soil lithology reveals that the porosity of the soil is 46.82%
and the Texture is Sandy clay. The porosity indicates that the infiltration rate of the soil is moderate.
The groundwater table contour depicts that the flow is towards the west direction in both the seasons
which is in line with the land elevation profile. The hydraulic gradient in the mill site is moderate and
has been observed as 4.8 m/Km in pre-monsoon and 3.9 m/Km in post-monsoon. It is also noticed
groundwater trough and mound in isolated pockets of the study area which indicates the convergent
and divergent flow of groundwater. The groundwater table constructed for the study area is presented

in Figure 16 and Figure 17.
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Figure 4.12: Water Shed of the Study Area (10KM from the plant boundary)
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Figure 4.15: Groundwater level contour of the Study Area (10KM from the plant boundary)
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Figure 4.16: Groundwater table and hydraulic gradient during Pre-Monsoon (10KM from the

plant boundary)
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Figure 4.17: Groundwater table and hydraulic gradient during Post-Monsoon (10KM from the

plant boundary)
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5. SOIL AND GROUNDWATER QUALITY IN THE REGION

5.1. Published Information on Soil and Groundwater Quality in the Region

Based on the quality data published by Central Ground Water Board, Ministry of water resources,
Govt. of India, the groundwater in the district is generally alkaline in nature. The chemical quality data
from the shallow and deep aquifers indicate that all major cations (Ca, Mg, Na, and K) and anions (COs,
HCOs;, Cl, SO,4) are within the permissible limits set by BIS, 2012. The physical parameters such as
electrical conductivity show a wide variation from 827 pS/cm in the southern and northern part to
1140 uS/cm in the central part of the district particularly where the existing mill is location. It was also
concluded that since all the physical and chemical parameters are below the permissible limit

prescribed by BIS and the groundwater in the area is suitable for drinking purposes.

As per the data published by Water Resource Information System under the central water commission,
the groundwater quality in the Barnala block (Coordinates of the well: 30.3583, 75.5583) was being
recorded during 2015 and 2016. The summary of the quality data is below:

The average electrical conductivity was recorded was about 915 umhos/cm which indicates that
approx. total dissolved solids concentration is 450 to 500 mg/I. Thus, the regional level of groundwater
quality in terms of TDS is moderate. The average pH recorded was about 8.8 which is also slightly

exceeding the acceptable limit for drinking water. Hence the tendency to scale is significantly high.

The average Sodium Adsorption Ratio (SAR) value of 5.17 and Residual Sodium Carbonate (RSC) value
of 3.73 has been recorded which indicates the SAR is below the permissible limit of 10 while the RSC
value is slightly above the prescribed limit of 2.5 for the agricultural purpose. SAR is an indicator of
the suitability of water used for agricultural purposes and also a standard diagnostic parameter for
the sodicity hazard of soil. Whereas the RSC is an indicator for alkalinity hazard of soil and it can be

inferred that the entire region has the tendency to exhibit higher pH in the soil.
5.2. Soil and Groundwater Quality — Primary Data

For the purpose of this assessment, the soil and groundwater samples have been collected from the
below areas. The groundwater samples collected are from the existing private borewells which were

drilled up to the deeper aquifer. There are no open wells located in the area.

I Samples along the Dhanuala drain (less than 100m from the Drain)-

0 Upstream with respective to the plant discharge point

0 Near the plant discharge point
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0 Downstream with respective to the plant discharge point

Samples to map the baseline background levels

0 Upgradient location with respect to the groundwater flow direction (Southeast to the

plant)

0 Cross gradient location with respect to the groundwater flow direction (Southwest to

the plant)

Samples within the onsite irrigation area

The location details for the above-mentioned soil and groundwater sampling points are given in Table

5.1 and Table 5.2 respectively. The location maps are presented in Figure 5.1 and Figure 5.2.

The analytical data of soil and groundwater samples are summarized and presented in Table 5.3 and

Table 5.4 respectively. The laboratory test reports are attached as Annexure of this report.

Table 5.1: Groundwater Sampling location details

Location Description Latitude Longitude
Along the drain - Upstream of Dhanuala from plant 30.295647° | 75.510133°
Along the drain - Upstream of Dhanuala from plant 30.293611° | 75.520917°
Baseline background Location (Upgradient as per groundwater
30.273278° | 75.525667°
flow direction)
Baseline background Location (Upgradient as per groundwater
30.269889° | 75.529806°
flow direction)
Along the drain — Near the plant 30.303547° | 75.491189°
Along the drain — Downstream of Dhanuala from plant 30.306944° | 75.480528°
Along the drain — Downstream of Dhanuala from plant 30.307833° | 75.474722°
Along the drain — Downstream of Dhanuala from plant 30.314167° | 75.429583°
Along the drain — Downstream of Dhanuala from plant 30.316199° | 75.418556°
Baseline background Location (the Nearest village in the
30.283539° | 75.465386°
South)
GW11 ‘ Within the onsite irrigation area 30.297722° | 75.486056°
GW12 ‘ Within the onsite irrigation area 30.290187° | 75.499296°

Table 5.2: Soil Sampling location details

Code
S1

Location Description

Latitude

Longitude

Along the drain - Upstream of Dhanuala from plant

30.297361°

75.510417°
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Along the drain - Upstream of Dhanuala from plant 30.293611° | 75.520917°
Baseline background Location (Upgradient as per

30.273278° | 75.525667°
groundwater flow direction)
Baseline background Location (Upgradient as per

30.269889° | 75.529806°
groundwater flow direction)
Along the drain — Near the plant 30.300357° | 75.497876°
Along the drain — Downstream of Dhanuala from plant 30.307833° | 75.474722°
Along the drain — Downstream of Dhanuala from plant 30.313606° | 75.429431°
Along the drain — Downstream of Dhanuala from plant 30.316173° | 75.418771°
Within the onsite irrigation area 30.297722° | 75.486053°
Within the onsite irrigation area 30.295487° | 75.489771°
Within the onsite irrigation area 30.290632° | 75.499480°
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Figure 5.1: Locations of Groundwater Sampling
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Figure 5.2: Locations of Soil Sampling
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Figure 5.3: Photographs of Soil and Groundwater Sampling
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Table 5.3: Summary of Groundwater Analytical results

Along Dhanuala Drain .
Near V.VI“."n. the. Background baseline
X onsite irrigation . Dutch Standards
s. No. parameters Units Det‘ect.lon Upstream the Downstream area locations
Limit Plant
GW-1 | GW-2 | GW-5 | GW-6 | GW-7 | GW-8 | GW-9 | GW-11 | GW-12 | GW-3 | GW-4 | GW-10 ;::5:; '"tf,r;’lﬁ':sim

1 pH 7.64 7.98 7.47 7.14 7.63 7.52 7.46 7.39 7.62 7.71 7.77 7.59
2 Total Dissolved Solids mg/| 874 894 1060 1276 876 784 1062 1222 942 524 558 676
3 Electrical Conductivity umhos/cm 1409 1444 1710 2060 1411 1265 1716 1971 1523 846 901 1092
4 Total Hardness (as CaCOs) mg/I 260 220 265 595 310 305 375 380 285 145 140 180
5 EZ;";';S' (coD) Oxvgen mg/| 4 bal bal bal bal bal bal bal bal bal bal bal bal
6 BOD at 27°C for 3 days mg/I 2 bdl bdl bdl bdl bdl bdl bdl bdl bdl bdl bdl bdl
7 Dissolved Oxygen mg/| 7.4 7.4 7.5 7.4 7.4 7.4 7.4 7.5 7.4 7.4 7.5 7.4
8 Salinity (as NaCl) mg/I 588.05 | 666.83 | 658.7 | 518.42 | 424.39 | 257.68 | 579.03 738.5 502.16 | 220.83 | 376.36 | 439.13
9 Nitrogen (as N) mg/I 0.3 bdl bdl bdl bdl bdl bdl bdl bdl bdl bdl bdl bdl
10 Phosphorus (as P) mg/I 0.2 bdl bdl bdl bdl bdl bdl bdl bdl bdl bdl bdl bdl
11 Potassium (as K) mg/| 7.09 6.78 7.35 8.27 8.08 7.46 7.4 7.3 6.65 4.91 5.09 5.55
12 Aluminium (as Al) mg/I 0.005 bdl bdl bdl bdl bdl bdl bdl bdl 0.16 bdl bdl bdl
13 Barium (as Ba) mg/| 0.005 0.041 0.031 0.035 0.05 0.625
14 Copper (as Cu) mg/I 0.005 bdl bdl bdl bdl bdl bdl bdl bdl 0.008 bdl bdl bdl 0.015 0.075
15 Iron (as Fe) mg/I 0.05 bdl bdl bdl bdl bdl bdl 0.13 0.056 0.94 bdl bdl bdl
16 Manganese (as Mn) mg/| 0.005 bdl bdl bdl 0.038 bdl bdl bdl 0.008 0.03 bdl bdl 0.009
17 Selenium (as Se) mg/I 0.005 bdl bdl bdl bdl bdl bdl bdl bdl bdl bdl bdl bdl 0.00007 0.16
18 Silver (as Ag) mg/I 0.005 bdl bdl bdl bdl bdl bdl bdl bdl bdl bdl bdl bdl - 0.04
19 Zinc (as Zn) mg/I 0.02 bdl bdl bdl bdl bdl bdl 0.025 bdl 0.12 bdl bdl bdl 0.065 0.8
20 Molybdenum (as Mo) mg/I 0.005 bdl bdl bdl bdl 0.005 0.3
21 Cadmium (as Cd) mg/I 0.02 bdl bdl bdl bdl bdl bdl bdl bdl bdl bdl bdl bdl 0.0004 0.006
22 Lead (as Pb) mg/I 0.005 bdl bdl bdl bdl bdl bdl bdl bdl bdl bdl bdl bdl 0.015 0.075
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Values exceeding the Dutch Target values

Values exceeding the Dutch Intervention values

23 | Mercury (as Hg) mg/| 0.0005 bdl bdl bdl bdl bdl bdl bdl bdl bdl bdl bdl bdl | 0.00005 0.0003
24 | Nickel (as Ni) mg/| 0.005 bdl bdl bdl bdl bdl bdl bdl bdl bdl bdl bdl bdl 0.015 0.075
25 | Total Arsenic (as As) mg/| 0.005 bdl bdl bdl bdl bdl bdl bdl bdl bdl bdl bdl bdl 0.01 0.06
26 | Total Chromium (as Cr) mg/| 0.005 bdl bdl bdl bdl bdl bdl bdl bdl bdl bdl bdl bdl 0.001 0.03
27 F:C"gc)h'm'”ated bipheny! g/l 0.05 bal bal bal bal bal bal bal bal bal bal bal bal 0.01 0.01
Polynuclear Aromatic

28| | rocarbons (PAH) g/l 0.05 bdl bdl bdl bdl bdl bdl bdl bdl bdl bdl bdl bdl
29 | Residual Pesticides ug/! 0.01 bdl bdl bdl bdl bdl bdl bdl bdl bdl bdl bdl bdl

Detected values

Below detectable levels

PJ-ENVIR-20191127-2644
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Values exceeding the Dutch Target values

Values exceeding the Dutch Intervention values

Table 5.4: Summary of Soil Analytical results
A:::rlz::nuala Drain Within the onsite irrigation Bz::aksg(:lci)::d Dutch Standards
S. No. Parameters Units De:::tiion Upstream Plant et area locations
s1 s-2 5 $6 57 s-8 -9 s10 | s11 -3 s-4 \T/:Ezz '"t‘\’;;’l‘;:im"

1 | pH 8.72 8.86 8.39 9.23 8.49 9.05 8.98 9.25 8.95 8.62 8.68
2 Electrical conductivity umhos/cm 220 259 280 119 116 148 108 258 164 279 155 2000*

Organic Matter % wt/wt 0.7 0.49 0.49 0.68 0.85 0.63 0.42 0.5 0.54 1.01 0.62
4 | Available Phosphorus (as P) % wt/wt 0083 | 0101 | 0054 | 0063 | 008 | 0091 | 0069 | 0.033 | 0054 | 0.083 | 0.056
5 Total Nitrogen (as N) % wt/wt 0.08 0.21 0.16 0.043 | 0.065 | 0.046 | 0074 | 0047 | 0.05 0.05 0.09
6 | Oil&Grease % wt/wt bdl bdl bdl bdl bdl bdl bdl bdl bdl bdl bdl
7 | Salinity (as Nacl) % wt/wt 0.09 0.12 0.1 0.17 0.17 0.11 0.1 0.12 0.13 0.11 0.14
8 Moisture % wt/wt 13.95 | 13.25 10.31 964 | 1339 | 1041 1.89 5.21 2.83 | 1047 | 11.48
9 | Cadmium (as Cd) mg/kg 1 bal bal bdl bdl bdl bdl bdl bdl bdl bdl bd 0.8 12
10 | Zinc (as zn) me/kg 1 4233 | 5022 | 3533 | 3347 | 3483 | 3234 | 1919 | 3973 | 5532 | 43.16 | 7456 140 720
11 | Total Chromium (as Cr) mg/kg 1 2216 | 3019 | 2124 | 1866 | 1756 | 16.07 | 1042 | 1423 | 13.92 | 21.06 | 19.79 100 380
12 | Nickel (as Ni) mg/kg 1 1431 | 236 13.08 9.04 9.41 5.39 bdl 6.52 6.82 | 13.47 | 12.59 35 210
13 | Total Arsenic (as As) mg/kg 1 bdl bdl bdl bdl bd bd bdl bd bd bdl bd 29 55
14 | Mercury (as Hg) me/kg 1 bdl bdl bdl bdl bdl bd bdl bd bd bdl bd 0.3 10
15 | Copper (as Cu) me/kg 1 bdl bdl bdl bdl bd bd bdl bd bd bdl bd 36 190
16 | Lead (asPb) me/kg 1 bd bdl bdl bdl bd bd bdl 3.95 3.95 bdl bd 85 530
17 f;(':‘gc)h'”i"ate" biphenyl | mg/kg 0.05 bl bal bal bal bl bl bal bl bl bal bal 0.02 1
18 E%Vrr;‘;;';a;ns ° AH)amma“C me/kg 0.05 bl bdl bdl bdl bl bl bdl bl bl bdl bl 1 40

* Acceptable limit as per Indian counsel of Agricultural research
Detected values
Below Detectable Levels (bdl)
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5.3. Summary of Groundwater Quality

pH:

pH may not have a direct impact but one of the important water quality parameters as the lower pH
water is more likely to be corrosive and higher pH is water tends to scale. Based on the laboratory test
results, the pH of the samples collected is in the range of 7.1 to 8.0 which is within the acceptable
range as per drinking water standards published by IS 10500:2012.

Total Dissolved Solids:

The palatability of water with a total dissolved solids (TDS) level of less than about 500 mg/| is an
acceptable limit for drinking purposes as per Indian standards. Considering the regional scenario of
groundwater quality, the TDS levels in the district are likely to exceed 500 mg/l. Based on the
laboratory results, the TDS in the samples collected from the existing borewells was recorded to be in
the range of 524 to 1276 mg/l. The contour map is presented in Figure 5.4 and the graphical
representation is presented in Figure 5.5.

It can be inferred from the analytical data that the background baseline concentrations of TDS are
reported in the range of 524 mg/l to 675 mg/l which is in line with the regional groundwater quality.
The TDS concentration along the drain is in the range of 784 mg/l to 1276 mg/I| and precisely varying
from 874 mg/| to 894 mg/l in the upstream of drain from plant discharge, around 1060 mg/| near the
plant discharge and from 784 mg/I to 1276 mg/Il in the downstream of drain from plant discharge. The
TDS concentration ranging from 942 mg/l to 1222 mg/l is recorded from the samples collected within
the onsite irrigation. Based on the TDS level mapping, it can be inferred that the TDS levels in the
groundwater is a regional phenomenon and is in line with the published regional level data.

Figure 5.4: TDS Concentration Contour Map
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Figure 5.5: TDS Concentration in the Groundwater Samples Collected
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Total Hardness:

Depending on the other parameters such as pH and alkalinity, hardness can cause increased scaling
and corrosion tendencies. General guidelines for classification of waters are: 0 to 60 mg/| is classified
as soft, 60 to 120 mg/| as moderately hard 120 to 180 mg/| as hard and more than 180 mg/| as very
hard.

The water with a total hardness of less than 200 mg/I is an acceptable limit for drinking purposes as
per Indian standards. Based on the laboratory results, the total hardness in the samples collected from
the existing borewells was recorded to be in the range of 140 to 595 mg/l. The contour map is
presented in Figure 5.6 and the graphical representation is presented in Figure 5.7.

It can be inferred from the analytical data that the background baseline concentrations of hardness
are reported in the range of 140 mg/I to 180 mg/l which is classified as moderately hard to hard but
acceptable for drinking purposes as per Indian standards. The hardness concentration along the drain
isin the range of 220 mg/I to 595 mg/| and precisely varying from 220 mg/I to 260 mg/l in the upstream
of drain from plant discharge, around 265 mg/| near the plant discharge and from 305 mg/I to 595

mg/|l in the downstream of drain from plant discharge. The hardness concentrations ranging from 285
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mg/| to 380 mg/| are recorded from the samples collected within the onsite irrigation. Based on the

hardness level mapping, it can be inferred that hardness is apparent at the plant site and exhibiting to

be the local phenomenon and drastically diluted in the surrounding areas.

Figure 5.6: Hardness in Groundwater Contour Map
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Figure 5.7: Hardness in the Groundwater Samples Collected
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COD and BOD:

The chemical oxygen demand and biological oxygen demand concentrations do not exhibit or
insignificant or below the detectable limits from the groundwater samples collected. Hence, it is
evident that no direct ingression of industrial wastewaters or domestic sewages into the groundwater

is envisaged.

Salinity:

In general, the Inland salinity in groundwater is prevalent mainly in the arid and semi-arid regions of
various states including Punjab which is also reflected in terms of TDS concentration in the region. The
salinity as NaCl concentrations in the groundwater samples collected is in the range of 220 mg/I to
739 mg/l. The contour map is presented in Figure 5.8 and the graphical representation is presented in

Figure 5.9.

There are no drinking water standards particularly for Salinity as NaCl. But higher concentrations of

salinity in agricultural water impacts on plant growth and yield.

It can be inferred from the analytical data that the background baseline concentrations of salinity as
NaCl are reported in the range of 220 mg/l to 439 mg/Il. Whereas it is in the range of 258 mg/| to 667
mg/| and precisely varying from 588 mg/| to 667 mg/| in the upstream of drain from plant discharge,
around 659 mg/I near the plant discharge and from 257 mg/l to 579 mg/I in the downstream of drain
from plant discharge. The salinity as NaCl concentrations ranging from 502 mg/l to 739 mg/l is
recorded from the samples collected within the onsite irrigation borewells. Based on the salinity level

mapping, it can be inferred that it is a regional phenomenon.

Figure 5.8: Salinity as NaCl in Groundwater Contour Map
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Figure 5.9: Salinity as NaCl in the Groundwater Samples Collected
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Nutrients (NPK):

Nitrogen, Phosphorous, and Potassium are three primary nutrients that play an important role in
agriculture for plant nutrition. Based on the analytical results of groundwater water samples collected,
both nitrogen and phosphorous are concentrations do not exhibit or insignificant or below the
detectable limits. Whereas, the potassium is varying in the range of 4.9 mg/I to 8.3 mg/|. There are no
specific limiting concentrations for drinking water requirement whereas potassium is one of the

primary nutrients for agriculture.

Heavy Metals:

The analytical results of groundwater samples collected and analyzed for Heavy metals concentrations
were found to be below the intervention values as per Dutch International Standards. Hence, the
groundwater in this region is not contaminated to the level of remediation and no further assessment
and delineation of heavy metals contamination in the groundwater are necessarily required. Whereas,
comparing the concentrations with the drinking water acceptable limits published by Indian Standards
inferences that Aluminium, Iron and Manganese concentrations in the groundwater samples collected

from borewell located in onsite irrigation land.
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5.3. Summary of Soil Quality

The soil samples collected at various locations mentioned above were analyzed for 18 parameters.
The values were then compared with the standard soil classification from the Handbook of Agriculture,
Indian Council of Agricultural Research, New Delhi, 2012 to understand the suitability for agriculture

and Dutch standards to evaluate the contamination if any.

pH:

The pH of the soil was found to be in the range of 8.39 to 9.25. pH above 7 is normally classified as
alkaline and the high values of alkalinity. The pH in soil could be due to nitrogen-rich fertilizers in the
soil. However, the alkaline soils could contribute to the growth of the plants rather than the acidic

soils.

Electrical Conductivity:

The electrical conductivity of the soil was found to be in the range of 108 umhos/cm to 280 pmhos/cm
which could be a regional phenomenon and may be attributed to the use of fertilizers or could be due

to the salinity intrusion in groundwater.

Organic Content & Total Nitrogen:

The organic content in the soil ranged from 0.42% wt/wt to 1.01% wt/wt. This could be due to the
potential release of the nitrogen in the soil. The total nitrogen in the soil was found in the range of
0.043% wt/wt to 0.21% wt/wt. A typical agricultural soil would contain 0.10% to 0.15% N and hence

the soil can be considered good for crop growth in terms of total nitrogen.

Available Phosphorus:

The available phosphorus in the soil was found between 0.033% wt/wt and 0.101% wt/wt. The cool,
wet soils show low values of phosphorus. High values of available phosphorus will induce excessive
plant growth due to the supply of essential primary nutrients. The phosphorus values could be

increased by the use of phosphorus-rich fertilizers.

Salinity:
The salinity as NaCl in soil was found to be in the range of 0.09% wt/wt to 0.17% wt/wt. Since sodium
does not contribute to the growth of the plants, its significance is less. Excessive sodium levels could

be attributed to the irrigation waters which is the groundwater in this region.
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Moisture:
The moisture in the soil samples was found to be between 1.89 % wt/wt and 13.95 % wt/wt. The
higher moisture content implies that the water holding capacity of the soil is more and hence it is good

for plant growth.

The values of Zinc ranged from 19.19 mg/kg to 74.56 mg/kg. These were found to be less than the
target/Intervention values as per the Dutch Intervention Standards. This shows that the soil is not
contaminated and non-toxic. Since the concentration of zinc is found to be moderate, the levels are

found to be good for plant growth.

Total Chromium:

The values of Total chromium in the soil was in the range of 10.42 mg/kg to 30.19 mg/kg. This means

that the soil is not contaminated. High values of chromium could be toxic.

Nickel:
The values of Nickel were found to be between 5.39 mg/kg and 23.6 mg/kg. The high content of nickel
in the soil will cause toxicity. Since the values were found to be less than 35 mg/kg, it acts as a good

source of nutrients that could be transferred as an important element in the diet of the human being.

Lead:
The lead values were found to Below Detection Limit (BDL) at all the locations except at the onsite

irrigation areas where the traces were found.

All the other parameters such as Oil & grease, Cadmium, Total Arsenic, Mercury, Copper,
Polychlorinated biphenyl (PCB) and Polynuclear aromatic hydrocarbons (PAH) were found to be Below

Detection Limit (BDL) in all the soil samples collected.

6. SUMMARY AND CONCLUSIONS

The summary of soil and groundwater quality assessment carried out in the area is presented below:

e Based on the collected information regarding groundwater survey and exploration data
published by CGWB for Barnala block, the groundwater flow direction in the area was
evaluated to be towards the west. The land elevation slope in the area is also in line with the
flow direction.

e The Water level as per the published EIA report in the region ranges from 8.72m to 23.89m

bgl during the pre-monsoon period and 9.95 m to 25.41 m bgl during the post-monsoon
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period. The seasonal fluctuation varies from 1.05 m to 5.32 m in the study area. The long-term
fluctuation trend indicates the average fall of 0.65m/year. Barnala block is categorized as an
Over Exploited Zone by CGWB.

e Based on the details obtained from during the assessment, the utilisation of treated
wastewater for irrigation is in the order of 150 m3 per Ha per day which is in line with the
loading rates recommended for the soil texture (for loamy and sandy loamy soil type: 110 to
225 m3/Ha/day) as per the notification of MoEF&CC published on 14 Jan, 2016.

e Forthe purpose of this assessment, the soil and groundwater samples have been collected (i)
Along the Dhanuala drain (less than 100m from the Drain), (ii) at the upgradient locations to
map the baseline background levels and (iii) at the onsite irrigation area. Groundwater
samples were collected from the existing private borewells which were drilled up to the
deeper aquifer which are in use.

0 pHinthe groundwater samples collected was reported in the range of 7.1 to 8.0 which
is within the acceptable range as per drinking water standards published by IS
10500:2012. Whereas the pH in soil was found to be more alkaline in the entire region.

0 TDS in the samples collected from the existing borewells were recorded to be in the
range of 524 to 1276 mg/l. The TDS levels in groundwater from the samples collected
is a regional phenomenon and is in line with the published regional level data. The
groundwater’s Salinity as NaCl is in-line with TDS which contributes to 50% to 60%.
Similarly, the electrical conductivity in the soil is also high and depicting regional
scenario which reflects the equivalent salinity as NaCl in soil.

0 Total hardness in the samples collected from the existing borewells was recorded to
be in the range of 140 to 595 mg/I.

0 Minor traces of nutrients and Heavy metal were found in the groundwater and soil

samples collected but the impact is totally insignificant.

%k %k x
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Annexure |

Laboratory Analytical Test Reports for Groundwater

Samples
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Annexure |l

Laboratory Analytical Test Reports for Soil Samples
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Annexure-22


Guidelines for Utilisation of Treated Effluent in Irrigation

1.0 Background

The Hon'ble National Green Tribunal (NGT), Principal Bench, New Delhi, vide order
dated 24.05.2019 in the matter of O.A. No. 348/2017, Shailesh Singh Vs Al-Dua Food
Processing Pvt. Ltd., issued the following directions to CPCB:

“.We may add that no industry can be permitted to dispose treated effluents on land for
irrigation, plantation or horticulture/gardening by prescribing standards applicable without
assessment of adequate availability of land and impacts of such disposal on agricultural / crops
/plants and the recipient ground water. Impact of precipitation levels also needs consideration
while granting such approvals. ZLD needs to be considered with respect to use of effluents in
the industrial processes not in terms of its disposal on land or farm. Therefore, the CPCB needs
to look into this aspect with the help of experts and issue appropriate guidelines in this regard.
This aspect may also be covered in the report to be submitted in the present case...”

CPCB, constituted an Expert Group, comprising of members from Indian Institute of
Technology (IIT), Delhi, National Environmental Engineering Research Institute
(NEERI), Delhi and Central Pollution Control Board (CPCB), Delhi, to lay down
guidelines as directed by the Hon’ble NGT. The Expert Group in its two meetings held
on 7.8.2019 and 23.09.2019, discussed the issues thoroughly and finalised the
“Guidelines for Utilisation of Treated Effluent in Irrigation” as given in the
following paragraphs/sections.

2.0 Introduction

Zero Liquid Discharge (ZLD) implies that the industries are not discharging any
effluent, either on the land or in the water body or at any other place i.e. recycling the
same in the process entirely without releasing any effluent.

ZLD accomplishment may need physical & chemical treatment, followed by biological
system to remove organic load. The treated effluents can be then subjected for
concentration and evaporation. The concentration method quite often involves the
adoption of Reverse Osmosis (RO) and Nano Filtration (NF) methods. The
evaporation methods involve drying/evaporation of effluent in multi effect
evaporators (MEE).

Adopting ZLD practices may not be feasible in many cases in view of techno-
economical reasons. However, the industries should still to be encouraged for

1



recycling and reuse of waste water as far as practicable in order to minimize the fresh

water consumption and discharge of waste water into the environment. The treated

waste water of an industry may also be utilised for irrigation. This type of

utilisation/application is considered an efficient approach for managing/conserving

water resources, compensating water shortages caused by seasonality or the irregular

availability of water sources for irrigation throughout the year.

The possible risks of wastewater usage in agriculture may range from changes to

physico-chemical and micro-biological properties of soils to impact on human health.

In unfavorable economic conditions, the search for alternative irrigation sources,

such as the use of untreated or inadequately treated wastewater may result in risk

factors. Thus, it is necessary to ensure the beneficial aspects of this practice before

application of treated wastewater in irrigation.

3.0 Guidelines for Utilisation of Effluent in Irrigation

(i)

(ii)

1ii.

The industry should engage an agricultural scientist or tie-up with an
agricultural university or institute for advice on the utilization or the rate of
application of the effluent for irrigation considering the agro-climatic
conditions.

As seasons and the sowing periods of the crops put restrictions on the
utilisation of effluent for irrigation, the industry should prepare a
comprehensive Irrigation Management Plan (IMP), which should include the
following, in consultation with the agricultural scientist or agriculture
university/institute and submit to SPCBs/PCCs which should verify the
same while issuing Consent to the industry:

a. Areas to be covered under irrigation.

b. Survey/plot (khasra) numbers of land and their area covered in the scheme.

c. Written agreement with the farmers to bring their land under the scheme.

d. The quantity of effluent to be used in different periods of the year and crop-
wise.

e. The treated effluent distribution system and arrangement for low/no
demand period.

f. Agronomic plan for effective utilisation of land.

The treated effluent should meet the norms prescribed for irrigation under
Environment (Protection) Rules, 1986/Consent. The effluent should also
conform to Total Dissolved Solid (TDS)- 2100 mg/1 and Sodium Adsorption
Ratio (SAR)- preferably less than 18 but not more than 26, depending on
soil/crop type, besides meeting any other parameters suggested by
agricultural scientist or agricultural university/institute in the IMP.

2



iv.

Vi.

Vii.

Viii.

Meeting the prescribed norms shall not be the only criteria for use of treated
waste water in irrigation, the requirement of water for irrigation will also be
a limiting condition and this depends upon various factors, as follow:

a. Crop: This is the main subject determining the water requirement, such
as, paddy crops (in general) need more water than trees.

b. Climate: In tropical and subtropical climate especially in arid regions,
irrigation frequency is higher. However, in slightly moist conditions the
frequency decreases.

c. Irrigation type:There are various irrigation types, namely, flood
irrigation, sprinkler, rain gun, drip irrigation, etc., which influences the
water requirement for irrigation.

d. Soil condition: The various soil types, such as loam, clay, sandy, clay
loam, sandy loam etc., determine the crop types and also alters the
irrigation system thus determining the water requirement.

e. Soil permeability: The soil permeability, which is also known as water
conductivity of the soil, determines the water retention capacity. This
determines the cultivable crops, which in turn determines the water
requirement for irrigation.

f. Total Salt Concentration: Total salt concentration (for all practical
purposes, the total dissolved solids) is one of the most important
agricultural water quality parameters. The plant growth, crop yield and
quality of produce are affected by the total dissolved salts in the irrigation
water.

The command area for effluent utilisation should be as near as feasible to the
industry in order to facilitate easy monitoring and effective control. The
industry should construct a distribution network of impervious conduits to
cover the irrigated area.

The industry should construct impervious lined storage tank of minimum 15
days capacity for storage of treated effluent during low/no demand, based
on the Irrigation Management Plan.

The treated effluent should be analysed regularly, say after every 15 days. The
effluent samples should be taken at the point from where the effluent is
discharged for irrigation.

The physico-chemical characteristics of the soil under irrigation with treated
effluent, should be monitored twice in a year to assess conditions in summer
and post monsoon seasons, in order to determine the deterioration of soil
quality.



ix.

xi.

xii.

Similarly, the groundwater quality should also be monitored twice in a year.
Samples should be collected from the first water bearing strata from existing
hand pumps or by installing the same for sampling purpose only. The
sampling points should be uniformly spread in the command area and near
effluent storage area.

The industry should carry out the analysis of various prescribed
effluent/soil/ground water quality parameters from the NABL/EPA/
SPCBs/PCCs recognised /accredited laboratories.

Reports regarding compliance of effluent quality standards and status of soil
and ground water quality shall be submitted to SPCBs/PCCs twice in a year,
in first week of January and July.

In case of observation of any deterioration of the soil and groundwater quality
parameters in the assessment by agricultural scientist or agricultural
university /institute, the application of effluent should be stopped
immediately and the industry should inform the SPCB, accordingly. The
industry shall be solely responsible for reclaiming the soil and water quality
at their cost in the affected area.

K e



1. Samples collected by Punjab Pollution Control Board :-

Comparative report of analysis results - M/s Trident Ltd. (HTD)

Annexure-F

Sr. Date of Location of Parameters
No. sampling sampling
1. pH Colour TSS TDS CoD | BOD Sulphide | Ammn.N | SAR Total O & G | Phenolic MLSS MLVSS
Pt. Co. | mg/ltr | mg/ltr | mg/it | mg/ltr | mg/Itr mg/Itr mg/Itr | Cr. mg/Itr Compound | mg/ltr mg/Itr
Unit r mg/Itr mg/Itr
Inlet of ETP 9.88 | 185 190 4701 962 210 4.0 4.8 26 BDL 8.0 BDL - -
Outlet of ETP 7.75 | 35 20 1845 58 14 BDL BDL 18 BDL BDL BDL - -
leading to
plantation
20.06.2019 Outlet of ETP 8.0 30 18 1823 54 12 BDL BDL 16 BDL BDL BDL - -
leading to drain
Aeration tank - - - - - - - - - - - - - 1130 680
Aeration tank -l - - - - - - - - - - - - - -
2. 28.07.2020 Inlet of ETP 10.2 380 316 2620 880 280 54 11.0 - BDL 6.8 BDL - -
Outlet of ETP 8.0 30 22 1643 92 16 BDL 54 11 BDL BDL BDL - -
leading to
plantation
Outlet of ETP 7.7 35 27 1697 104 18 BDL 6.8 11 BDL BDL BDL - -
leading to drain
Aeration tank -l - - - - - - - - - - - - - -
Aeration tank -II - - - - - - - - - - - - 3490 2760
3. Inlet of ETP 9.4 240 62 1980 460 110 3.2 12.8 - BDL 1.2 BDL - -
Outlet of ETP 7.8 30 14 1548 64 13 BDL 2.6 9.6 BDL BDL BDL - -
leading to
plantation
30.04.2021 | Qutlet of ETP 7.9 |30 19 1560 84 15 BDL 3.0 9.7 BDL BDL BDL - -
leading to drain
Aeration tank —| - - - - - - - - - - - - 3010 2260
Aeration tank —ll - - - - - - - - - - - - 3460 2540
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4, Inlet of ETP 7.9 | 200 239 2492 395 105 2.2 6.0 - BDL 3.0 BDL - -
Outlet of ETP 8.3 |40 34 1742 80 15 BDL 2.0 8.21 BDL BDL BDL - -
leading to

29.09.2021 | plantation
Outlet of ETP 8.3 |40 39 1771 88 15 BDL 2.0 6.62 BDL BDL BDL - -
leading to drain
Aeration tank -I - - - - - - - - - - - - 2660 1440
Aeration tank -Il - - - - - - - - - - - - 3080 2220
2. Sample collected by Joint Committee :-
Sr. Date of Location of Parameters
No. sampling sampling
1. pH Colour TSS TDS COD | BOD Sulphide | Ammn.N | SAR Total O & G | Phenolic MLSS MLVSS
Pt. Co. | mg/itr | mg/ltr | mg/it | mg/ltr | mg/itr mg/Itr mg/Itr | Cr. mg/Itr Compound | mg/Itr mg/Itr
Unit r mg/Itr mg/Itr
22.01.2020 Inlet of ETP 10.1 - 240 4410 1312 325 1.6 BDL - BDL - BDL - -
Outlet of ETP 8.13 - 19 1663 60 10 1.0 0.63 - BDL - BDL - -
leading to
plantation
Outlet of ETP 8.08 - 22 1660 66 11 1.0 0.49 - BDL - BDL - -
leading to drain
Aeration tank -I - - - - - - - - - - - - - -
Aeration tank -Il - - - - - - - - - - - - - -




3. Sample collected by NIT, Jalandhar :-

Date

Parameter

Raw Effluent

Equalization %Reduction Neutralization Lamella %Reduction Activated %Reduction %Overall
at entry of tank inlet tank outlet / clarifier outlet Carbon bed Reduction
screen Aeration tank outlet
inlet
11-12/ TDS 2066.8 1697 17.91 1688 1876.7 -11.17 2060 -9.76 0.33
March/2021 TSS 54.3 57.3 -5.5 58.3 13.7 76.5 11.0 19.7 79.74
(Sample COD 1030.0 1155.43 -11.74 1040 72.5 93.02 79.45 -9.58 92.31
collected in BOD 401.0 370.0 7.73 294.0 19.0 93.53 12.6 33.68 96.85
three shifts
after 8
hours)

Note :- All values are in mg/l while reduction is in percentage




1. Samples collected by Punjab Pollution Control Board :-

Comparative report of analysis results - M/s Trident Ltd. (PCD)

Annexure-G

Sr.

No.

Date of
sampling

Location of
sampling

Parameters

1.

pH

Total

Suspended

Solids mg/Itr

Chemical Oxygen
Demand mg/Itr

Bio-chemical
Demand mg/Itr

oxygen

Sodium Absorption
Ratio mg/Itr

Mixed Liquid Suspended
Solids mg/Itr

Mixed Liquid Volatile
Suspended Solids mg/Itr

20.06.2019

Inlet of ETP

11.6

910

2790

530

28

Outlet of
ETP leading
to
plantation

7.79

26

210

20

10

Outlet of
ETP leading
to drain

7.81

24

196

18

Aeration
tank -

5390

3550

Aeration
tank -lI

5070

3340

30.09.2019

Inlet of ETP

10.4

571

3364

815

14

Outlet of
ETP leading
to
plantation

7.5

33

236

24

8.5

Outlet of
ETP leading
to drain

7.6

27

225

22

6.1

Aeration
tank -I

3690

2650

Aeration
tank -l

3290

2250
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10.06.2020

Inlet of ETP

6.3

428

904

250

7.4

Outlet of
ETP leading
to
plantation

6.91

42

186

21

6.6

Outlet of
ETP leading
to drain

7.0

49

182

20

6.4

Aeration
tank -l

4530

2950

Aeration
tank -l

17.09.2020

Inlet of ETP

8.9

502

1260

280

Outlet of
ETP leading
to
plantation

7.6

25

204

23

6.8

Outlet of
ETP leading
to drain

7.9

22

192

21

6.4

Aeration
tank -I

3140

2650

Aeration
tank -l

2980

2460

10.12.2020

Inlet of ETP

7.1

837

884

212

Outlet of
ETP leading
to
plantation

7.7

17

204

26

10.7

Outlet of
ETP leading
to drain

7.7

47

141

19

10.6




Aeration
tank -

2845

2080

Aeration
tank -lI

30.04.2021

Inlet of ETP

6.6

146

680

118

Outlet of
ETP leading
to
plantation

7.6

33

130

16

7.8

Outlet of
ETP leading
to drain

7.7

48

138

18

8.2

Aeration
tank -

2890

2240

Aeration
tank -l

3250

2380

29.09.2021

Inlet of ETP

7.1

247

610

150

Outlet of
ETP leading
to
plantation

7.5

38

158

22

9.10

Outlet of
ETP leading
to drain

7.6

41

164

23

7.29

Aeration
tank -I

2290

1600

Aeration
tank -l

2820

2080




2. Sample collected by Joint Committee :-

Sr. Date of Location of Parameters
No. | sampling sampling
1. pH Total Suspended | Total Chemical Bio-chemical Sodium Mixed Liquid | Mixed Liquid Volatile
Solids mg/Itr Dissolved Oxygen Demand | oxygen Demand | Absorption Ratio | Suspended Solids | Suspended Solids
Solids mg/Itr mg/Itr mg/Itr mg/Itr mg/Itr mg/Itr
Inlet of ETP 6.4 514 2305 1310 410 - - -
23.01.2020 Foipetof | 7.9 34 2017 244 26 6.32 - -
ETP
leading to
plantation
Outlet of 7.85 37 2080 276 28 6.08 - -
ETP
leading to
drain
Aeration - - - - - - - -
tank -
Aeration - - - - - - - -
tank -l
3. Sample collected by CPPRI, Saharanpur :-
Sr. Date of Location of Parameters
No. | sampling sampling
1. | Average of pH Total Suspended | Total Chemical Bio-chemical Colour (PCU) Mixed Liquid | Mixed Liquid Volatile
sample Solids mg/Itr Dissolved Oxygen Demand | oxygen = Demand Suspended Solids | Suspended Solids
collected on Solids mg/Itr mg/Itr mg/ltr mg/Itr mg/ltr
02/03/2021, | Inlet of ETP - - - - - - -
15/03/2021 "5 ietof | 7.59 18 1679 223 19 823 - -
& ETP
10/04/2021 leading to

plantation




Outlet of
ETP
leading to
drain

7.63

21

1662

216

21

802

Aeration
tank

3431

2313
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Charter for Water Recycling & Pollution Prevention
in Pulp & Paper Industries

(Specific to Ganga River Basin States)
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Central Pollution Control Board

Delhi

April, 2015
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Fresh Water Consumption Norms (m3/t of product)

i Short Term : Long Term :
Category o ! :
' Objectives ' Goals
Al: Wood Based Pulp & Paper Mills producing bleached grades of i 60 i o i
chemical pulps, papers, paperboards & newsprint i : :
A2: Wood Based Pulp & Paper Mills producing unbleached grades of , o , 55 ,
chemical pulps, papers and paperboards ! ! :
B1: Agro Based Pulp & Paper Mills producing bleached grades of ﬂ. 60 T o 1.
chemical pulps, papers, paperboards & newsprint | . .
B2: Agro Based Pulp & Paper Mills producing unbleached grades of o =
papers and paperboards : : I
C1: RCF & Market Pulp Based Paper Mills producing bleached grades ofﬂi 20 ? 1c ﬂl
papers, paperboards & newsprint
C2: RCF & Market Pulp Based Paper Mills producing unbleached grades ' 15 ' 10
_of papers and paperboards e S
D : RCF & Market Pulp Based Specialty Paper Mills* : 60 : 50

1. Short and Long Term norms become applicable 1lyr, and 2 yrs respectively, from the date of
notification of Charter. Long Term norms will be reviewed after 18 months.

2. “#” applies to mills that manufacture only specialty papers
3. "tpd" refers to Air-Dry (ADt) for pulp; Saleable weight for paper.
4. Not applicable to mills at ZLD
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STANDARD OPERATING PROCEDURE 7% /T RIDENT
BUSINESS/ EQPEEITCAL LOCATION | pPUNJAB MACHINE WASTE WATER DRAIN
UNIT DIVISION NAME/PROCESS NAME

PROCESS : TREATED WATER UTILIZATION 100% BY FARMERS

ACTION PLAN FOR UTILIZATION OF ALL TREATED WATER BY FARMERS BY JUNE 2022

Trident Paper is utilize its 67% of treated water into existing developed plantation land and discharge only
less than 33% treated water into permitted drain.

Submitted the details and timelines to zero discharge in permitted drain.

Water in Water in
Sr. No. Month Total Water Drain Plantation
uom KLD KLD KLD
1 Jan-21 15337 4150 11187
2 Feb-21 15976 5568 10408
3 Mar-21 15975 5468 10507
4 Apr-21 15462 5524 9938
5 May-21 15395 5336 10059
6 Jun-21 15517 5345 10172
7 Jul-21 15482 5397 10085
8 Aug-21 16003 5400 10603
9 Sep-21 16012 5507 10505
10 Average 15688 5299 10510
11 Lan-d required for utiIiZf-:' Acre 66
drain water for plantation
NS:)'. Activity Description uom Jan-22 Mar-22 | May-22 Jun-22
Agreement with farmers and
1 laying of pipeline & ordering of Acre 21 18 27
pipeline
Approyal from Qraln department Comiki
2 for laying the pipe parallel to the .
drain 1on
Laying of pipeline to additional :
3 Iar?d/?armifs land and agreement Cotmpl e
with farmers on
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Annexure-J

STANDARD OPERATING PROCEDURE /¢ TRIDENT 2
MACHINE

BUSINESS/ SUSTAINABILITY LOCATION | PUNJAB WASTE WATER MANAGEMENT

UNIT NAME/PROCESS NAME

PROCESS IRRIGATION MANAGEMENT PLAN

Annexure -2 — Action plan detailing pipe network, land use, watering depth and type / age of plants etc.

WASTE WATER MANAGEMENT
IRRIGATION PLAN

/’/TREDENT

TRIDENT GROUP
BARNALA
PREPARED BY DOCUMENT NO PAGE 1 OF 20
AJAY KUMAR SUS/PB/IRRIGATION -01

APPROVED BY

ISSUE DATE

REVISION NO./ REVISION DATE

RAJAT MONGA

10/03/2021

TO BE UNCONTROLLED.

THIS IS AN ELECTRONICALLY CONTROLLED AND MAY NOT BE REVISED WITHOUT APPROVAL FROM THE DOCUMENT
CONTROLLER. ALL PAPER COPIES ARE CONSIDERED
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STANDARD OPERATING PROCEDURE

/7 TRIDENT

BUSINESS/
UNIT

SUSTAINABILITY

LOCATION

MACHINE

PUNJAB NAME/PROCESS NAME

WASTE WATER MANAGEMENT

PROCESS :

IRRIGATION MANAGEMENT PLAN

o

. Effluent generation data

. Plantation layout

. Zone wise plantation area
. Zone wise plant age

. Zone wise water flow

. EMF metering

. Roster Zone Wise

. Infrastructure available

O 00 3 O WD K~ W

. Irrigation check list

10. Team matrix

11. Plantation Images PCD
12. Plantation Images HTD
13. Irrigation process

14. Proposed Plan

INDEX

15. Additional land layout & piping.

PREPARED BY

DOCUMENT NO

PAGE 2 OF 20

AJAY KUMAR

SUS/PB/IRRIGATION -01

APPROVED BY

ISSUE DATE

REVISION NO./ REVISION DATE

RAJAT MONGA

10/03/2021

TO BE UNCONTROLLED.

THIS IS AN ELECTRONICALLY CONTROLLED AND MAY NOT BE REVISED WITHOUT APPROVAL FROM THE DOCUMENT
CONTROLLER. ALL PAPER COPIES ARE CONSIDERED




STANDARD OPERATING PROCEDURE

/7 TRIDENT

MACHINE
33?1!NESS/ SUSTAINABILITY | LOCATION | PUNJAB NAME/PROCESS NAME | WASTE WATER MANAGEMENT
PROCESS IRRIGATION MANAGEMENT PLAN

EFFLUENT GENERATION DATA
PRESENT SCENARIO
SND  DESCRETION Lk 410 PCO TETAL

1 TO[aL EFRLIEN" GZMNERATIN k. £146 3 13002 21465
? TREATZL WATER NTL: PLAMTAT O KL 1305 1320 165495 0
3 TOTAL AREA OF P_ANTATION ACRE 445 1GG 2130
d EF-LLIEMT COMNE LBAFTHN kL&CRE FLIANIN B Faan
5 UTL Z4TLfN OF TREATED Wit "ER CNT O PLANTATICN Uy EE2 695 £2 1

PREPARED BY DOCUMENT NO PAGE 3 OF 20

AJAY KUMAR SUS/PB/IRRIGATION -01

APPROVED BY ISSUE DATE REVISION NO./ REVISION DATE

RAJAT MONGA 10/03/2021 -

CONTROLLER. ALL PAPER COPIES ARE CONSIDERED

TO BE UNCONTROLLED.

THIS IS AN ELECTRONICALLY CONTROLLED AND MAY NOT BE REVISED WITHOUT APPROVAL FROM THE DOCUMENT




STANDARD OPERATING PROCEDURE

v /TRmENT 3

MACHINE
BUSINESS/ TY | LOCATION
BUSI SUSTAINABILI PUNJAB NAME/PROCESS NAME | WASTE WATER MANAGEMENT
PROCESS IRRIGATION MANAGEMENT PLAN

PLANTATION LAYOUT

“‘l"H"i‘t‘“H

I

|

PREPARED BY

DOCUMENT NO

PAGE 4 OF 20

AJAY KUMAR

SUS/PB/IRRIGATION -01

APPROVED BY

ISSUE DATE

REVISION NO./ REVISION DATE

RAJAT MONGA

10/03/2021

TO BE UNCONTROLLED.

THIS IS AN ELECTRONICALLY CONTROLLED AND MAY NOT BE REVISED WITHOUT APPROVAL FROM THE DOCUMENT
CONTROLLER. ALL PAPER COPIES ARE CONSIDERED




STANDARD OPERATING PROCEDURE v /TR[DENT

BUSINESS/ SUSTAINABILITY | LOCATION | PUNJAB MACHINE

UNIT NAME/PROCESS NAME WASTE WATER MANAGEMENT

PROCESS : IRRIGATION MANAGEMENT PLAN

ZONE WISE PLANTATION AREA

PAPER PLANTATION AREA {ACRES) TOWEL PLANTATION AREA {ACRES)

ZONE TOTAL Z20ME TOTAL
ZOMNE 1 2 ZOME 1 4
ZOME 2 1 ZOME 2 14
JONE 2 L= ZONE 3 3
£0ME 4 ] FOMNE 4 1.5
ZENE & 19 LOMNE 3 3
LJONE & 15 LOMNE B 12
LOME 7 g FIME 7 2%
Z0ME 2 14 ZOMNE & 25
ZONE g ZOME 9 £
ZOMNE 10 el TOTAL AREA q8.5
LOME 11 F)
JOME 12 12
ZaME 13 2
ZONE 14 4
ZOME 15 2
SONE 1E 2
FAOME 17 3
SONE 12 2
IOME 1B ]
JOME 20 3
ZOME 21 ]
TOTAL AREA 165
PREPARED BY DOCUMENT NO PAGE 5 OF 20
AJAY KUMAR SUS/PB/IRRIGATION -01
APPROVED BY ISSUE DATE REVISION NO./ REVISION DATE
RAJAT MONGA 10/03/2021 -
THIS IS AN ELECTRONICALLY CONTROLLED AND MAY NOT BE REVISED WITHOUT APPROVAL FROM THE DOCUMENT
CONTROLLER. ALL PAPER COPIES ARE CONSIDERED
TO BE UNCONTROLLED.




STANDARD OPERATING PROCEDURE

/7 TRIDENT

BUSINESS/ SUSTAINABILITY LOCATION | PUNJAB
UNIT

MACHINE
NAME/PROCESS NAME

WASTE WATER MANAGEMENT

PROCESS : IRRIGATION MANAGEMENT PLAN

ZONE WISE PLANTATION AGE

PAPER PLANTATION AREA (YEAR)

TOWEL PLANTATION AREA (YEAR)

ZONE TOTAL AGE [YEARS) LOME TOTAL AGE [YEARS|
ZOME 1 2020 1 ZOME 1 2021 o
IONE 2 14 3 FONE 2 2011 1
ZOME 1 2040 11 Z0INE 3 20121 o8
LONE 4 ALK 14 JOME 4 2021 AH
ZOME & 201 04 Z0NE 5 2020 1
TONE & 2610 M ZONE B 2019 y
IONE T 2019 2 ZONE 7 2005 17
ZONE & 2631 0 Z0NE & 2020 1
ZOME F 2020 1 ZONE 2021 Ol
ZOME 100 2610 11
FOINE 11 2CE R
20ME 12 2650 i
ZIME 13 2010 11
ZOME 14 2608 12
ZOME 15 014 7
ZOME 16 20400 11
FOME 17 AC10 11
ZOME 16 2040 11
FOME 19 AC12 g
ZOME 20 2631 0.4
FOME 21 AC19 2
PREPARED BY DOCUMENT NO PAGE 6 OF 20
AJAY KUMAR SUS/PB/IRRIGATION -01
APPROVED BY ISSUE DATE REVISION NO./ REVISION DATE
RAJAT MONGA 10/03/2021

CONTROLLER. ALL PAPER COPIES ARE CONSIDERED

TO BE UNCONTROLLED.

THIS IS AN ELECTRONICALLY CONTROLLED AND MAY NOT BE REVISED WITHOUT APPROVAL FROM THE DOCUMENT




STANDARD OPERATING PROCEDURE

/7 TRIDENT 5

MACHINE
BUSINESS/ Ty | LOCATION
BUSI SUSTAINABILI PUNJAB NAME/PROCESS NAME | WASTE WATER MANAGEMENT
PROCESS IRRIGATION MANAGEMENT PLAN

ZONE WISE IRRIGATION PLAN

PAPER PLANTATION AREA (AREA-WISE)

MAX. YWATER

ZONE  TOTAL | A‘::RF'EE‘"‘EI TOTAL FLOW
Gom3facre
FOME 2A Z0
ZOME 4 5
ZCOME 10 e
AREA 1 ZOME 1S 2 A 25380
ZEOME 18 3
Z0ME 20 T2
ZIOME 21 Lt
ZUOMHE 1 L
AREA 2 LAHE S (53 1% 1 Cad 3
E£OME 158 b
AREA 3 FOMNC AT g a 240
ZOMC 20 0
ZOMC 12 10
ZUOME 3 16
AREA 4 ZUOME 5 15 . o
FONE T =
LUMNE & 1a
ZCOME 1 2
ZOMC 18 2
AREA 5 ZIONE 14 4 F | 320
FOMF 5 10
AREA & ZC0ME 11 z 1< 580
TOTAL 1625 132200
PREPARED BY DOCUMENT NO PAGE 7 OF 20
AJAY KUMAR SUS/PB/IRRIGATION -01
APPROVED BY ISSUE DATE REVISION NO./ REVISION DATE
RAJAT MONGA 10/03/2021 .
THIS IS AN ELECTRONICALLY CONTROLLED AND MAY NOT BE REVISED WITHOUT APPROVAL FROM THE DOCUMENT
CONTROLLER. ALL PAPER COPIES ARE CONSIDERED
TO BE UNCONTROLLED.




STANDARD OPERATING PROCEDURE

/7 TRIDENT

MACHINE

33ISTINESS/ SUSTAINABILITY LOCATION | PUNJAB NAME/PROCESS NAME WASTE WATER MANAGEMENT
PROCESS : IRRIGATION MANAGEMENT PLAN
TOWEL PLANTATION AREA {AREA-WISE)
MAX. WATER
LZONE TOTAL AREA (ACRES) TOTAL FLOW @
T0m3facre
£ 1 F
ZONE 2 14
ZTINE 3
AREA il 5179
ZONE 4 1.5
FOIMFE F 25
FONE 2 5
ZOME & T
AREA 2 15 051
IR & 13
AREA 3 ZOME & 2.5 2h 173
TOTAL 485 48,5 3305
PREPARED BY DOCUMENT NO PAGE 8 OF 20
AJAY KUMAR SUS/PB/IRRIGATION -01
APPROVED BY ISSUE DATE REVISION NO./ REVISION DATE
RAJAT MONGA 10/03/2021 -
THIS IS AN ELECTRONICALLY CONTROLLED AND MAY NOT BE REVISED WITHOUT APPROVAL FROM THE DOCUMENT
CONTROLLER. ALL PAPER COPIES ARE CONSIDERED
TO BE UNCONTROLLED.




STANDARD OPERATING PROCEDURE

/7 TRIDENT

BUSINESS/
UNIT

SUSTAINABILITY LOCATION

PUNJAB

MACHINE
NAME/PROCESS NAME

WASTE WATER MANAGEMENT

PROCESS :

IRRIGATION MANAGEMENT PLAN

ELECTROMAGNETIC FLOW METER RECORD -FLANTATION-PAPER ZONE
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STANDARD OPERATING PROCEDURE /“# TRIDENT 3

MACHINE
BUSINESS/ TY | LOCATION
BUSI SUSTAINABILI PUNJAB NAME/PROCESS NAME | WASTE WATER MANAGEMENT
PROCESS IRRIGATION MANAGEMENT PLAN

PCD Plantation Zong Wise Roster

Dasciption  Zare No o Area haies) Mﬂndﬂ Tresday  Wednesday Thoarsday  Fmday  Saloday  Suray

ZONE 24 20
FLME d 5
SANE 10 2
AREA 1 JAME 13 2
ZHE 19 4
JOME 2] 5
[ZONEZ1 | §
fCME 1 5
AREAZ  /ONRH e
JOME 14 2
AREA 3 FaME 17 3
ZLIME 7B £0
JOIME 12 10
FCHE 2 16
FCHE & 15
AREAL g 8
ANEE =]
SAME 14 2
FOIME 153 2
AREA G JOME 14 A
ZCME & 10
AREAS  ZonE 1 7 | i
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BUSINESS/ SUSTAINABILITY | LOCATION | PUNJAB MACHINE

UNIT NAME/PROCESS NAME WASTE WATER MANAGEMENT

PROCESS : IRRIGATION MANAGEMENT PLAN

HTD Flantation Zong Wise Rosler

Descrpiizn Zona ho, Aeea jAores)  Monds Taesday  ‘Wedresday Thorsday Friday aaluday  sunday

2HE i
HE 4
. EME: 3
ARES i o e
2HE R
AMEED o
MWL =
AREA 2 MHE i
AFREA S Ml ar
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MACHINE

BUSINESS/ TY | LOCATION

BUSI SUSTAINABILI PUNJAB NAME/PROCESS NAME | WASTE WATER MANAGEMENT
PROCESS IRRIGATION MANAGEMENT PLAN

INFRASTRUCTURE AVAILABLE

S5.NO. DESCRIPTION UOM  QUANTITY

1 TRACTOR MNOS 2

2 TROLLEY MNOS 1

2 HARRCW MNOS 2

4 ROTAVATOR MO 1

£ TOOLKIT MNOS 10

& SPFRANER PUMP MNOS 4
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BUSINESS/ LOCATION
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SUSTAINABILITY PUNJAB

MACHINE
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WASTE WATER MANAGEMENT

PROCESS : IRRIGATION MANAGEMENT PLAN

Pz e

Cre it

aalary Code

TERE WISE MNSPEC TIOMFOR PLAMTATIAN

ZEME WISE wWeTERCE TRELTCN

MORPIWER DFRICHRNAS PRE ROSTER

LD -0 H LHSES REMLA AL

ZHEZ Rike: FOR THE LD RGWAT R ACCURLA TN
CHEC KING FOR THE MACHNERY

TOCL KIT avalLABILITY

SUPERVISCR SKINATURE -
FOINTS OF CONCERN ACTMTIES 7 1B 18
ENE WILE NSPECTIONFOR PLANTATION

FLHE WISE WRTERCETRELTH

e hFOVWER DEPLOYED A2 PER ROSTER

WALD SROWTHESRAS S REMCYSL

L HELC KIS FOR THE FLODDMSNWe TZR ACCURLATION

CHEC KING: FOR THE MACHERT

TCAL KIT vl spBiLme
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MACHINE
BUSINESS/ Ty | LOCATION
BUSI SUSTAINABILI PUNJAB NAME/PROCESS NAME | WASTE WATER MANAGEMENT
PROCESS IRRIGATION MANAGEMENT PLAN

TEAM MATRIX

SLURAEBH CHABRA
(HEAD AGRICULTURE)
GLIRMA B
{SUPERVISOR)
WICK Y {: :} JSEMRAN
[HELPEF [HELPER:)
bAANEREET ‘!ﬂ ,& BAEFHS N
(HELFEF) & = | (HELFEF:
Haa sR {:H&l MAMNPRFFT

(HF I FFR) (HFI FFR
SLIKHWINDF R . Rl IFFT
(HF I PFF) (HFL FEFR)
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GLIMPSE OF PLANTATION AREA
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Ridges Furrow
Wide | 1meter Wide | 2 meter
High 50 cm
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BUSINESS/ SUSTAINABILITY | LOCATION | PUNJAB MACHINE

UNIT NAME/PROCESS NAME WASTE WATER MANAGEMENT

PROCESS : IRRIGATION MANAGEMENT PLAN

EFFLUENT GENERATION & PROPSED CONSUMPTION PLAN

FROPOSED SCENARIO
SN0, DEZCRFTIOM LR HTE FCD TZTAL
1 TOTAL EFFLLEMT GEMERATICIN KL Ra0n 1900 L
2 TREAT=C wdAaTES MTO PLANTATION KLLC: Ga00 19006 25501
] TOTAL AREA ZF FLANTATION REQURED ACRE a5 23T KED
4 ERFTING LAMND ACRE 49 3 1A% #14
] ME vy LaND RECMRED ACRE dd Tih n"r
i EFFLJEMNT CORS LIKP THM KLACRE AL ki an
5 LTRLZATOM OF TREATED WATER QONTC PLANTATION ) 100.0 il 100.0
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MACHINE

BUSINESS/ TY | LOCATION

BUSI SUSTAINABILI PUNJAB NAME/PROCESS NAME | WASTE WATER MANAGEMENT
PROCESS IRRIGATION MANAGEMENT PLAN

ADDITIONAL LAND LAYOUT AND PIPING
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Charter for Water Recycling & Pollution Prevention
in Pulp & Paper Industries

(Specific to Ganga River Basin States)

>
O pED

A.K.Vidyarthi
Additional Director
Central Pollution Control Board

Delhi

April, 2015
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Fresh Water Consumption Norms (m3/t of product)

i Short Term : Long Term :
Category o ! :
' Objectives ' Goals
Al: Wood Based Pulp & Paper Mills producing bleached grades of i 60 i o i
chemical pulps, papers, paperboards & newsprint i : :
A2: Wood Based Pulp & Paper Mills producing unbleached grades of , o , 55 ,
chemical pulps, papers and paperboards ! ! :
B1: Agro Based Pulp & Paper Mills producing bleached grades of ﬂ. 60 T o 1.
chemical pulps, papers, paperboards & newsprint | . .
B2: Agro Based Pulp & Paper Mills producing unbleached grades of o =
papers and paperboards : : I
C1: RCF & Market Pulp Based Paper Mills producing bleached grades ofﬂi 20 ? 1c ﬂl
papers, paperboards & newsprint
C2: RCF & Market Pulp Based Paper Mills producing unbleached grades ' 15 ' 10
_of papers and paperboards e S
D : RCF & Market Pulp Based Specialty Paper Mills* : 60 : 50

1. Short and Long Term norms become applicable 1lyr, and 2 yrs respectively, from the date of
notification of Charter. Long Term norms will be reviewed after 18 months.

2. “#” applies to mills that manufacture only specialty papers
3. "tpd" refers to Air-Dry (ADt) for pulp; Saleable weight for paper.
4. Not applicable to mills at ZLD
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PUNJAB POLLUTION CONTROL BOARD

No. REGD ) Dated:
To

M/s Trident Ltd. (PCD),
Trident Complex, Mansa Road,
Vill. Dhaula, Tehsil & Distt, Barnala.

Subject: Order dated 29/07/2021 passed by the Hon'ble National Green Tribunal in
OA no. 682/2019 — Notice for imposition of Environmental Compensation
and appearance before the Hon'ble National Green Tribunal.

Please refer to the subject cited above.

2) It is informed that the case relating to remedial action against violation of
environmental norms by Trident Ltd., Village Dhaula, Mansa Road, Barnala is under consideration of
the Hon'ble National Green Tribunal in Original Application no. 682 of 2019 titled as Beant Singh
Bajwa, President National Anti Corruption Council V/s State of Punjab.

upto 30.10.2021 (for 486 days).

6) You are hereby directed to show
against the industry may not be taken.

DA/as above

cause within 15 days as to why the action proposed

< -

Sr. Environmental Engineer,
For & on behalf of PPCB

Endst. No. 2 ’7 Dated ¥-1/-2 © )]

A copy of the above is forwarded to the Environmental En

‘ gineer, Punjab Pollution
Control Board, Regional Office, Sangrur for information & necessary action.

- w/
Sr. Environmental Engineer,
For & on behalf O&’PCB

3 Loty

&% ¥e39-2, argregs 9%, &9 §8, ufenne
ZONAL OFFICE-2, VATAVARAN BHAWAN, NABHA ROAD, PATIALA
Phone: 0175-2306222 E-mail ; ppcbzopZ@ymail.com, Web: Www.ppch.gov.in
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Annexure-M

\\ T /4
bt PUNJAB POLLUTION CONTROL BOARD

No. REGD Dated:

To
M/s Trident Ltd. (HTD),

Trident Complex, Mansa Road,
Vill. Dhaula, Tehsil & Distt. Barnala.

Subject: Order dated 29/07/2021 passed by the Hon'ble National Green Tribunal in
OA no. 682/2019 — Notice for imposition of Environmental Compensation
and appearance before the Hon'ble National Green Tribunal.

Please refer to the subject cited above.
2) It is informed that the case relating to remedial action against violation of

environmental norms by Trident Ltd., Village Dhaula, Mansa Road, Barnala is under consideration of
the Hon'ble National Green Tribunal in Original Application no. 682 of 2019 titled as Beant Singh
Bajwa, President National Anti Corruption Council V/s State of Punjab.

3) The recommendations of the Joint Committee constituted by the Hon'ble National
Green Tribunal were separately conveyed to the industry by the Board and condition was imposed for
compliance of the said recommendations of the Joint Committee in the consent letter issued by the
Board on 30.6.2020.

4) In compliance to the order dated 29.7.2021, the Board has already put the industry
on notice about the proceedings before the Hon'ble Tribunal, so that the industry has an opportunity
to show cause before the Tribunal. The industry is directed to appear before the Hon'ble National
Green Tribunal in O.A No. 682 of 2019 on 12.11.2021.

5) That the industry was requested to achieve Zero Liquid Discharge (ZLD), latest by
30.06.2020, but has not achieved the same in reference to the notice issued by the Board for violation
of the provisions of the Water (Prevention & Control of Pollution) Act, 1974 vide letter dated
24.9.2021. The reply of the industry given on 16.10.2021 (received on 19.10.2021) is considered. In
view of the non-compliance by the industry with regard to the non-achievement of ZLD status and
the orders of the Hon'ble National Green Tribunal, the Board has assessed and decided to impose the
environmental compensation amounting to Rs. 58.32 Lakh with effect from 1.7.2020 upto 30.10.2021
(for 486 days).

6) You are hereby directed to show cause within 15 days as to why the action proposed
against the industry may not be taken.

DA/as above

Sr. Environmental Engineer,
For & on behalf of PPCB

Endst. No. 3719 Dated & —/I- 2©>)

A copy of the above is forwarded to the Environmental Engineer, Punjab Pollution
Control Board, Regional Office, Sangrur for information & necessary action.

= @’; -
Sr. Environmental Engineer,

For & on behalf of \BPCB
J-1Y

HE® TEII-2, TILIE IT&, &g g3, ufonrr
ZONAL OFFICE-2, VATAVARAN BHAWAN, NABHA ROAD, PATIALA
Phone: 0175-2306222 E-mail : ppcbzop2@ymail.com, Web: www,ppcb.gov.in
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